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LOK SABHA DEBATES

i

LOK SABHA

Thursday, November,  26,  1981 /
Agrahayana 5, 1903f(Saka)

The Lok Sabha met at Eleven of the Clock

[Mr. Speaker in the Chair] 

ORAL ANSWERS TO QUESTIONS

MR. SPEAKER : Shri Subodh 
Sen. He is not there.

Shri George Fernandes. Shrimati 
Jayanti Patnaik. They are also not 

there.

SHRI JAGDISH TYTLER : It 
is strange, Sir. When we want to 

v prepare question and we do this, 
the whole Opposition gets up and 
.̂disturbs the House. And now when 
their questions come, they do not 
come.  It is mockery of this Parlia-

ment. _

MR. SPEAKER : Shri Man- 
mohan Tudu. He is not there.

Should I thank you, Mr. Desai, 
for being present ?

Looting of Lucknow-Delhi Mail 
on 30th October, 1981

+

*63. SHRI B. V. DESAI :

'  SHRI MANMOHAN 
’ TUDU ■:  *

Will the Minister of RAILWAYS 
be pleased to state :  * ’  ’

'  (a) whether  Goermrient * are
aware of the looting that took place

2

in the Lucknow-Delhi Mail on the 
night of 30th October, 1981 ;

(b) if so, whether those dacoits 
have been traced out;

(c) the action taken  against 
them; and

(d) the security measures propos-
ed to be taken to protect the night 
passengers travelling in various trains 
in different rail routes of the country ?

THE DEPUTY MINISTER IN 
THE MINISTRIES OF RAILWAYS 
AND EDUCATION AND SOCIAL 
WELFARE AND IN THE DEPART-
MENT OF  PARLIAMENTARY 
AFFAIRS (SHRI MALLIKARJUN) i
(a) Yes, Sir.

(b) 1 dacoit was killed in en-
counter with the Police and his 2 
associates were arrested.

(c) Police investigations are in 
progress.

(d) Government Railway Police 
who are responsible for safety and 
security of passengers travelling in 
trains and their  belongings, are 
making efforts to control crime on 
the Railways by providing escorts 
on trains, surveillance over criminals, 
arresting and prosecuting them in 
specific  cases. Railway Protection 
Force is assisting the Government 
Railway Police in this regard.

SHRI B. V. DESAI : On this 
subject, the other day, there was a 
detailed ‘discussion  on  Calling 
Attention. Th£re is  not  much 
which is to be asked.

MR. SPEAKER : We had a lot 
or discussion on this.
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SHRI B. V . DESAI : The hon.
Minister was kind enough to explain 
when we had Calling Attention, but 
I  would like to ask one supplemen-
tary. Lucknow-Delhi mail incident 
is not a particular incident when 
there was looting on 30th October, 
1981. Umpteen number o f such 
incidents are taking place. Govern-
ment is trying to take some steps. 
But none-the-less the Central Govern-
ment is trying to pass on the buck to 
the State Governments also. In 
so fer as such incidents are concerned, 
it may be State Governments or the 
Central Government, but the public 
is agitated regarding the pattern of 
these incidents. M ay I know from 
the hon. Minister, has the Central 
Government asked the State Govern-
ments also to tighten their security 
measures and to see that they help 
the Railway authorities to locate and 
to punish those persons who get 
involved in this ?

SHRI M ALLIKARJU N  :
Meetings have been held constantly 
with the State authorities, including 
the C hief Ministers and the Chief 
Secretary, I.G.P., and so on and so 
forth. There is regular, proper 
co-ordination between the Railways 
and the State Governments. The 
State Governments particularly U.P., 
Bihar, Madhya Pradesh and 
Rajashan are taking adequate steps 
in oider to prevent such occurrences.

Recently also, apart from this 
particular case, just about two days 
back, there was one such incident 
that took place and immediately 
the S.R.P., Gorakhpur was able to 
stop the train and chase the criminals 
near Basti and they were also able to 
kill one at the criminals and arrest 
some of them.
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Commonwealth Conference

+
*64. SHRI AMAR ROY 

PRADHAN : -

SHRI VIRDHI CHANDER 
JAIN :

Will the Minister of EXTERNAL 
AFFAIRS be pleased to state :

(a) whether it is a fact that Prime 
Minister 01 India had attended the 
Commonwealth Conference  held 
recently ; and

(b) if so, the outcome of that 
conference ?

THE MINISTER OF EXTER-
NAL AFFAIRS  (SHRI  P.V. 
NARASIMHA RAO) :  (a) Yes,
Sir.

(b)  The exchange of views, held 
in a free and frank atmosphere led 
to a better understanding of problems 
comronting the international com-
munity in general and the Com-
monwealth countries in particular. 
The conference expressed its concern 
about “the slide from detente to 
confrontation,  mounting tension 
between the Super Powers and the 
build-up of nuclear arms threatening 
the very  survival of mankind.” 
The conference also devoted consi-
derable attention to the  North- 
South dialogue and in this regard the 
Commonwealth Heads of Govern-
ment issued the Melbourne Declara-
tion. This recognised the importance 
of carrying forward the political 
conjmî mentsreflectedinthe Declara-
tion into areas of practical action. 
In the Declaration Heads of Govern-
ment also expressed their determina-
tion to help the international com-
munity to usher in a new era  :n
■ constructive  economic  relations 
between developed and developing 
countries.

There was general agreement at 
the Conference that the international 
community should return to the

path of detente and disarmament. 
The conference also recognised the 
significant role  which non-aligned 
countries have been able to play 
in world affairs. Among the other 
achievements of the conference was 
the support for an early settlement of 
the Namibian question on the basis 
of the UN Resolution 435 and the 
reaffirmation  of  the  Gleneagles 
Agreemnt on sports contacts.

The Melbourne Conference also 
reviewed the technical and economic 
cooperation amongst the Common-
wealth Members. Finally, it may 
be added that the next meeting of 
the CommonwealthHeads of Govern-
ment will take place in New Delhi 
towards the end of 1983.

SHRI AMAR ROY PRADHAN: 
At the outset, I would like to con-
gratulate the hon. Minister for taking 
the trouble of preparing such a 
lengthy reply. Perhaps, Sir,  you 
know, just before the Melbourne 
Conference, what were the burning 
questions before India regarding inter-
national situation.  I think, you will 
agree with me that the first and fore-
most question which struck Indian 
people’s mind was the US  arms 
supply to Pakistan, particularly, F-16 
fighter aircraft and, secondly, the

presence of US nuclear armaments 

in the Indian Ocean intensively, 

ignoring th<j United Nations resolu-

tion declaring Indian Ocean as a 

zone of peace. So, I would like to 

know what are the reasons and the 

Government of India failed to bring 

out the resolution to condemn U.S.A. 

in Commonwealth Conference.

SHRI P. V. NARASIMHA RAO: 
The answer to the first question is 
that at Commonwealth Conferences, 
bilateral issues are not discussed. 
They are not debated and nothing 
appears in the Communique as a 
consequence.
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On the Indian Ocean is?ue, the 
general deterioration of the security 
environment has been referred to in 
the Communique. There has been 
no particular reference to a particular 
area.  So many areas have been 
referred to in the  Communique. 
There are any number of areas, 
zones of peace etc. You see, for 
instance, Para 26 :

“Heads of Government noted the 
trend inherent in the call for the 
States and the various regions 
represented in the Common-
wealth for the creation of zones of 
peace in tĥir respective regions.”

So, this matter has been covered. 
It was not possible to mention any 
area with particular reference be-
cause the  Commonwealth consists 
of 45 countries and so many regions 
are involved. Therefore, no separate 
mention was mad" of each region but 
a cumulative paragraph like  the 
one mentioned has been inserted.

SHRI AMAR RQY PRADHAN: 
If we go through the reply, we find 
reference to the Namibian question 
and  the  Melbourne Declaration. 
All these are jugglery of sweet- 
sounding words only.  I find  no 
justification then why the Govern-
ment of India objected to the read-
mission of Pakistan in  Common-
wealth.

At the  Melbourne  Common-
wealth Conference, 41 countries in-
cluding India were unanimous on 
withdrawal of foreign troops from 
Afganistan. But, in the last Com-
monwealth Heads of Government 
Conference, which was held in Delhi, 
there was no mention even of foreign 
troops in  Afganistan. I  would, 
therefore, like to know whether there 
is a depirture in the foreign policy 
of the Government of India regarding 
Afganistan.

1 would like to know whether 
the Government of India intends to 
quit the Commonwealth.

SHRI P. V. NARASIMHA RAO! 
In fact, I omitted to inform the Hon. 
Member that the Indian Ocean also 
has been mentioned in Para 32 and 
the formulation is one which is in 
line with our own formulation.

In regard to Afganisthan and. 
Kampuchea, South-East Asia, I may 
inform the House that what has 
been formulated here is in line with 
the consensus of the Foreign Ministers 
of non-aligned countries arrived at 
in the Commonwealth Conference 
held in New Delhi. There may be 
small variations but, in the mair, it 
is the same line.

SHRI AMAR ROY PRADHAN:
I would like to knew whether there 
is a departure or not.
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■* SHRI KRISHNA  CHANDRA’ 
HALDER: You know that leaders 
of Khalistan movement are using 
another Commonwealth  country, 
that is, Canada, to attack the unity 
and integrity of our country. May 
I know whether the Prime Minister 
discussed this issue in the Common-
wealth Conference and expressed 
her resentment on that because they 
are citizens of Canada, whether it 
was discussed and what was the out-
come of that.
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SH R I P. V . N A R A S IM H A  R A O : 
This matter has been taken up with 
the Canadian Government by our 
Government. I have answered seve-

ral questions on this. The hon. 
Member may please refer to those 
answers.

SH RI B H E R A V A D A N  K .
G A D H A V I: During the Janata
Party rule, India’s prestige in the 
international forum had greatly dimi-
nished. M ay I know whether it is 
a fact that, with our Prims Minister’s 
visit to this conference and to other 
countries, India’s viewpoints on 
different problems have been more 
cogently emphasized and explained 
to the other countries and that the 
response is much better now?

SH R I P. V. N A R A SIM H A  R A O  : 
Yes, Sir; that was the purpose of 
the visit; that was the purpose of our 
pat ticipation in the Commonwealth 
and other Conferences.

*SJWEU H .K .L. BH AGAT: I would 
like to congratulate our Prime Minister 
for the leading and positive role 
which she played in the Common-
wealth Conference. I would like to 
know whether it is a fact that, though 
there were differences in approaches 
on certain issues, yet, because of the 
political wisdom show by the various 
Heads of Departments and the lead-
ing role played by oar P.ime Minister, 
the Prime Minister of Australia and 
others who emphasized theimportance 
o f common approaches on matters 
of common interest, a common 
thinking could be achieved which, 
to an extent, helped the developing 
nations at the Cancun Conferenc 
also.

SH RI P. V . N ARASIM H A R A O  : 
Yes, Sir. Nobody pretends that there 
were no difference on any issue. 
But the differences were ironed out 
in such a way that the Communique 
represents the largest measure of 
agreement among these countries. 
This had its own impact and its own 
impetus on the subsequent Con-
ference at Cancun also.

SHRI G H U LAM  R A SO O L  
K O C H A K : The outcome o f the 
Commonwealth Conference is depen-
dent on securing global negotiations. 
Sensing the attitude o f big powers 
demonstrated in Cancum Summit 
Conference towards developing coun-
tries, is it possible to gain success in 
global negotiations?

SHRI P. V . N ARASIM H A R A O ; 
No one can make any correct prog-
nosis. What I can submit to the 
House is that, as a result o f the 
Cancun Conference; .. In feet, we 
are going to the next question; I 
am answering a question in regard 
to the Cancun Conference— 'there 
has been some forward movement 
although it cannot be measured, it 
cannot be really assessed at this 
moment; we are awaiting the results 
of the discussions that are going on 
at the U.N. at the moment.

SFTHC 7 TO I ^

sfl wra n) srar?— w
SfrHRT ^  fa  192 9

if srnjfa % ^Hr t  wfaErsrc ir ^
’th t  fa^T *prr «fr f a  fprrTt 5pt

iftar fa f̂ r̂ r
2JTrT wrt b tft  if TO n r  OT 

srsrH % fa*f) q r  sffl

tfr fa
Sim m  3 mm
T̂̂ cTT | ?

sft rm : ^ r
«rr fa fwfzw ?r<wiT 

sft^rrer mflPfzrsrRt fsrarg, o t v t  
f rftx to §7

I, if s h r  ^  s -s s t



IX Oral Answers NOVEMBER 26, 1981 Oral Answers I *

Amount earmarked for Family 
Planning Programme for 

1981-82 and Achievement

*66. DR. KRUPASIN DH U 
B H O I: Will the Minister of HEAL-
TH  AND FA M ILY W ELFARE 
be pleased to state :

(a) what is the amount earmarked 
for family planning programme for 
1981-82;

(b) what is the total amount so 
far spent By all the States on this 
account since April this year and 
what is the achievement so far made 
by each state in this regard;

(c) whether the achievement made 
so Dvr in the current year in the matter 
of population control is much below 
the target;

(d) i f  so, what are the reasons 
thereof; and

(e) what firm action Gdverftment 
have taken to enforce family planning 
programme more vigorously?

TH E M IN ISTER OF STATE IN 
TH E M IN ISTR Y O F HEALTH 
AND F A M ILY W ELFARE (SHRI 
N IH A R RANJAN L A S K A R ): (a) 
to (e). A statement is laid on the table 
of the Sabha. [Placed in Library. 
See Ko. LT-2951 /81,]

DR. KRUPASINDHU BHOI : 
M y quePtion was:

“ W hat is the amount earmarked 
for family planning programme 
for 1981-82 ?”

In the Budgetary provision there 
was an allocation o f Rs. 1400 crores 
for the Sixth Five Year Plan and 
the answer says ‘Rs. 155 crores*. 
This is much below the target and 
expenditure is also like that.

In part (c) particularly I  have 
asked:

£t Whether the achievement made 
so far in the current year in the 
matter o f population control is 
much below the target?”

The answer is No and the answer for
(d) regarding the reasons is ‘It does 
not arise5. In the attached statement, 
if  you see, in the matter of sterilisa-
tions, many of the Stales are much 
below the target.

So I want to know categorically 
from the Minister. According' to 
the interview in the Doordarshan, 
Mr. Gandhi has envisaged a growth 
rate of 33 per thousand and the 
mortality rate at 9. ’ So she wanted 
to bring it down to 21 per thousand 
though the international mortality 
rate was 4 to 5 per thousand. Keep-
ing in view the Prime Minister’s 
Doordarshan interview, the target 
has been fixed. According to that 
target may I know whether all the 
States and Departments have fixed 
the targets and which are the States 
which have not achieved the target 
of the Prime Minister and whether 
the Department has envisaged the 
target of the Prime Minister, Mrs. 
Indira Gandhi— this is my first 
question.

TH E M INISTER O F  H EALTH  
AND FA M ILY W ELFARE (SHRI 
B. SH AN KARAN AN D ): As a 
matter of fact I have given a very 
detailed answer to this question and 
whatever information my friend 
wanted about the performance, good 
performance and ncn-perfonnance 
of the various States is there.

The targets he referred to are to be 
achieved by the turn of the century. 
Sir, the concept o f targets may not 
be mistaken only with reference to 
the terminal methods. There are 
various methods of family planning 
an,d having a small family like delay-
ing the child, spacing children and 
then finally terminating the entire 
process.

But one fact I should bring to the 
notice of the House that this family
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planning programme was knocked 
down. It was knocked down and very 
badly injured during the period 
of 1977-80. Now we took a great 
effort to make it healthy and restore 
its health and credibility in the country 
and the programme is picking up.
So in that way, I should say, the 
result is very encouraging.

D R. KRU PASIN D H U  BHOI:
M y question was different..........
{Interruptions) M y question was 
the decadal growth of the country 
envisaged by Mrs. Gandhi in the 
Sixth Five Year Plan was 16 per cent. 
Keeping that in view— because 1 +  1 

cannot be 3— we must take a pro-
spective view. This is not a party 
matter. This is a matter o f national 
interest and the national concept 
is 16% decadal growth rate which 
we have to achieve. Keeping in that 
in view, in the last half-an-hour dis-
cussion also I said the allocation of 
Rs. 1400 crores for the Sixth Plan 
just a spoonfeed. I want to know 
whether the Health Ministry will 
take it up with the Finance Ministry 
and get more allocation and whether 
in this Budget he will achieve a 
growth rate of 16%. That is
my first q uestion .......... Sir, he has
not answered my question properly...

M R. SPEA K E R : You have taken 
too much time.

D R. KRU PASIN D H U  B H O I: 
M y second supplementary is whether 
in the Department of Health and 
Family Planning there is a uniform 
policy . . .  for appointment o f Secre-
tary, Commissioner o f Family Plan- 
ming, different Assistant Commis-
sioners and Deputy Commissioners.

Now that has been changed. The 
Commissioner's Post for the Family 
Planning is now given to a bureau-
crat. ' Before that, the Commissioner 
or the Additional Secretary, ail the 
time, was manned by technocrats. 
Commissioner’s job is purely that of 
a technicrat. So, there is a tussle 
between the technocrats and the 
bureaucrats. Previously, in three re-

gimes, that post was held by a techno-
crat. I want to know whether the 
Minister is aware of this fact, (Inter-
ruptions). What is the progress o f  
research and development and 
whether the Minister is going to have 
the Research and Development Wing 
in a separate autonomous body 
throughout the country in the head-
quarters of the States ? I f  this were 
done, the the Research and Deve-
lopment Wing can function better. 
What is the position of vaccine for 
population control which was envisag-
ed previously?

M R. SPEAKER: Too long a 
supplementary. If this type of sup-
plementary goes on, I do not know1 
what will happen.

D R. KRU PASIN D H U  BHOIr 
No Sir. This is a very important 
question.

SHRI B. SH AN KARAN AN D : 
Sir, the hon. Member referred to the 
dispute between technocrats and 
bureaucrats. There is nothing like 
this existing in my Ministry.

Regarding the work done in IC M R . 
. . .  (,Interruptions)

SH RI SOM N ATH  CH ATTER JEE: 
Do you want a dispute between 
couple ?

M R . SPEAKER: Mr. Chatterjee 
is himself an advocate and he is trying 
to boost up his income!

SHRI B. SH AN KARANAN t 
Sir, Shri Chatterjee also belongs to 
that profession. I am also an advo-
cate but I do not plead a bad case.

Regarding research, the IC M R  
is an autonomous body and it is 
doing all the work that is needed in 
furtherance of this programme.

D R. KRU PASIN D H U  BH O I: 
Mr. Speaker, Sir, I am sorry I asked 
a categorical question.
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M R. SPEAKER: It is all right. 
M r. Karan Singh.

DR. KRU PASIN D H U  BH OI: 
Sir, I seek protection. I f  you are 
satisfied, I am satisfied. Are you 
satisfied ?

M R. SPEAKER : It is a long 
supplementary.

DR. KRU PASIN D H U  BH O I: 
These posts were manned by techno-
crats for the last three regimes. Why 
this post was taken over by a bureau-
crat? This is my simple question.
I want to know whether vaccine has 
now come out.

AN HON. M EM BER: The
Minister does not give a satisfactory 
reply.

MR. SPEAKER: Please sit down. 
Now, Dr. K iran Singh.

• DR. K A R A N  SINGH : Mr.
Speaker, Sir, it is, I think, now univer-
sally recognised and appreciated by 
all sections that family planning is one 
of the most vital programmes for the 
future 01 the nation. Sir, in regard 
to part (c) of the question, namely, 
Whether the achievements made this 
year are below the target, the Minister 
was pleased to repiy in the negative. -

However, if  you look at the sterilise 
ation statements, you will find that 
our total target this year was about 
29 lakhs. Only 11 lakh sterilisations 
have been achieved in seven months 
which is just about one-third of the 
total target. So, even according to 
the statement given by the Minister, 
the achievement so far, tiii the end of 
October, is well below the target.

This U the point I would like the 
Minister to clarify. The second point 
I wo i l l  like him to clarify is this. 
Tnere ware three projections made 
or the population of India. By 

t h e end of the century, the most
optimistic projection was 850 million,

the intermediate was 925 million and 
the most pessimistic projection was a 
thousand million. .

Now, I would like the Minister 
to kindly tell the House as to whether 
the targets that have now been laid 
down by the Government are direct-
ed towards achieving the lower 
target, intermediate target or higher 
target because, as the says rightly, 
this is the cummulative effort. But, 
it seems to me that the targets that 
you have now set are so low that you 
will not be able to come to less than a 
thousand million by the end of the 
century. Would the Minister kindly 
clarify both these points— .firstly, how 
is it that in seven months, only eleven 
lakh sterilisations have taken place 
against the target and, secondly, 
what is your target by the end of this 
century ?

SHRI B. SHANKARANAND : 
Sir, the hon. Member himself was 
the Health Ministerat a very crnical 
time. I would say fixing target does 
not at all mean that it is target only 
for sterilisaton.

DR. K A R A N  SINGH : I was 
saying tor sterilisation your targets are 
well below.

SHRI B. SH AN KAR AN AN D : Sir, 
i f  the hon. Member goes through the 
statement that I have made he will 
find that the performance of the 
bigger States like U.P. and Bihar is 
far below the national average. That 
eats away the better performance of 
the smaller States. That is the 
reason.

DR. K A R A N  SINGH: What
about the second part of my question 
whether the targets which you are 
fixing are enough to achieve the 
desired goals by the end of the 
century?

SHRI B. SHANKARANAND : 
Sir, as has been earlier stated by me
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the health of the family planning was 
injured and now I have done some-
thing to regain it and it is now gain-
ing speed- In view of this I have 
fixed these targets. When it gains 
more speed the targets will be revised.

SHRI BIJU PATNAIK: Sir, it 
seems the hon. Minister has fixed 
the higher target of hundred thousand 
millions because he is contributing to 
that target by having eight children 
himself.

(.Interruptions)

SHRI SONTOSH MOHAN DEV: 
Sir, during the recent Asian Con-
ference on Population when we 
were in China we were pleased to 
see the performance of Chinese Gov-
ernment on the population front. I 
would like to know whether the 
Government will give continuous 
incentive as is being  done in China 
instead of the ad hoc ones given here. 
There they give say Rs. 50/- per 
month, more ration, more accom-
modation and so on. I would like 
to  know whether Government is 
thinking on the line of giving conti-
nuous incentives? Jf so, when and 
how are they going to implement it ?

■  SHRI  B.  SHANKARANAND: 
Sir, the political system of China is 
entirely different from the political 
system of this country.  In view of 
the democratic set-up of this country 
it has been often said by the Prime 
Minister herself that the family 
planning programme is to be liberated 
from the governmental action and 
made people’s programme.

(.Interruptions)

SHRI SONTOSH MOHAN DEV: 
What has incentive got to do with 
Communism and Democracy, Sir?

{Interruptions) ■

SHRI B.  SHANKARANAND: 
The opposition seems to be indulging 
in taking this serious problem very 
lightly. And, I think, they are not 
•in a mr>od to consider this problem

very seriously.  I cannot say any-
thing more now on this matter.

MR. SPEAKER: Next question. 
Member absent. This is a day of 

. absence! Next question.

Demand of a Superfast  Train 
between New Bongaigaon and 

Calcutta

*68. SHRI ANANDA PATHAK: 
Will the Minister of RAILWAYS 
be pleased to state:

(a) whether  Government  are 
aware that the people of North Ben-
gal, Assam and Eastern Region have 
demanded a superiast train between 
New Bongaigaon and Calcutta since 
long;

(b) whether the Government are 
also aware that it was already dec'ded 
by the Railway to introduce such a 
superfast train;

(c) if so, reasons for the delay in 
introducing the train ; and

(d) when such a train will be 
introduced and details thereof?

THE DEPUTY MINISTER IN 
THE MINISTRIES OF RAILWAYS 
AND EDUCATION AND SOCIAL 
WELFARE AND IN THE DEPART-
MENT OF  PARLIAMENTARY 
AFFAIRS (SHRI MALLIKARJUN):
(a) Yes, Sir. '

(b) to (d). Introduction of addi-
tional Express trains between New 
Bongaigaon and Calcutta has been 
examined and not found feasible on 
account of acute shortage of coaches, 
constraints of capacity on sections 
enroute and at  terminals at New 
Bongaigaon as well as  Sealdah/ 
Howrah.

SHRI ANANDA PATHAK: The 
answer of the hon. Minister is rather 
evasive. What I wanted to know 
was this* For want of a super-fkst
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train, thousands of passengers are 
facing great inconvcnienc e. CaIcutta 
is a very important city and it is cuie 
cf the most important centres  of 
commercial activity. Thousands an I 
thousands of people from Assam, 
the Eastern Region, North Bengal, 
Sikkim, Bhutan, Nepal, and other 
places, have to  undertake train 
journey irarn New Bongaigaon and 
New Jalpaiguri. But, the existing 
trains are quite insufficient to cope 
with the problem.

The Darjeeling Mail, originating 
from New Jalpaiguri also, cannot 
cater to the needs of the people. 
Moreover, the Darjeeling MaiJ, origi-
nating from New Jalpaiguri, never 
reaches Calcutta in scheduled time, 
causing insurmountable difficulties 
for the people.

Therefore, the Passengers’ Asso-
ciations, the different mass organis-
ations and prominent citizens, have 
been demanding the introduction 
of auperfast train on this line for a 
long time.

In view of this may I know whe-
ther hon. Minister is prepared to 
reconsider the matter and do the 
needful to alleviate the difficulties of 
thousands of daily passengers from 
this backward region, by introduc-
ing this superfast train?

SHRI MALLIKARJUN:  After
the completion of the B.G. line from 
New Bongaigaon to Gauhati, there is 
every posibility of  reconsidering 
it as desired by the hon. Member 
who wanted introduction of super-fast 
train from Calcutta to New Bongai-
gaon. As a consequence of that the 
terminal facilities and other things 
will be provided. That will be after 
the completion of new B.G. line from 
New Bongaigaon to Gauhati.

SHRI ANANDA PATHAK: We 
find that the Railway have already 
introduced some ‘Summer specials 
on the same line during the Touiist 
season. On the same line, why 
cannot the Government introduce 
some regular Express and Mail trains 
so that the problem ofthese backward 
areas could be solved to some extent ?■ 
Sir, immediately aftei the Lok Sabha 
election in 1980 the Government 
introduced the Gour Express from 
Malda to Calcutta with a view to 
boost the image of our Energy 
Minister, Shri Ghani Khan Chau- 
dhuri, May I know why the Govern-
ment is not extending the same train 
to New Jalpaiguri, so that the problem 
of the daily passengers could be solve 
to some extent? Extension of this 
line to New Jalpaiguri can be done 
very easily.  May I know what is 
the proposal which is there before 
you? Will the Government consi-
der the two alternatives so that this 
problem can be solved to some extent ?"

SHRI MALLIKARJUN:  The
extension of No. 53 and No. 54 Gour 
Express from Malda to New Jalpai-
guri or New Bongaigaon has also 
been examined; but we found that it 
is not possible to extend it so far.

SHRI  AMAR  ROY PRA-
DHAN : Sir, the hon, Member’s 
question has not been replied to. 
You do not know where  New 
Bongaingaon is.

SHRI  MALLIKARJUN i I 
have  already  informed  this 
august  House that there is con-
straint on this Section. That is the 
main  factor.  When  the New 
Bongaigaon-Gauhati  B. G. line is 
constructed, the terminal facili~ 
ties will be provided. After that we 
will be in a position to consider 
whether it can be extended or a 
new train can be introduced.

SHRI AMAR ROYPRADHAN r 
Sir, the hon.  Minister does  not
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know at all the geographical posi-
tion of the New Bongaigaon. He 
is talking of  New  Bongaigaon- 
Gauhati Section.  In this region 
only two trains are running from 
New  Bongaigaon  to  Calcutta. 
In North Bengal region there are 
about one crore people for whom 
you are maintaining only two trains. 
He was saying about the terminal 
facilities  in  New  Bongaigaon 
as well as Sealdah and  Howrah. 
There are terminal facilities avail-
able in those places.  There may be 
a question of extra terminal faci-
lities.  Sometime  back there was 
a unanimous resolution in  West 
Bengal  Assembly.  Even  your
party,  Ccngress-I  party,  also
supported  that  resolution  that
there should be a train from New 
Cooch Behar to Sealdah-Howrah. 
You are telling us abcut the acute 
shortage of coaches. But I would 
like to  draw the attention of the 
hon. Minister to the fact that re-
cently  about 43 trains were  in-
troduced in Delhi and Patna  re-
gions. The people cf the  locality 
are agitated. I would like to know 
from the hon. Minister how long 
this type of  reactionary  replifes 
will be given to the House and 
whether it is upto 1985 or beyond 
that.

SHRI .  MALLIKARJUN  :
Action and reaction oppose each 
other equally. If you call me re-
actionary,  then you yourself be-
come reactionary. But we do not 
want to become reactionary. Now, 
the question is cf introduction of 
new super-fast train from Calcutta 
to New Bongaigaon. If I just take 
the name cf New  Bongaigaon  if 
the hon.  Members feel in  what 
way New Bongaigaon is concern-
ed with this issue, I have nothing 
to say further on this point. What 
I have mentioned is that there is a 
constraint in Section-I and termi-
nal facilities are essentially required 
for the maintenance cf the rakes 
and apart from that we are  also

facing shortage of coaches.  That 
may be a secondary  phenomenon 
to consider in the light of the re-
solution  passed by the  Assembly 
or whatever it is.  But unless  the 
facilities are  provided,  it is not 
possible to yield under the pressure 
cf this nature to introduce a super-
fast train from Calcutta to Ntw 
Bongaigaon.  Today  North-East  ' 
and North  Bengal is served by 5 
trains.

sot §

srk w\̂ \ iffo 

gq;  snefl I 1  tt 

srr̂r | 1  <tt srrsff

STRT-̂TTTT  | I

\̂i  *rrf)  ^ spr % ?fl*r

srr̂  f̂rsrrc foirr t ?

SHRI  SUNIL  MAITRA :* 
Sir, the  supplementary  question 
was this : why the train starting 
from  Sealdah  and reaching new 
Malda Station cannot be extended 
up to New Jalpaiguri Station ? Now, 
the New Jalpaiguri Station and 
Bongaigaon  Station are far  off 
from each other.  The termial
facilities and availability of rakes 
do not came in the way of extend-
ing the service from Malda Sta-
tion to New Jalpaiguri  Station.
Will the Minister kindly  assure
the House that the train ■ services 
will be extended  from Malda
Station to New Jalpaiguri Station ?

SHRI  MALLIKARJUN :  I
would not like to repeat  what I 
have already mentioned in  spite-
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of the repetition of the same ques-
tion. Apart from that, the North 
Eastern region has to be served 
with certain s;s;ntial commodities 
and other things. The movement 
of goods traffic is, therefore, one 
of the important factors in that 
region. In any case, the passenger 
traffic has g<?t its own prime impor-
tance. It is secondary whether the 
53-54, Gour Express was introduced 
by one Minister or the other. The 
fact is that this cannot be extend-
ed because of the constraints that 
I have mentioned.

NaarFormal Education

*69. SHRI P. RAJAG O PAL 
N A ID U : Will the Minister of ED U -
C A TIO N  AND SO CIAL W EL-
FARE be pleased to state:

(a) whether Government are im-
plementing non formal education in 
the com try; and . _

(b) whether Government are en-
couraging voluntary organisations to 
take up non-formal education?

TH E M INISTER OF STATE OF 
THE M INISTRIES OF EDU CA-
TIO N  AND SOCIAL W ELFARE 
SM T. SHEILA K A U L ): (a) and
b). Yes Sir. As a part of the pro- 

151'amm; for Universalisation of Ele-
mentary Education, States/Union 
Territories have been advised to start 
Non-formal Education Centres for 
the benefit of those chil dren who have 
not been able to benefit from the 
Formal Education system. Financial 
assistance is given by the Central 
Government for this purpose to the 
educationally backward States. 
Voluntary organisations in these States 
are also eligible to get assistance for 
running Non-Formal Education 
centres. Financial Assistance to 
voluntary organisations in any State/ 
Union Territory is also available for 
innovative and experimental projects 
in Non-formal Education,

SHRI P. RAJAGOPAL NAIDU : 
Is the Government giving any assist-

ance to the volantary organisations 
to superwise the hon formal education 
centres that they have started ?

SHRI M AT I SH EILA K A U L : As 
I have mentioned, we are giving aid 
to the voluntary organisations 
but I am sorry to inform
you that so far we have receiv-
ed only six applications in this respect; 
we are waiting to get more applica-
tions from the voluntary organisa-
tions which should come forward 
to help us.

SHRI P. RAJAGOPAL N A ID U : 
M y question was: Is any assistance
given to the voluntary organisations to 
supervise the non-formal education ?

SH RIM ATI SH EILA K A U L : No, 
Sir. We do not give aid like this.

SHRI P. RAJAGOPAL NAIDU : 
Are any audio-visual educational 
aids given to these centres to educate 
children ?

SH RIM ATI SHIELA K A U L : Ac-
tually, in India there are nine States, 
namely, W est Bengal, Assam, Bihar, 
Orissa, Uttar Pradesh, Madhya 
Pradosh, Rajasthan, Andhra Pradesh 
and J amrau and Kashmir, which are 
educationally backward. We are 
looking after these States, where the 
total number of illiterates is 80% of 
the total number of illiterates in the 
country. We have got centres that 
are locking after the drop-outs, that 
are 63% at the end of the primary 
stage and 77% at the end of the 
middle stage. As I mentioned, we 
have opened centres for the non- 
formal education. The hon. Member 
wants to‘ know whether we nrovide 
audio-visual aids to educate children. 
For that I will have to find out, 
whether we do give audio-visual aids 
also to these centres. I may, how-
ever, mention that these non-formal 
education centres are looked after 
by the different States. The Central 
Govt, also looks after some centres 
that have been set up and there are 
certain centres that the states look 
after.
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SHRI A. E. T. BARROW: Sir, is 
it a fact that eight Field Advisers, 
fourteen colleges and two thousand 
villages were involved in an experi-
ment on non-formal education and 
that the results have been found most 
unsatisfactory.  I want to know who 
organised or coordinated the experi-
ment and what amount of money 
was sanctioned for this?

SHRIMATI SHEILA KAUL: As 
I have mentioned just now these 
centres are being organised by the 
Centre and also by the States. And 
as I said it is those States that are 
educationally backward, which are 
running these centres.

SHRI A. E. T. BARROW: My 
question is not on whether this has 
been done by the Centre or by the 
States. My question is with regard 
to an experiment, which I under-
stand was organised by NCERT and 
the results were found to be unsatis-
factory.  1 want to know how much 
money was spent on this experiment?

SHRIMATI SHJSILA KAUL: Sir, 
in our Constitution under Article 45, 
it has been desired thatthereshould be 
universalisation <?f education and for 
that purpose this non-formal educa-
tion has been started.  We found 
that was the only way to giv? educa-
tion to the children who have no 
chance of being educated during their 
childhood; and these children can 
catch up with the. formal education 
afterwards, after having received this 
non-formrl education.

sft
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SHRIMATI SHEILAKAUL: Sir, 
just now we are dealing with non- 
formal education and the Hon. 
Member is asking about the ?.dult 
education programme.  They are 
two absolutely different thir.gs.Just 
now, I thought I was to speak on the 
non-formal education as the Q uestion 
very clearly shows. But .'n case 
he wants to know something about 
adult education, I would say that we 
all know' this adult education pro-
gramme was" started earlier. But 
because it received a few unbecoming 
comments from here and there and 
from some very7 reliable sources also 
that it was not functioning prop tWy, 
we had to freeze it for a short whi/e. 
But still we are thinking to start it 
all over again.
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“ The view was expressed that, in 
an increasingly integrated world 
economy, no country or group of 
countries can evade their res-
ponsibilities.”  *

?ipt  ^  n r̂ r̂T

i ,  m  t —

“ In this respect, regret was 
voiced about the absence of the 
Soviet Union from the m eeting.”
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q? ^  ĝ TqT |  :—

“ In this respect, regret was 
voiced about the absence of the 
Soviet Union from the M eeting.”

q  ̂ "IXtfe” WT |, SWI*clT 
sfrjT ?

M R. SPEA K ER  : W hy do you 
misinterpret it Shastriji ?

(.Interruptions)
M R. SPEAKER : Why do you

want to put something which is not 
there ?

«ft THTWTR WRFcft : ^
q̂T «fir i r̂ar rfr
*im  i ^

«ft i

W R ITT E N  AN SW ERS T O  
Q U ESTIO N S

Information to News Media on 
Non-Major Accidents

*6 i. SHRI SUBODH SEN : 
W ill the Minister of R A ILW A YS 
be pleased to state :

(a) whether it is a fact that the 
Railways have issued a circular 
forbiding zonal railways from dis-
closing information on non-major 
accident to the news media ; and

(b) if so, the facts thereof and 
reasons therefore ?

TH E M IN ISTER  O F  R A ILW A YS 
(SHRI K E D A R  PANDEY) :
(a) and (b). According to A e  
extant rules Railways are reporting 
to the Press all accidents involving 
loss of human life or grievous hurt 
or serious damage to Railway pro-
perty or which cause prolonged in-
terruption to through traffic. It 
was noticed recently that certain 
accidents which did not involve 
any injury had been reported in 
the press as having involved a
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large number of casualties. Since 
publication of incorrect news regard-
ing accidents duetolackof adequate 
information is apt to create un-
necessary fear and apprehension in 
the mind of the public, Railways 
were advised to maintain closer 
liaison with the Press to prevent the 
changes of distortion of facts and 
unnecessary apprehension and mis-
givings being created in the mind of 
the travelling public.

Pak Presidentis offer of No- 
War-Pact

*62. SHRI GEORGE 
F E R N A N D E S :

' SH RIM ATI JAY A N TI
PA TN A IK  :

W ill the Minister of E X T E R N A L  
AFFAIRS be pleased to state :

(a) whether President Zia U l ' 
Haq of Pakistan has made the offer 
of No-War-Pact with India ; and

(b) if so, the Government’s 
reaction thereto ?

THE M IN ISTER O F E X T E R -
NAL AFFAIRS (SHRI P. V . 
N ARASIM H A RAO) : [a) On Sep-
tember 15, 1981, while announc-
ing the formal acceptance by Pakis-
tan of the US package proposal of 
supply and sale of arm» to Pak istan 
the official spokesman of the Pakis-
tan Government, in the concluding 
portion of his statement, suggested 
Pakistan’s readiness “ to enter into 
inm ^d:ate consultations with India 
for the purpose of exchanging mutual 
guarantees of nm-ag§ression and 
non-use of force in the spirit of the 
Simla Agreement’*. A  little over 
two months later, on 22nd Novem-
ber, 1981, the Pakistan* Government 
confirmed this in official notes co-
mmunicated to us in Delhi and Isla-
mabad.

(b) Oar attitude in this regard 
w ill b : p>iitive on the basis that

Pakistan’s “ offer”  constitutes an 
acceptance of India’s offer of a No- 
war-Pact which dates back to 1949 
and in amplification of the Simla 
Agreement. A  detailed statement on 
this matter has been made in both 
Houses o f Parliament on 25th 
November, 1981.

Literacy in Bihar

*65. SHRI V IJ A Y  K U M A R  
Y A D A V  : W ill the Minister of 
E D U CA TIO N  be pleased to state :

(a) whether it is a fact that the 
literacy percentage in Bihar has 
increased by only 6.1 per cent bet-
ween 1971 and 1981 against national 
average of 34 per cent ;

(b) if so, the details and reasons 
therefor ; and

(c) whether it is proposed to
take any extra measures to improve 
the literacy rates of such backward
states and if so, the details thereof ?

TH E M IN IST E R  O F STATE 
O F TH E M IN ISTRIES O F EDU-
C A T IO N  AND SO C IA L  WELFARES 
(SH RIM ATI SH EELA K A U L) !
(a) and (b). The literacy percentage 
in Bihar rose by 30 per cent over 
the base level o f 19.94 per cent in 
1971 to 26.01 percent in 1981. For 
the country as a whole, the literacy 
percentage rose by 21.1 per cent 
from the base level of 29.45 in 1971 
to 36.17 in 1981. W hile Bihar 
started from a lower literacy * per-
centage level compared to the 
country as a whole, it  ̂ has been 
in creating its litearcy percentage 
at a faster pace than the country as 
a whole.

(c) Yes sir. Assistance is" being 
given to Bihar and other eight educa-
tionally backward States both under 
Adult Education and Non-Formal 
Education Scheme.
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Slaking of ’’Machagandha” 
Near Madhavpur

*71. SHRI  BALASHEB  VI- 
KHE PATIL : Will the  Minister of 
SHIPPING AND TANSPORT be 
pleased to state :

(a) whether it is a fact that the 
Ship Machagandha carrying lime-
stone  from  Veraval to  Bombay 
sank near Madhavpur about 25 k.m. 
from Porbander on 1st November, 
1981 due to cyclone in coastal area ;

(b)if 83, the numbsr  of crew 
members in the ship and the extent 
of loss of life and property caused 
di*e to the sinking of the ship ;

2473 LS—3

(c) the details of such other in-
cidents which took place due to 
the cyclonic storm in the coaftal areas 
of Gujarat and Maharashtra during 
the last one year ; and

(d) the extent of loss of life and 
property caused  due to each cf these 
incidents ?

THE MINISTER OF SHIPPING 
AND TRANSPORT (SHRI VEE- 
RENDRA PATIL) :(a) Yes, Sir.

(b) There were 18  members of 
crew on this Vessel out of which 1 is 
dead and 2 missing. The remaining 
15 crew  are safe. The approxi-
mate value of the cargo lost is Rs. 
41,625 and the vessel’s estimated 
value is Rs. 13 lakh.

(c) and (d). The information is 
being collected and it will be placed - 
on the table of the Sabha.

Improving Hospital conditions

*72. SHRI  RAJNATH  SON- 
KAR SHASTRI : Will the Minister 
of  HEALTH  AND  FAMILY 
WELFARE be pleased to state :

(a) whether attention of Govern-
ment has been drawn to the news 
item appearing in the Indian Ex-
press dated 8 October, 1981 caption-
ed  Hospital  conditions  upset 
Shankranand”;

(b)ifso, the reaction of the Go-
vernment thereto ;

(c)  the steps taken to improve 
the prevalent state of affairs  parti-
cularly (i) laying greater emphasis 
on maintaining high order 01 clean-
liness in the outdoor and indoor 
patients department;  (ii) making 
suitable arrangements for  provids 
ing medicine? available tothepatient- 
without loss of much  time and 
abolishing of big queues in front of 
X-Rays, ECGs rooms etc. ; and
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(d) what steps have been taken 
to make C G H S dispensaries also 
function well since the condition 
therein is in no way better than what 
has been brought out in the news 
report ?

TH E M IN ISTER  O F H EALTH  
A N D  F A M IL Y  W ELFAR E (SHRI 
B. SH AN KARAN AN D ) : (a) Yes.

(b) Government are seriously 
concerned that their hospitals in 
Delhi should provide efficient 
service and arc constantly striving 
to imprcve the working of these 
institutions within the limited 
resources.

(c) To ensure better cleanliness 
of hosipital premises and of linen, 
special efforts are underway. Dis-
pensing counters have been increased 
and staff strengthened as necessary 
to meet the ever increasing pressure 
o f patient care. Similarly, ECG  
and X -R ay services are being 
strcamlinec.

(d) Necessary steps have been 
taken in regard to CGH S dispensa-
ries to improve their working.
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Spreading of Eye Disease “ Xero-
phthalmia”

*74. SHRI D A U LA T SINHJI 
JADEJA :

SHRI P. N A M G YA L :

Will the Minister of H EALTH  
AND F A M ILY W ELFARE be 
pleased to state:

(a) whether it is a fact that eye 
disease Xerophthalmia is spread-
ing in India particularly in slum 
areas;

(b) whether it is also a fact that 
hundreds of children are facing this 
disease;

(c) what are the main causes oi 
spreading this disease;

(d) the names of the States which 
have this disease; and
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(e) the measures taken by the Go-
vernment to check the spread of 
this disease?

TH E M IN ISTER O F H EALTH  
AND F A M ILY W ELFARE (SHRI 
B. SHANKARANAND) : (a) to
(e) It is a fact that several children 
in rural areas as well as in urban 
slums are affected by xerophthalmia 
which is caused by Vitamin ‘A ’ de-
ficiency. Available evidence does 
not indicate any increase in pre-
valence. This disease is prevalent in 
all the States except Punjab, Goa 
and Kerala.

The following programmes are in 
operation to combat Vitamin £ A 5 de-
ficiency directly or through nutri-
tional supplement:

1. Massive V itam in‘A* Prophylaxis 
Programme against blindness in 
children caused by Vitamin ‘A ’ 
deficiency.

2. Integrated Child Development 
Scheme.

3. Applied Nututional Programme.

4. Special Nutritional Projram-n^.

5. Balwadi Feeding Programme.

6. Mid-day Meal Programme for 
Primary School Children.

Memorandum to Abandon Pro-
posed Delinking of Haldia from 

Calcutta Port

*75. SHRI SAM AR M U KH ER - 
JEE.

SH RIM ATI GEETA M U- 
KHERJEE ;

Will the Minister of SHIPPING 
AND TR AN SPO R T be pleased to 
state:

(a) whether Government are aware 
that an all Party delegation rep-
resenting West Bengal Legislative 
Assembly callcd on the Prime Minis-

ter in New Delhi on 4th M ay, 1981 
and submitted a memorandum to 
abandon the move for.delinking the 
Haldia Dock Complex from the 
Calcutta Port; and

(b) if  so, steps taken so far by the 
Government on the said memoian- 
dum in the interest of the entire trade 
and economy o f eastern region to 
abandon the delinking proposal ?

THR M IN ISTER O F SHIPP-
ING AN D  TR AN SPO R T (SHRI 
VEEREN D RA PATIL) * (a) Yes, 
Sir.

(b) A  decision on the question of 
delinking of Haldia Dock Complex 
from Calcutta Port has yet to be 
taken.

Cause of Tamil Nadu Express 
Mishap

*76. SHRI CHATURBHUJ :
SHRI JANARDHANA PO- 

O JARY :

Will the Minister of RAILW AYS 
be pleased to state:

(a) whether his attention has been 
drawn towardr the news item ‘Cause 
o f T.N. Express mishap still unknown* 
appearing in the Indian Express of 
14 September, 1981;

(b) if  so, the reaction of the Go-
vernment thereto; and

(c) details of remedial action 
taken, together with reasons for so 
many rail accidents taking place One 
after the other?

TH E M IN ISTER O F STA TE  IN 
TH E  M IN IS T R Y  O F R A IL W A Y S 
(SHRI C- K . JAFFER S H A R IE F ):
(a) to (c). A  statement is laid on 
the Table of the Sabha.
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Statement

(a) Yes.

(b) Occurrence of an accident is 
a matter of serious concern to the 
Railway Administration whose cons-
tant endeavour is to provide safe 
travel to the public. Every accident 
is inquired into thoroughly to as-
certain its causes and take measures 
necessary to prevent recurrence of 
similar accidents.  The derailment 
of Tamil Nadu Express on 31-8-81 
has been inquired into by the Com-
missioner of Railway Safety, Banga-
lore, who is an independent staturoy 
authority functioning  under  the 
administrative control of the Ministry 
of Tourism & Civil Aviation. He 
has submitted his preliminary report. 
According to his provisional finding, 
the derailment of the  train was 
primarily due to failure of Railway 
staff.

(c)  The quest: for railwav safety 
is a continuing one. The number of 
train accidents which took place on 
the Indian Ralways in 1960-61 was 
2x31, This number came down in 
the last two decades and during
1980-81 stood at 1013, representing 
a reduction of about 52.6%. During 
the first 7 months of the current 
year, viz. 1981-82 there were 700 
accidents on the railways, the causes
.of which are as under :—

Failure of Railway Staff 294

Failure of persons other
than Railway Staff  . 59

Failure of equipment  . 174

Accidental  .  .  . 45

Sabotage  .  .  . 8

Could not be established . 7

Under investigation  . IJ3

'  Total 700

Since failure of railway staff, is 
the largest single factor responsible 
for accidents, Safety Organisations 
on the railways have been engaged 
in a relentless campaign to create 
greater safety consciousness amongst 
the staff connected with running of 
trains and to ensure that staff do 
not violate rules or indulge in short-
cut methods that may  lead to 
accidents. ,

Examination of trains and spot checks 
in Carriage and Wagon Depots have 
been intensified. Greater attention 
is being paid to the proper mainte-
nance of track. In order to reduce 
dependence of human element, so-
phisticated aids like ultrasonic flaw 
detectors for wheels, axles and rails, 
axle counters, track circuiting etc. 
are being intioduced progressively.

Diesel and electric locomotives 
have been provided with flasher 
lights. In case of an accident to a 
train, these flasher lights are switched 
on to warn the driver of another 
approaching train to stop. This avoids 
the chances of a train running into 
the derailed vehicles of the train. 
Breathlyser test has also been intro-
duced so that the staff do not come 
■on duty in a state of intoxication.

In order to see that operations 
and maintenance of rolling stock 
and Permanent Way are placed on 
sound footing, a special safety team 
from the Railway Board is going 
round the Railways where is it 
examining the safety provisions in 
day to day working. Similar teams 
have been formed on the Railways 
to make inspections in greater de-
tail and report to the General Mana-
gers so that immediate corrective 
action is taken.

General Managers  have  pro-
grammed to make a special safety 
inspection on all the trunk routes by 
November, 1981.



, 
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n the Capital were quite concerned 
and alert about this matter. Conse-
quently, they had drawn ioi samples 
of various food stuffs  from  21st 
October,  1981  to  31st October,
1981.

(d)  Yes, Sir.  The  details of 
samples drawn from 21st October, 
1981 to 31st October,  1981 are as 
follows :

Sweets  .  . .  86

Vanaspati  . .  6

Ghee  .  . • 4

Besan  .  . .  2

Edible oils  . ■ 3

Test results take considerable
time and i 1 fact some results ?.le 
still awaited. However, drawing of 
samples itself serves as deterrent 
against adulteration by thesellers.

*

(c)  There  have been no such 
reports. However,  there  is  no 
embargo on the use of khandsari in 
sweets under the P.F.A. Act.

Problems in regard to Ranaghat- 
Bongaon section

*79.  SHRI  MOHAMMED 
ISMAIL : Will the  Minister of 
RAILWAYS be pleased to state :

(a) whether  Government  are 
aware of the problems of the Com-
muters of Ranaghat-Bongaon section 
(Eastern Railway) caused by slow 
locomotion of trains because of use 
of steam engine  and  only  one 
passenger train running at present 
which is very much insufficient for 
the commuters;

(b) whether Government had 
received any representation/ memo-
randum regarding the substitution of 
steam engine by diesel one  and 
running additional trains # on  this 

section; and

(c)  if so, remedial steps taken or 
proposed to be taken by Government 
in this regard ?

THE DEPUTY MINISTER IN 
THE MINISTRIES  OF RAIL-
WAYS, EDUCATION AND SO-
CIAL WELFARE AND IN THE 
DEPARTMENT  OF  PARLIA-
MENTARY  AFFAIRS  (SHRI 
MALLIKARJUN) :  (a) All the
seven pairs of the passenger trains 
on Ranaghat-Bongaon section are 
hauled by steam locomotives. They 
are adequate to cater to the needs 
of present level of traffic.

(b) Yes, Sir.

(c) Diesel locomotives are pri-
marily meant for  movement of 
frerght traffic which is vital for the 
economy of the nation. It is not 
proposed to replace steam locomo-
tives by diesel locomotives in the 
near future on this shor* length 
section where utilisation of diesel 
locomotives will not give any dist- 
tinct advantage as the trains stop 
at all stations and the speed will be 
limited to 65 KMPH against 60 
KMPH for steam locomotives.
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Academy to Promote Hindi

691.  SHRI  BHIKU  RAM
JAIN :  Will the  Minister  of
EDUCATION  AND  SOCIAL 
WELFARE be pleased to state :

(a) whether it is proposed to set-
up in Delhi an Academy to promote 

Hindi ; and

(b) if so, the details thereof ?

THE DEPUTY MINISTER IN 
THE MINISTRIES OF RAIL-
WAYS AND EDUCATION AND 
SOCIAL WELFARE,  AND IN 
THE  DEPARTMENT  OF 
PARLIAMENTARY  AFFAIRS 
(SHRI MALLIKARJUN) :  (a)
and (b).  According to information 
received from the Delhi Adminis-
tration, an Academy to promote 
Hindi is being set up on the pattern 
of Urdu and Punjabi Academies in 
Delhi. Nccessary action is being 
taken by the Delhi Administration 
to get this Academy registered under 
the Societies Registration Act, i860.

Job Quota reserved for
*  Handicapped

692. SHRI ARJUN SETHI : 
Will the Minister of EDUCATION 
AND SOCIAL  WELFARE  be
pleased to state :

(a)  the details regarding  the 
quota of jobs reserved for handi-
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capped persons by Centre as well 
as the Union Territories ;

(b) whether Government have 
considered sympathetically the 
question of helping the * handi-
capped children at least these who 
belong to the Central Government 
Employees by giving them some 
scholarships ;

(c) whether it is a fact that 
Government is reluctant to help 
such children and rely upon the 
Voluntary Organisations only to 
whom the Government is extending 
same Financial assistance ;

(d) i f  so, the reasons thereof ; 
and

(e) whether Government pro-
pose to frame laws to help such 
children’s education from the primary 
stage and provide jobs to their 
parents during * this International 
Year of Handicapped Persons ?

TH E D EPU TY M IN ISTER  IN 
TH E M IN ISTRIES O F R A IL -
W AYS AND E D U CA TIO N  AND 
SO C IA L  W ELFARE AND IN TH E 
D EPA R TM EN T OF PARLIAM - 
M E N T A R Y  AFFAIRS (SHRI 
M ALLIKARJU N ) : (a) 3% posts
o f Group C and D under the Central 
Government and Public Sector 
Undertakings and Union Territories 
have been reserved for the phyisi- 
cally handicapped persons. Out 
o f this, 1 %  is reserved for the blind, 
1%  for the deaf and 1%  for the 
orthopaedically handicapped per-
sons.

(b) to (d). Under the scheme 
of “ Scholarships for the Blind, the 
D eaf and the Orthopaedically 
Handicapped” , scholarships are 
given to handicapped persons for 
pursuing studies from Clas. IX  
onwards or for undertaking voca-
tional/technical training. Various 
States/UTs too have their own 
gchemes of scholarships for studying 
txpto Clais V III. Like other handi-

capped children, the handicapped 
children of Central Government 
employees are also eligible to receive 
these scholarships.

(e) A  Working Group has been 
set up to consider the advisability 
of taking* legislative measures to 
promote economic rehabilitation 
and social integration of handicapped 
persons. The Report of the Group 
is awaited.

Prime Ministers’ formula for 
Aid without ideology endorsed 

at Commonwealth Conference

693. SHRI H. N. NANJE 
G O W D A : Will the Minister of
E X TER N A L AFFAIRS be pleased 
to state .

(a) whether it is a fact that the
Commonwealth Prime ’ Ministers* 
Conference endorsed the Indian 
Prime Minister’s j  plea that the 
international financial institutions 
like the World Bank and the 
International Monetary Fund should 
not mix up ideological consideration 
with the question of asistance ; ,

(b) i f  so, whether any proposal 
in this regard was put forward 
during the Commonwealth Prime

J Ministers’ Conference; and
. *  .

(c) ii so, who many countries 
supported India’s proposal and how 
many opposed it and what was the 
ultimate result ?

TH E M IN ISTER O F E X T E R -
N AL AFFAIRS (SHRI P. . 
N ARASIM H A RAO) : (a) This
point was made by the President 
o f Tanzania who was the lead speaker 
on the “ World Economic Situation” . 
The Prime Minister, during herjj 
Intervention on this subject, suppor-
ted the statement that multilateral 
financial institutions should avoi 
mixing up financial business with 
ideological considerations. This 
point of view received consensus in 
the Conference and
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(b)  and (c).  the relevant por-
tion of the Communique issued by 
the Heads of Government reads as 
follows

“Heads  of  Government  re-
cognised the substantial contribution 
that multilateral  institutions had 
made to economic  development, 
and emphasised the major role they 
should play in expanding the flow 
of resources to developing countries. 
They agreed to make special efforts 
to ensure that progress in streng-
thening the resources of these institu-
tions would not falter at this critical 
time. They stressed  the need for 
these institutions to avoid political 
and  ideological  considcratios  in 
determining  their  operational 
policies.”

Shed at Gopalnagar Station

694.  SHRI R.P, DAS : Will the 
Minister of RAILWAYS be pleas-
ed to state:

Steps taken so far by Government 
for construction of shed at Gopal- 
nagar  Station  Platform to protect 
commuters from sun and rain ?

THE DEPUTY MINISTER IN 
THE  MINISTRIES  OF RAIL-
WAYS, AND  EDUCATION AND 
SOCIAL  WELFARE  AND  IN 

► THE  DEPARTMENT OF PAR-
LIAMENTARY AFFAIRS (SHRI 
MALLIKARJUN) : For the con- 
vience of passenger traffic offering 
at Gopalnagar  Railway  Station

waiting accommodation by way of 
waiting hall  already stands pro-
vided which is considered adequate. 
Considering the present extent of 
passenger traffic provision of cover 
over the platform is not considered 
justified for the present.

Pay Scale of Staff of Lady Noyce
School for Deaf, New Delhi

69.5. SHRI  PIUS  TIRKEY i 
Will the Minister of EDUCATION 
AND  SOCIAL  WELFARE  be 
pleased to state:

(a)  whether it is a fact that Cent-
ral Pay Commission had made re- 
commondations in November, 1949 
with regard to the pay scale of the 
staff of the Lady Noyce School for 
Deaf, New Delhi;

(b) if so, what were the recom-
mendations ;

(c) whether these  recommenda-, 
tions have been implemented; and

(d) if not, the reasons thereof ?

THE DEPUTY MINISTER IN 
THE  MINISTRIES  OF RAIL-
WAYS AND EDUCATION AND 
SOCIAL  WELFARE  AND IN 
THE DEPARTMENT OF PAR-
LIAMENTARY AFFAIRS (SHRI 
MALLIKARJUN) : (a) Yes, Sir.

(b) As given in the Statement 
attached.

(c) Yes, Sir.

(d) Does not arise.
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Palace on Wheels for Tourists

696. SH RI K . M A LLA N N A  : 
SHRI A SH O K  G E H L O T  :

W ill the Minister of R A IL W A Y S 
be pleased to state:

(a) whether it is a fact that R ail-
way workshops in Jodhpur, Ajmer 
and Bikaner are busy in giving th e  
final touches in the restoration of 
some luxury saloons once used by 
the rulers of the erstwhile convenat- 
ing State of Rajputana to make up 
a Palace-on-Wheels trains for tourists;

(b) i f  so, the number of such
coaches its capacity, time, fare as
well as other facilities that are being
extended to the tourists; and

(c) whether Railw ay Officers are 
al o entitled to travel in such trains ?

TH E D E P U T Y  M IN IST E R  IN  
THE M IN ISTR IE S O F R A IL -
W AYS AND E D U C A TIO N  AND 
S O C IA L  W ELFARE AND IN 
TH E D E PA R TM EN T O F P A R L IA -
M E N TA R Y  AFFAIR S fSHRI 
M ALLIK ARJU N ) : (a) Yes.

(b) There will be accommoda-
tion for 124 tourists in the sixteen 
bogie train. Two itineraries have 
been tentatively proposed in the 
pilot project, one of seven days' 
duration and the other of two days' 
duration. The first itinerary will 
cover Delhi-Jaipur-Udaipur- Jodh- 
pur-Jaisalmer-Bharatpur-Agra De hi 
and the second itinerary will cover 
Delhi-Jait)ur-Agra-Delhi. The total 
charges, inclusive of railway fares 
an services rendered by the Rajas-
than Tourism Development Cor- 
Porat'on, like catering, sight-seeing 
tours, etc., for chartering the entire 
train for 124 tourists will be Rs. 9' 95 
lakhs per trip in respect of first itine-
rary and Rs. 8‘ 16 lakhs in respect of 
second itinerary,

c) The proposed se vice is pri-
marily for the tourists.

Overbridge at Majh ergram Sta-
tion

697. SH RI M O H AM M ED  IS-
M A IL  : Will the Minister of R A IL -
W A YS be pleased to state :

i'a) whether there is any proposal 
to construct an over-bridge on the 
platform at Majhergram station;

b) i r so, when and the details 
thereof; and

(c) if  not, the reasons thereor ?

TH E D E P U T Y  M IN ISTER  IN 
TH E M IN IST R IE S O F R A IL -
W A Y S, AND E D U C A TIO N  
AND S O C IA L  W ELFARE AND 
IN TH E D E P A R T M E N T O F 
P A R L IA M E N T A R Y  A FFA IR S 
(SH RI M A LL IK A R JU N ) :

(a) No.

(b)‘ Does not arise.

(c) Foot over bridges connecting 
the platforms at the stations are 
normally provided taking into consi-
deration the extent of passenger 
traffic offering, frequency of train 
services, operational hazards and 
availability of funds. The extent 
of passenger traffic offering at 
Majhergram station is small. As 
such there is no justification to pro-
vide foot over bridge at this sation 
for the present.

Seniority List in M oradabad D i- 
vision

698. SHRI C H IN TA M AN I
JENA : Will the Minister of R A IL -
W AYS be pleased to refer to the 
reply given to Unstarred Question 
No. 4631 on 17th September, 1981 
regarding confirmation of Clerks of 
Moradabad Division and state:

 ̂ (a) the date on which the Senio-
rity List in question was circulated
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apd the date by which the objections 
were invited;

(b) the date on which the List 
was finalised; if  not,the reasons 
therefor;

('c) the date on which the con-
firmation order of clerks concerned 
were issued in case the List had been 
finalised;

(*d) if  not, the reasons for the de-
lay; and

(e) whether he will set down a 
target date for completion of this 
work which had already been consi-
derably delayed and, if  not, the rea-
sons therefor ?

THE D E PU T Y  M IN ISTER IN 
TH E M IN ISTRIES OF R A IL -
W AYS AND E D U CA TIO N  AND 
SO C IA L W ELFARE AND IN 
TH E D EPAR TM EN T OF P A R -
L IA M E N TA R Y AFFAIRS (SHRI 
M ALLIK ARJU N ) : (a) and (b). 
The seniority lists in respect of cleri-
cal staff in majority of the Depart-, 
ments have been finalised and circu-
lated on different date from 30-8-
1981 onwards. The seniority lists 
in respect of remaining Depart-
ments will be circulated shortly. 
The objections, if  any, have been call-
ed, for within two months from the 
date of circulation.

(c) and (d). The work of confirma-
tion of staff will be taken in hand as 
soon as final seniority lists are issued 
after disposal of representations.

(e) Setting down of a target date 
is not considered necessary as follow 
up action for confirmation o f staff 
is expected to be taken up expedi-
tiously after the objections received 
are considered and final seniority 
lists re issued.

Railway Overbridges under 
Construction

699. SHRI L A K H S M A N M A L - 
L IC K  : Will the Minister of R A IL -
W AYS be pleased to state:

(a) the total number of overbridges 
on railway lines which are under 
construction in various states;

(b) the date of the beginning of 
construction work of those over-
bridges ;

(c) the target date of their comple-
tion ;

(d) whether Government have a 
proposal to take up the construction 
of some overbridges in the South 
Eastern Railway divisions;

(e) if  so, whether the proposal 
for constructing two overbridges 
are at Cuttack railway station and 
another at Jajpur-Keonjhar Road 
Railway station are under the consi-
deration o f Government; and

(f) if  so, the expected time of the 
implementation of such proposal ?

THE D E PU T Y  M IN ISTER IN 
TH E M IN ISTRIES OF R A IL -
W AYS AND E D U CA TIO N  AND 
SO C IA L W ELFARE AND IN 
TH E D EPAR TM EN T O F PAR-
L IA M E N TA R Y  AFFAIRS (SHRI 
M ALLIKARJU N ) : (a) to (f). The 
information is being collected and 
will be laid on the Table of the Sabha.

Late Running of Moradabad 
Bound Trains

700. SHRI G H U LAM  M O -
H AM M AD KH AN  : Will the M i-
nister of R A ILW A Y S be pleased to 
state :-

(a) whether it is a fact that 351 
UP passenger train running from
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Allahabad to Saharanpur is often 
late and reaches Moradabad late 
every day;

(b) whether it is also a fact that 
Moradabad bound train leaving 
Delhi at 3' 00 A.M . does not reach 
Moi-adabad before io ’ oo O ’clock;
and ‘ ' I

m
(c) the remedial steps being taken 

by Government to improve the 
running of these two trains ?

THE D E P U T Y  M IN ISTER  IN 
TH E M IN ISTRIES O F R A IL -
W AYS AND E D U CA TIO N  AND 
SO C IA L W ELFARE AND IN TH E 
D EPARTM EN T O F P A R L IA -
M E N TA R Y AFFAIRS (SHRI 
M ALLIKARJU N ) : (a) to (c). The 
punctuality performance of 351 Up 
Allahabad-Saharanpur Passenger 
and 2 MD Delhi-Moradabad Pas-
senger has not been satisfactory 
mainly due to alarm chain pulling/ 
hose pipe disconnection by mis-
creants. Punctuality of passenger 
carrying trains is closely watched. 
Ambush checks by ticket ^checking 
staff and Government Railway 
Police are being carried out to com-
bat the menace of Alarm Chain 
pulling/hose pipe disconnection.

U .G.C. Grants to Government and 
Private Colleges Under Be rham 

pur University

701. SHRI G IR ID H AR  GOM - 
M AN G O  : Will the Minister of 
E D U CA TIO N  AND SO CIAL 
W ELFARE be pleased to state:

(a) the names of the Government 
and private colleges under Berham- 
pur University, Orissa which re-
ceived U .G .C. grants for the year
1980-81 and 1981-82 and the pur-
pose with amount therefor;

(b) the names of the colleges locat-
ed in tribal areas and Districts and 
the programmes extended by the 
Government of Orissa and the

U .G .C. for the development of thee 
colleges so far; and

(c) the total nvm berof privatees 
and Government colleges establish-
ed under this University and the 
names of the private colleges propos-
ed by the Government of Orissa for 
take them over and the criteria adopt-
ed for the same?

TH E D E P U T Y  M IN IST E R  IN 
TH E M IN IST R IE S O F R A IL -
W AYS AND E D U C A T IO N  AND 
S O C IA L  W ELFARE AND IN  
TH E D E PA R T M E N T O F P A R -
L IA M E N T A R Y  A FFAIR S (SH RI 
M A L L IK A R JU N ): (a) A  statement 
is attached.

(b) The Commission had agreed 
to provide special assistance during 
the Sixth Plan to colleges located 
in tribal areas and catering to the 
needs of tribal students. Such col-
leges would be entitled to a maximum 
assistance of Rs. 4' 00 lakhs from the 
Commission, if  they have 5 perma-
nent teachers and 100 students, of 
whom at least 35 should belong to 
Scheduled Tribes/Scheduled Caste. 
The assistance from the Commis-
sion would be available for purchase 
of books and journals, equipment, 
organisation of remedial courses, 
extension activities, improvement 
of faculty, provision o f hostel ac-
commodation for students and hous-
ing for teachers, etc. The guidelines 
for formulation of proposals by co- 
leges for assistance during the Sixth 
Plan were circulated in July, 1981.

The programmes offered by the 
Government of Orissa for the deve-
lopment of colleges in tribal area 
are not available. The names of 
co1 leges which are eligible for assis-
tance under the U .G.C. scheme have 
not so far been received by the Com-
mission.

(c) According to the list main-
tained by the U .G .C. under Section 
2(f) of the U G C  Act, th«r« are 19
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colleges functioning under the Ber- 
hampur University. O f these 8 are 
Government Colleges. The names 
of the 11 non-Government Colleges 
are:—

7. Nowrangapur College, NV.v- 
rangapur.

8 . Ramachandra Mardaraj Science 
College, K h.llikote (Ganjam).

1 .Aska Science College, Aska.

2. Gunupur College, Gunupur 
Distt.Koraput (Orissa).

3. Kabi Samrat Upendra Bhanja 
College, Bhanjnagar (Ganjam).

4. D. A. V. College, Koraput 
(Orissa).

5. Ganjam College, Ganjam.

6. Hinjilicut Science College, 
Hinjilicut  ̂Ganjam).

9. Rayagad? College, Rayagada 
(Koraput).

10. Lingaraja Law College, Bcr- 
hampur.

11. Science College, Chatrapur, 
Ganjam (Orissa).

The Central Government have no 
information about the names of 
private Colleges proposed by the 
State Government for take over or 
the criteria laid down by them for 
the purpose.

Statement

Details of grants paid by U.G.C. to colleges affiliated to Berhampur 
University during 1980-81 and 1981-82

Name of College Purpose Amount paid during

1980-81 1981-82

(0 (2) (3) (4)

NON-GOVERNM ENT COLLEGES :
Rs. Rs.

1. Aska College, Aska . Teacher Fellowship Book 
Bank.

10,100
1,500 . *

1, Kabi Samrat Upen-
dra Bhanja College 
Bhanjnagar.

Teacher Fellowship Research 
Fellowship Construction 
of Lab. Bldg.

12.000
3.000
2,372

77*764

3. D.A.V. College, Kora- Teacher Fellowship Adult 
put. _ Education.

18,117
5,000 , .

4. Ganjam College, 
Ganjam.

Financial Assistance to Tea-
chers.

Teacher Fellowship Hostel 
Facilities.

2,500

25.000
20.000

41,000
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(0
(2)

5. Hinjilicut Science 
College, Hinjilicut.

Teacher  Fellowship 

Financial Assistance to 

teachers  for research 

work.

6. Nowrangpur College,  Teacher Hostel

Nowrangpur.

7. Rayagada College, 

Rayagada,

8. L. R. Law College, 
Beihampur.

9. Science College, 

Chatrapur.

10. Science College, 
Aska.

Financial Assistance 

to teachers.

Books & Journals Teacher 
Fellowship ■

Building 
Financial Assistance 

to teachers.

Book Bank 

Teacher Fellowship

11. Gunupur College, 
Gunupur.

Financial assistance  to 
teachers (or Research 

work.

GOVERNMENT COLLEGES :

,  Govt. Science College, Purchase of Lab. equipment 

Phulbani. Books and Journals

Teacher Fellowship

2  Govt. Women College, Financial assistance to 
- *  - teachers.

Teacher Fellowship

Books and Journals

Financial  Assistance  to

teachers for research. 

Teacher Fellowship

Construction of workshop. 

Library books & equipment

Financial  assistance  to

teachers.

Development of Play field 

Adult Education

Behrampur.

q. M.K.C.G. Medical 
’ College, Berhampur. 

4. S.K.C.G. College,
Paralakhemundi.

(3)

29,000
1,250

50,00 o

8,000

3>6si
7,000

cl0,O00

4>i25

1,500

20,000

20,000

23,000

1,5°°

[o}6oo

10,500

4,5°°

io,99i

817

5i°°°

(4)

12,000

12,000

5,000

4>510

1,50°

4,398

2,500

15.000

30.000
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5. Vikram College, 

Jeypore.

*6. Khalli Kote College 
Berhampur.

Building 50,000

Staff quarters ..

Hostel facilities 6,000

Purchase of Lab. equipment 20,000

Workshop Equipment ..

Purchase of books and 17,50©
Journals.

Adult Education 4,000
Teacher Fellowship 10,000
Purchase of books, Labo- 34,970

ratory equipment.

Development of P. G. Stu- 1,50,000
dies during V  Plan period

Misc. 2,334

Teacher Fellowship 25,629

Building ..

College Humanities Impro- ..
vement Programme.

10,000

20,000

6,000

7. Govt. Kvening College, Teacher Fellowship 
Berhampur.

10.000

80.000

4»5°°

Supply of Wagons for Hay in 
., Western Railway '

702. SHRI R .K . M H ALGI : 
SHRI GHATURBHUJ :

W ill the Minister of RAILW AYS 
be pleased to state :

(a) whether the senior Divi-
sional Superintendent Western Rail-
way, Bombay Central has received 
a memorandum dated 30th May, 
1981 from the President Thana 
District Ghas Utpadak Sahkari 
Mandal Ltd., regarding supply of 
wagons for Hay ;

(b) what are the demands made 
in-the said memorandum 5

(c) what action the Railway 
authorities have taken/are taking in 
thia regard;; and

(d) if not, the reasons therefor, 
and when the same is likely to be 
taken ? '

THE D EPU TY M INISTER IN 
THE M INISTRIES OF R A IL -
WAYS AND EDU CATION  AND 
SO CIAL W ELFARE AND IN TH E 
D EPARTM EN T O F PARLIA-
M EN TA R Y AFFAIRS (SHRI 
M ALLIKARJUN) : (a) Yes.

(b) The moemorandum contains 
various demands regarding (i) sup-
ply of wagons for hay and salt from 
Boisar station ; (ii) provision of 
facilities for loading and unloading 
of goods; (ii) extension 01’ railway 
yard; (iv) provision* of a separate 
yard for inward and outward traffic; 
(v) Tarapur siding to be used for 
outward traffic; (vi) quick clearance
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o f  i i 'v i r J  traTS. 3; (vii) pr.r/Hio-i 
o f  w it* r  t ip in t'"\e y a rd etc.

' (c) and (d) The supply _ of
wagons is made in accordance with 
the priority and seniority of indents. 
Daring the period January to 
November, 1981 (upto 15th), a total 
o f 2052 wagons were loaded at 
Boisar station under priority (E ’ 
for clearance of this traffic. As 
on 15-11-1981, only 15 demands 
which were just 2 days old were 
pending. It would thus be seen 
that this traffic is being cleared 
currently.

The party has not loaded any 
salt, traffic. Other demands of the 
party, referred to above, are under 
consideration of the Western Railway 
Administration. A reply has been 
sent to the party by the Western 
Railway on 15-6-1981 that there is a 
proposal to extend the Goods Plat-
form at Boisar to accommodate a 
full rake.

Grants to the Institutions working 
for rehabilitation of 
Handicapped Person?

703. SHRI S. B. SIDNAL : 
Will t’ie  Minister of E D U C A TIO N  
AND SO C IA L W ELFARE be 
pleased to sUte :

(a) the amount of grants given 
or proposed to be given during the 
current financial year to the institu-
tions aftd organisations working for 
the rehabilitation of handicapped 
in various States ; and

(b) the names o f those institu-
tion!, state wise together with the 
amount of grant given to each insti-
tution ?

TH E D E PU T Y  M IN ISTER  IN  
TH E M IN IST R IE S O F  R A IL -
W AYS AND E D U C A T IO N  AND 
SO C IA L W ELFARE AN D  IN  TH E 
D EPA R TM EN T O F  P A R L IA -
M E N T A R Y  A FFAIR S (SHRI 
M A LLIK AR JU N ) : (a) and (b)
Grants are .given to voluntary 
organisations/institutions working 
in the field of education, training 
and rehabilitation of the handi-
capped persons under the (i) scheme 
of Assistance to voluntary organisa-
tion -for the handicapped and (ii) 
Scheme of assistance to disabled 
persons for purchase/fitting of aids/ 
appliances. An amount of 
Rs. 65-39 lakhs has been sanctioned 
bo  far to voluntary Instituions/organi- 
sations against the budgetted amount 
of Rs. 140 Jakhs under the scheme 
of assistance to voluntary organisa-
tions and an amount of Rs. 22 • 23 
lakhs has “been sanctioned to orga-
nisations under the scheme of 
assistance to disabled persons for 
purchase/fitting aids/ appliances 
against a budgeted amount of Rs. 25 
lakhs.

It is not possible to indicate the 
amounts proposed to be given to 
voluntary organisations/institutions 
under these two schemes during the 
current financial year as the 
release of grants depends upon the 
number o f applications received from 
voluntary Institutions/organisations. 

The State-wise names of Institu-
tions/organisations under the two 
schemes (together with the amount 
given to each Institution) are given 
in the enclosed statements at 
Annexure-A and B.

[Placed in Library See No. L T - 
2953/81].

Central assistance provided to 
Orissa for Family Planning

Programme during 1981-82.

704. SHRI A. C. DAS : Will 
the Minister of H EALTH  AN D  
FA M ILY  W ELFARE be pleased 
to state :

(a) the total amfount of. central 
assistance provided to O riaaa during



6 7  Written Answers NOVEMBER 26, 1961 Written Answers 6S

1981-82 for im plem enting fam ily 
planning program m e ;

(b) whether it is a fact that the 
U N O  is giving financial assistance 
to the country during 1981-82 for 
implementing family planning 
programme ;

(c) if  so} the total amount pro-
posed to be given by UNC to the 
country during the above period.

(d) some of the states where 
such amount will be disbursed ;

(e) whether Orissa is likely to 
reccive financial assistance out of 
that amount; and

(f) if  so, the details thereof?

TH E M IN ISTER OF STATE IN 
TH E M IN ISTRIES O F H EALTH  
AND FA M ILY W ELFARE (SHRI 
N IH AR  RANJAN LASK A R  ) :
(a) Rs. 755 -23 lakhs.

(b) and (c). Assistance of Rs. 
1260-57 lakhs (approx.) in cash 
and R p. io i-6  lakhs (approx.) in 
kind is likely to be received during
1981-82 from International agencies 
of UNFPA, UN ICEF, W HO and 
World Bank for various schemes 
under the fam ily Welfare Program-
me.

(d) to (f). Assistance provided 
by these agencies in cash is reim-
bursement for part of the expendi-
ture incurred by the Central Govern-
ment through the States/Union 
Territories on various projects 
under the Family Welfare Program-
me. Out of total cash assistance 
o f Rs. 1260-57 lakhs, Rs. 138-0 
lakhs will relate to the States of 
Bihar, Rajasthan, Andhra Pradesh 
& Uttar Pradesh towards partial 
financing o f area projects operating 
in these States. (A similar project 
partially assisted by the United 
Kingdom is in operation in five

districts of Orissa State). D e-
pending on the-ir performance/ re-
quirements, the balance of Rs. 
222-57 lakhs of cash and Rs. 101-60 
lakhs o f commodity assistance will 
relate to Family Welfare Schemes 
being operated in all States/Union 
Territories.

Non-practicing allowance to 
Government Doctors

705. SHRI H ARIH AR SO REN : 
Will the Minister of H EALTH  
AND FA M ILY W ELFARE be 
pleased to state :

(a) the name of the States where 
private practice by the Govern-
ment doctor has been disallowed and 
non-practicing allowance is being 
given to them ;

(b) whether Government has a 
proposal to adopt this system all 
over the country;

(c) if  so, what are the Central 
guidelines proposed to be sent to 
various State Governments in tlii3- 
regard; and

(d) the details thereof?

THE M IN ISTER OF STATE 
IN THE M IN ISTR Y O F H EALTH  
AND FAM ILY W ELFARE (SHRI 
N IH AR RANJAN LASKAR) :
(a) As per available information, 
Manipur, U.P., Lakshadweep, Orissa, 
Delhi, Dadar & Nagar Haveli, 
Andaman & Nicobar, Sikkim, 
Arunachal Pradesh, Goa, Haryana, 
Mizoram, Nagaland, Gujarat, H. P. 
and Rajasthan have banned private 
practice by Government doctors. 
There is a partial ban on private 
practice by Govt, doctors in Kerala, 
Tamil Nadu, Maharashtra, Andhra 
Pradesh, West Bengal J & K  and 
Assam.

(b) No.

(c) and (d). Do not arise.
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Panels prepared by Bombay 
Railway Service Commission

706. PROF. M ADH U  'DANDA- 
V A TE : W ill the Minister of R A IL -
W AYS be pleased to state:

(a) whether it is a fact that recent-
ly the panels that have been put up 
by the Bombay Railway Service 
Commission are not prepared as in 
the past on the basis of the combined 
results of the written tests and inter-
views conducted by the Railway 
Service Commission but on the basis 
of result of the interviews only;

(b) if so, what was the reason for 
. this deviation from the usual prac-

tice ; and

(c) whether the panels are pro-
posed to be prepared a fresh on the 
basis of the combined results o f 
written tests and interviews of candi-
dates conducted by the Bombay 
Railway Service Commission?

THE D EPU TY M IN ISTER IN 
TH E M IN ISTRIES OF R A IL -
W AYS AND EDU CATIO N  AND 
SO CIAL W ELFARE AND IN THE 
DEPARTM EN T OF PARLIA-
M EN T ARYAFFAIRS (SHRI M A L-
L IK A R JU N ): (a) No.

(b) and (c). Do not arise.

R<>iite Relay System at Asansol

707. SHRI KRISH N A CHAND-
R A  HALDER: Will the Minister of 
RAILW AYS be pleased to state:

(a) progress, so far, made about 
the route relay system at Asansol 
railway station;

(b) when it will start functioning;

(c) whether there is any proposal
to introduce route relay interlocking 
system in any stations under the 
Eastern Railway; _

(d) if so, names of those stations 
and when; and

(e) if not, the reasons thereof?

THE D EPU TY M IN ISTER IN 
THE MINISTERIF.S O F R A IL -
W AYS AND ED U CA TIO N  AN D  
SO CIAL W ELFARE AND IN  TH E 
DEPARTM EN T O F PARLIAM EN -
T A R Y  AFFIARS (SHRI M A L L IK -
A R JU N ): (a) and (b). Work o f 
provision of route relay interlocking 
at Asa?sol is in an advanced stage 
and final testing of circuits is in pro-
gress. It is expected to be com-
missioned by March, 1982.

(c) Yes.

(d) The work of provision o f route 
relay interlocking has been sanctioned 
for B andel Junction and Andal 
Junction. The works at Bandel and 
Andal shall be progressed consisiant 
with the availability of funds.

(e) Docs not arise.
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Rouad-Rupee Accountin g

711.  SHRI KRISHNA KUMAR 
GOYAL: Will the Minister of RAIL-
WAYS be pleased to state:

(a) whether the railways have 
adopted the principle of round—rupee 
accounting;

(b) whether it is also a fact that 
the cost which involves more than 50 
paise is rounded off to the next 
highest rupee and below 50 paise 
is not rounded off to the next lowest 
rupee; and

(c) the reasons for the railways to 
round off their tariffs on the higher 
side?

‘  THE DEPUTY MINISTER IN 
THE  MINISTRIES OF RAIL-
WAYS AND EDUCATION AND 
SOIAL WELFARE AND IN THE 
DEPARTMENT OF PARLIAMEN-



T A R Y  AFFAIRS) (SHRI M A LL IK - f  a res are rounded off as indica led
A R JU N ): (a) to (c). The Passenger below:

7$ Written -Answers NOVEMBER 26, 1981 Written Answers 76

(1) Second Class (Ordinary) upto 200 Kms. to the next higher multiple
10 paise. '

(2) Second Class (Ordinary) for 201 Kms. to the next higher multiple of
and above. paise.

(3) Second Class (Mail/Express) . . to the next higher multiple of
. 50 paise.

(4) A.C.Chair Car, 2-tier A ’C. Sleeper, 
First Class and A.C. First Class.

<0 the next higher rupee.

The revised rounding off rule has 
been introduced with aview to a chieve 
simplification of transactions and to 
mitigate the inconvenience caused 
due to non-availability of small 
change,.

Implementation of National Policy 
Resolution on Education

712. SHRI NARAIN CHAND 
PARASHAR: W ill the Minister of 
ED U CA TIO N  AND SO CIAL W EL-
FARE be pleased to state:

(a) whether Government have 
examined the implication of the 
inclusion of education in the con-
current list of the constitution of 
India (VII Schedule with reference 
to Article 246) especally with regard 
to the eff ective implementation of the 
National Policy Resolution on Educa-
tion adopted by the Government of 
India on 24th July, 1968;

(b) if so, whether any mechanism 
has been se.t up for this purpose and 
whether any legislation would be

1 enacted to ensure the implementation 
of the Resolution; and

TH E D EPU TY M IN ISTER  IN 
THE M IN ISTERIES O F R A IL -
W AYS AND E D U CATIO N  AND 
SO C IA L W ELFARE AND DEPA-
RTM EN T OF PA R LIAM E N TA R Y 
AFFAIR S ( SHRI M A L L IK A R -
JUN) : (a) and (b). Government of 
India, as well as the State Govern-
ments, are generally following, the 
National Policy on Education, 1968 
and the Government of India do not 
consider it necessary to invoke the 
concurrent powers to ensure its 
implementation. The question of 
setting up a mechanism lor this pur-
pose, therefore, does not arise.

(c) Does not arise.
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Widening of D elhi-Rohtak Road 
at Village Mundka

714. SHRI ERA A N BAR ASU : 
W ill the Minister of SH IPPING 
AN D  TR AN SPO R T he pleased to 
state :

(a) whether it ig a fact that Delhi- 
Rohtak Road is being widened at 
V illage Mundka in Delhi on the 
South side by demolishing hundreds 
o f houses mostly owned by Balmiki 
Harijans and people belonging to 
backward classes and noton the North 
side where there are no houses 
which may need demolition;

(b) whether it is also a fact that 
the width of the said road is proposed 
to be increased by about Go feet 
towards the South side where there 
is village and only 15 feet towards 
the opposite side; and

(c) if s>, th? re ign s for widening 
the road on South side necessitating 
demolition of hundred? of houses and 
not oa the North side where there are 
no houses situated ?

TH E M IN ISTER O F  STATE IN  
TH E M IN ISTRY OF SHIPPING 
AND TR A N SPO R T (SHRI BU TA  
SINGH): (a) to (c). Land acquisi-
tion proceedings for acquiring a road 
width of 200 feet as perNH standards 
has been initiated in respect of NH-i o 
passing through Mundka Village. 
In o ’d*f to obviate difficulties of the 
AfT ĉLed village people, the road 
had already been given a bend to-
wards the North, which would avoid

excessive land acquisition South of 
the road where the village is situ-
ated. Inspite o f this the road width 
required to be acquired on the South-
ern side on the road was contemplated 
to be 124ft from the central line of the 
existing road. Since the acquisition 
of even this width was adversely 
affecting a number of houses including 
those belonging to Harijans, acquisi-
tion of land width on the Southern 
side has been reduccd from 124 ft 
to 76 ft where houses are involved 
within the village limits. This will 
mean acquisition of a strip of land 
about 14 ft wide only on the Southern 
side of the Village. Instructions to 
this effect have already been issued 
by the Ministry.

Proposal for a Seamen’s Employ-
ment Office at Madras

715. DR. A. K A L A N ID H I: Will 
the Minister of SHIPPING AN D  
TR AN SPO R T be pleased to state:

(a) Whether there is any proposal 
to open a Seamen’s Employment 
Office at Madras as at Bombay and 
Calcutta;

(b) if  so, when it will be opened ; 
and

(c) i f  not, the reasons therefor?

TH E M IN ISTER OF SHIPPING 
AND TR AN SPO R T (SHRI VEER- 
ENDRA P A T IL ): (a) to (c). Govern-
ment have no proposal at present 
to open a Seamen’s Employment 
Office in Madras.

Gar Parking Contract at Kanpur

716. SHRI R .N .R A K E S H : Will 
the Minister of RAILW AYS be 
pleased to state’:

(a) the date on which open tenders 
were invited by Divisional Raiiwav 
Manager, Allahabad, fer allotment 
of Car Parking contract at Kanpur 
and when the same were opened;
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(b)  the names and addresses of 
p arties who submitted tenders to-
gether with amount quoted by them 
separately;

(c)  what was the amount of Earnest 
Money fixed by the Railway together 
with amount deposited by each party 
Separately; and

(d)  what is the percentage of in-
crease in rates compared with the 
earlier tender ?

THE DEPUTY MINISTER IN 
THE  MINISTRIES OF RAIL-
WAYS AND EDUCATION AND 
SOCIAL WELFARE AND IN THE 
DEPARTMENT OF PARLIAMEN-
TARY AFFAIRS (SHRI MALLIK-
ARJUN) : (a) Sealed tenders .were 
invited by the Divisional  Railway 
Manager, Allahabad for award of 
the car parking contract at Kanpur 
on  i-i o-81. These tenders were 
opened on 22-10-1981.

(b) and (c). A statement is attached..

(d) 85%

Statement

SI.  Name of the Party  Amount  Earnest  Earnest  Money
No* Tendered  Money  deposited  by

fixed by the  the parties. 
Railway Admi-
nistration

1.  Shri T. P. Misra, Secretary 
Rly. Cycle Stand Karam- 
chari Shram Samvida 
Samiti Ltd., 21, Ahmdganj, 
Allahabad.

Rs. Ps. 

65,111 ■ 11

Rs.

4,000 Society  requested 
that earnest money 
may be adjusted 
through  Security 
money already de-
posited for existing 
contract.

2.  ShriRajender Singh 110/65, 6o,rii‘2i  4,000  4,000
Jawahar Nagar, Kanpur.

3.  Sh Mohd. Sabbir Khan, 57>333'33 4>ooo  4,000
126, Shahganj, Allahabad.

Clyde Stand Contract at Kanpur

717.  SHRI N.K. SHEJWALKAR : 
Will the Minister of RAILWAYS 
be pleased to state:

(a)  whether Cycle Stand Contract 
at Kanpur was allotted to M/s. 
Railway Cycle Stand Karamchari 
Shram Samvida Sahkari Samiti Ltd., 
Allahatiad, for two years by the 
then Minister of State for Railways;

(b) the names and addresses of 
all the parties who submitted tenders 
and the date from which the success-
ful tenderer commenced working;

(c) whether the above  named 
Society paid monthly licence fees 
etc. in time together with details of 
money receipts numbers, date of 
deposit and the amount deposited 
during the entire contractual term 
each month separately;
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(d) how much amount was out-
standing against the Society when 
Ministry issued instructions to renew 
the contract ; and.

(e) why the contract was  not 
terminated for not paying Railway 
dues as per agreement as was done 
in case of cycle  stand-cum-Car 
Parking  contract  at  Allahabad 
(City side) ?

THE DEPUTY MINISTER IN 
THE MINISTRIES OF RAILWAYS 
AND EDUCATION AND SOCIAL 
WELFARE AND IN THE DEPART-
MENT OF  PARLIAMENTARY 
AFFAIRS  (SHRI  MALLIKUR- 
JUN):  (a) to (e). The informa-
tion is toeing collected and will be 
laid on the Table of the Sabha.

Declaration of Major Rivers as 
National Waterways

718.  SHRI JAGDISH TYTLER: 
Will the Minister of SHIPPING AND 
TRANSPORT be pleased to state:

(a) whether the Government are 
considering a proposal to declare 
several major rivers as national 
waterways;

(b) if so, the details thereof; and

(c) whether any separate autho-
rity would be constituted to look 
after their development?

THE MINISTER OF STATE IN 
THE MINISTRY OF SHIPPING 
AND TRANSPORT (SHRI BUTA 
SINGH): (a) and (b). Yes Sir. The 
following ten waterways have been 
identified as suitable as National 
Waterways:—

(i) The Ganga-Bhagirathi-Hoogh-
ly system

(ii) The Brahmaputra

(iii) The Sunderbans

(iv) The Narmada

(v) The Tapi

(vi)  The Mahanadi

(vii) The Godavari

(viii) The Mandc vi-Cumbarjua
Canal and Zuari watei way

(ix) The Krishna

(x) The Alleppey Cochin water-
way.

(c)  The National Transport Policy 
Committee (1980) have recommend-
ed creation of an “Inland Water-
ways Authority of India” to look 
after among other things, the develop-
ment maintenance and manage-, 
ment of these National Waterways. 
This recommendation is still under 
consideration of Government.

Committee to Study theWorking-
of Private Agencies in Porte 
for Booking of Space Etc• 
for Foreign Trade

719.  SHRI K. T. KOSALRAM: 
Will the Minister of SHIPPING AND 
TRANSPORT be pleased to state:

(a) whether the high-power Com-
mittee set up to study the working 
of private agencies in the ports of 
the country for booking of space etc. 
for foreign trade and other allied 
matters has submitted its report; and

(b) if so, the principal recommend-
ations contained in the report and 
the action proposed to be taken on 
this report ?

THE MINISTER OF SHIPPING 
AND TRANSPORT (SHRI VEERE- 
NDRA PATIL): (a) and (b). Yes Sir, 
The Working Group on  Tramp 
Operators has recently submitted 
its report. The Working Group has 
recommended that—■

(1) The intermediary agents, e.g. 
Steamer/Shipping agents, fre-
ight forwarders etc. should be 
licenced by Director General 
of Shipping or his delegated 
authorities. For this purpose
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Government should consider 
framing suitable comprehen-
sive legislation.

(2) Standing Committees may be 
set up at ports of Bombay, 
Calcutta, Madras and Cochin 
consisting of representatives 
of Director General of Ship-
ping, Port Trusts, Income 
Tax,  R. B. I.,  Customs, 
Ministry of Commerce and

,  GIC.

(3) More Indian Shipping Com-
panies should enter India’s 
overseas trade.

(4) Government should support 
the establishment of Inter-
national Maritime Bureau.

(5) Shippers Organisations should 
patronise national bottoms.

(6) Conferences should periodi-
,.  cally review their freigh t tariff
and fix economic freight rates 
under the existing procedure.

(7) Conferences, pai ticularlylndian 
lines, should provide  regu-
lar/promotional  sailings to 
various overseas destination.

(8) Foreign Shipowners should 
furnish to Customs the re-
quired information relevant 
to their credibility, past record 
of service etc.

(9) MMD Officers should be more 
vigilant in respect of inspec-
tion and survey of foreign 
tramp vessels.

(10) R.B.I. should withhold remit-
tance of freight by steamers’ 
agent, till the delivery of 
goods at destination ports.

(11) Indian Shippers should patro-
nise national bottoms.

The above recommendations are 
under examination of the Ministry' 
The  other Ministries/Departments 
have been addressed. It will be 
sometime before decisions are taken 
by Government.
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Letters from Members of Parlia-
ment

721.  SHRI D. S. A.  SIVAPRA- 
KASHAM: Will the Minister of 
RAILWAYS be pleased to state:

(a) how many letters from the
Members of Parliament were received 
from December 1980 to till date by 
Divisional Manager, Madurai and 
Chief Personnel  Officer, Madras, 
Southern Railway;  ‘

(b) how many such letters have 
been replied to by the conccrned 
officers; and
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(c) the dates of receipts of letters 
from the MPs by the concerned 
Officers and the dates of reply?

THE D E P U T Y  M IN ISTER IN 
TH E M IN ISTR IES O F  R A IL -
W AYS AND E D U CA TIO N  AN D  
SO C IA L W ELFARE AND IN THE 
D EPARTM EN T O F PA R LIA -
M E N TA R Y A FFA IR S): (SHRI

M ALLIK A R JU N ) : (a) 30 and 14 
respectively.

(b) 19 and 6 respectively. Replies 
to three letters received by the C hief 
Personnel Officer and two received 
by the Divisional Railway Manager, 
Madurai, were not called for.

(c) A  statement is attached.
Statement

Divisional Railway Manager, 
Madurai -

Chief Personnel Officer, 
Madras

Date of Date of Date o f Date o f
receipt reply receipt reply

6-2-1981 22-3-1981 19-2-1981 12-3-1981
9-2-1981 22-3-1981 . 26-2-1981 16-4-1981

u-2-1981 12-2-1981 13-3-1981
17-2-1981 12-3-1981 20-3-1981 18-4-1981
16-3-1981 20-5-1981 14-4-1981 Not called for.
17-3-1981 18-5-1981 21-4-1981 Do.

25-3-I9Sl 20-5-1981 24-4-1981 Do.
15-4-1981 20-5-1981 8-6-1981
17-4-1981 20-5-1981 25-7-1981 n - 9 - 1981
q 1-5-1981 6-8-1981 9-11-1981
26-5-1981 27-5-1981 22-8-1981 29-9-1981

5-6-1981 8-6-1981 25-8-1981
3-8-1981 6-8-1981 1-11-1981

18-8-1981 2-11-1981

31-8-1981 20-11-1981
19-9-1981 6-10-1981
30-9-1981
2-10-1981 10-10-1981

13-10-1981 20-11-1981
13-10-1981 Not called for.

29-10-1981 29-10-1981
29-10-1981 Not called for.
29-10-1981
29-10-1981
4-11-1981 21-11-1981 *
4-11-1981 18-11-1981

4-11-1981 •
4-11-1981

ii- n -1 9  81
17-11-1981
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Central Trade Union Resolution*

722. SHRI SOM NATH  CH A T-
TERJEE: Will the Minister of 
RAILW AYS be pleased to state:

(a) whether Government have 
received any resolutions on the Indian 
Railways from a Central Trade 
Union;'

(b) if so, details of the subject 
raised in these resolutions; and

(c) details of decisions and reac-
tion of Government on those resolu-
tions?

TH E D EPU TY M IN ISTER IN 
TH E M IN ISTRIES O F R A IL -
W AYS AND ED U CATIO N  AND 
SO C IAL W ELFARE AND IN TH E 
D EPARTM EN T O F PA R LIA -
M E N TA R Y AFFAIRS (SHRI
M ALLIKARJU N ) : (a) to (c) A  
statement is attached.

Statement

A  copy of the resolutions passed in 
the General Council meeting of the 
Centre of Indian Trade Unions at 
Howrah on 21/24-8-81 has been for-
warded to the Minister for Railways 
by the Secretary of the C.I.T.U ., 
with his letter dated 26-9-81. In this 
communication, particular attention 
has been drawn of this Ministry to 
the following six points:

(i) Alleged repression of workers 
in general;

(ii) Alleged violation, of labour 
legislations;

(iii) C IT U ’s grave concern over t 
the growing accidents on 
Indian Railways;

(iv) Alleged failure of the Govt, 
to implement the contract 
Labour (Regulations & Abo-
lition) A ct;

(v) C IT U ’s expression of solid-
arity with the railway 
workers;

(vi) C IT U ’s expression of solid-
arity with the cause o f loco- 
men-

2. At the outset, it may be stated 
that the Ministry of Railways do 
not directly deal with any of the 
Central labour organisations. Nego-
tiating facilities have been given to 
two railway Federations, namely, 
the All India Railwaymen’s Federa-
tion and the National Federation of 
Indian Railwaymen, and they hold 
periodical meetings with the railway 
Administration at the different tiers 
of P.N.M. machinery. Also they are 
represented in the Joint Consultative 
Machinery meetings at the Depart-
mental Council level and the National 
Council level. Matters are discussed 
across the table and solutions found. 
It is only appropriate that any griev-
ance of staff should be channelised 
through these recognised Federa-
tions. Notwithstanding the fact that 
no correspondence is entered into with 
any unrecognised organisation, any 
representation put forth by them is 
given due consideration and action 
taken as justified on merits. With 
this background, comments are given 
on the six points on which specific 
attention has been drawn:

(i) Alleged repression of workers 
in general: Action is taken 
against any railway employee 
for specific acts of omission 
and commission and within 
the framework of Discipline 
& Appeal Rules, and it is 
not the policy of the Govern-
ment to take any repressive 
action.

(’ i) Alleged violation of labour 
legislations : The Railway 
Administrations generally 
comply with the statutory re-
quirements of the Industrial 
Disputes Act, 1947,Payment 
of Wages Act, 1939, Con-
tract Labour (Regulation & 
Abolition) Act, 1970. Rem e-
dial measures arc taken when-
ever infringement of these 
provisions are reported to 
them.
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(iii) C IT U ’s grave concern over the 
growing accidents on Indian 
Railways: The Government
are also exercised in this 
regard and the matter is 
receiving the regular atten-
tion for taking remedial 
measures.

(iv) Alleged failure of the Govern-
ment to implement the - Contract 
Labour (Regulations & Aboli-
tion) Act: The alleged fai-
lure to implement the Con-
tract Labour (Regulation 
& Abolition) Act seems to 
relate to prohibition of 
employment of contract 
labour in coal and ash hand-
ling and cinder picking in 
Loco Sheds in Railways as 
recommended by the Cent-
ral Advisory Contract 
Labour Board. The Rail-
ways have made a lot of 
progress towards replacing 
steam-traction by electric and 
diesel traction. This on-
going process will lead to 
steam locomotives being 
discarded in the not too dis-
tant future. It may be app-
reciated that it is not desir-
able at this stage to depart-
mentalise operations o f  coal 
handling, ash-pit cleaning 
and cinder picking in steam 
locosheds when the men are 
going to be rendered sur-
plus as a result of discard-
ing steam locomotives on the 
Indian Railways. Also, these 
operations are not of peren- 
niel nature and do not re-
quire employment of whole 
time regular railway staff.

(v) & (vi) C IT U ’s expression of 
solidarity with the railway 
workers : solidarity with the 
cause of locomen: The views
expressed in these two resolu-
tions are next subscribed to.

Intrtidilctidn of more Trains on
Trivandrum-Carinanorfe

Sdtitor

723. SH RI B .K . N A IR  : Will 
the Minister o f R A IL W A Y S  be 
pleased to state :

(a) whether he is aware that 
commuters in K erala are put to 
considerable inconvenience and hard-
ship owing to the utter inadequacy of 
the Road Transport service;

(b) if  so, whether he has under 
consideration any proposal to intro-
duce some more trains, including 
day-trains in the Trivandrum- 
Cannanore sector ; and

(c) if  so, the details thereof ?

TH E  D E P U T Y  M IN IST E R  IN 
TH E M IN IST R IE S O F R A IL -
W AYS AND E D U C A T IO N  AND 
SO C IA L  W ELFARE AND IN TH E 
D E PA R T M E N T O F P A R L IA -
M E N T A R Y  A FFA IR S (SHRI 
M A LLIK A R JU N ) : (a) Rrepesen- 
tations have been received from the 
public about the inadequancy of 
Road Transport service in Kerala.

(b) and (c) A  proposal to extend 
Cannanore-Ernakulam day express 
to run between Mangalore to Tri-
vandrum was examined but due to 
paucity of coacHng stock could not 
be implemented. .

srnitfafl fa m  srrm

724 . : «WT
^  fa  :
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Compensation to the victims of 
Road Accidents

725. SHRI D.M . PU TTE  
G O W D A. W ill the Minister of 
SHIPPING AND TR A N SP O R T be 
pleased to state :

(a) whether according to Section 
95(2) (A) of the Motor Vehicles Act, 
J939 R*- 20,000 are to be paid by 
the Insurance Company as Compen-
sation to each injured or to heirs of 
each of these killed ;

(b) whether according to Supreme 
Court there is need for ameliorating 
the woes of the victims of the road 
accidents and issue payments of 
reasonable amounts of compensation.

(c) whether the ex-gratia pay-
ment of Rs. 500 to Rs. 2000 was a 
niggardly recognition of the State's 
Obligation to its people; and

(d) if so, action proposed by 
Government in the matter ?

TH E M IN ISTER  O F STA TE  
IN TH E M IN IS T R Y  O F SHIPP-
IN G AND T R A N SP O R T  (SHRI 
B U TA  SINGH) (a) According to 
Section 95(2) (a) a policy oi insurance 
shall cover any liability incurred in 
respect of any one accident involving 
a goods vehicle up to a limit of 
Rs. 50,000 in all, including the 
liabilities, if any, arising under the 

Workmen’s Compensation Act, 1923,

in respect of d^ath of, or bodily 
injury to, employees (other than the 
driver), not exceeding six in number, 
being carried in the vehicle;

(b) Yes, Sir,

(c) Ex-gratia payments to acci-
dent victims or legal heirs, as the 
case may be, is sanctioned by the 
State Governments over and above 
the compensation payable under the 
law.

(d) Proposal for enhancements of 
the limits of compensation arc under 
consideration of the Government.

Pakistan’s Re-Admission into 
Commonwealth

726. SHRI R .L. B H A TIA  : 
W ill the Minister of E X T E R N A L 
A FFAIR S be pleased to state :

(a) whether the issue of Pakis-
tan’s re-admission into the Com-
monwealth was raised at the last 
Commonwealth Summit at M elbour-
ne overtly or covertly; and

(b) if  so, the stand taken by India 
on this behalf in tr  outside the 
Summit ?

TH E  M IN IS T E R  O F E X T E R -
N AL A FFA IR S (SHRI P. V . 
N A R A SIM H A  R A O ): (a) The
question of Pakistan’s readmission 
into the Commonwealth was not 
raised formally by any delegation at 
the Commonwealth Summit in 
Melbourne.

(b) In informal dicussions outside 
the summit, we took the view that 
the question of readmission of former 
members into the Commonwealth 
should be considered very carefully, 
and members should not be allowed 
to walk out of it or to rejoin it 
as they pleased. Taking all the 
circumstances intc account, we did 
not consider it possible to support 
the idea of Pakistan's readmission 
into the Commonwealth.
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Establishm ent of International 
Economic Order

727. SH R I J IT E N D R A  P R A -
SAD  : W ill the M inister o f 
E X T E R N A L  A F F A IR S  be pleased 
to state specific efforts being m ade 
to establish an international eco-
nomic order keeping in view the 
discussion held at 22 nation Summit 
at Cancun ?

TH E  M IN IS T E R  O F E X T E R -
NAL AFFAIRS (SHRI P. V* 
N ARASIM H A R A O ): The Cancun
Summit Meeting of 22 nations is a 
part of the ongoing effoit for the 
establishment c f  the New Interna-
tional Economic [Order which com-
menced in 1974 when the U nited 
Nations General Assembly adopted 
Resolutions on the establishment of 
a New International E co n o m ic  
O rder ana]on Programme o f Action 
on the establishment of New Inter-
national Economic Order. The 
discussions held at Cancun Summit 
were summed up by the two C o -
chairmen at the end of the meeting. 
A 'copy of, the document has been 
laid on the Tabic o f the House in 
reply to S. Q,. No. 70 dated 
26-11-1981.

Efforts are currently under w ay in 
the U nited Nations for launching 
G lobal N egotiations. T h e Heads 

o f Governm ent/State participating 
in the Cancun Summit are also 
determ ined to attack the problem, 
o f revitalising the world economy 
and accelerating the development of 
developing countries on an urgent 
basis in the international institutions 
existing for this purpose and will 
continue to give their personal atten-
tion to this process. Follow-up 
action on other understandings rea-
ched at Cancun will be undertaken 
in appropriate fora.

Details of Agreement with 
Russian Publishers for Trans-

lation of Indian Books in 
Russian Language

728. SH RI M. R A M G O P A L  
R E D D Y : : W ill the Minister of 
E D U C A TIO N  AND SO C IA L W EL-
FARE be pleased tc state :

(a) whether National Book Tiust
have signed an agreement with 
Prussian publishers for tranf-lat'on of 
Indian books In Russian ;

(b) if  so, the titles of books 
selected for translation : and

(c) the criteria fixed for selection 
of these books ?

TH E DEPUT Y  M IN ISTER  IN 
TH E M IN ISTRIES O F  R A IL -
W AYS AND E D U C A TIO N  AND 
SO C IA L W ELFAR E AJSD IN TH E 
D EPA R TM EN T O F PA R LIA -
M E N T A R Y  AFFAIR S: (SHRI
M A L L IK A R JU N ): (a) The Natio-
nal Book Trust participated in the 
3rd Moscow International Book Fair 
from 2nd to 8th September 1981 and 
signed 43 option agreements on 
behalf of Indian publishers for trans-
lation of Indian books in Russian 
and in a few other languages of the 
U SSR.

(b) A  statement showing the 
titles, authors and publishers is 
attached. [Placed in Library, bie Js'o.. 
Z r -2 9 5 4 / 8 1 ] .

(c) The concerned Soviet pub-
lishers selected the books for transla-
tion out of the books displaced at 
the Fair.

Indo-Iraq Joint Commissicn 
Meeting for Supply of Oil

729. SHRI R.P. GAEKW AD  : 
WiU the Minister c f E X T E R N A L  
AFFA IR S be pleased to state :

(a) whether the Indo-Iraq Joint 
Commission meeting took place 
recently in Baghdad;
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(b) whether Iraq had agreed to 
supply more oil to India.

(c) whether during the meeting 
O ther problems concerning Indian 
comapanies engaged in various deve-
lopment projects in that country 
also been taken up; and

(d) if  so, the response from the
Tiad Iraq Government ? .

TH E M IN ISTER OF E X T E R -
N A L AFFAIRS (SHRI P. V . 
N ARASIM H A R A O ): (a) the 7th 
Session of the Indo-Iraq Joint 
Commission was held in Baghdad 
on October 21-22, 1981.

(b) During the discussions the 
Indian side noted with satisfaction 
the Iraqi statement that they would 
guarantee future supplies of crude oil 
to meet the requirements of India.

I.O .C . has already entered into 
an agreement with the Iraqi Natio-
nal O il Company for supply of 3.5 
million tonnes of crude oil during
1982. The earlier arrangement for 
supplies during 1981 had envisaged 
the supply of 0.9 million metric 
tonnes of crude oil only. The 
agreement for 1982 was entered into 
prior to the 7th Session of the Indo- 
Iraq Joint Commission.

(c) and (d) During this meeting 
problems faced by Indian companies 
in Iraq as a result of the Iran-Iraq 
conflict were discussed with the 
Iraqi side. The response from the 
Iraqi side was possiive. The agreed 
to consider claims of cost escalation,

etc. and advised the Indian companies 
to file their claims with client organi-
sations.

Prime Minister’s Foreign Visit

730. SHRI GH ULAM  R A SO O L 
K O G H A K : Will the Minister of
EXTER N AL AFFAIRS be pleased 
to state:

(a) whether Prime Minister paid 
-visit to many countries during

September, October and November, 
1981;

(b) if  so, what were the countries 
visited by her ;

(c) whether many agreements 
were also reached by her visit;

(d) if so, whether India’s image 
. has improved after her visit to these 
countries; and

(e) if so, to what extent ?

TH E M IN ISTER O F E X T E R -
NAL AFFAIR S (SHRI P. V. 
N ARASIM H A RAO) ; (a) and (b) 
Yes, Sir. Prime Minister visited 
Indonesia, Fiji, Tonga, Australia, 
Philippines, Romania, Mexico, 
Bulgaria, Italy and France.

(c) A  number of bilateral Memo-
randa of Understanding were signed 
during her visit abroad.

(d) and (e) The visits to Austra-
lia and Mexico were for the Com-
monwealth Summit meeting and the 
International Meeting on Coopera-
tion and Development. Apart from 
contributing to the successful out-
come of these meetings, Prime 
Minister was also able to have a 
number of bilateral exchanges with 
Heads of Government of a large 
number of countries. A ll these visits 
have helped in building goodwill for 
India and have resulted in greater 
understanding of our view point on 
major international, regional and bila- 
teralissues.

Prime Minister’s Talk with U.S. 
President regarding Supply of 

Nuclear Fuel

731. SHRI M A D H A VR A O  
SC INDIA : Will the Minister of 
E X T E R N A L AFFAIRS be pleased 
to state :

(a) whether she took the oppor-
tunity to explore the possibility of 
resumption of supplies of enriched
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Uranium for the Tarapur Atomic 
Power Plant under the agreement; 
•when she discussed various bilateral 
issues between India and U SA with 
President Reagan during their stay 
at Cancun in connection with North- 
South Dialogue ; and

(b) if  so, the outcome thereof ?

T IIE  M IN ISTER  O F E X TER -
N AL AFFAIR S (SHRI P.V. 
N A R A SIM H A  R A O ) : (a) No, Sir.

(b) Does not arise.

Prilne Minister’s V isit 
Abroad

732. D R . SU B R A M A  N IA M  
S W A M Y  : W ill the Minister of 
E X T E R N A L  A F F A IR S  be pleased to 
state :

(a) the number of days the 
Prime M inister was out of the country 
since 18th September, 1981.

(b) the members of the Prime 
M inister party while she was abroad; 
and

(c) dates and places visited by the 
Prime M inister ?

T H E  M IN IS T E R  O F E X T E R -
N A L  A FFA IR S (SH RI P .V . 
N A R A S IM H A  R A O ) : (a) the 
Prime M inister was out of the country 
for 36 days since 18th September, 
1981 .

(b) The required information is 
given in the attached statement.

(c) The Prime M inister visited 
Indonesia on 23rd-24th September, 
Fiji from 25th to 28th September, 
Tonga on 28th-29th September, 
Australia from 29th September to 
8th October, P h ilip p in e s  on 8th~9th 
October, Rumania from 18th to 20th 
O ctober, M e x ico  (C a n c u n ) from 21st 
to 24th October, Bulgaria from 6th 
to 9th N o v e m b e r, Italy from 9th to

12th November and France from 12th 
to 15th November, 1981. There was 
also a technical halt in M ontreal 
(Canada) and in London ( U K ) .

State me nt

List o f Members o f  the Prime M inisters 
Party while she was aboard since 

18-9-1981

(A) Indonesia, F iji, Tonga, Australia
and the Philippines.

1. Dr. P .C . Alexander.

2. Shri H .Y . Sharda Prasad.

3. Shri K . K . S. Rana.

4. Shri N. N. Jha.

5. Shri R . K . Dhawan.

6. Dr. K .P . M athur.

7. Miss Usha Bhagat.

8. Shri J.S. Bique.

9. Shri Y . Dave.

10. Shri Ram  Kishore.

11. Shri Nathu Ram.

12. Shri Rai Dass.

Plus security personnel, members of 
the official media party and journa-
lists.

(B) Romania and Mexico.

1. Smt. Sonia Gandhi.

2. Dr. P. C. Alexander.

3. Shri K .K .S . Rana.

4. Shri R .K . Dhawan.
5. Dr. K .P . M athur.

6. Miss Usha Bhagat.
7. Shri J.S. Bique.

8. Shri R .K . Sikri

9. Shri Nathu Ram.

10. Shri Shayam Lai.
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Plus security personnel, members of 
the official media party and journa-
lists.

(C) Bulgaria, Italy and France.

1. Smt. Sonia Gandhi.

2. Smt. Maneka Gandhi.

3. Shri H .Y . Sharda Prasad.

4. Dr. A .K . Sengupta.

5. Shri K .K .S . Rana.

6. Shri J.S. Bique.

7. Shri R .K . Dhawan.

8. Dr. K .P . M athur.

9. Miss Usha Bhagat.

10. Shri M .M .N . Sharma.

11. Shri Ram Kishore.

12. Shri, Shyam Lai.

13. Shri Madan Lai.

Plus security personnel, members of 
the official media party and journa-
lists.

Achievement of Family Planning 
Week in November, 1981

733. SH RI D H A R A M  D AS 
S H A S T R I: W ill the Minister of 
H E A LTH  AND F A M IL Y  W ELFARE 
be pleased to state :

(a) the results achieved in different 
methods (tubectomy and vasectomy 
and other contraceptives) ‘ during 
Fam ily Planning Programme in 
D elhi during the Family Week 
observed in November, 1981;

(b) total amount spent item wise 
on publicity etc. by the Delhi Adminis-
tration during the above mentioned 
week and whether the aforesaid achie-
vements are satisfactory in compari-
son  to total amount spent on the 
same and ;

(c) the details of other concrete 
measures being taken by the Govern-
ment to implement this National pro-
gramme ?

TH E  M IN IST E R  O F  S T A T E  
IN  TH E  M IN IS T R Y  O F  H E A LTH  
AND F A M IL Y  W ELFAR E  (SH RI 
N IH A R  R A N JAN  L A S K A R ) : (a) 
Initially a Family planning fortnight 
was observed in D elhi from 11-10-81 
to 25-10-81. Subsequently, encoura-
ged by the response to the programme, 
the observation of the Programme was 
extended to a month i.e. from 11-10-81 
to 10-11-81. Achievement in tobec- 
tomy and vasectomy and other con-
traceptive methods during the afore-
said month as reported by the Delhi 
administration (Provisional figures) 
is given below:

S. No. & Method Achieve-
ments

i. Vasectomy 352
2. Tubectomy 1821

3. I.U .D . 3653
4. C .G . Users 15,261

5. O.P. Users 39

(b) Approximately an expenditure 
of Rs. 67,520 has been incurred by 
the Delhi Administration on the 
publicity during the above mentioned 
month as per details given below :

No. o f Programmes held Amount
spent

1. Press Publicity 24 29,800.00

2. M ini O .T . Gamps/ 
Seminars 33 1,980.00

3. Cultural Program-
me 30 24,800.00

4. Puppet Shows 25 1,950.° °
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1 2  3 4

5. Exhibitions 16 ••

6. Hari K athas/
Bhajan 18 990.00

7. Cinema Slides 7 dozen 2,000.00

8. Banners 1 o 1,000.00

9. District level
O .T . Camps 1 1,200.00

10. O .T . Camps 19 3,800.0°

The achievements are statisfactory1 
Moreover the awareness and enthusi-
asm created by publicity and m otiva-
tional efforts will last beyond the 
fortnight leading to further acceptors 
desiring to adopt the samll family 
norm.

(c) Inspite of higher than all India 
average level of effectively protected 
target couples in Delhi, motivational
& educational measures to popularise 
small fam ily norm are being intensi-
fied, particularly inthe J.J. Colonies, 
Slums, Labour Colonies and Rural 
Areas. Services are also being provi-
ded near the door steps of the People

Demand of Wagons in 1982

| 734. SH RI M U K U N D A  M A N -
D A L  : W ill the Minister of R A IL -
W A Y S be pleased to state : f .

(a) the requirement of wagons 
during the current year;

(b) estimated demand of the 
wagons for the year 1982; and

(c) steps taken by Government 
to meet the gap between require-
ment and output ?

TH E  D E P U T Y  M IN IS T E R  
IN  TH E  M IN IST R IE S O F R A IL -
W A Y S AND E D U C A T IO N  AND , 
S O C IA L  W ELFAR E AN D  
IN  T H E  D E P A R T M E N T  
O F  P A R L IA M E N T A R Y  AF-

F A IR S  (SH R I M A L L IK A R -
JU N ) : (a) The Plan for acquisi-
tion of wagons in 1981-82 is 18,000 
wagons as per plan provision o f
1,00,000 wagons in the entire 
plan.

I (b) and (c). Against 'this 9,570 
wagons had been produced upto 
31-10-1981 against pro rate re-
quirement of 10,500. To meet this 
gap o f 922 wagons, the produc-
tion level is being closely moni-
tored and close liaison is being 
maintained with wagons producers 
and Ministries concerned.

Details of Agreements Rea-
: ched at Cancun Summit

735. SH RI D. P. Y A D A V  : 
W ill the Minister of E X T E R N A L  
A F FA IR S be pleased to state:

j (a) the details o f  the agree-
ments and decisions reached and 
communique if  any, issued at the 
summit of Cancun held recently; 
and *

(b) the im pact of Cancun sum-
mit on India’s much needed finan-
cial stability and financial re-
quirements ?

TH E M IN IST E R  O F E X T E R N A L  
A FFA IR S

(SHRI P .V .N A R A SIM H A R A O ):
(a) and fb) The Cancun meeting, 
of Heads of Government/State of 22 
countries was not envisaged as a 
negotiating forum and it was not 
expected to take any decisions. The 
meeting was to provide participating 
leaders with an opportunity for a ge-
neral exchange of views on problems 
of cooperation and development. It 
had been agreed in advance that the 
discussions that would be held in 
Cancun would be summed up by the 
two Co-Chairmen of the meeting on 
their own responsibility. A  copy of 
the summing up by the two Co-



, 0 3  W r i t t e n  A m w m  N O V E M B E R  2 6 , 1 9 8 1  W r i t t e n  A n g e r s  104

Chairmen at the end of the meeting 
has been laid on the Table of the 
House in reply to Starred Question 
No. 70 dated 26-11-81.

While it is not possible to assess 
the direct and immediate impact of 
the Cancun meeting on India’s 
financial requirements and stability, 
the exchange of views there have 
resulted in a better perception of the 
problems of countries hke India 
in the field of finance particularly, 
on the question of additional funds 
required for developing energy re 
sources.

Statement

(1) The existing rural insti-
tutions should be strengthen-
ed and conditions
should be created so as to 
enable the rural poor to 
participate in the decision 
making process.

(2) Adult Education programme 
should be intensified through 
the active involvement of all 
institutions, organisations 
and individuals, with parti-
cular reference to rural 
areas.

All India Adult Education Con-
ference '

736. SHRI K A M A L  N A T H : Will 
the Minister of E D U CA TIO N  ANT) 
S O C IA L  W ELFARE be pleased to 
state :

(a) the recommendations made 
at the All India Adult Education 
Conference held recently at Patna;

(b) the reaction of Government 
thereto; and

(c) the steps proposed to b? taken 
to implement these recommenda-
tions ?

TH E  D E P U T Y  M IN IST E R  
IN  TH E M IN IST R IE S O F 
R A IL W A Y S  AND E D U C A T IO N  
AND S O C IA L  W ELFAR E AND 
IN  TH E  D E P A R T M E N T  O F 
P A R L IA M E N T A R Y  A F FA IR S 
(SH RI M A LL IK A R JU N ) : (a)
A  statement is attached.

(b )  a n d  (c ) .  G o v e rn m e n t h a s  
ta k e n  n o te  o f th e se  r e c o m m e n ­
d a tio n s .

(3) A ll the personnel of the va-
rious rural institutions and 
organisations should be 
made aware of and, i f  pos-
sible, trained in the princi-
ples and methods of adult 
education.

(4) All neo-literates and semi-
literates should be organis-
ed so as to be able to inden- 
tify their sources of exploi-
tation and fight against the 
same, exercise their rights 
and responsibilities, break 
the age-old vicious circles 
of various types of social 
evils and enagage themselves

. as learning-cum-production
groups in the learning so-
ciety of the future.

(5) Adult Education should 
accelerate the process of 
education o f the members 
of Panchayats and Co-ope-
ratives.

( 6 )  A  p e r m a n e n t  a d u l t  e d u c a ­
tio n  c e n tre  sh o u ld  be e sta b -
lished a t  the village ievd  
to  o rg a n ise  d ifferen t ty p es 
o f  n e e d -b a s e d  c o n tin u in g  
e d u c a tio n  p ro g ra m m e s .
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(7) More and more women 
should participate in the 
learning activities 3o as to 
enable them to fully parti-
cipate in the Panchayat and 
Cooperative affairs.

(8) Special efforts should be 
made to involve the weaker 
sections of the community 
in the educational program-
mes so that they are encourag-
ed to participate in the com-
munity affairs.

(9) Cooperatives and Panchayats 
should be indentified as the 
learning resources and en-
couraged to organise adult 
education programmes by 
adequate financial support 
from the Government.

(10) Folk High Schools should be 
revitalised and established 
in different parts of the 
country under the auspices 
of Voluntary Agencies.

(11) The ‘ School-cum-Community 
Centre’ concept should be 
popularised again and imp-
lementation should start 
forthwith, 30 that the exist-
ing infrastructural facili-
ties of the schools are utilis-
ed for adult and non-formal 
eduation.

(1*) Adult Education schools 
should be organised for pro-
viding continuing education 
to men and women in various 
disciplines and skills. .

(13) An information programme 
should be suitably designed 
to make the rural poor aware 
of the various developmental 
schemes of the Government 
and other agencies, which 
are meant for them and they 
should be motivated to come 
forward to participate in 
the programmes.

(14) A suitable programme of 
technology transfer should 
be designed so that appro-
priate low-cost technologies 
can be adopted in the farms 
and homes resulting in the 
saving in time and labour 
and encouraging the parti-
cipation of women in learn-
ing activities.

(15) Adult Education, being a 
sub-system of Education, is 
an essential input for the 
process of development and 
social change, and for our 
country, it should be a na-
tional movement of high 
priority, based by a strong 
political will and commit-
ment. "

India's Campaign again*t 
Nuclear Proliferation

737. SHRI JAIN ARAIN  R O A T :  
Will the Minister of EX TERNAL  
AFFAIRS be Dieased to state :

(a) whether it is a fact that Gov-v 
eminent of India have started a 
campaign against nuclear prolifera-
tion abroad; and

(b) if so, the details there of and 
reaction thereto ?

THE M INISTER OF E X T E R -
NAL AFFAIRS ( SHRI P. V . 
NARASIM H A R A O ): (a) and (b) . 
The Government of India has con-
tinued to maintain its firm position 
of principle— which it has reiterated 
ever since the 1960s when the ques-
tion of non-proliferation of nuclear 
weapons first came to be discussed 
intensively by the international com-
munity— that both horizontal and 
vertical proliferation of nuclear 
weapons should be dealt with toge-
ther and simultaneously within the 
framework of a single international 
treaty/instrument, if a satisfactory^ 
viable and effective solution of the
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question is to be arrived at. There 
has been no change in that position 
of the Government of India. • U n-

fortunately, however, the Treaty on 
the Non-Proliferation o f Nuclear 
Weapons (NPT), as it emerged in 
19*53, is a'i . unequal and discrim i-
natory treaty, as it seeks tu prohibit 
only the horizontal proliferation of 
nuclear weapons, without dealing 
with the aspect of vertical prolifera-
tion by the existing nuclear-weapon 
States. Moreover, a so-called non-
proliferation regime, which inter alia 
aims at imposing international1 safe-
guards on the non-nuclear-weapon 
Spates only in regard to their peaceful 
nuclear activities, is sought to be 
built on the cornor-stone of the N PT. 
In accordance with its basic stand on 
the question of proliferation of nuclear 
weapons, India has continued to 
express in al] international forms its 
strong reservations against such a non-
proliferation regime. L

738 . mfasr :

^1 frqr fa  :

(f.)  SPIT ^  t  fa  %

^
ftpnrrcfa |  ;

(qr) ^f, Ŝ ftTT

WT ^  cl^ 9T¥ ^  cl«TT
^  ^  I ;  sftr

(*t ) t c  faa^ff sr^mfar
>̂T t  ?

ftrcn sftr ^^n»T
* * r m i rr«n vn f

ireft («ft H k w r s f a ) : (^ )

Sr (it), ttw c z  *r ̂
^3# % ffnrfar jrewsr
<T ^ K r̂ ?i |  I ^TfsTcl spf

?ir51  ̂T̂ T'T 140 W t

fTtf f-T^JT <T{ 4 2 .0
1

erTof*r % f̂>rr«r ^
fa ^ r s r  ?*r Jre.Tt* q1* i w *  

|  1

State Government s to bear
Financial burden in New 

Lines

739- D R. V A S A N T  K U M A R  
P A N D IT  : W ill the Minister
of R A IL W A Y S  be pleased to lay a 
statement showing :

(a) whether the Railways have 
received several proposals from a 
different State Governments to bear 
some part of financial burden o f some 
R ailw ay proposals e.g. for new 
lines, doubling of track, new yards 
etc.;

(b) if so, State-wise details o f 
nanjes of the proposals and the offers 
by the States and the decision taken 
thereon;

(c) whether the Railw ay Board 
is not willing to accept such offers 
by the States;

(d) if  so, the reasons thereof; and

(e) whether Government propose 
to encourage jo in t ventures in new 
lines and track expansion proposals 
by Railways and State Governments ?

TH E  D E P U T Y  M IN IS T E R  IN  
TH E M IN IST R IE S O F R A I L -
W A Y S AND E D U C A T IO N  A N D  
S O C IA L  W ELFAR E AND IN T H E  
D E P A R T M E N T  O F P A R L IA M E N -
T A R Y  A FFA IR S (SH RI M A L L I-
K A R J U N  ) : (a) Yes.
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(b)  A detailed statement is  en-
closed  [Placed  in  Libiary. See
No.  LT— 2955/81].

(c)  and (d) In some cases, new 
lines nave been-built where a part of 
the cost is being borne by the State 
Government concerned.  It has not 
been possible to undertake constru-
ction of certain other projects due to 
overall financial constraint.

(e)  The Railway Reforms Com-
mittee set up recently is eaxamining 
this policy issue  with  particular 
reference to construction of new rail-
way lines in economically and indus-
trially backward areas.

Traiinng Gamps for Asian 
Games

740. SHRI SUBASH GAHNDRA 
BOSE ALLURf :

SHRI VIRBHADRASINGH:

SHRI T. DAMODAR REDDY

Will the Minister of EDUCA-
TION AND SOCIAL  .WELFARE 
be pleased to state:

(a) the details of training camps 
set up in different parts of the country 
to impart training to athletes who will 
take part in the Asian Games; and

(b) t he number of persons who 
are being trained -for each item?

THE DEPUTY MINISTER IN 
THE MINISTRIES OF RAILWAYS 
AND EDUCATION AND SOCIAL 
WELFARE AND IN THE DEPART-
MENT  OF  PARLIAMENTRY 
AFFAIRS (SHRI MALLIKARJUN):
(a) and (b). A statement giving the 
required information is attached.

Statement

Name of Game/Sport  No. of  Average  Venues of the camps

held upto 
31-10-1981

in each 
camp

I  ' 2 3 4  s

Athletics"  ...  . • " 13 - 38 Patiala/Bangalore/Hyderabad/
Chandigarh.

Archery  .  . • 4 21 Calcutta/Amravati/Patiala.

Badminton ,  , • 5 22 P itial a/Bangalore/Hyder abad.

Basketball  .  . .  8 22 Patiala/Delhi.

Boxing .  .  . .  4 32 Patiala.

■Cycling  .  . • 5 4* Patiala. ■

Equestrian  .  .
1 ■  . 
* 3 k  104

i 1
Delhi/Meerut/Jaipur /Bareilly.

Football  .  , • 4 ’ 33
■** '-I1(

Calcutta/Barrackpore /Secundra* 
bad.

‘Gymnastics .  . .  r 1 23 Patiala. .
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X 2

Golf . . . .   i

Hockey (M)  .  .  3

Hockey (W)  .  .  3

Handball  . . .   3

1 Lawn Tennis  .  .  2

Swimming  .  .  3

Shooting  . . .   3

Tabic Tennis  .  .  4

Volleyball  . . .   6

Wrestling  . . .   5

Weightlifting  ,  .  5

Yachting  . . .   2

Education of Illiterates

741. SHRI GHITTAMAHATA:

PROF.  RUPCHAND PAL:

SHRI  SATYASADHAN 
CHAK-RARBORTY:

Will the Minister  of EDUCA-
TION AND SOCIAL WELFARE be 
pleased to state:

(a) the number of illiterate per-
sons in the country till June, 1981 
State-wise; and

(b) the steps taken by Govern-
ment in the Sixth Plan period to educ- 
cate these illiterate persons ?

THE DEPUTY MINISTER IN THE 
MINISTRIES OF RAILWAYS AND 
EDUCATION AND SOCIAL WEL-
FARE AND IN THE DEPARTMENT 
OF PARLIAMENTARY- AFFAIRS 
(SHRI  MALLIKARJUN) :  (a)
Statement showing the provisional 
number of illiterates State-wise, ac ■ 
cording to 1981 Census is attached

3 4

9 Delhi/Calcutta.

64 Patiala/Bangalore /Calcutta / 
Pune/Lucknow/Jullunder.

39 Gwalior/Pune /Delhi.

4i Patiala/Hyderabad/Nagpur.

22 Bangalore/Patiala.

84 Madras/Pa tia la.

33 Delhi/Ah medabad.

20 Patiala/Bangalore

25 Patiala/Hyderabad/Rai.

15 Patiala.

21 Patiala.

29 Bombay.

(b)  The steps taken by the Govern-
ment include  among others,  the 
following:

(i)  The Adult  Education Pro-
gramme has been included among the 
Minimum Needs Programme as  a 
component of Elementry Education in 
the Sixth Five Year Plan.

(ii)  An outlay of Rs. 128 crores 
including Rs. 60 crores in Central 
Sector and Rs. 68 crores in State 
Sector has been made for Adult 
Education Proramme in the Sixth 
Five Year Plan.

(iii)  Although no specific targets 
have been laid down for the Sixth 
Plan Period,the Sixth Plan documents 
envisages cent per cent coverage of all 
illiterate adults in the age roup 15-3S 
under the Adult Education Proram-
me by 1990.
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Statement

State/Union 
Territory

Provisional 
number of 

illiterates 
persons as 
per 1981 
Census

1 2

States

Andhra Pradesh • 37 ,414,3531

Assam . . . N .A.

Bihar . . . 51,659,744

Gujarat . . . 19,102,830

Haryana . . . ^,245,253

Himachal Pradesh . 2,460,368

Jammu & Kashmir • f 4 ,395,763

Karnataka . 22,814,504

Kerala . . • 7,831,398

M adhya Pradesh • [37,629,654

Maharashtra . . 32 ,998,177

Manipur . . . 831,748

M eghalaya. . • 886,797

Nagaland . . • 448,581

Orissa . . . 17,307,429

Punjab . . . 9,878,208

Rajasthan . . . 25,901,297

Sikkim . * . 208,902

Tam il Nadu » . [26,185,863

Tripura . . . 1,203,501
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1 2

U ttar Pradesh . . 80,500,006

West Bengal . . 32,213,693.

Union Territories
Andaman & Nicobar . 91,734
Arunachal Pradesh . 501,865.,

Chandigarh . . ' 158,970

D adra & Nagar Haveli ' 76,09$

D elhi . . . 2,412,803

Goa, Daman & Diu • 477,62a-

Lakshadweep . . t 18,219^

Mizoram . . . I  197,533

Pondicherry . . 276,536

Indian Ship ‘Rishi Vishvamltra*

742: SHRI A T A L  B IH A R I 
VAJPAYEE:

SHRI SU R A J BHAN:
SHRI R.P. G AEK W A D : 
SHRI JITEN D R A  PRASAD1

Will the Minister o f  SHIPPING 
AND TR AN SPO R T be pleased "to 
state:

(a) whether it is a fact that one 
person was killed and two were 
missing from an Indian Ship ‘Rishi 
Viswamitra’ which was sunk by gun 
fire while leaving Bandar Khomeini 
in Iran on October 25 last; and

(b) reasons for the Indian ship- 
being fired upon and compensation 
so far obtained regarding the dead 
and injured persons and damage to 
the ship and cargo?
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THE MINISTER OF SHIPPING 
AND TRANSPORT (SHRI VEER- 
ENDRA PATIL) : (a) Shri A. E, 
Adam, Seaman, is reported killed. 
Shri C. Rozario., Second Engineer 
is repotted missing and presumed, 
dead, The ship was not sunk but 
damaged and was towed by Iran 
Naval authorities to Bushire.

(b)  The reason for the gunfire on 
the ship is not known. The compen-
sation is being arranged by the Ship-
ping Company to the families of the 
deceased persons as per the agreement 
with the Seamen’s Unions. The ship 
is reported to have suffered heavy 
damage and may require extensive 
repair to become seaworthy. It is 
understood there was no damage 
to the cargo which had been off 
loaded.

Karonji — Barwadih Line

743.  SHRI  CHAKRADHARI 
SINGH: Will the Minister of RAIL-
WAYS be pleased to state:

(a) since when Government have 
been considering for laying the pro-
posed railway line from Karonji to 
Barwadih in respect of which survey 
work has been completed; and

(b) if so, the obstacles in the way 
■of laying the said railway line ?

THE DEPUTY MINISTER IN 
THE MINISTERIES OF RAIL-
WAYS AND EDUCATION AND 
SOCIAL WELFARE AND IN THE 
DEPARTMENT OF PARLIAMEN-
TARY AFFAIRS (SHRI MALLIK-
ARJUN): (a) and (b) A preliminary 
Engineering-cum-Traffic Survey for 
a Broad Gauge line from Barwadih 
to Karonji with an alternative route 
via Ambikapur and Bishrampur was 
sanctioned in 1978-79. The field 
work of the survey is over and the 
financial appraisal is being worked 
out. A final view in the matter will 
~be taken in consultation with the 
Planning Commission with due re-
gard to feasibility and viability of the 
achcme and availability of resources.

Improving External Publicity

744.  SHRI HIRALAL R. PAR- 
MAR: Will the Minister of EXTER-
NAL AFFAIRS be pleased to state:

(a) the present arrangements for 
external publicity and to correct the 
misinformation being circulated in 
Arab countries about India;

(b) the steps proposed to be taken 
to challenge and contradict distor-
tions about our country and project 

real picture of India; and

(c) whether any scheme is under 
consideration to overhaul and im-
prove the system of external publicity?

THE MINISTER OF EXTER-
NAL AFFAIRS (SHRI P. V. NAR-
ASIMHA RAO): (a) and (b) Im-
proving our external publicity effort, 
particularly in the Gulf, West Asia 
and North Africa, has been a matter 
of special interest and concern over 
the last two years. The steps already 
taken and in the process of imple-
mentation in this regard are the 
following:—

(1) A Jarger number of Arab 
journalists have been invited to visit 
India to observe developments in 
India first-hand;

(2) greater attention is  being 
given to put out printed publicity 
material on India in Arabic for dis-
tribution in the Arab countries;

(3) our missions in Cairo, Demas- 
cus, Kuwait, Abu Dhabi and Tripoli 
are being provided with a greater 
amount of feature articles and com-
mentaries on Indian developments for 
local publicity through tbeii own 
news bulletins.and magazines;

(4) Indian trade, technological and 
journalists delegations have visited 
these countries and they have utilised 
the opportunity to remove distortions 
and to put Indian developments in 
correct perspective;
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(5) Prime Minister’s visit to the 
■Gulf earlier- this year made an 
important contribution in rectifying 
and improving India’s image. A 
number of journalists from Arab 
countries visited India preceding PM’s 
visit and a number of special supple-
ments on India were published iu 
different countries during the course 
of her visit;

(6) The Mitiistry has also initiated 
steps to dub and sub-title Indian fea-
ture and documentary films in Arabia 
so that ‘visual* information about 
India in correct perspective is made 
.available to Arab audiences; and

(7) Our Heads  of Mission have 
been asked to-evolve closer contacts 
with local public opinion makers and 
journalists.

(c)  Thq Ministry is considering 
the opening of separate information 
wings with appropriate staff in a* 
number of Arab countries.  Proposals 
are also under consideration to bring 
out publicity  material  in  Arabic 
from Cairo and Damascus.  New 
guidelines have been issued to our 
Heads of Mission to  disseminate 
correct * information promptly  and 
effectively. This is within the overall 
scheme of improving external publi- 
<aty which is an on-going and multi- 
_ -dimensional process covering printed 
as well audio visual media.

Deinands of All India Federation 
of University send College 

Teachers Organisation

745.  SHRI INDERJIT GUPTA: 
' Will the Minister of EDUCATION 
AND SOCIAL WELFARE be pleas- 
«d to state:

(a)  whether Governmentare aware 
that the All India Federation of 
University and College Teachers
I Organisations (AIFUCTÔ has given
* a call for a one-day national strike 
in all CoUegas and Universities on 
December 15 to press their demands

included in a io-point charter of 
demands placed before Government 
in April this year;

(b) if so, the detajls thereof and 
Government’s reaction thereto;

(c) whether  Government  have 
taken any .steps to resolve ■ their 
demands since the charter of demands - 
was submitted in April; and

(d) if so, the details thereof?

THE  DEPUTY  MINISTER I 
THE MINISTRIES OF RAILWAY 
AND EDUCATION AND SOCIAL 
WELFARE AND IN THE DEPART - 
MENT OF  PARLIAMENTARY 
AFFAIRS (SHRI MALLIKARJUN):
(a) In a letter dated November a, 
1981, addressed to the Prime Minister, 
the Federation has mentioned that 
they have given a ca41 for observance 
of national strike in all colleges and 
universities in the country on 15-12-
1981.

(b)  to (d). The representatives of 
the Federation had met the Educa-
tion Minister when it was explained 
to them that most of their demands 
concerned the State Governments and 
that acceptance * of some  of these 
demands would have financial impli-
cations for them. The  demands 
made by the Federation have, how-
ever, been brought to the notice of 
the State Education Ministers for 
their consideration.

As for the pay scales of Director 
of Physical Education and Librarians, 
the Central Government had received 
representations from various quarters. 
The Government have agreed, In 
principle, to upgrade theh scales of 
pay and to br*ng them at par with 
those of lectureri, leaders, etc. from 
1-4-1980, and to implement the deci-
sion in consultation with the State 
Government*,
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746 . «IWW f l W  I WT

TW ^ ft  5lnT̂ r ^  f*T ^  fa  :

( * )  WT*fat?l»*T
^ a iM -^ ra n ^ « ^ r srit™  

?? ^  ^  \ m v it  =^r3r
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Introduction of Fast Traihs Bet-- 
ween Madras and New Delhi

747- SH RI H A R ISH  K U M A R  
G AN G W A R : W ill the M inister oj- 
R A IL W A Y S be pleased to state:

(a) whether it is a fact that the 
Railways were not having coaches ta  
replace the demaged coaches of Tam il 
Nadu Express which met with an 
accident sometime back due to derail-- 
ment;

(b) whether the run of this train 
had to be curtailed to once a week as 
against thrice a week and will resume 
the normal run from 8th October
1981 with 13 coaches as against 21;

(c) whether Government propose 
to run a Rajdhani type train between 
Madras and New Demi as the existing 
number of trains are considered to be 
inadequate;

(d) if so, is it not a matter of 
serious consideration for the Govern*-
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ment to augment the Coach Factory 
and make available more fast and 
convenient trains for south bound to 
reduce the waiting time; and

(e) if  not, reasons therefor?
9

TH E  D E P U T Y  M IN IS T E R  IN 
TH E  M IN IST E R IE S O F R A IL -
W A Y S AHD E D U C A T IO N  AND 
S O C IA L  W ELFAR E AND IN TH E 
D E P A R T M E N T  O F  P A R LIA M E N -
T A R Y  A FFA IR S (SHRI M A L L IK -
ARJUN) : (a) Yes, due to limited 
availability of particular type o f high 
speed coaches on Railways.

(b) Yes. The train had been res-
tored to run with reduced composi-
tion of 13 coaches and normal fre-
quency with effect from 8-10-19B1. 
Since 12-11-1981 the train is running 
with full composition of 21 coachcs 
and normal frequency of thrice a 
week.

(c) On account of shortage of 
coaches it is not proposed to introduce 
Rajdhani Express type of trains bet-
ween Madras and New Delhi.

(d) A proposal for setting Jup 
Coach Factory is under consideration 
of the Government.

(e) Does not arise.

Setting up of Ship Repairing Yar ds

748. PRO F. RU PCH AN D  PAL: 
W ill the Minister of SH IPPIN G AND 
T R A N SP O R T  be pleased to state:

(a) whether Government are con-
sidering any proposal to set up some 
more Ship Repairing Yards in our 
country; and

(h) i f  so, the details thereof?

TH E M IN ISTER  O F SH IPPIN G 
AND T R A SN P O R T  (SHRI V E ER - 
EN DRA P A T IL ): (a) and (b). A  
team of consultants has been appoint-
ed to prepare a 15-year Perspective

Plan for ship repair facilities in India, 
Its report is expectcd in about three 
months.

Political Settlement of Afghan 
Problem

749, SH RI Z A IN U L  B A S H E R : 
Will the Minister of E X T E R N A L  
AFFAIR S be pleased to state:

(a) whether any recent initiative 
hi-s been taken by India for he politi-
cal settlement of Afghanistan crisis 
which can result in the withdrawals 
of Soviet troops from that country; 
and

(b) if  so, the details thereof?

TH E M IN IST E R  O F E X T E R -
N A L A FFA IR S (SHRI P. V . N A R A -
SIM H A  R A O ): (a) and (b). Govem - 
men of India are vitally concerned 
about and interested in a satisfactory 
solution of the Afghan crisis. India 
has consistently advocated a negotiat-
ed political settlement of the Afghanis-
tan issue. We have been in consult-
ation with large number of countries 
both in the region and outside, as 
also with the Secretary General of 
the United Nations, with a view to 
promoting such a settlement. How* 
evei, in the last several weeks no 
specific initiative, as such, could be 
taken by India.

Geographical Jurisdiction of 
North Eastern Railway

750. SHRI H A R IN A TH  M IS R A : 
W ill the Minister of R A ILW A Y S be 
pleased to state:

(a) geographical jurisdiction of 
North Eastern Railways;

(b) total income from fare £.nd 
freight and its break-up, State-wise 
for the last five years;

(c) total expenditure on staff and 
maintenance of assets;
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(d) whether most of the steam 
engines are over aged *nd resulting 
in frequent break-downs;

(e) whether due mainly to non-
supply of suitable coal or break-down 
of engines j or both, a  number of 
trains have to be cancelled or result 
in late running of trains if so, number 
of break-downs and late running of 
trains since November, 1980 to Octo-
ber 1981; and

(f) whether a Commission is to go 
into working of North Eastern Rail-
ways for overall improvement in 
working of North Eastern Railways 
and their phased development so as 
to bring them at per with Central 
and Western Railways, il' so, when, 
if not the reasons thereof?

THE DEPUTY MINISTER  IN 
THE MINISTERIES  OF  RAIL-
WAYS AND EDUCATION  AND 
SOCIAL WELFARE AND IN THE 
DEPARTMENT  OF  PARLIA-
MENTARY  AFFAIRS  (SHRI 
MALLIKARJUN): (a)  to (f). A 
statement is attached.

State ment

(a) North Eastern Railway con 
sists of five Divisions which serve U.P. 
and Bihar States as shown below:—

Division State served

(i) Izzatnagar

(ii) Lucknow 

(lit) Samastipur 

(to) Sonpur

(y) Varanasi

U.P.

U.P.

Bihar

Bihar

U.P. and 
Bihar

(b) Total income from fare and 
freight (the term fare and ireight 
being taken as ‘Passenger earning’ 
and ‘Goods earning’ respectively)

over North Eastern Railway during 
the past five years is as under:—

(In crores of Rs.)

Year Passenger
Earnings

Goods
Earnings

1976-77 .  42.66 33-88

1977-78 • 45-27 34.8r

1978-79 - 47-97 33-63

1979-80 ■ 5°*45 36.12

1980-81 .  48.49 37.82

Figures of earnings are maintained 
railway-wise and not state-wise.

(c)  the total expenditure on staff 
and Maintenance of assets for the 
year 1979-80. for which the data is 
available, is as under:—

Total Staff Ex-
penditure 
(Open Line)

Expenditure on 
Repairs  and 
Maintenance

(i) Permanent 
Way & Works

(it) Motive Power

(iii) Carriage & 
Wagon

(in) Plant & 
Equipment

(In crores of Rs.)

*3-°5

10.05,

12.19? 

6.or

41-3°
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The expenditure on rapairs and 
maintenance includes an element of 
expenditure on staff employed on 
repairs and maintenance works, 
which is reflected in the total staff 
cost also.

(d) None of the Broad Gauge 
Steam Locomotive on the North-
Eastern Railway are overaged. On 
the Metre Gauge, only 37 out of 716 
locos are overaged, which are utilised 
on inferior services.

(e) None of the trains had to be 
cancelled on the North-Eastern Rail-
way either due to break down of 
engines or due to non-supply of 
suitable coal during November, 1980 
to October, 1981. Some trains were, 
however, cancelled due to shortage, 
o f coal.

Out of a total of 390 trains run 
every day on North-Eastern Railway 
late running o f trains was 10 "g%  due 
to failure of locomotives and 0-13%  
due to non-supply of suitable coal 
during November, 1980 to October, 
i9 8 1 -

(f) There is no such proposal under 
consideration at present; the existing 
administrative and operational set-
up is adequate to effect improvement 
in working and the phased develop- 
m enof the Railway.

Congestion at Bombay Port

75 r. SHRI RASHEED M A SO O D :

SHRI RAM GOPAL 
REDDY:

SHRI JAGDISH T Y T L E R :

Will the Minister of SHIPPING 
A N D  TR AN SPO R T be pleased to 
state:

(a) whether because of the in-
adequate berthing facilities and con-
gestion at the Bombay port the cargo 
is dierted causing serious .transport 
problems and often the ship3 have to

wait for more than a month in mid 
stream for berths; and • '

(b) i f  so, details therrof stating the 
steps taken by the Government to 
decongest the port and for its expan-
sion and modernisation?

THE M INISTER O F SHIPPING 
AND TR AN SPO R T (SHRI V E E R - 
ENDRA PATIL): (a) and (b) The 
Bombay Port is called upon to handle 
cargo much in excess of its rated 
capacity. As a result of this, ships, 
particularly bringing steel, have 
some time to wait for over a month 
to get a berth. There has, however, 
been no significant diversion of cargo 
from Bombay to other Ports.

As on 21 st November, 1981, ten 
ships, which were ready for berthing, 
were waiting for a berth at Bombay 
Port. The earliest general cargo 
vessel was waiting since 1st November, 
iq8i and non-general cargo since 10th 
August, 1981.

The Bombay Port Authorities have 
taken various steps to relieve* conges-
tion at the Port. These include 
encouragement of mid-stream dis-
charge of rargo through payment of 
subsidy, taking action against such 
vessels as do not perform adequately 
at the berths and providing out o f 
turn berths to vessels which complete 
cargo operations at faster cate etc. 
Besides, the central Ministries and 
Public Sector Undertakings are 
being advised to make greater use 
of other Indian Ports wherever practi-
cable till the congestion in Bombay 
Port eases.

As long term measures, steps like 
construction of fourth oil berth at 
Butcher Island, purchase of high- 
powered tugs, container handling 
equipment are being taken. It is 
also proposed to construct a new port 
at Nhava-Shcva near Bombay.
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Wagon Allotment to Steel Sector

752. SHRI TARIQ ANWAR:
Will the Minister of RAILWAYS 
be pleased to state:

(a) whether there has been a short-
fall in the allotment of wagons to 
priority sectors such as steel;

(b) whether Government have diffi-
culties in allotting wagons to Rourkela 
steel plant ; and

(c) if so, the reasons thereof and 
steps taken to improve the situation ?

THE DEPUTY MINISTER IN 
THE MINISTERIES  OF RAIL-
WAYS AND EDUCATION AND 
SOCIAL WELFARE AND IN THE 
DEPARTMENT OF PARLIAMEN-
TARY AFFAIRS (SHRI MALLIK-
ARJUN): (a) and (b) No.

(c) Does not arise.

Request for a Fast Train on 
Calcutta-Kharagpur-Adra- 
purulia-Chakradharpur Sec-

tion

753.  SHRI AJIT KUMAR SAHA: 
Will the Minister of RAILWAYS 
be pleased to state:

(a) steps taken so far by the Gov-
ernment on the West Bengal Chief 
Minister’s request to introduce a 
fast train on Calcutta-Kharagpur- 
Adra-Purulia-Chakradharpur sec-
tion and conversion o* Purulia-Kot- 
shila narrow gauge line into broad 
gauge; and

(b) details thereof

THE DEPUTY MINISTER IN 
THE  MINISTERIES  OF 
RAILWAYS AND EDUCATION 
AND  SOCIAL  WELFARE 
AND IN THE DEPARTMENT OF 
PARLIAMENTARY  AFFAIRS 
(SHRI MALLIKARJUN): (a) and
(b) Introduction of additional train
on  Howrah-Purulia-Chakradharpur
section is not feasible due to acute

shortage of coaches and resultant'im-
pairment of flow of steel plant traffic. 
315/316  Howrah-Pumlia/Chakra- 
dharpur Passenger train has already 
been accelerated with effect from 
15-2-81 in order to provide an over-
night fast service between Horwah 
and Purulia. One and a half coach 
has also been provided for passengers 
originating and terminating at Puru-
lia by this pair of train.

An engineering-cum-traffic survey 
for the conversion of Purulia-Kotshila 
narrow gauge line into broad gauge 
has been sanctioned in the Budget 
for 1981-82 and the field work of the 
survey is in progress.  A final view 
in the matter will be taken after 
examination of the survey report 
with due regard to viability of the 
project, availability of funds and 
clearance of the Planning Commis-
sion.

Minister’s Discussion with Dele-
gation of A.I.L.R.S.A,

754.  SHRIBASUDEB *CHARYA: 
Will the Minister of RAILWAYS 
be pleased to state:

(a) whether he held a discussion 
with a delegation of All India Loco 
Running Staff Association on 18th 
August, 1981;

(b) if so, details of the grievances 
and discussion that took place on 18th 
August, 1981; and

(c) details of the implementation
of the agreed points? ■

THE DEPUTY MINISTER IN 
THE MINISTERIES OF RAIL-
WAYS AND EDUCATION AND 
SOCIAL WELFARE AND IN THE 
DEPARTMENT OF PARLIAMEN-
TARY AFFAIRS (SHRI MALLIK-
ARJUN) : (a) to (c) A statement is 
attached.
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Statement

In the memorandum referred to 
various points such  as staff being 
penalised for taking part in peaceful 
demonstrations, discontinuation  of 
provision of two. firemen in long dis 
"tance Mail/Express and Passenger 
trains, discontinuation  of conven-
tional “first in first out” booking 
system, working of trains without 
Guards, unsafe working system, utilis-
ation of firemen as driver on _ Mail/ 
Express trains in Izatnagar Division 
of NE Railway, severe detention and 
cancellation of trains services  be-
cause of mis-management, non-imple-
mentation of decisions of Running 
Allowances Committee and Uniform 
Committee, alleged victimisation and 
detention of railway employees under 
National Security Act and irregulari-
ties in promotion.

Referring to certain of the demands 
the following position may be given:—■

(a) Running Allowance Committee's re-
commendations :

mission and omission which attract 
the provisions of the Conduct Rules 
and Discipline and Appeal Rules.

■  As regards the detention of Loco 
Running Staff under National Secu-
rity Act, it may be stated that while 
action is taken by the State Govern* 
ments concerned, information avail-
able indicates that there are no such 
cases where Railway employees are 
under detention.

(d) Alleged irregularities in promotion: ^

The t Government do not accept 
that there has been any irregularity 
in promotion, as promotion to ‘selec-
tion’ and ‘non-selection’ posts have to 
follow a particular procedure'which 
is uniformly applied to all categories 

of staff.

Other issues: Certain other issues
in  this memorandum are  being . 
examined on merits and action a* 
appropriate would be taken by the 
authorities concerned.
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After the matter has been thorough-
ly discussed with the organised labour, 
the entire running allowance scheme 
has been rationalised on the recom-
mendations of the Running Allowance 
Committee and necessary instruc-
tions have geen issued on 17-7-81.

(b) Recommendations of Uniform Com-
mittee:

The recommendations have been 
examined and a decision has already 
been taken. Based on the decision, 
appropriate instructions would be 

issued.

(c) Alleged victimisation and detention 
of Railway employees under National

Security Act

It has been made clear on the floor 
cf the Parliament and elsewhere that 
Government’s policy is not to resort 
to any victimisation of employees and 
action is taken for their acts of com-

Expenditure on education by 
various states

7rlS. SHRI  SATYASADHAN 
CHAKRABORTY : Will the Minis-

ter of  EDUCATION  AND 
SOCIAL  WELFARE  be pleased

to state :

The percentage of planned ex-
penditure earmarked  for  educa-
tion by the  various States m 

1981-82.

THE DEPUTY MINISTER IN 
THE MINISTRIES OF  RAIL 
WAYS AND EDUCATION  AJVD 
SOCIAL WELFARE AND IN THE 
DEPARTMENT OF PARLIAMENT 
TARY AFFAIRS (SHRI MALLI-
KARJUN) :The available informa-
tion of the percentage of planned 
expenditure earmrked for educa-
tion  by  the  various  States  m

2473 LS—5
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1981*82 is given in the enclosed 
*tatement.

Statement

■"TT1 '

SI.  State/Union 
No.  Territory

Percentage 
of  Plan 

Expenditure 
earmarked 

for 
Education

1 2 3

1. Andhra Pradesh ■ 6-93

a. Assam  .  . • 1483

3. Bihar  .  . • 15'48

4. Gujarat .  . • 3 '84

5. Haryana  . ■  9' 62

Himachal Pradesh .  4' 61

7. Jammu & Kashmir .  4‘ 49

8. Karnataka  , • 7' 5°

9. Kerala  .  . . 1084

10. Madhya Pradesh . 4-90

Ii. Maharshtra  . 6' 79

12. Manipur  . .  3* 81

13. Meghalaya  . . 10*41

14. NagaLand  . ■ 4' 15

15. Orissa  .  . ■ 7' 67

16. Punjab  .  . . 10'79

27. Rajasthan  . ■ 1323

18. Sikkim  .  . .  9' 28

19. Tamil Nadu  . ■ 3’ *3

»0. Tripura .  . • r 75

91. Uttar Pradesh . • 6'45

se. West Bengal  . •  11' 03

Total (States) • 7*77

1  2 3

23. A & N Islands  . 16 33

24. Arunachal Pradesh 5’ 06

25. Chandigarh  .  . 34' 33

26. Dadra & Nagar Haveli 13' 62

27. Delhi  .  . i8‘ 00

28. Goa, Daman anti Diu 18- 37

29. Lakshadweep  . 1258

30. Mizoram  •  - 6‘ 18

31. Pondicherry  .  . io’ 38

Total (Union Territories) 12-37

Grand Total  .  . 7' 94

Railway Fare Hike

756. SHRI CHATURBHUJ : 

SHRI CHITTA MAHATA: 

SHRI N. G. HORO :

Will the Minister of RAILWAYS 
be pleased to state :

(a) whether Government’s atten-
tion has been drawn to the news 
item  captioned  “railway  fare 
hike coming” appearing in  the 
weekly magazine  ‘On  Lookers’ 
of September 1— 1981 issue j

(b) if so, the reaction of  the 
Government thereto ; and

(c) reasons for such a hike and 
why could it be not foreseen ear-
lier ?

THE DEPUTY MINISTER IN 
THE MINISTRIES  OF RAIL-
WAYS AND EDUCATION AND 
SOCIAL WELFARE AND IN THE 
DEPARTMENT OF PARLIAMEN-
TARY  AFFAIRS  (SHRI  MA- 
LLIKARJUN) : (a) to (c) Revision 
ofrailway fares and freights is a con-
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tinuous process. Increase jn the 
price of petroleum products and 
additional instalments ofDearness 
allowances to the employees are 
some of the factors that have added
io the railway’s operating costs.

Dharmanagar Safjroom Line

757. SHRI AJOY BISWAS: 

SHRI BAJU BAN RIYAN: 

Will the Minister of RAILWAYS 
be pleased to state :

(a) whether  his attention has 
been drawn towards an unanimous 
resolution passed in the Tripura 
Assembly on 21st September, 1981 
regarding the exDansion of rail line 
from Dharmanagar to Sabroom; 
and

(b) if so, when the'project will be 
taken up and details thereof ?

THE DEPUTY MINISTER IN 
THE MINISTRIES OF  RAIL-
WAYS AND EDUCATION AND 
SOCIAL  WELFARE AND IN 
THE DEPARTMENT OF  PAR-
LIAMENTARY AFFAIRS (SHRI 
MALLIKARJUN) : (a) and (b). 
No referenc drawing attention to 
the said resolution has been received 
in this Ministry so far.  However, 
Chief  Minister, Tripura  in his 
letter dated 1-10-1981 has stressed 
the need for extension'of the railway 
line beyond Kumarghat to Agartala 
in Tripura on priority  basis.  A 
preliminary engineering-cum-traffic 
survey (updating) has already been 
sponsored by N.E. Council, at their 
cost and the N.F. Railway has been 
advised to complete the survey as 
early as possible. Further conside-
ration to this project will be given 
after the results of the survey be-
come known, subject to availability 
of funds and its clearance by the 
Planning Commission.

Enquiry into the accident  of
133D11 Andhra Pradesh Eipreis 

on i-io~i£8x

758.  SHRI E. BALANANDAN: 
Will the Minister of RAILWAYS 
be pleased to state :  •

(a) Whether -the Railways con-
ducted an enquiry into the accident 
on the early hours of 1 October,
1982 of 123 Dn Andhra Pradesh 
Epress in which thrf-r: bogies were 
derailed ;

(b) If so, who  conducted  the 
enquiry; and

(1.) What are the det&ils of the 
findings ?

THE DEPUTY  MINISTER 
IN THE MINISTRIES OF RAIL-
WAYS AND EDUCATION  AND 
SOCIAL  WELFARE  AND  IN 
THE DEPARTMENT OF  PAR-
LIAMENTARY AFFAIRS : (SHRI 
MALLIKARJUN) : (a) Yes.

(b) A  Committee  consisting of 
Additional  Heads of Departments 
conducted the enquiry.

(c) The Enquiry Report is under 
finalisation.

Steps to curb blindness capsed 
by Coroneal Diseases

759.  SHRI K.  LAKKAPPA  ! 
Will the Minister of HEALTH AND 
FAMILY WELFARE be pleased to 
state : ■

(a) whether it is a fact that 25 
per cent of all the blind and visually 
handicPnpr'd persons in the country 
have got handiMoped due to coro-
neal diseases ; and

(b) what steps have been taken/ 
proposed to be taken to minimise 
blindless due to this reason?
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THE MINISTER OF STATE IN 
; THE ̂ MINISTRY OV HEALTH 
AND FAMILY WELFARE (SHRI 
NIHAR  RANJAN  LASKAR):

(a) Yes.

(b) Government  of  India has 
already  launched  National Pro-
gramme for Control of Blindness 
since 1976. The services under the 
programme are being  developed 
from peripheral to the am*x level 
to provide comorehensive eve care 
service which  also  includes the 
steps to minimise blindness due to 
these reasons.

% far;

7 60. Tim : WI

sqT  fa :

'(*) !JT|rr?t fwT-̂qT

 ̂rsr w   a17 a  fa a f-fa.i ̂ *rr?rr

 ̂  =*TF̂T; ift*

(̂r) n tfgn Ef£iT

2100 3>T

f̂ T̂̂ rV  ̂fâ-faH
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1 2

2. qTciTSfflfa;

 ̂ITT  T̂̂fr q VERra T

. 155.36

Projects  Functioning for the 
Child  Development Program-

mes

761.  SHRI R.P. YADAV : Will 
the  Minister of EDUCATION 
AND SOCIAL  WELFARE  be 
pleased to state:

(a) the number of projects func-
tioning for the child-development 
programmes in the  country and 
the number  of beneficiaries in 
urban, rural and tribal areas;

(b) whether it is a fact that the 
impact of these projects is [sparse 
and neglibible; and

(c) if so, the efforts proposed to 
be made to make the programme 
more vigorous and intensive?

THE DEPUTY MINISTER IN 
THE  MINISTRIES OF  RAIL-
WAYS AND EDUCATION AND 
SOCIAL  WELFARE  AND  IN 
THE DEPARTMENT OF PAR-
LIAMENTARY AFFAIRS (SHRI 
MALLIKARJUN): (a) Of the 200 
Integrated Child Development Ser-
vices (ICDS)Projects sanctioned up- 
to 1980-81, 105 are in backward 
rural areas, 67 in tribal areas and 28 
in urban  slum localities.  The
programme is being expanded by 100J
additional projects during 1981-82. 
Of these 60 will be in backward rural 
areas, 30 in tribal areas and 10 in 
urban  slum localities. Number of 
beneficiaries in 16a projects reporting 
are as under :—

Children in the age group 0-6 years;

U R T

ij79>53° 3»55-°79  i>74>388

Expectant and nursing mothers:

37>5I9  9̂526 33>5°8

(b) No, Sir. Studies carried out 
by the All India Institute of Medi-
cal Sciences through Mrdical Col-
leges have revealed that there has 
been substantial improvement in 
the Health and nutrition status of 
children and mothers in the pro-
ject areas.

(c) It is proposed to exp?nd the 
Integrated Child Development Ser-
vices Programme in order to cover 
more backward rural, tribal and 
urban* slum areas.

Enquiries in Gases of Serious 
Road Accidents

762.  SHRI JAGDISH TYTLER: 
Will the Minister of SHIPPING 
AND TRANSPORT be pleased to 
state : .

(a) Whether  Government has 
asked the State Governments to 
institute enquiries in cases of serious 
road accidents by an outside agency 
actively assisted by cxpaerts;

(b) Whether the  Government
■ have recommended to the State
for the establishment of a post of 
Commissioner for Road Safety ; 
and

(c) if so, the reaction of  the 
States in this matter ?

THE MINISTER OF STATE 
IN THE MINISTRY OF SHIPP-
ING AND TRANSPORT (SHRI 
BUTA SINGH): (a) to (c). During
the recent meeting of the Transport 
Development Council, a suggestion 
was made to the State Governments/ 
Union  Territory Administrations, 
that in all cases of serious accidents 
State Governments may consider 
instituting proper and detailed en.-
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quiries preferably by an outside 
agency with the active assistance 
of experts to identify the contri-
butory factors so that corrective 
measures could be effected and that 
the incumbent of a very sefiidr 
quasi-judicial post in the State G o-
vernment could be nominated as 
Commissioner for Road Safety of 
the State.

The suggestion has b?en welcom-
ed by the Council whose members 
are the Ministers of road transport 
of the State Governments /Union 
Territory Administrations.

Recommendations of National 
Transport Policy Committee
regarding National Waterways

763. SH RI C H IN T A M A N I PAN- 
IG R A H I : W ill the Minister of 
SH IPPIN G  AND T R A N SP O R T  
be pleased to state:

(a) whether any of the recommen-
dations of the National Transport 
Policy to declare 10 major rivers 
and canal systems as national w ater-
ways have been implemented by now; 
and

(b) if  not, the reasons thereof?

TH E M IN IST E R  O F STA TE  IN 
TH E M IN IS T R Y  O F SH IPPIN G  
AND T R A N S P O R T  (SH RI B U T A  
SINGH) : (a) No Sir.

(b). Before a river can be consi-
dered for declaration as a National 
W aterway, Hydrographic Surveys 
and Techno -Economic Studies Will 
need to be done to ascertain avail-
ability of water depths for naviga-
tion and traffic on the waterway. 
Consistent with physical and finan-
cial resources available for carrying 
out the above, the river systems are 
proposed to be taken up for such 
consideration. It is proposed to make 
a beginning with Allahabad-Haldia 
reach of the Ganga-Bhagirathi-Ho- 
oghly river system as rt National 
Waterway.

Circular Waterway for Calcutta

764. SH RI C H IT T A  BASU : 
Will the Minister of SH IPPIN G  
AND T R A N S P O R T  be pleased to 
state:

(a) whether it is a fact that a 
scheme for circular waterway for 
Calcutta has been suggested by some 
experts as an alternative mode of 
transport for the repidly growing 
population of Calcutta;

(1)) if  so, the details of the 
scheme suggested;

(c) whether the Government has 
since examined the feasibility of 
the scheme; and

(d) if  so, the decision of the Go-
vernment thereto?

TH E M IN IST E R  O F STA TE  IN 
TH E M IN IS T R Y  O F SHIPPING* 
AND T R A N S P O R T  (SH RI B U TA  
SINGH) : (a) No scheme for a cir-
cular waterway as an alternative 
mode of transport for the rapidly 
growing population of Calcutta is 
under consideration of the G o-
vernment of India. However, the 
Government of West Bengal has 
indicated that such a scheme is 
being examined by them.

(b) The following existing W ater-
ways around Calcutta are being 
examined by them for running 
W ater Transport Services along 
them :— >

1. Krishtopur Canal

2. Circular Canal

3. Beliaghata Canal
4. Intercepting Channel

5. T oll’s Nullah. •
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(c) and (d) It is for the State Go-
vernment to examine the feasibility 
of the scheme. They have indica-
ted that field investigation is in pro-
gress.

Second Rajasthan Conference
on T.B. & Chest Diseases

765. DR. SARAD ISH  R O Y  : 
W ill the Minister of H EALTH  AND 
FA M IL Y  W ELFARE be pleased to 
state:

(a) whether attention of the Go-
vernment has been drawn to the re- 
vealation made by medical specia-
lists at the second Rajisthan Confe-
rence on T.B. and Chest . diseases 
held on 10th and irth  October, 
1981 that every minute, one Indian 
dies of tuberculosis (T.B.) taking the 
toll of over five lakh persons in a 
year; and

(b) if so, the reaction of the Go-
vernment thereto ?

THE M IN ISTER O F STATE 
IN THE M IN ISTR Y O F H EALTH  
AND FA M ILY W ELFARE (SHRl 
N IH AR RANJAN LASKAR) :
(a) and (b). Tuberculosis and Chest 
Workers Conference held at Sekar 
(Rajasthan) have emphasised the 
seriousness of the disease. No survey 
has been made to confirm the death 
toll as stated in the Conference. Go-
vernment is, however, aware about 
the problem of tuberculosis in the 
country, and with a view to combat 
the disease, the Government have 
launched National Tuberculos is 
Control Programme.

Howrah-Sheakhala Project

766. SHRI AJIT BAG : Will 
the Minister of RAILW AYS be 
pleased to state:

(a) whether it is a fact that Minis-
ter of Railways have been regularly

announcing their assurance through 
the Press that the Howrah-SheakhaU 
project is underway;

(b) if  so, whether the Minister is 
aware that the allotted Rs. 10 lakhs 
have been transferred to other pro-
ject as per Railway Board’s Order 
dated 19th December, 1980; and

(c) if  so, how is claiming that the 
project is underway?

TH E D EPU TY M IN ISTER  IN 
TH E M IN ISTRIES O F R A IL -
W AYS AND E D U C A T IO N  AND 
SO C IAL W ELFARE IN  TH E 
p E P A R T M R N T  OF PA R LIA -
M E N TA R Y  A F F A IR S  (SHRI- 
M ALLIKARJU N ) : (a) Construc-
tion of a B.G. line in the area served 
by the former Howrah-Sheakhala 
light Railway was included in the 
Budget for 1973*74. Work on this 
project could not be star ted so far 
due to constraint o f  resources.

(b) Yes.

(c) There has been severe cons-
traint on the availability of funds 
for various Railway Projects, and 
this position has been continuing 
for some time now. Since Howrah - 
Amta line project has made some 
progress, it was decided to continue 
to allocate available funds to this

roject and take up Howrah-Sheak- 
ala line only after the Howrah - 

Amta and Santragachi-Bargachia 
lines have been completed.

Fly-over on National Highway 
No. 34

767. SHRI ZAIN AL ABEDIN: 
Will the Minister of RAILW AYS 
be pleased to state:

(a) what steps have been taken 
by the Railway Ministry regarding 
the proposed fly-over on National
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Highway No. 34 in West Bengal; 
and

(b) details in this regard?

TH E D EPU TY M IN ISTER IN 
TH E M IN ISTRIES O F R A IL -
W AYS AND E D U CA TIO N  AND 
SO C IA L W ELFARE AND IN THE 
D EPARTM EN T O F PA R LIA -
M E N TA R Y  AFFAIRS (SHRI 
M ALLIKARJU N ) : (a) and (b). A  
road over-bridge at Ballarpur 
on National Highway No. 34 is 
under construction. The progress 
achieved on this project is 20%. The 
proposal sponsored by the State Go-
vernment for construction of a road 
ovcr-bridge in replacement of exist-
ing level crossing No. ig-C, on Na-
tional Highway No. 34 near - Maur- 
gram is still under the examination 
o f the Railway and the State Go-
vernment. Genera] Arrangement 
Drawing has been accepted by the 
State Government and finalised. 
Estimate for the bridge structure 
has been sent to the State Govern-
ment for acceptance and they have 
been asked to furnish estimate for 
the approaches to the proposed road 
over-bridge. After receipt of the 
same, combined estimate will be 
prepared and the proposal includ-
ed in the Railways Works Prog-
ramme as and when detailed dra-
wings, designs, estimates and the 
terms and conditions of sharing of 
cost are finalised and mutually ac-
cepted by the Railway and the State 
Government.

Filling Up of Posts of Teachers 
in Directorate of Education, 

Delhi
768. SHRI K RISH N A PR A TA P 

SINGH : Will the Minister o f 
ED U CA TIO N  AND SO C IA L 
W ELFARE be pleased to stafe :

(a) whether a large number o f 
posts of teachers in Delhi Schools 
are ly’frig vacant;

(b) if  so, the details thereof and 
since when these posts are lying 
vacant;

(c) the steps taken to fill up these 
vacancies;

(d) whether it has also come to 
the notice of Government that, the 
Directorate of Education, Delhi, 
takes unncecessary long time in res-
pect of filling up o f posts in aided 
minority schools and does not even 
send the names of Government Ob-
servers in time; and

(e) if so, the steps taken to improve 
the working of the Directorate of 
Education, Delhi ?

TH E D EPU TY M IN ISTER IN 
TH E M IN ISTRIES OF R A IL -
W AYS AND EDU CATION  AN D  
SO CIAL W ELFARE AND IN THE 
D EPARTM EN T OF PARLIAM EN -
T A R Y  AFFAIRS (SHRI M A LL I-
KARJUN) : (a) and (b). According 
to the information furnished by 
the Delhi Administration, M .C.D., 
N.D.M .C. and the Cantonment 
Board, Delhi, the number of vacancies 
in different categories of teachers is 
as under :—

Delhi Administration

Cantonment Board 
M .C.D . . .
ND.M .C. . #

Category Vacancies

PGTs 168
TGTs & others 834
Yoga teachers 692

T O T A L : 1694

Asstt. Teachers - 8
Nil ..
Nil , .
GRAND T O T A L  : 1702"
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(c) the available vacancies in 
Cantonment Board are being filled 
up by recruitment through emp-
loyment exchange. Steps have al-
ready been taken by the Delhi A d-
ministration to constitute Staff 
Selection Boards/Special Staff Selec-
tion Boards and D.P.Cs. to expedite 
the selection process. '

(d) No, Sir.

(e) In view of reply to (d) above, 
the Question does not arise.

Criteria for the grant of Com-
pensation by DTC to the 

Accident Victims

769. SH RI RAJESH K U M A R  
SINGH  : Will the Minister of
SH IPPING A n d  TR AN SPO R  be 
pleased to state :

(a) what is the existing criteria 
for the grant o f compensation by 
D T C  to the accident victims ;

(b) what are the reasons for dis-
crimination, i f  any in the payment of 
compensation to the rural commuters 
and urban passengers ;

(c) whether Government propose 
to remove the discrimination in 
granting compensation to its rural 
and urban passengers; and

(d) if  so, the steps taken by the 
Government in this regard ?

TH E M IN ISTER  O F STA TE  
IN  TH E M IN IS T R Y  O F SH IPP-
IN G  AND T R A N SP O R T  (SH RI 
B U TA  SINGH) : (a) Compensation 
to accident victims or their legal 
heirs under section 110B of the 
M otor Vehicles Act, is paid by D T C  
as per award of the Motor Accident 
Claims Tribunal or on the basis o f 
out of court settlement where so 
desired by the claimant.

(b) In awarding compensation no 
distinction between rural and urban 
claimants is made by the Tribunals. 
In cases o f out of court settlement also, 
the principles applied by the tribunals 
are made applicable by the Corpora-
tion.

(c) and (d). Does not arise.

Rational distribution of Cargo 
among different Ports

770. SHRI S A T Y A  G O PA L 
M ISR A :

SHRI N IR EN  GHOSH :

W ill the Minister of SH IPPIN G  
AND TR A N SP O R T be pleased to 
state :

(a) whether there is any proposal 
to introduce a national policy for 
rational distribution of Cargo among 
different Indian Ports ;

(b) i f  so, details thereof and from 
when; and

(c) if  not, reasons therefor }

TH E M IN IST E R  O F SHIPP-
IN G  AND T R A N S P O R T  ( SH RI 
V E ER E N D R A  PA TIL) : (a) to
(c). It is not practicable to have such 
a policy as most of the cargo is 
imported by private parties and it 
is not the policy of the Government 
to control the Shippers5 choice in the 
matter of preference o f port of import 
or export. Every ship has a right 
to call on any port o f its choice. 
However, for planning the import 
and export of bulk commodities like 
fertiliser, fertiliser raw material, steel, 
edible oil, newsprint, cement etc. 
imported on Government account, a 
Standing Inter-Ministerial Committee 
called the ‘ Standing Committee on 
Rationalised Distribution of Cargo* 
has been functioning in the Ministry 
of Shipping and Transport since 
February, 1978. A ll user Ministries/ 
Public Sector Organisations are re-
presented on this Committee and it



irtfctts once in three mdnths under the 
Chairmanship of Additional Secretary^ 
Ministry of ShippJhg and Transport. 
However, in view of the prevailing 
congestion at Bombay jPort the meet-
in g  of this Committee are now 
being held at least once a month. 
The role of this Committee is not 
to impdse allocation of cargo but to 
seek agreed solutions.

Critietla for Electrification of 
Railway Lines

771 i SHRI A. NEELALO H I- 
T H A SA SA N  N ADAR : Will the 
Minister of RA ILW A YS be pleased 
to statfe :

(a) what are the criteria fof 
electrification of Railway lines ;

(b) the details of Railway Lines, 
*0 far, electrified; and

(c) the reasons for not electrifying 
the Railway lines of Kerala ?

TH E D EPU TY M IN ISTER IN 
TH E M IN ISTRIES O F RA ILW A YS 
AND ED U CA TIO N  AND SO C IA L 
W ELFARE AND IN TH E 
D EPA R TM EN T O F  PARLIAM EN -
T A R Y  A FFA tR S (SHRI M A L L I-
KARJUN) : (a) Electrification is
taken up on sections carrying vfery 
high densities of traffic, where electric 
traction is found more economical 
than diesel traction, priority being 
given to highest density routes so as 
to obtain high rates of return on 

„ capital invested.

(b) A  statement is attached.

(c) Projected traffic densities on 
these sections, even by 1988-89 is 
expected to be low as compared to the 
sections being taken up for electrifica-
tion at present.

Statement
I. Central Railway :

1. Bombay VT-Kurla & Mahim 
Chord (Harbour Branch).

147 * Written Answers

Bombay-Pune, Kalya n-Igatpuri.
3. Kurla-Mankhurd.

4. Igatpuri-Bhusaval.

I i. Eastern Railwqy:

1. Chitpur-Mughalsarai-HB Chord
& Grand Chord.

2. Howrah-Burdwan.

3. Sheoraphuli-Tarakeswar.

4. Sealdah-Panaghat.

5. Dum Dum-Bongaon.

6. Banaghat-Krishnanagar Gity.

7. Kalinarayanpur-Shantipur.

8. Bandel-Naihati.

9. Kankurgachi-Do ks.

10. Baruipur-Diamond Harbour.

11. Sealdah-Baruipur.
12. Baruipur-Lakshmikantapur.
13. Sonarpur-Canning.
14. Majerhat-Budge Budge

15. Belur-Dankuni.

III. Northern Railway:

1. M ughalsarai-Delhi.

IV. Southern Railway:

1. Madras-Tambaram-Villupuram.

2. Madras-Trivellore.

3. Madras-Gudur.

V. South Central Railway:

1. Vijayawada-Gudur.

VI. South Eastern Railw ay:

1 . Asansol-Sini including triangle.

2. Howrah-Durg.

3. Rajkharswan-Dongoaposi - Gua-
Bolanikhen dan.

l
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4. Padapahar-Banipani.

5. Rourkela-Birmitraptir,

6. Garhdrubeswar-Adra-Joychandi- 
pahar.

7. Ramakanali-Cihourashi.

8. Damodar-Radhanagar.

9. Adra/Anara-Rukni-Santaldih- 
jamadoba-Pathardih.

10. Panskura-Haldia.

j 1. Kiraridul-Jagdalpur-Koraput.

VIII. Western Railway:

1. Churchgate-Borivli-Virar.

2. Virar-AhmedabAd.

Expansion of Indian Tonnage in 
▼tew of substantial decline in 

the prices of Ships

772. SHRI  MOHANLAL
PATEL : Wi11  the Minister  cf 
SHIPPING AND TRANSPORT be 
pleased to state :

(a) whether his attention has been 
drawn to the news item ‘Opportunity 
to buy ships cheap’ appearing iti the 
’’Hindustan Times” dated 22  Sep-
tember, 1981 ;

(b) whether Shipping Industry 
has urged the Government to allow 
rapid expansion of Indian tonnage 
in view of the substantial declihe in 
the prices of ships ;

(c) if so, the steps taken by the 
Government thereon;

(d) whether it is a fact that during 
the last time India missed the oppor̂ 
tunity when the ship builders went 
through a slump while China bought 
about 200 ships ; and

(e) whether this  time Govern-
ment will consider and avail of this 
Opportunity ?

THE MINISTER OF SHIPP-
ING AND TRANSPORT (SHRl 
VEERENDRA PATIL) : (a) Yei 
Sir. *

(b)  and (c). Individual Shipping 
Companies approach  the SDlFCf 
Govt, for permission to Acquire vessels 
and for financial assistance. Depend-
ing on the viability of the proposal 
and other factors final decisions are 
conveyed by S.D.F.C,/Government.

(d)  and (e). The ship acquisition 
is a commercial decision taken by the 
shipping companies.  The shaping 
comapnies in their acquisitions are 
n' rmally guided by the then prevail-
ing freight rates, future propsecu, 
etc. Government accord permission 
for such acquisitions and render 
assistance depending on the merit* 
of the cases. Government have fiited 
a target of 2.5 million G.R.T. net 
addition to the .national tonnage 
during the Sixth Five Year Plan.

Recovery of stolen property and 
goods of Railways at Moghal- 

sarai Jnnetioti

773.  SHRI  JAMILUR  RAH-
MAN : Will the Minister ofRAIL- 
WAYS be pleased to state :

(a)  whether there have been huge 
recovery of railway stolen proper-
ties and goods at Moghalsarai Junc-
tion in the month of October, 1981 ; 
and

(b) if so, the details thereof ?

THE  DEPUTY MINISTER 
IN THE MINISTRIES OF RAIL-
WAYS AND EDUCATION AND 
SOCIAL  WELFARE  AND IN 
THE DEPARTMENT OF PAR-
LIAMENTARY AFFAIRS (SHRI 
MALLIKARJUN) : (a) and (b) . 
Yes.  On 31-10-81 ( on an informa-
tion, a raid was organised by Rail-
way Protection Force at Moghal-
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sarai with the assistance of Govern-
ment  Railway  Police  and Civil 
Police/Moghalsarai on criminals and 
receivers operating in Moghalsarai, 
Varanasi area.  In this raid, pro-
perty worth over Rs. one lakh sus-
pected to have been stolen  from 
railway consignments was recovered 
with the arrest of 8  criminals/recei-
vers.  2 cases have been  registered 
in this connection by the  Govern-
ment Railway  Polioe/Moghalsarai. 
Another case under the  RP (UP) 
Aot has been registered at the RPF 
Post/Moghalsarai. All the 3  cases 
are under investigation.

Affect of British Nationality 
Bill on Indians

774.  SHRI  RAM VILAS PAS- 
WAN : Will the Minister of EX-
TERNAL AFFAIRS be pleased to 
Btate :

(a) whether Nationality Bill has 
alnce been passed by the  U.K. 
Parliament ;

(b) its affect on Indians residing 
in U. K. ;

(c) whether  Government  of 
India has taken up this matter with 
U. K. Government during recent 
Prime  Minister’s stop  over  at 
U.K. ; and

(d) the details thereof ?

THE MINISTER OF EXTER-
NAL AFFAIRS  (SHRI  P. V. 
NARASIMHA RAO) :  (a)  Yes,
Sir.

(b)  The British  Home  Secre-
tary, in reply to the Aide Memoire 
presented to the British Govern-
ment on 12 November, 1980  by 
the Indian High  Commission in 
London, had assured it that no-
thing would affect the immigration 
status of those citizens of India who 
were already settled in the U.K. 
The BUI would, however, permit

citizens of India  who had been 
fettled in Britain before 1973, to 
exercise  their entitlement to be 
registered as British citizens within 
five years of the New Act coming 
into force.  Those  who did not
wish to apply for registration would 
still  remain  eligible  to acquire 
British citizenship in due  course 
by naturalisation, if they so wished. 
There would,  however,  be no 
obligation on Indian  citizens Jiving 
in Britain to become British citizens 
and there was nothing in the Act 
which would alter their status under 
the present  immigration laws, if 
they choose not to become British 
citizens.

The Government of india hopes 
that all the formal  and informal 
assurances given by the U.K. Go-
vernment and authorities in regard 
to the righs of the Indians, settled 
in U.K. will be honoured.

(c) No, Sir.

(d) Does not arise,

Inadequate facilities of medi-
cines, Doctors and Nurses in 
Government Hospitals of 

Capital

775.  SHRI JAGPAL SINGH : 
Will the Minister of  HEALTH 
AND FAMILY  WELFARE  be 
pleased to state :

✓

(a) whether  Government are 
aware of the inadequate facilities, 
unhygenic  conditions, non-availa­
bility of medicines and above all 
lack of doctors  and nurses in the 
various  Government hospitals  in 
the Capital to look after the increas-
ing number of patients ; and

(b) if 30, what steps have been 
taken by Government to improve the 
situation in these hospitals ?
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THE M IN ISTER O F STA TE 
IN TH E M IN ISTR Y OF HEALTH 
AND FA M ILY W ELFARE (SHRI 
N IH AR RANJAN LASKAR) : (a) 
Yes.

(b) The Government are serious-
ly concerned and striving to improve 
the working of Government hospitals 
within the limited resources. Addi-
tional dispensing countries have 
been opened and staff strengthened 
to meet the increasing pressure of 
patient care as necessary. Two 
500 bedded hospitals one each at 
Shahdara and Harinagar are already 
under construction. This is in-
tended to reduce the load on Hos-
pitals in Delhi. To ensure better 
cleanliness of hospital premises and 
to provide better services special 
efforts are underway.

Nurses, Staff Nurses and Sister
Nurses working in various 

hospitals of the Capital

776. SHRI M O H AM M AD  
ASR A R  AH M AD  : Will the Minis-
ter of HEALTH AND FA M ILY 
W ELFARE be pleased to state :

(a) the number of various cate-
gories of Nurses, Staff Nurses, 
Sister Nurses etc. working in various 
hospitals of the Government in the 
Capital ; and

(b) the present mode of recruit-
ment of such employees ?

THE M INISTER OF STATE 
IN TH E M IN ISTR Y OF H EALTH  
AND FAM ILY W ELFARE (SHRI 
NIH AR RANJAN LASKAR) :
(a) and (b). A  statement contain-
ing information in respect of major 
hospitals of Delhi is enclosed.
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Priority for Long Distance 
Movement

777. SH RI T . D A M O D A R  R E D D Y: 
W ill the Minister of R A ILW A Y S 
be pleased to state :

fa) whether it is a fact that Gov-
ernment give priority for allotment of 
wagons to longer distance movement;

(b) whether allotment of wagons 
to short distance below 400 K m  for 
small consignee is not given any a 
consideration; and

(c) i f  so, the reasons therefor ?

TH E D E P U T Y  M IN ISTER  IN 
TH E M IN ISTR IE S OF R A IL -
W AYS AND E D U C A TIO N  AND 
S O C IA L  W ELFARE AND IN 
TH E D EPA R TM EN T O F 
P A R L IA M E N T A R Y  A FFA IR S 
(SHRI M A LLIK A R JU N ) : (a)
and (b) : No.

(c) Does not arise.

Visit of UNESCO Team to 
.Historical Monuments in 

Orissa

778. SHRI K . P. SINGH  D EO : 
W ill the Minister of E D U CA TIO N  
AND SO C IA L  W ELFARE be 
pleased tc state :

(a) whether a two member of 
U N ESCO  team of experts visited 
some famous historical monuments of 
Orissa very recently and submitted 
their reoommendations for their 
proper upkeep;

(b) if  so, the names of the histori-
cal monuments that were visited by 
this team ;

(c) the precise recommendations 
made by this expert team for each of 
these monuments; and

(d) whether implementation of 
the reoommendations will call for 
additional financial outlay ftnd ia so, 
what additional financial outlay anid if 
so, what additional allocation will be 
made for 1981-82 undertake the pre-
servation work fully and their break 
up for each monument ?

TH E D E P U T Y  M IN ISTER  IN 
THE M INISTRIES O F RAILW AYS 
AND ED U CA TIO N  AND 
SO CIAL W ELFARE AND IN THE 
D EPARTM EN T O F P A R -
LIA M EN TA R Y AFFAIRS (SHRI 
M A LLIK A R JU N ): La) and /b). Yes, 
Sir. The team visited the Sun Temple 
at Kona*k.

(c) Their reccmmcndatior s ?.re:

(i) Construction of drainage net-
work for a quick run-off' of 
rain water from the structure, 
keeping in view the architec-
ture of the temple;

(ii) Examination of the ize of 
the pores and the mecha-
nical characteristics of lhe 
weathered tone, comparing 
them with unweathercd 
stone for augmenting the 
existing documentation ;

fiii) Investgation into the nature 
and distribution of salts in a 
particular area of the south 
face of the upper part of 
the assembly hall; and

(iv) The examination of the 
microflora and autotrophic- 
flora which develop on the 
monument,

(d) An allocation ofRs, 1,31,800/-
exists in the programme for 1981-82 
for conservation works < t lhe tempple. 
Additional allocation of fur.ds will 
be made, if necessary.
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Extention of 3 NP Train 
from Panipat to 

Kurukshetra

779. SHRI CHIRANJI LAL 
SH ARM A : Will the Minister of 
RAILW AYS bs pleased to state :

(a) the number of commnnters 
daily passengers travelling up and 
down between Kem al and Delhi on 
the Northern Railway;

(b) whether the commuters have 
been making several representations 
to the Railways authorities for ex-
tention of 3NP train from Panipat to 
Kurukshetra and to start the same 
train from Kurukshetra and to 
start the same trsin from Kuru-
kshetra Junction to Delhi as 2DP 
or 4DP; and

(c) the action taken thereon ?

THE D EPU TY M INISTER IN 
T H E  M IN ISTR Y OF RAILW AYS 
AND EDU CATION AND SO CIAL 
W ELFARE AND IN THE DEPAR-
T M E N T  OF PAR LIAM EN TAR Y 
AFFAIRS (SHRI M A LL IK A R JU N ):

(a) The average number of com-
muters daily passenger travelling on 
Monthly Session Tickets Up and 
Down between Kernal and Delhi is 
523-

(b) Yes.

(c) Extension of 3 NP New Delhi- 
Panipat shuttle to Kurukshetra is at 
present operationally not feasible for 
want of spare line capacity and due 
to lack of terminal facilities at 
Kurukshetra.

Issue of Passports and
Currency by sponsors of 

Khalistan in Canada

780. SHRI BAPUSAHIB PARU-
L-E-KAR r Will the Minister
of EXTERNAL AFFAIRS be
pleased to state ;

(a) whether there is any com-
munication from the Governmnt of

Canada about the reported issue 
of Passport and Currency by the 
sponsors of Kh&listan movement ;

_ (b) whether these are also being
issued from India ; and

(c) if  so, the details thereof ?

TH E M IN ISTER O F E X T E R -
NAL AFFAIRS (SHRI P. V  
N ARASIM H A R A O ): (a) No, Sir.

(b) No, Sir, There is no evi-
dence to indicate that either this so- 
called currency or documents pur-
porting to be passports are being 
printed and issued in India;

(c) Does not arise. *

Residential Accommodation 
for employees of D. T. C.

781. SHRI R. R. BHOLE: Will 
the Minister of SHIPPING AND 
TR A N SP O R T be pleased to state :

(a) whether it is a fact that there 
acute shortage of residential accom-
modation with the Delhi Transport 
Corporation in Delhi/New Delhi with 
the result that employees having 
more than 25 years of service have not 
been provided with Government
accommodation;

(b) the total number of house 
with D. T . C. meant for Drivers 
Conductors, A .T. Is and the priority 
date up to "which the employees of 
these categories have been provided 
with accommodation; and

(c) whether there is any proposal 
to construct more houses for these 
categories of employees during the 
next three years and if  so, the details 
thereof?

TH E M IN I STEEL O F STA TE  
IN THE M INISTRY O F SHIPP-
IN G  AND TR A N SPO R T (SHRI 
BUTA SINGH) : (a) Yes, Sir.
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L̂ J(b) Out of a total of 480 quarters 
95 quarters stand earmarked for 
allotment to drivers, conductors and 
A. T. Is. as under.

S.No. Category of Staff No. of 
houses 
earmarked

1. Driver  ,  ;  . '  46

2. Conductor  . .  46

3. Time-keeper (now re-
designated as Asstt.  £ 
Traffic Inspector) . .  - * —

95

No priority date is fixed because 
of the very small number if quarters 
available.

(c) There is no such proposal.

Utilisation of Grants by Orissa 
Universities

782.  SHRI  RASA  BEHARI 
BEHRA: Will the Minister of EDU-

CATION AND  SOCIAL WEL-
FARE be pleased to state:

(a)  whether the amount sanction-
ed Utjkal University, Berhampur Uni-
versity and Sambalpur University 
of Orissa by University Grants Commis-
sion during the year  1979-80 and
1980-81 have been fully utilised for 
the purpose; and

(b) if so, the details thereof?

THE DEPUTY MINISTER IN 
THE MINISTRIES  OF  RAIL-
WAYS AND EDUCATION AND 
SOCIAL WELFARE AND IN THE 
DEPARTMENT  OF  PARLIA-
MENTARY  AFFAIRS:  (SHRI
MALLIKARJUN) : (a) According 
to the information furnished by the 
University Grants Commission, the 
grants sanctioned to these Universi-
ties during 1979-80 and 1980-81 have 
generally been utilised by them in 
full.

(b)  The details of grants sanction-
ed to, and the amount utilised by the 
three universities are as follows:—

Name of the University Grants  Amount  Grants  Amount 
paid in utilised in  paid in  utilised 
1979-80  1979-80  1980-81 in 1980-81

Rs. Rs.  Rs.  Rs-

1. Berhampur University  . ■  • . 15,09,025 31,02,723 16,98,306  *

2. Sambalpur University  .  . •  > 
t

. 25,92,434 25,66,444  7,62,148  8,34,530

3. Utkal University  .  .

, 1  , ti i  :

. 21,36,855 20,88,468 26,43,543 26,43,543

♦The details of grant* udUiad 
by the Berhampur University
during 1980-81 have not been
received.

3473 L< S.̂ 6
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Homoeopathic Dispensaries on 
Zonal Railways

783. SH R IM A TI K ISH O R I 
SINH A: W ill the Minister o f RAIL" 
W AYS be pleased to state:

(a) the number of part-time and 
full-time Homoeopathic Dispensaries 
on each Zonal Railways;

(b) the minimum and maximum 
honoraria paid to doctors in-
charge ;

(c) whether there is any proposal 
to convert part-time Homoeo dispens-

Railway

Central . 

Eastern . .

Northern . .

North Eastern . 

Northeast Frontier. 

Southern . .

South Eastern .

South Central .

Western . .

(b) A  minimum of Rs. 100/-and 
Maximum of Rs. 500/- per month.

(c) and (d). No.

fjfnrt sFjfft ‘shr*

7 84 . ftT* V rf : 3fqr
ftwrt *nrnr vw w r

TqT fki :

(^) =fsT9v^TT$mTa o«rr 
5tft*TT -<T% ^  3

ary to a full-time one in the scheme 
proposed during the Sixth Five Year 
Plan; and

(d) whether there is a proposal to 
revise the present honorarium paid

• to doctors in view of high cost o f 
living ?

TH E D E P U T Y  M IN ISTER  IN  
TH E M IN ISTR IE S O F R A ILW A Y S 
AN D  E D U C A TIO N  AND SO C IA L  
W ELFARE AND IN TH E D E P A R T-
M E N T O F P A R L IA M E N T A R Y  
AFFAIRS- (SHRI M A L L IK A - 
RJAN) : (a)_________________

Dispensaries-

Part-time Full-time 

..................................6 ..

. . . . 9 ..

. . . . 12

&

2 4 ^ * 3 7 ,  J 981 ^  ^  

qT ^  5qp**T %

q? fk^rr ^  1  1

(sr)
’ t ;
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Violation of Scheme of Mana 
gement Under Delhi Edu-

cation Act

786.  SHRI TRILOK GHAND : 
will the Minister of EDUCATION 
AND  SOCIAL  WELFARE  be 
pleased to state :

(a) whether there have been 
any violation of the  Scheme of 
Management as provided in rule 

59(®0 °f  the  Delhi  Education 
Act/RuJes 1973 in the aided schools, 
in last three years ; and

(b) if so, details thereof and the 
action taken by Government in 
the matter ?

THE  DEPUTY  MINISTER 
IN  TIIE  MINISTRIES  OF 
RAILWAYS  AND EDUCATION 
AND  SOCIAL WELFARE AND 
IN  THE  DEPARTMENT OF 
PARLIAMENTARY  AFFAIRS 
(SHRI  MALLIKARJUN)  :
(a) and (b) According to infor-
mation furnished by the  Delhj 
Administration and the Municipal 
Corporation of Delhi, 4 instances of 
viojation of the provisions of Rul e 
59 (r)  of the Delhi School  Edu-
cation Rules,  1973 in the  case 
of following schools have come to 
notice >

(1)  Commercial Senior Secon-
dary  School,  Daryaganj 
New Delhi.

(2) A.S.V.J.  Senior Secondary 
School,  Daryaganj,  New 
Delhi.

(3) A.S.V.J. Primarv  School,
Delhi. '

(4) Commercial Primary School,
Delhi.  ;

These are being enquired.
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North-Eastern Hill Uni-
versity, Shillong

787.  SHRI  SATYENDRA 
NARAYAN SINHA : Will the Mini-
s t e r  o f  EDUCATION AND SOCIAL 
WELFARE be pleased to state  :

(a) whether the affairs  of the 
North Eastern  Hill  University, 
Shillong have been in a bad shape 
for quite some time  :

(b) whether Government have 
been able to find a replacement 
for the assassinated Vice-Chancellor ; 

and

(c) if not, what steps have been 
taken to see that normalcy is restored 
in the University ?

THE DEPUTY MINISTER IN 
THE MINISTRIES  OF  RAIL-
WAYS AND EDUCATION AND 
SOCIAL  WELFARE AND  IN 
THE  DEPARTMENT  OF 
PARLIAMENTARY  AFFAIRS 
( SHRI  MALLIKARJUN)  :
(a)  The Vice-Chancellor of the 
University resigned in November,
1980  and the Pro-Vice-Chancellor 
had been acting as Vice-Chancellor 
since then.  There have been  re-
presentations about the functioning 
of the University.

(b) Yes, Sir,  The new  Vice-
Chancellor has assumed office on: 
November 9,  1981.

(c) Does not arise.

World Bsnk Losut for Railway

■  Computerisation

™ Ic8; i®*11  CHANDRADEO 
PRASAD VERMA: Will the Minis-
ter of RAILWAYS be pleased to 
state:

(») whether it is a feet that the 
decision of the World  Bank  to 
extend loan for the computerisation

of the Railways is linked with the 
finalisation of the relevant tech-
nology for the programme;

(b) if so, the details thereof; and

(c) how far our country is equipped 
with the required computerisation 
technology ?

THE DEPUTY MINISTER IN 
THE MINISTRIES  OF RAIL-
WAYS AND EDUCATION AND 
SOCIAL WELFARE AND IN THE 
DEPARTMENT OF  PARLIA-
MENTARY  AFFAIRS  (SHRI 
MALLIKARJUN): (a) No; There is 
no decision of the World Bank to 
extend loan for the  computeristion 
of the Railways though they have 
emphasised the need for computeri-
sation. ,

(b) Does not arise.

(c) This matter is still a subject 
of joint study with the Department 
of Electronics, Ministry of Science 
and Technology.

Improvement in relations with 
ASIAN  countries After Primp 

^Minister’s Visit

789.  SHRI H. N. NANJE GOW-
DA : Will the Minister ofEXTERNAL 
AFFAIRS be pleased to state:

(a) whether the visit of the Indian 
Prime Minister to Philippines and 
Indonesia during the month of Octo-
ber has smoothened the relations 
between the Association of Soutft 
East Asian Nations and India;

(b) if so, to what extent the rela-
tions have been improved;

(c) whether any economic agree-
ment has been reached with these 
countries by India;

(d) whether it is also a fact that 
Indonesia together with other mem-
bers of ASEAN  became unhappy
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w ith India in 1980 when India 
recognised the Heng Sam  rin regime 
in Kampuchea;

(e) i f  so, to what extent these 
relations have improved and whether 
any ccon omical and financial agree-
ment with these countries has been 
reached; and

(f) if  so, the details of the same ?

TH E M IN ISTER  O F EX TER N A L 
A FFA IR S (SHRI P.V. N ARASIM H A 
RAO ) :(a) to (f). The Prime Minister 
visited Indonesia on September 23-24 
and the Philippines on October 8-9, 
1981. She had wide ranging exchange 
of views with the leaders of the two 
countries on bilateral, regional and 
international matters of mutual in-
terest. . .

It is assessed that the visits, and 
the discussions during the visits, have 
led to a greater understanding and 
apprecia tion o f each other’s views on 
recent international developments in -
cluding those in Indo-China.

No specific economic or financial 
agreement was planned to be signed 
during the visits. However, it is 
expected that there will be further 
strengthening of our economic 
and commercial relations with these 
countries in the months to come.

790 .
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Approach Road at Gangapur 
Station

791. SHRI R. P. DAS: Will the 
Minister of RA ILW A YS be pleased 
to state:

(a) whether there is any proposal 
to construct an approach road at 
Gangapur Station:

(b) if  so, when and the details 
thereof; and

(c) if  not, why not?

TH E D E PU T Y M IN ISTER  IN  
THE M IN ISTRIES OF R A IL -
W AYS AND E D U C A TIO N  AND 
SO C IA L W ELFARE AND IN THE - 
D EPAR TM EN T OF PARLIAM EN -

T A R Y  AFFAIRS (SHRI M A L L IK A -
RJUN) : (a) No.

(b) Does not arise.

(c) Already an approach road 
connecting the station with a village 
road is there.

Recommendations by National 
Advisory Committee, 1961, for 

the Education of the Handicapped

792. SHRI PIUS TIRKEY: Will 
the M in ister o f  E D U C A T I O N  A N D  
SOCIAL WELFARE be pleased to
s ta te :

(a) the rccom m cndations m ade by 
the National Advisory Committee in 
1961 for the E ducation  o f  the H a n d ica p -



i j i  Written Answers NOVEMBER 26, 1&81 Written Answers 172

ped and especially for the teachers in 
the schools for the deaf and mentally 
deficient; and

(b) whether the Assistant Teachers/ 
other members of the staff1 of Govern-
ment Lady Noyce Secondary School 
for the Deaf, New Delh i are paid 
according to the recommendation 
made by the National Advisory Com-
mittee for the Education of the Handi-
capped and the Central Pay Commis-
sion?

THE D EPU TY M IN ISTER IN 
TH E M IN ISTRIES OF R A IL -
W AYS AND E D U CA TIO N  
AND SO CIAL W ELFARE AND 
IN  TH E D EPARTM EN T OF PAR LI-
A M E N T A R Y  AFFAIRS (SHRI 
M A L L IK A R JU N ): (a) The recomm-
endations made by the National A d-
visory Committee were as under:—

(i) to grant a better structure of 
emoluments;

(ii) to grant one stage higher pay 
scale to the teacher of the 
handicapped in comparison to 
the teachers in normal schools;

(iii) to examine and recommend 
suitable revision of pay scale, 
special allowance and other 
amenities and facilities to 
those category of teachers 
which are desirable and 
feasible.

(b) Yes, Sir. A  special pay at 
the rate of Rs. 25/-per month for 
Graduate and at the rate of Rs. 15/-
per month for non-graduate teachers 
o f Lady Noyce School for the Deaf, 
New Delhi has been sanctioned in 
January 1964 and restored in 1978 
and the teachers are being paid the 
scales recommended by the Third Pay 
Commimion.

Pay Scale of teachers of Lady 
Noyce School for Deaf, New Delhi

793. SHRI PIUS T IR K E Y : Will 
the Minister of E D U C A TIO N  AND 
SO C IA L W ELFARE be pleased to 
state: '

(a) the pay scale given to. the 
Assistant Teachers of Lady Noyce Se-
condary School for the Deaf, New 
Delhi; and

(b) whether it is one stage above 
the pay scale of the teachers in the 
normal school, if  not, the reasons 
thereof?

TH E D EPU TY M IN ISTER IN 
TH E M IN ISTRIES O F R A ILW A YS 
AN D  E D U CA TIO N  AND S O C IA L  
W ELFARE AND IN THE D EPA R T-
M EN T O F PA R LIA M E N TA R Y  
AFFAIRS (SHRI M A L L IK A R JU N ):
(a) The Pay Scale of Assistant Teachers 
of Lady Noyce Secondary School for 
the Deaf, New Delhi is Rs. 330-10-350 
EB-380-15-500-EB-15-560. (plus Spl. 
pay at the rate of Rs. 15/- p.m. to 
nongraduates and Rs. 25/- to graduate 
teachers).

(b) No, Sir. Special pay rather 
than pay one stage above the pay- 
scale of teachers in the normal School 
was sanctioned.

India’s Payment to U. N. Budget

794. SH RI C H IT T A  M A H A T A : 
W ill the M inister of E X T E R N A L  
A F F A IR S be pleased to state:

(a) whether it is a fact th at there 
had been anomaly in India’s paym ent 
to U nited Nations budget in that it 
had paid 0.1 percent more than 
another country with a per capita 
income of $ 10,700; and

(b) if  so,, the details thereof and 
steps taken by the Government in the 
matter ?
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T H E  M IN IS T E R  O F  E X T E R -
N A L  A F F A IR S  (SH R I P .V . N A R A -
S IM H A  R A O ) : (a) and (b). the 
scale of assessment for contributions 
a f member states to the U N  budget 
is determ ined every three years by 
the General Assembly upon the 
recommendations of the 18-member 
Committee on Contributions, This 
scale of assessment is based on the 
principle of “ capacity to pay”  which 
takes into account the comparative 
estimates of national income with 
adjustments for per capita income 
and the ability of states to secure 
foreign currency. In addition, low per 
capita GNP countries are provided 
some relief while their apportion-
ment is worked out. The ceiling 
on contributions and a minimum fJoor 
level has been fixed at 25% and 0' 02% 
respectively. Almost seventy member 
states comprising approximately 50% 
of the U N  membership are currently 
being assessed at the floor level.

India contributes at present at the 
scale of o' 60 %  of the UN budget. 
India’s contribution is higher than 
the contribution of certain high per 
capita income countries which are 
small in size. This results from the 
basis on which assessments are 
made, in which per capita income 
is not the only germane factor.

India’s Stand About Disarma-
ment

795. SH RI K . M A LLA N N A  : 
SH RI O H IN TAM AN I J E N A :

Will the Minister of E X T E R N A L  
A F F A IR S  be pleased to state:

(a) whether Indian Government 
has clarified its stand and charged 
the super powers with pushing mankind 
‘closer to a nuclear catastrophe than 
ever before*;

(b) i f  so, the details regarding 
the policy of our Government in this 
regard;

(c) wh'ith^r our representative in 
the United Nations h^. also clarified 
India’s position regarding complete

disarmament besides eliminating 
the danger of war and the use of 
force in international relations; and

(d) i f  so, details in this regard?

TH E M IN IST E R  O F  E X T E R -
N AL A F F A IR S (SH RI P. V . 
N A R A SIM H A  RA O ) : (a) The
Government of India has continued 
to express its total opposition to 
nuclear weapons and has categori-
cally stated that the existence of 
nuclear weapons (in the arsenals 
of all those States which possess such 
weapons) poses a grave threat to the 
very survival of mankind.

(b) Besides its earlier initiatives of 
calling for an immediate suspension 
of all nuclear weapon tests, pending 
the conclusion of a comprehensive 
test ban (first put forward in 1954) 
and stoppage of all proliferation of 
nuclear weapons both horizontal and 
vertical together and simultaneously 
(first put forward in 1965), the Gover-
nment of India has, ever since 1978, 
been calling for the total prohibition of 
all use of nuclear weapons, ending 
nuclear disarmament, since ?ny use 
of such weapons will be a violation of 
the Charter of the United Nations 
and a crime against humanity.

(c) and (d) India's position on 
general and complete disarmament, 
with the highest priority being accor-
ded to nuclear disarmament, as also 
its position on non-use of nuclear 
weapons and prevention of a nuclear 
war, have beent reiterated by out 
representatives in the United Nations 
General Assembly, United Nations 
Disarmament Commission and the 
the Committee on Disarmament.

N£w Coach Factory in Northern 
India ,

796. SH RI BALASAHEB V IK H E  
P A T IL : Will the M inister of R A IL -
W AYS be pleased to state:

(a) whether Government have 
decided to set up a now Coach 
Factory in Northern India;
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[b) i f  so, when , where and what 
cost the factory is likely to be set up;

(c) what will b̂ ; its annual capacity 
of manufacturing coaches; and

(d) what is the present demand 
and annual capacity of manufactu-
ring coaches and wagons in the 
country ?

TH E D E P U T Y  M IN ISTER  IN 
TH E M IN ISTRIES O F R A IL -
W AYS AND E D U C A TIO N  AND 
SO C IA L  W ELFARE AND IN  T H E  
D E PA R T M E N T O F PA R LIA M E N -
T A R Y  AFFAIR S (SHRI M A L L I-
K A R JU N ): (a) No.

l'b)and(c). Do not arise.

(d) (i).— Planning Commission 
has allocated funds for only 5,680 
coaches in the Sixth Plan, Adequate 
capacity is available for production 
of this number in 5 years.

(ii) Planning Commission has 
allocated funds for acquisition of one 
lakh wagons (four-wheelers) in Sixth 
Plan. The present installed capacity 
of 28,040 four-wheelers per annum is 
adequate to meet this demand.

Railwy Construction offices in 
States

797. SH R IM A TI JA Y A N TI 
P A T N A IK  : W ill the Minister of 
R A ILW A YS be pleased to state:

fa) the total nutnber of construc-
tion offices of the Ministry of R ail-

ways have been set up in various 
states;

(b) the places where such offices 
have been located;

(c) whether it is. a fact that no 
such construction offices have been 
set up in Orissa though number o f  
railway projects have been taken up 
and at various stages o f construction;

(d) i f  so, the efforts proposed to 
be made by his Ministry to open a 
construction office at Orissa; and

(e) the details thereof?

TH E D E P U T Y  M IN IST E R  IN  
TH E M IN ISTR IE S O F R A IL W A Y S  
AND E D U C A TIO N  AND SO C IA L  
W ELFARE AND IN TH E D E P A R T -
M EN T OF P A R L IA M E N T A R Y  
A FFAIRS (SHRI M A L L IK A R JU N ): 
fa) and (b) ‘ ^Construction Offices’* 
are manned at various levels in 
the field, ranging from offices of 
the status of Geneial Managers to 
those of Assistant Engineers and 
Inspectors of Works. There are four-
teen offices of Chief Engineers (Cons-
truction) and other higher officers on 
the Indian Railways as a whole. 
These offices are located on the 
basis of the requirements of various 

projects.

The details of these fourteen offices 
are given below: —

Railway Designation of Principal officcr cc rear  id Place where 
office is located

CO 0*3 (3)

Central . .
•

. . 1, Chief Administrative officer/Consiructicr. Et nr. bay.

(2. Chief Engineer/Con»tructioa| Bombay.

Eastern . . . . Chief Engineer/Construction Calcutta 1
Northern . . . , • Chief Engineer/Construction Delhi.

North Eastern . . . Chief Engineer/Construction Gorakhpur.



177 Written Answers AGRAHAYANA 5, 1903 ( SAKA) Written Answers 178 '

CO (a) C3)

Northeast . . . . U  General Manager/Construction Gauhati.

Frontier . . . . 2- SChief Engineer/Construction Gauhati.

Southern . . . . 1 .  General Manager/Construction Bangalore.

2 . Chief Engineer/Con»truction Madras..

South. . . . . 1. Chief Engineer/Construction Calcutta.

Eastern . . . . 2 . Chief Engineer/Conitructi on Bilaspur.
N*.
Western . . . . 1 .  Chief Engineer/Construction Bcmbay.

2 . Chief Engineer/Construction Alimedabad.

In addition, there are Principal 
offices located at Delhi, Bombay; 
Calcutta and Madras for constru-
ction of Metropolitan Trans-
port Project schemes. There are also 
principal offices for Electrification 
schemes at Allahabad, 'Mathura, 
Vijaywada, Madras and Nagpur.

(cj A  few censtruction offices under 
the charge of Executive Engineer 
have been located in Orissa.

(d) Principal officers are head-
quartered at su’table places with 
due regard to the requirements of 
projects in a zone to ensure their 
speedy execution. It is not ad-
ministratively practicable to have 
one such office in each state where 
Railways’ construction work is in 
progress.

(e1! In view ef the position explained 
in reply the part (d), the question 
does not arise.

Creation of Special Cell to in-
vestigate the Complaints 

of Dowry Demands

798. SH RIM ATI JAYAN TI 
PA TN A IK  : Will the Minister
of E D U CA TIO N  AND SO C IA L  
W ELFARE be p/e^sed to state :

create a special cell in the Minis-
try to investigate the complaints 
of dowry demands ; .

(b) i f  so, the expected time o f  
the implementation of this decision;

(c) whether Government have 
a preposal te send guidelines to 
various States for creating such special 
cells to go into the cases concerning 
the dowry demand in State level: 
and

(d) the details about the steps 
proposed to be taken in-this regard?

TH E D E PU T Y  M IN ISTER 
IN T H E  M IN ISTR IE S O F 
R A ILW A Y S AND E D U CA TIO N  
AND SO CIAL W ELFARE AND 
IN TH E D EPARTM EN T O F PA R -
LIA M E N TA R Y A F F A IR S  SH RI 
M ALLIKARJU N ) : (a) No , Sir.

(b) Does not rise.
(c) No, Sir.
(d) Does not arise.

Survey of Ramachandf Temple 
Orissa

799. SHRI LAKSH M AN  M A- 
L LIC K : Will the Minister of E D U -
C A T IO N  AND SO C IA L  W EL-
FARE be pleased to state :

(a) whether it a fact that Go- (a) whether Government are
vemment have taken decision to aware of the historical importance
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of the places around the premises of 
Ramachandi temple near the mouth 
of Kushabhadra river of Konaark 
in Orissa.

(b) whether his ministry has re-
ceived any proposal from the Go-
vernment o f Orissa to conduct 
the archaeological survey around 
the above Ramachandi temple of 
O rissa;

(c) if  so, whether Government' 
propose to conduct any archaeological 
survey there ; and

(d) when such proposal is goind 
to be implemented ?

TH E D EPU TY M IN IST E R  
IN TH E M IN ISTR IES OF R A IL -
W AYS AND E D U CA TIO N  AND 
SO C IA L W ELFARE AND IN THE 
D EPARTM EN T OF PA R LIA -
M E N TA R Y  A FFA IR S (SHRI M A-
LLIKARJU N ) ; (a) to (d). As
per the report of the Orissa State 
Department of Archaeology, the 
area around the Ramachandi temple 
near the month of the Kushabhadra 
river has already been surveyed by 
that Department.

Total K.M. of Railway Lines 
to be Electrified during 1981-82

800. SHRI LAKSH M AN  M A- 
L L IC K  : Will the Minister of R A IL -
W AYS be pleased to state :

(a) the total Km. of rail way lines 
under various railway divisions are 
proposed to be electrified during 
the year 1981-82.

(b) whether any such railway line 
which passes through Orissa is pro-
posed to be brought under the 
electrification scheme during the 
current financial year ;

> (c) i f  so, the name of that railway
iline and its total length ; and

(d) the progress made, so far, 
in  the implementation of that pro-
posal.

TH E D E P U T Y  M IN IS T E R  
IN  TH E M IN IST R IE S O F R A IL -
W AYS AND E D U C A TIO N  AND 
SO C IA L W ELFARE AND IN THE 
D EPARTM EN T OF PA R LIA -
M E N T A R Y  A FFA IR S (SHRT 
M ALLIKARJU N ) : (a) 322 Route 
Kms.

(b) Yes.

(c) Approximately 150 Route 
Kms. between Kotpar Road and 
Darliput stations on Waltair-Kira- 
ndual section.

(d) Jagdalpur-Koraput, of which 
Kotpar Road-Koraput section 
lies in Orissa State, has since been 
energised. The electrification on the 
remaining section between Kora-
put and Darliput is targetted for 
completion by March, 1982, but 
may be delayed for want of comple-
tion of teransmission line works by 
Orissa State Electricity Board for 
power supply-

Sale of Tickets for Asian Games

801.  SHRI LAKSH M AN  MA- 
L L IC K  : Will the Minister of 
ED U CA TIO N  AND SO CIAL 
W E L FA R E  bs pleased to state :

(a) whether the Comnittee on 
Asian Games has taken a decision

to sell, separate tickets for separate 
items of the Asian Games ;

(b) whether the proposal to sell 
season tickets is also under the 
consideration of' Government;

(c) if  so, the expected time of 
taking decision in the matter ; and

(d) the details about the proce-
dure going to be adopted in this 
regard ?

TH E D EPU TY M IN ISTER  
IN  TH E M IN ISTRIES O F 
RAILW AYS AND E D U CA TIO N  
AND SO CIAL W ELFARE AND 
IN THE D EPARTM EN T O F PAR-
LIA M EN TA R Y AFFAIR S (SHRI 
M ALLIKARJUN ) : (a) The Special
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Organising Committee, which is 
responsible for the conduct o f the 
Asian' Games 1982, has decided to 
sell daily tickets for separate events 
for each vanue of the game or sport.

(b) The Special Organising 
Committee has decided that there 
will not be any season ticket for any 
-event. „

(o) Does not arise.

(d) Does not arise.
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Central University at Nalanda

804. SHRI VIJAY K U M A R  
fY A D A V : Will the Minister of 

E D U CA TIO N  AND SO C IAL W EL-
FARE be pleased to stale: •

(a) whether a memorandum on 
behalf of the Nalanda and Bihar 
peoplehas b?eu submitted to Govern-
ment demanding a Central Univer-
sity at Nalanda in the State of 
Bihar; and

(h) if  so, the reaction of Govern-
ment thereto?

TH E D EPU TY M INISTER IN 
TH E M IN ISTRIES OF R A IL -
W AYS AND EDU CATIO N  AND 
SO CIAL W ELFARE AND IN  THE 
D EPARTM EN T O F PARLIA-
M EN TARY AFFAIRS (SHRI 
M A LLIK A R JU N ): (a) and (b). Re-
presentations are made from time to 
time by individuals and organisa-
tions suggesting the establishment of 
a Central University at Nalanda iin 
Bihar. As the Central Government 
has no proposal to establish a Central 
University at Nalanda, they have 
been informed that their proposal 
should be taken up with the Govern-
ment of Bihar.

Opening of a Hospital in Bihar
on the pattern of All India 
Institute of Medical Sciences

805. SHRI VIJAY K U M A R  
YA D A V: Will the Minister of 
H EALTH  AND F A M ILY W EL-
FARE be pleased to state:

(a) whether it is i' fact that the 
majority of the patients visiting Ail 
India Institute of Medical Sciences 
belong to Bihar State;

(b) whether the Government are 
aware that the Health Services in 
Bihar State is in a chaotic conditions;

(c) whether government have any 
plain to open an All India Institute

of Medical Sciences type hospital in 
Bihar; and

(d) if  so, the detail therrof?

TH E M IN ISTER O F STATE IN 
THE M IN ISTERIES OF H EALTH  
AND F A M IL Y  W ELFARE (SHRI 
N IH A R  RANJAN L A SK A R ): (a) 
No. patients from All the States and 
Union Territories in the country, 
the majority of whom belong to the 
northern region seelc medical atten-
tion at the Institute.

(b) to (d). Health is a Statesubiect. 
The Government of India have no 
plans to establish £.n institution like 
the All India Institute of Medical 
Sciences in Bihar.

Number of Handicapped Persons 
without Jobs and Education

806. SHRI VIJA Y K U M A R  
Y A D A V : Will the Minister o f 
E D U CA TIO N  AND SO C IA L W EL-
FARE be pleased to state number of 
physically handicapped persons who 
are still uneducated, homeless and 
Unemployed ?

TH E D E PU T Y M IN ISTER  IN 
TH E M IN ISTRIES O F R A IL -
W AYS AND ED U CATIO N  AND 
SO C IA L W ELFARE AND IN TH E 
DEPARTM ENT OF PARLIA-
M EN TARY AFFAIRS (SHRI 
M A LLIK A R JU N ): No data is avail-
able. However, the total number of 
such persons on the live reigster of 
Employment Exchanges, including 
special employment exchanges, till
1980, is 76903. This includes blind, 
deaf and dumb, orthopaedically 
handicapped and those with respira-
tory disorder Registration with the 
Employment Exchange being volunt-
ary all the unemployed do not 
registe r with the Employment Ex-
changes and all the job seekers 
registered with employment exchanges 
are not necessarily unemployed.
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Trains running betjveeu Bakhtiar- 
pur aodRajgir

807. S>HRI VJJAY K U M A R  
Y A D A V : Will the Minister of 
RAILW AYS be pleased to state:

(a) whether the Government are 
aware of the deplorable condition 
of Passenger coaches, engines and late 
running of the trains between Bakh- 
tiarpur and Rajgir in Eastern Rail-
ways ; and

(b) if so, what steps the Govern-
ment propose to improve its all 
round condition ?

TH E D EPU TY M INISTER IN 
TH E M INISTRIES OF R A IL -
W AYS AND EDUCATION AND 
SO C IAL W ELFARE AND IN THE 
DEPARTM ENT O F PARLIA-
M E N TA R Y AFFAIRS (SHRI M AL-
LIKARJU N ): (a) No. The condi-
tion of coaches and engines running 
between Bakhtiarpur and Rajgir is 
satisfactory. None of the coaches 
are overdue scheduled POH (periodi-
cal overhauling) repairs. The steam 
engines used in this section are also 
not of the old design but of the latest 
design on the Indian Railways. Basic 
maintenance facilities for the rakes 
running in the section have been 
provided at Danapur and Bakhtiar- 
pur. Punctuality has been main-
tained to the order of 90.3%  in 
August, 92' 2% in September and 
9 3 *4 %  ^  October 1981 respectively.

(b) Does not arise.

U.G.C. Grant to Gunupur College 
Berhampur University

808. SHRI GIRID H AR GOMAJNf- 
G O : Will the Minister of EDU CA-
T IO N  AND SO CIAL W ELFARE 
be pleased to state:

(a) whether the University Grants 
Commission has reoeived the recom-

mendation from the Berhampur 
University, Orissa regarding the 
U .G .C. grants for the- colleges, of 
tribal Districts for the year 1981-82;

(b) whether the name of Gunupur 
College, Koraput District has been 
recommended by the University for 
the Grant;

(c) if  so, the grants provided by the 
U .G .C. to this college for the year
1981-82; and

(d) if not, whether the University 
will consider this college for U .G .C. 
grant during tjie year 1982-83 and 
recommended to U .G .C. ?

THE D EPU TY M INISTER IN  
TH E M INISTRIES O F R A IL -
W AYS AND E D U CA TIO N  AJS.D 
SO CIAL W ELFARE AND IN THE 
D EPARTM EN T OF PA R LIA -
M E N TA R Y AFFAIR S (SHRI M A L-
LIKARJU N ): (a) No. Sir.

(b) and (c). Do not arise.

(d) The matter has to fcc decided 
by the University in the light of the 
guidelines provided by the University 
Grants Commission.

KoraputrRayagada Line

809. SHRI G IR ID H R
G O M A N G O : W ill the Minister of 
RAILW AYS be pleased to state:

(a) the steps taken by his Ministry 
for inclusion of Koraput-Rayagada 
rail link for construction in current 
financial year;

(b) when the construction of the 
line was proposed by the Ministry 
and the preliminary work on it 
started;

(c) the funds provided so far and 
the proposal for the year 1982-83; and

(d) as this new railway line is 
mainly meant for the transportation
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of Alumina from Damanjodi Koraput, 
when this line is tentatively fixed for 
completion by his Ministry?

THE DEPUTY MINISTER IN 
THE MINISTRIES  OF  RAIL-
WAYS AND  EDUCATION AND 
SOCIAL WELFARE AND IN THE 
DEPARTMENT  OF  PARLIA-
MENTARY  AFFAIRS  (SHRI 
MALLIKARJUN) :  (a) and (b). 
Construction of Koraput-Rayagada 
Broad Gauge rail link was approved 
by Parliament through the Supple-
mentary Demands for Grants (Rail-
ways) iq8i, in August 1981 and work 
on 1st Phase from Koraput to Matta- 
laputtu has been commenced on
12-11-81.

(c) For 1981-82, an outlay of Rs.
1.10 crores has bsen provided.  The . 
outlay for 1982-83 has not yet been 
finalised. '

(d) As the first phase, final location 
survey and construction of the section 
from Koraput to Mattalaputtu is be-
ing taken up. The siding for the 
Alumina  Complex  at  Daman-
jodi to be constructed on deposit 
terms will take off at Mattalaputtu.
It is programmed to complete the 
construction work in time for use by 
the Alumina Complex.

Bridge over River Vansadhara

810 SHRIGIRIDHAR GOMAN- 
GO: Will the Minister of SHIP-
PING AND TRANSPORT be pleas-
ed to state:

(a) whether the Government of 
Orissa completed the soil testing and 
selection of site for construction of 
bridge over river Vansadhara after the 
floods;

(b) when the proposal from the 
State received by his Ministry and 
approved under ‘Inter-State Econo-
mic Importance, programme; and

(c) the measures taken by his 
Ministry to expedite the same?

THE MINISTER OF STATE IN 
THE MINISTRY OF SHIPPING 
AND TRANSPORT (SHRI BUTA 
SINGH): (a) to (c). Work of construc-
tion of a bridge over river Vansadhara 
on Parlakhemundi-Gunupur-$issam- 
Cuttack road was approved at an 
estimated cost of Rs 108 lacs under 
the Central-Aid-Programme of State 
Roads of Inter-State for Econoirjc 
Importance during Vth Plan  Sur-
vey and Investigation of this bridge 
has since been completed and the 
State Chief Engineer has recently 
forwarded a detailed estimate for 
this bridge work for sanction of the 
Government of India.

EMU Rakes for Bombay Suburban 
Area

811. SHMI R. K. MHALGI: Will ’ 
the Minister of RAILWAYS be 
pleased to state:

(a) the number of EMU rakes 
for Bombay Suburban area (each 
rake comprising 9 bogies, or 3 units) 
ordered to be supplied by the Central/ 
Western Railways and when these 
orders were placed;

(b) what was the delivery schedule
fixed; ■

(c) whether the rakes were/are 
being delivered as per this delivery 
schedule;

(d) if not, the specific reasons 
for the non-adherence to the delivery 
schedule;

(e) what is the revised delivery 
schedule of these rakes; and

(f) what steps the Government are 
taking to see that this schedule is. 
strictly adhered to ?

THE DEPUTY MINISTER IN 
THE MINISTRIES  OF RAIL-
WAYS AND EDUCATION AND 
SOCIAL WELFARE AND IN THE 
DEPARTMENT  OF  PARLIA-
MENTARY  AFFAIRS  (SHRI 
MALLIKARJUN): (&) During the
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6th Plan acquisition of 218 Nos. of 
EMUs—equivalent  to 72  Nos. 
3-car units  2 spares of 24 Nos. 
of 9 car sets and 2 spares have been 
provided.  Accordingly an  order 
for 239 EMUs comprising of 79 
three car units and 2 spare motor 
coaches was placed in November. 

1 9 7 8. s

(b) Delivery schedule is as follows:

1980-81—136 i.e. 12—3 car units 
(Planned)

*1981-82—739 îe. 13—3 car units 
(Planned)

Rest in phased manner.

(c) No. Complete 3 car units have 
not been delivered so far. However, 
13 Trailer coaches have been supplied 
so far.

(d) Due to delay in supply of 
Electric Traction Equipment by M/s. 
BHEL and certain technical teething 
problems which M/s. Jessops had.

(e) Revised delivery schedule is 
as under:

1980-81 —  3 (Actual)

1981-82 —  50 (Planned)

1982-83 “ 50 ( „ )

1983-84 — 55  (  „ )
1984-85 —  60  (  „ )

218

(f)  Supply of Electric Traction 
Equipment has been arranged. The 
teething problems which M/s. Jessops 
faced have been sorted out and the 
firm has commenced series production.

Explosive Found on the Shore of 
New Mangalore Port

813.  SHRI  JANARDHANA 
POOJARY: Will the Minister of 
SHIPPING AND TRANSPORT be 
pleased to state: .

(a)  whether an explosive resembl-
ing a rocket was found on the shore

of New Mangalore Port on 11 th 
October, 1981;

(b) whether this was sent for inves-
tigation and test;

(c) whether a report has been 
received from Forensic Laboratory;

(d) if so, the details thereof; and

(e) steps taken by Government to 
tighten the security ?

THE MINISTER OF SHIPPING 
AND TRANSPORT (SHRI VEER- 
ENDRA PATIL):  (a) Yes. The
Naval authorities have however con-
firmed that the explosive was only a 
type of shell used by the Navy during 
emergency to attract attention of 
other ships/aircrafts as these shells 
while floating in water emit smoke 
and light. ■

(b)  to (d). Yes, it was reported to 
the Police and the Explosive Depart-
ment for investigation. However, in 
iew of the fact that it was the type 
of shell used by the Navy, the State 
Police did not consider it necessary 
to get a report from the Forensic 
Depaitment.

(e)  Necessary security measures 
are being taken.

Proposal to set up a Ship Re-
pairing Yard In Karnataka

814. SHRI  JANARDHANA 
POOJARY: Will the Minister of 
SHIPPING AND TRANSPORT be 
pleased to state:

(a) whether there is any proposal 
under the consideration of Govern-
ment to set up a ship Repairing Yard 
in Karnataka;

(b) if so, the site selected for the 
yard;

(c) whether the survey has been 
made in this regard;



(cl) if  so, the details thereof; 
and

(e) the amount earmarked during 
the current financial year?

TH E M IN ISTER O F SHIPPING 
AND TR AN SPO R T (SHRI VEER- 
ENDRA P A T IL ): (a) to (e). A Team 
of consultants has been appointed 
to prepare a 15-year Perspective 
Plan for ship repair facilities in India.

,  This team has visited a number of 
sites in maritime States, including 
siies in Karnataka. The report of 
the consultants is expected in about 
three months. The question ofestab- 
lishment of additional ship repair 
yards in the country will have to be 
considered in the light of the Consul-
tants* report availability of resources 
and other factors.
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The Govt, of Karnataka are, how-
ever, considering a proposal for estab-
lishment of a ship repair yard at 
Karwar in the Joint Sector.

Sabotage cases on railway 
lines in Punjab

815. SHRI H. N. NANJE GOW DA: 
Will the Minister o f  RAILW AYS be 
pleased to state:

(a) whether it is a fact that renorts 
of sabotage cases on Railway lines 
in Punjab hae caused serious con-
cern in the Railway Ministry which 
is now assessing  ̂whether the measures 
taken by the Government are suffi-
cient;

(b) if so, whether during the month 
of October, a meeting was called by 
the Railway Minister and was attend-1 
ed by the Home Minister and repre-
sentations of the state Government;

(c' if  so, what were the measures 
taken by all concerned to sec that 
railway sabotage cases are checked 
in the state;
2473 L S — 7

(d) if  so, to what e tent th t} 1 r\e 
been ohecked upto October;
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(e) the total cases of sabot&gc on 
railway during the months of Septem-
ber, October and November;

(f) to what extent, they I.rvc dec-
reased since these measures l.avt been 
initiated ?

TH E D E P U T Y  M IN ISTER  IN 
TH E M IN ISTRIES OF R A IL -
W AYS AND E D U CA TIO N  AND 
SO C IA L W ELFARE AND IN TH E 
D EPA R TM EN T O F P A R LIA -
M E N TA R Y AFFAIRS (SHRI 
M A LLIK A R JU N ): (a) Yes.

(b) A  meeting was called by the 
Chief Minister of Punjab at Chandi-
garh on 9-10-81 and was attended by 
the C hief Secretary, Addl. C hief 
Secretary, Director General of Police, 
Deputy Inspector General of Police 
(C ID \ Director, Rail Movements (all 
o f Punjab) and Secretary, Railway 
Board andDivisional Railway Manag-
ers, New Delhi and Ferozepur.

(c) The Railway Security Scheme 
was enforced to protec railway 
track by way of intensive patrolling 
by Police alongwith railway gangmen 
and able-bodied civilians, particularly 
in sabotage -prone and vulnerable 
sections.

(d) No incident of sabotage of 
railway track has occurred after 
7-10-81 within the State of Punjab.

(e) 4 cases of sabotage of railway 
track in Punjab State wore reported 
during the period 1st SeptfTnber, till 
the 7th October, 198*. No case was 
reported thereafter.

(f) 3 cases involving sabotage of 
track occurrcd on all Railways during 
September, 1981. The number of 
such occurrences came down to 1 in 
October and Nil upto 15th November. 
1981.
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Accident of Mountaineers

816. SH RI S. B. SINDAL: Will 
the Minister of E D U CATIO N  AND 
SO C IA L  W ELFARE be pleased to 
state:

(â  whether the number of deaths 
is unusually high on the mountains 
and large number of mountaineers 
have met with accidents; and

(b) the steps Government proposed 
to take to minimise mishaps and 
reduce mountain casualties?

TH E D E P U T Y  M IN ISTER IN 
TH E  M IN ISTR IES O F R A IL -
W AYS AND ED U CA TIO N  AND 
SO C IA L  W ELFARE AND IN THE 
D E P A R T M E N T  OF PA R LIA  
M E N TA R Y AFFAIRS (SHRI 
M A LLIK A R JU N ): (a) and (b). A 
statement is attached.

Statement

The Indian Mountaineering Found-
ation, New Delhi; is concerned with 
expeditions to the Indian Himalayas. 
During 1981 there were 26 deaths in 
mountaineering expeditions to the 
Indian Himalayas. The casualties 
comprised of 9 Indians and 17 foreign-
ers. The steps the Indian Mountain-
eering Foundation proposes to take 
to minimise mishaps and reduce 
casualties are indicated below:

1.' Whether forecasts in respect of 
all difficult peaks would be 
obtained in advance and broad-
cast o=r the A.I.R. for the 
expedition;

2. The applications received from 
foreign climbers would be 
checked to ensure that at least 
one or two of the members of 
the expedition have previous 
experience of high altitude 
climbing in the Himalayas;

3. The foreign expeditions would 
be encouraged to bring wire-
less sets with them for commu-
nication on the mountains;

4. The selection of Li* ison Officers 
would be done with reference 
to their experience and past 
performance;

5. The Liaison Officer must check 
up with the last Indo-Tibetan 
Borders Police post or 
Army post while going to 
the mountains for purposes of 
obtaining priority communica-
tion in case there is an accident;

. The leader of the expedition 
would be advised that all 
members undergo medical exa-
mination before going on the 
expedition to ensure that only 
those who are in perfect health 
are included ija the expedition;

7. The attention of the expedition 
leader and members would be 
specifically drawnto the instruc-
tions contained in the “ Dos & 
Dont’s”  issued by the Indian 
Mountaineering Foundation.

Foreign Assistance for Khalistan 
Movement

817. SHRI A R JU N  SETH I: Will 
the Minister of EX TER N A L 
AFFAIRS be pleased to state:

(a)' whether there have been some 
indications that some Western Powers 
are financing and instigating the 
separatist ‘Khalistan* movement;

(b) whether it has taken a toll of 
many lives and caused disturbances 
in Punjab, and the subversive cam-
paign is being kept alive by certain 
external forces; and

(c) whether any information has 
been collected by the Indian Govern-
ment in this regard if  so, the details 
thereof?

TH E M IN ISTER OF EXTERN AL 
AFFAIRS (SHRI P. V . N ARA-
SIM H A R A O ): (a) The Government 
are aware that this movement does 
receive financial and other support
from external sources.
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(b) There have been disturbances 
and loss of life in the Punjab. We 
however have no authentic evidence 
to connect this directly with the 
Khalistan movement.

(c) Their activities in foreign 
countries are a source of concern and 
we are keeping a close watch on them.

Cases of Wagon Breaking report-
ed in Dhanbad District of Bihar

818. SHRI A. K . R O Y : W ill the 
Minister of RAILW AYS be pleased 
to state:

(a) cases of wagon breaking 
reported in Dhanbad District of Bihar 
(Eastern Railway) and the places 
where they took place for the year 
ig8r upto 1st November, 1981;

(b) whether sensitive spots have 
b^en located for that, if  so, details 
thereof^

(c) whether he is aware that ir  the 
heart of Dhanbad town with full 
knowledge of the Railway authorities 
in Washepur area wagon breaking 
has become an accepted profession 
for many; and

(d) whether the Government pro-
pose to make a high level inquiry into 
the matter?

THE D EPU TY M IN ISTER IN 
TH E M IN ISTRIES O F R A IL -

W AYS AND EDU CATIO N  AND 
SO C IA L  W ELFARE AND IN TH E 
D EPARTM EN T OF PA R LIA -
M E N TA R Y  AFFAIRS (SHRI 
M ALLIKAR JU N ): (a) 14 cases of 
wagon breaking were reported in the 
Dhanbad Division of Eastern Railway 
during the period 1st January to 1st 
November 1981. Nine of these cases 
were reported from running trains 
in Gomoh-Dhanbad Section. The 
-other five cases occurred in yards at 
Dhanbad, Jharia, Patherdih, Matari 
-and Pradhankhanta.

(b) The area between Buli-Tctul- 
mari in the Gomoh-Dhanbad Section 
has been localised as most sensitive 
spot,as 6 cases of running train theft 
were reported from this area during 
the period 1-1-81 to 1-11-81.

(c) Washepur area is no doubt 
infested by criminals, but it is not a 
fact that wagon breaking, with the 
knowledge of Railway authorities, 
has become an accepted profession of 
the people there.

(d) No. The Government is alive 
to the situation and taking suitable 
steps to keep the crime iinder co- 
trol in the Dhanbad Division. As a 
result of these efforts, out of property 
Worth Rs. 42043/- stolen in these 14 
cases of wagon breaking, property 
worth Rs. 22720/- has been recovered 
with the arrest of 8 criminals. Two 
criminals were also shot dead in the 
encounter with the RPF. One 
veteran criminal r/o Washepur has 
also been detained under National 
Security Act.

Railway Quarters in Dhanbad

819. SHRI A. K . R O Y  : Will the 
Minister of R AILW AYS be pleased 
to state :

(a) details of the Railway quar-
ter in Dhanbad town under Jthe 
occupation o f the outsiders who 
never worked in the Railways as on 
1st November, 1981 with the colony- 
wise breakup in details ;

(b) whether many of the occupants 
are musclemen carrying out anti-
social activities from these quarters 
terrorising the Railway employees 
around ;

(c) whether these anti-social 
eiemens are in league with the 
officers and security~persormcl of the 
railways ; and

(d) if  so, steps taken thereon ?



THE DEPUTY MINISTER IN 
THE MINISTRIES OF RAILWAYS 
AND EDUCATION AND SOCIAL 
WELFARE AND IN THE DEPART-
MENT OF  PARLIAMENTARY 
AFFAIRS  (SHRI  MALLIKAR-
JUN) : (a) to (d). Information is 
being collected and will be placed on 
the table of the Lok Sabha in due 
course.
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Railway Land Grabbed in 
Dhanbad

820.  SHRI A. K. ROY : Will the 
Minister of RAILWAYS be pleased 
to state :

(a) details of the  railway land 
grabbed by the outsiders in Dhanbad 
town in Eastern Railway ;

(b) whether  some of tk$ land
grabbers ate  poor  shopkeepers
earning their livelihood while the 
most of others are the musclemen of 
the political and financial resources ;

(c) whether  Government  have 
made any survey about he indis-
criminate grabbing of railway land 
in Dhanbad if so, details of that ;

(d) whether there is any plan to get 
the Railway land vacated ; and

(e) if so, facts in details ?

THE DEPUTY MINISTER IN 
THE MINISTRIES  OF RAIL-
WAYS AND EDUCATION AND 
SOCIAL  WELFARE AND IN 
THE DEPARTMENT OF PAR-
LIAMENTARY AFFAIRS (SHRI 
MALLIKARJUN) : (a) There are 
about 200 encroachments on railway 
land in Dhanbad covering an area 
of approximately 266311 sq. ft.

(b) Financial position or Political 
resources of the encroachers  arc 
not known to the Railway.

(c) Yes3  as given in  reply  to 
Part (a).
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(d) Yes.

(e) Action is taken for removal of 
encroachments on  railway  land 
under the provisions of Public Pre-
mises  (Eviction of  Unauthorised 
Occupants) Act 1971 ; Eight cases 
involving an area of 45846 sq, ft. 
are pending with the Estate Officer, 
Calcutta. One  case is  pending 
with Civil authorities involving 1053 
sq. ft.  Two cases are under exa-
mination of the  Railway’s  Law 
Officer.  The remaining cases are 
being  processed for  eviction  in 
accordance with  rules.
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- sto  îfVftqfr §
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e!5^>T, qtf^%ff STR 7T5q

s t r  srrfao ^  t z  ^ t t -  

f«ra vf.^t fair it ^ h

xf̂ iT t |  |  1

tfsffaq XT wff/%f*r ?rri%ci sr^ff 

5KT 3TT *f.3tJTT*ff ^ SRtfcl
ffPTRrazfT «pff $ or 5  ftXTf«ra

®*(fw s n t 1 . 5f«n v i  if.arrraf %
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faq  XT r̂t* % ^m-^TFf faiPT I  I 

ejTW^r ^effort % ?rrt if 
^rfacf JT̂ sr ^T^sg- 5m m xt 

fa*R<T ^ $\ *rf I  'n rg^ rfft 
sfh: g-pfW f̂.̂ ff if z z z t x j  

^  1 1 ^ t r  ^3T“

5T?«n 't’̂ ht ^ f^qr rr^ff T".f 
«PJ8TR ?rff ^5ft 1 1

fâ THJT

19 79—80 ^fTPi STT̂ T-
w\\ if % TOfsr

r̂ ^ s s r  srr^iTt
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\ i ^  W < ] -
^t T?

1 3 , 0 7 , 4 5 4

2. ^f.qT'in 10,116

3 .  1 , 0 0 , 0 7 1c\ 1 ’

4. 51,227

5. TTsnTn 1 1,0 74•o ’

6. f*T3fi7*r 200

7. 'Tsrr̂ r 89,312

8. 'TfiFPT^nrra 2 8 , 0 0  0

9 . ^ n : 3 ^ :? r  3 0 , 24 6

1 0 . » f n r T ? w r K ^ « r  2 , 5 0 0

11.  f ^ R  34,365

12.  2 4 , 6 9 5

13.  %T?f . 1 ,3  4 , 6 0  0

( 1978- 7 9 )
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Doubling of Dum-Dum Bongaon 
Line

824. SHRI SAM AR M UKH ER- 
JJPE : Will th$ Minister of R A IL-
W AYS be pleased to state the details 
of progress' so far made in doubl-
ing the Dum-Dum Barasat-Bojagaon 
rail line of Eastern Railway ?

TH E D EPU TY M IN ISTER IN 
THE M INISTRIES OF R A IL -
W AYS AND E D U CATIO N  AND 
SO CIAL W ELFARE AND IN THE 
D EPARTM EN T OF PA RLIA -
M EN TARY AFFAIRS (SHRI 

- M ALLIKARJUN) : Doubling of 
3 Kms. section within Dum-Dum 
Junction and Dum-Dum cantonment 
has been completed and opened on 
1-3-81. Doubling between Dum-
Dum cantonment and M idhvam- 
gram (8 Kras.) is planned to be 
opened by 31-3-82. Works for 
balance section Madhyamgram to 
Barasat (5 Km?.) are in progress and 
are planned for completion within 
next year.

Bira crossing station has also 
,Jbeen opened on 20-8-8 r. Grossing 
station at Ashok Nagar is planned 
to be opened by 31-3-82.

Expenditure incurred up to 
August 31 is Rs. 2-65 crores. 
Overall progress 60 per cent.

82 5. : km

sfdtif ^  ftfi f a : 

( * )  w r  ^ i ,  ^
sfk  r̂^QT-ieff *TPff 3)

^  ’frisfi I  ;

(sr) rfr ÎTT fff

artaFFr ^

(*t ) w r  ^̂ TFT % fsKJ 

^nrrffirf % fes# sflf

sto: *  f i,  cfl
*fI ^ tf  LJf1'3TTr

* ^  fr«rt fawr srfc 

^T?nrf rT«H *FT f^^T’T Sr
^  : ( * )  *r

i •

w w iw f  % tf& sR R f if
«>[\ER

826.  : WT f?T«TT
sft? ?r î âr̂ r

^  $qr fa  :

(^) w r  srF ^  sirc f̂ar 

fsrsTT < rfw
srsgrr^f % s r a ^ R  tfsirfaer

|  ; ‘

(̂ st) ĥt  ffr ^ srearer

.f5iyr *r$rr?nr % q w  I w x n r  

*t*tt | ;

1 (*t ) qfe ^f, ?ft a ^ s r l  szfm

I ?  _

*rwra*f cT«n tfsreta fa*rm 

SPT *Tcft («ft : (q?) ifl

i f f  I *

( s )  3fl I

. (*r) sr*T ^  i
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Job reservation for handicapped
persons by Central and State 

Governments and Public 
undertakings

827. SHRI ’ D. M . P U T T E
GOW D A : Will the Minister of 
ED U CA TIO N  AND SO C IA L
W ELFARE be pleased to state :

(a) what is the percentage of job 
reservation for the handicapped in 
Central Government and State 
Governments and Public Under-
takings ;

(b) whether there is any reser-
vations for the handicapped in 
the Private Sector also and i f  so, 
the details thereof; and

(c) the checks exercised by the 
Government to ensure that handi-
capped persons actually get the 
jobs reserved for them and the 
reservation quota is fully utilised ?

TH E D E P U T Y  M IN ISTER JN  
TH E  M IN ISTRIES O F R A IL -
W AYS AND E D U CA TIO N  A N D  
SO CIAL W ELFARE AND IN  
TH E D EPARTM EN T O F PA RLIA -
M E N T A R Y  AFFAIRS (SHRI 
M ALLIKARJU N ) : (a) 3%  posts 
of Group O and D under th e Gen tral 
Government and in Public Sector 
Undertakings have been reserved for 
the Physically Handicapped per-
sons. According to available in-
formation, about 15 States have 
also reserved certain percentage 
o f posts under them for the Physically 
handicapped persons.

. (b) According to available infor-
mation, 1/2% reservation for dis-
abled persons in the factories has 
recently been introduced in Gujarat.

(c) Following steps have been 
taken to ensure that the p^iysic^ljy 
handicapped person  ̂ are able to get 
the posts reserved for them :—

1. A  roo point roster has been 
prescribed indicating the specific 
roster point which has to be 
filled by appointing the blind, 
the deaf or the orthopaedically 
handicapped person.

2. All the Ministries/Depart* 
mcnts are required to send a 
quarterly statement to the Minis-
tries of Labour and Social Wel-
fare. (

Government Strategy to Counter 
Khalistan Movement Abroad

828. SHRI CH IN TAM AN I 
JENA : Will the Minister of E X T E R -
NAL AFFAIRS be pleased to state:

(a) whether Government have 
taken steps for long term strategy to 
counter the Khalistan movement 
abroad where anti-national elements 
are spearheading this campaign 
among overseas Sikhs ;

(b) whether Government have 
reviewed their activities abroad 
particularly in USA, Canada, West 
Germany, U .K . and Singapore 
through diplomatic channels as well 
as through Indian citizens visiting 
these countries ; and

(c) if  so, the details thereof ?

THE M IN ISTER OF E X T E R -
NAL AFFAIRS (SHRI P,V. 
NARASIM H A R A O ): (a) Govern-
ment are taking requisite steps to 
counteract the campaign abroad of 
anti-national elements among the 
overseas Sikh communities.

(b) and (c). Government keeps 
under rev ie w  the activities o f  such 
elements in the concerned counties 
through our D iplom atic Missions who 
keep in ,constant touch with the 
Indian  com m unity, visiting In d ian  
citizens and local authorises.
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Position of tarapur Nuclear Fuel 
Agreement

ggq. D R. SUBRAM ANIAM  
S W A M Y  : W ill the M inister o f
E X T E R N A L  AFFAIRS be pleased  

to  state *.

(a) the current status o f  the 
T a ra p u r N uclear fuel agreem ent 
w ith  the U n ited  States ; and

(b) w hen the G overnm en t pro-
pose to term inate the agreem ent ?

TH E M IN ISTER O F E X T E R -
N A L AFFAIRS (SHRI P. V . 
N AR A SIM H A  RAO) : (a) The 
agreement for cooperation between 
? h e  governments of India and the 
United States concerning the civil 
use of atomic energy is still in force.

(b) T h e  future o f  the agreem ent 
is a t present under consideration by 
the G overnm ent.

Wagon Supply to Chanda Coal 
Fields

830. SHRI K .T . K O SA LR A M : 
Will the Minister of RAILW AYS 

be pleased to state :

(a) the num ber o f  coal wagons 
supplied to C h an da C oal-fields during 
the post six m onths for transporting 
coal to the sm all brick and tile 
m anufacturing units in T am iln ad u ,

(b) w hether these small-scale units 
are a ll on the verge o f  closure for 
w an t o f  coal in the absence o f  a llo t-
m ent o f  wagons ; and

(c) i f  so, the steps being taken or 
proposed to be taken to augm ent 
the supply o f wagons to these coal-
fields ?

TH E D EPU TY M IN ISTER IN 
TH E M IN ISTRIES OF R A IL -
W AYS AND EDU CATIO N  AND 
SO CIAL W ELFARE AND IN THE- 
DEPARTM EN T OF PARLIAM EN -
T A R Y  AFFAIRS (SHRI M A L L I-
KARJU N ): (a) 493 wagons.

(b) and (c). There is no reason 
for these units to be in distress for 
want o f coal because the rate of 
loading o f coal from all fields includ-
ing Singareni fields in the South 
is satisfactory. Loading for these 
units has also been stepped up.

Number of ships awaiting berth-
ing at Bombay, Madras and 

Calcutta

831. SHRI K .T . K O SA LR A M : 
SHRI K . R A M A M U R TH Y:

Will the Minister of SHIPPING 
AND TR AN SPO R T be pleased to 
state :

(a) the number o f ships awaiting 
berth in Bombay, Madras and 
Calcutta (individual port figures) and 
for how many days ;

(b) w h eth er th e G o vern m en t’s 
decision  to  take the ships h a vin g  con-
tainers to the crain-site so th at there 
is no delay in  tran sp o rtatio n  is b ein g 
im plem ented n ow  ; and

(c) if  not, the reasons for the 
same ?

THE M IN ISTER OF SHIP-
PING AND TR AN SPO R T (SHRI 
VEERENDRA P A T IL ): (a) A  state-
ment is attached.

(b) and (c). Presumably the 
Member is referring to the Program-
me of equipping major ports of 
Bombay, Madras, Haldia, _ Cochin 
with container handling equipments. 
Action has already been initiated to 
implement the programme in this 
regard.

Statement

Position of waiting vessels as on
16-11-1981 Bombay Port;

(i) Vessels which were ready to 
discharge but were waiting for a 
berth

There were 11 such ships and 
their dates of arrival were 19-8-81,
9-10-81, 30-10-81, 30-10-81, 1-11-81, 
1-11-81,6-11-81, 10-11-81, 12-11-81,
14-11-81 and 16-11 -81.
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(ii) Vessels wailing for want of  
completion o f import documents:

Eleventh such ships were waiting 
and their dates of arrival were 
28-9-81, 6-10-81, 20-10-81:, 23-10-81, 
25-10-81, 31-10-81, 4-11-81, 5-11-81 
10-11-81, ii-n -8 1  and 14-11-81.

(iii) Ships discharging in mid-stream:

Nine vessels were discharging in 
midstream. Their dates of arrival 
were 3-9-81, 8-9-81, 9-9-81, 15-9-81,
io-io-8r, 14-10-81,29-10-81, 9-11-81, 
n -ii-8 1  and 13-11-81.

(iv) Miscellaneous:

Four vessels were waiting because 
their export cargo was not ready. 
The dates of their arrival were 
6-11-81, 12-11-81, 14-11-81.
One vessel which had 
arrived on 29-8-81 is waiting because 
it is a gearless vessel and can be 
berthed only when suitable cranes 
for unloading the steel cargo are 
available.

Madras Port

At Madras Port 7 vessels were 
waiting. Their dates of arrival are
15-11-81,9-11-81, 16-11-81, 12-11-81,
13-11-81 and 15-11-81.

CalcuttajHaldia Ports

At Calcutta/Haldia Ports 2 ships 
were waiting and their dates of arrival 
are 12-11-81 and 16-11-81 The 
ship which had arrived on 12-11-81 
at Calcutta Port had to' wait because 
its export cargo was not ready.

Pak blamed for India’s defence 
expenditure

832. SHRI H. N. NANJE G O -
W DA Will the Minister o f  E X -
TER N A L AFFAIRS be pleased to 
state :

(a) whether the Prime Minister 
had made it clear in Canberra on 
4th October, 1981 that it is

Pakistan which is responsible for 
making India embark on a huge 
defence expenditure to protect is 
security and integrity ;

(b) if  so, whether she has also 
pointed out to the various leaders 
who attended the Conference that 
India had to divert funds for defence 
which could have been used for the 
benefit o f thr poor because of the 
new situation created by Pakistan's 
acquisition of sophisticated weapons 
from the United States and other 
countries ; and

(c) if  so, whether there was a 
great appreciation o f India’s ploicy 
by all the heads o f States who 
attended the Conference ?

THE M IN ISTER O F E X T E R -
NAL AFFAIRS (SHRI P. V. 
N ARASIM H A RAO) : (a) and (b). 
Yes, Sir.

(c) There is now a greater aware-
ness in other countries o f India’s 
concern over the scale and context 
of Pakistan’s acquisition of sophis-
ticated weapons.

Reduction in the strength of 
employees of Port Trust Cal-
cutta and Dock Labour Board

833. SHRI M OH AM M ED IS-
M A IL : Will the Minister of SHIP-
PING AND TR AN SPO R T be 
pleased to state :

(a) whether Government are 
aware of the fact that the strength 
of the Poit Trust Employees in 
Calcutta has been reduccd from 
40000 to 32000 and that o f Dock 
Labour Board from 18000 to 9000 
respectively ; and

(b) if  so, action to be taken in 
this regard to stop this practice ?

THE M IN ISTER O F SHIP-
PING AND TR AN SPO R T (SHRI 
VEERENDRA P A T IL ): (a) and (b).
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The strength of employees of 
Calcutta Port Trust including 
Haldia decreased from about 40000 
to about 35000 during the period 
from 1975 to 1981, and that of the 
employees of the Dock Labour 
Board from about 13000 to about 
9000 duringthe same period. Even 
this level of employees strength is 
considered surplus considering the 
level of traffic at the Port.

Providing a stoppage at 
Samnapur for trains

834. SHRI NAND KISH O RE 
SHARM A : Will the Minister of 
RAILW AYS be pleased to state :

(a) whether the local trains

fenerally do not run on time from 
amnapur station in Balaghat 

district causing considerable in-
convenience to passengers ;

(b) if so, the stops taken and 
proposed to be taken to run local 
trains on time ;

(c) whether Government propose 
to provide stoppage at this station 
for other trains ; and

(d) if  so, the names of trains 
proposed to be provided a stoppage 
there ?

. THE DEPU TY M INISTER 
IN TH E M IN ISTRIES OF 
RAILW AYS AND EDU CATION  
AND SOCIAL ‘ W ELFARE AND 
IN THE DEPARTM ENT OF 
PARLIAM EN TARY AFFAIRS 
(SHRI M ALLIKARJUN) : (a) 
and (b). The punctuality perfor-
mance of Gond>‘a-Samnapur-Nain- 
pur Narrow Gauge section has 
not been satisfactory for jthe least 
3 months mainly due to overaged 
locos running on this scction and
also shunting of 2 GBN Mixed 
train at way-side stations on Nain- 
pur-Gondia scction. However, an
additional rake has been form ed 
al Gondia to ensure right time

tstvt, in case o f late riinnir.tr Qf

incoming train?. It is cxpscted 
that punctuality of trains on this 
section will improve by this new 
arrangement.

(c) and (d). Stoppage of 1/2 (NG) 
Satpura Express has been provided 
at Samndpur w.e.f. 14-10-81, this 
providing stoppage of all passenger 
trains running on this section at 
Samnapur.

Irregular running of trains on 
Gondia-Katangi line of 

Madhya Pradesh

835. SHRI NAND KISH O RE 
SHARM A : Will the Minister o f 
RAILW AYS be pleased to state :

(a) whether it is a fact that the 
trains are not running regularly on 
Gondia-Katangi line in Balaghat 
district of Madhya Pradesh ; and

(b) if  so, the action proposed to 
be taken by the Government to 
ensure proper running of the trains ?

THE D EPU TY M INISTER 
IN THE M INISTRIES O F R A IL -
W AYS AND ED U CATIO N  AND 
SO CIAL W ELFARE AN D  IN 
TH E D EPA R TM EN T O F 
PA R LIA M E N TA R Y AFFAIR S 
(SHRI M ALLIKARJUN ): (a) and
(b). At present 2 pairs of passen-
ger trains (viz., r GK/2 G K  and 
3 GK/4 GK) are running rcguLuge 
on Gondia-Katangi Narrow G aylr 
section. The punctuality perfor-
mance of these 2 pairs of trains 
has averaged between 71 to 78 
per cent.

Jobs for handicapped persons 
«md their parents

836. SHRI R. N. RAKESH  : *
SHRI N. E. H O R O  :
SHRI CHINTAM ANI JENA :

Will the Minister of EDUCA-
TIO N  AND SO CIAL W ELFARE 
be pleased to state:

(a) whether it is a fact that Go-
vernment have identified jobs which
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the handicapped person can 
handle without loss of producti-
vity ;

(b) if so, whether Government 
have made any provision or are in 
a position to consider sympathe-
tically to reserve some jobs fbr the 
parents of the minor handicapped 
children so that the welfare of the 
handicapped children is looked 
afler well for the betterment of 
their lives instead of expanding 
institutional services ; and

(c) if  not, the reasons thereof?

THE D EPU TY M IN ISTER IN 
TH E M IN ISTRIES OF R A IL -
W AYS AND ED U CA TIO N  AND 
SO CIAL W ELFARE AND IN 
THE D EPARTM EN T OF PA R -
L IA M E N T A R Y  AFFAIRS (SHRI 
M ALLIK AR JU N ) : (a) Yes, Sir.

(b) and (c). While there is no. 
proposal to provide jobs to parents 
of handicapped children, facilities 
such as grant of scholarship for 
pursuing education or undertaking 
vocational/technical training are 
given to the handicapped children. 
A  scheme of integrated education is 
also being impelmented to provide 
facilities for education to the handi-
capped children in selected normal 
schools.

Problems of Students in Cg char 
District

837. SHRI SUBODH SEN: Will 
the Minister of E D U C A T IO N  AIVD 
SO CIAL W ELFARE be pleased to 
state:

(a) whether the attention of Gov-
ernment has been drawn to the acad-
emic problems facing the students 
of Cachar District, Assam arising 
out of the so-callcd ‘Agitation against 
foreigners’ j

(b) whether Government have 
received any note from the Cachar 
Shiksha Sanrakshan Samiti, Silchar 
in this regard;

(c) i f  so, the salient points raised 
in the note; and

(d) the steps Government have 
taken in this matter ?

THE D EPU TY M IN ISTER IN 
THE M INISTRIES O F R A IL -
W AYS AND E D U CA TIO N  AND 
SO CIAL W ELFARE AND IN  THE 
D EPARTM EN T O F P A R LIA -
M E N TA R Y AFFAIRS (SHRI 
M ALLIKARJU N ): (a) and (b). Yes, 
Sir.

(c) In a representation dated 
September 17, 1981 the Samiti has 
suggested the following steps;

i) Holding the High School Leav-
ing Certificate examinations for
1982 in due tim e;

ii) Continuance of English as a 
medium of instruction and 
examinations in Universities 
and Colleges;

iii) Establishment of a Central/ 
Regional University in Cachar 
District; and

iv) Establishment of a Board o f 
SecondaryEducaition in Cachar,

(d) The steps suggested by the 
Samiti have been brought to the 
notice of the Government of Assam 
for consideration. There is no pro-
posal under Central Government’s 
consideration for the establishment o f 
a Central University in Cachar.

Conversion of Katihar-New jal-
p a ig u ri L in e

838. SHRI SUBODH SEN: Will 
the Minister of RAILWAYS be 
pleased to state: -

(a) whether there is a n y  proposal 
to convert the m etre gauge line o f
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Katihar-Borsoi-Siliguri-New Jalpai-
guri into broad gauge;

(b) if  so, when and the details 
thereof; and

(c) estimated cost of the project?

TH E D EPU TY M INISTER IN 
TH E M INISTRIES OF R A IL -
W AYS AND E D U CA TIO N  AND 
SO CIAL W ELFARE AND IN THE 
D EPARTM EN T OF P A R LIA -
M E N TA R Y AFFAIRS (SHRI 
M ALLIKARJU N ): (a) Yes.

(b) and (e). Conversion ofKatihar- 
Borsoi-Siliguri-New Jalpaiguri M.G. 
section into B.G. (209.01 Kms.) as 
a part of doubling of Kumedpur 
Borsoi-New Jalpaiguri-Raninagar 
section has already been approved 
and included in the Railway Budget 
for 1981-82 at an estimated cost of 
Rs. 40.70 crores, with an initial pro-
vision of Rs. 50 lakhs during the year. 
Engineering-cum-Traffic Survey for 
the proposed conversion sanctioned in 
July, 1981 is in progress. The cons-
truction work will be taken in hand 
after the survey is completed and pro-
ject estimate sanctioned. It is, 
therefore, too early to indicate the 
target date of completion of this 
project, at this sta?e.

Doubling of Kumedpur-Ra^inagar 
Lin?

839. SHRI SUBODH SEN: Will 
the Minister of RAILW AYS be 
pleased to state:

(a) whether considering the diffi-
culties of people of North Bengal, 
Government propose to consider the 
demand of doubling the railway line 
of Kumedpur-Borsoi-New Jalpaiguri- 
Raninagar of North Frontier Railway;

(b) if  so, when and the details 
thereof; and

(c) i f  not, the reasons thereof?

TH E D EPU TY M INISTER IN 
THE M IN ISTRIES OF R A IL -
W AYS AND E D U CA TIO N  AND 
SO C IAL W ELFARE AND IN  THE 
D EPARTM EN T O F PAR LIA-
M E N TA R Y AFFAIRS (SHRI 
M A LLIK A R JU N ): (a) and (b). Con. 
version of Katihar-Borsoi-Siliguri- 
New Jalpaiguri M.G. section into B.G  
(209.01 Km?.) as a part of doubling 
of Kumedpur-Borsoi-New Jalpaiguri 
Raninagar section has already been 
approved and included in the Railway 
Budget for 1981-82 at as estimated 
cost of Rs. 42.70 crores, with an initial 
provision of Rs. 50 lakhs during the 
year. Engineering-cum-Traffic Sur-
vey for the proposed conversion sanc-
tioned in July, 1981, is in progress. 
The construction work will be taken 
in hand after the survey is completed 
and the project estimate sanctioned.

(c) Do** not arise.

Final Estimate of Cost for Asian 
Games

840. SHRI GEORGE FERNAN-
DES: Will the Minister of EDU CA-
TIO N  AND SO CIAL W ELFARE be 
pleased to state:

(a) whether Government have now 
made a final estimate of the total cost 
of staging the Asian Games including 
the expenditure to be incurred on 
various facilities; and

(b) if so, the details thereof?

THE D EPU TY M INISTER IN 
THE M INISTRIES OF R A IL -
W AYS AND EDU CATIO N  AND 
SO CIAL W ELFARE AND IN  THE 
D EPARTM EN T O F PARLIA-
M EN TAR Y AFFAIRS (SHRI 
M ALLIKARJU N ): (a) and (b). The 
expenditure on Asian Games as at 
present approved to be incurred by 
the Ministry of Education is Rs. 
54.83 crores. In addition
to this, an expenditure 

of Rs. 9.35 crores by Delhi Develop-
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ment Authority (on the construction 
of the Indoor Stadium, Rajghat) and 
Rs. 2.75 crores by New Delhi Muni-
cipal Committee on the construction 
of the Swimming Pool have also been 
approved at present.

The construction and other agencies 
concerned have been asked to furnish 
revised estimates where necessary.

Prim  5 Mmister’s Meeting with 
U.S. President at Cancun

841. SHRI A M AR  R O Y  
PRADH AN :

PRO F. A JIT  K U M A R  
M EH TA :

SHRI R A M  VILAS 
PAS W AN:

SH RI K .P. SINGH DEO:
SH R I B AL KRISH N A 

W ASN IK:
SH RI M. R AM G O PAI 

R ED D Y :
SHRI G. NARSIM H A 

RED D Y:
SHRI V IRBH AD R A 

SINGH:
SHRI JANARDH ANA 

PO O JARY:

Will the Minister of ENTERNAL 
AFFAIRS be pleased to state :

(a) whether it is a fact that 
Prime Minister of India had discussed 
with the President of United States 
during her recent visit to Cancun 
about the dangers of arming Pakistan 
upsetting peace and stability in the 
sub-continent by providing F-16 air-
crafts to Pakistan; and

(b) if  so, the outcome thereof ?

THE M IN ISTER  OF E X T E R -
N A L AFFAIR S (SHRI P.V. 
N A R A SIM H A  R A O ): (a) and (b).

Yes, Sir. During her rscent meeting 
in Cancun with the US President the 
Prime Minister did bring ‘to the 
notice of the US President the serious 
implications ofthe proposed American 
military supplies to Pakistan including 
the introduction of new and sophisti-
cated technology. It is hoped the 
United States Government will take 
note of our concerns.

Dispute over new Moore Island

842. SHRI AM AR  R O Y  PRA-
DH AN : Will the Minister of 
E X TER N A L AFFAIRS be pleased 
to state :

(a) whether it is a fact that India 
and Bangladesh have settled the 
dispute of New Moore Island which 
spauted in late 1979 and emerged as 
an issue between the two countries 
in March, 1980; and

(b) if so, what are the details in 
this regard and if  not, the reasons 
therefor ?

THE M IN ISTER OF E X T E R -
NAL AFFAIRS (SHRI P. V. 
N ARASIM H A R A O ): (a) and (b). 
Consistent with our desire to main-
tain and promote friendly relations 
with our neighbours, including 
Bangladesh, we have been discussing 
the issue svith the Government of 
Bangladesh through diplomatic 
channels.

During bilateral discussions bet-
ween the Bangladesh Foreign Minister 
and myself at New Delhi in Septem-
ber, 1981, it was decided that both 
sides would hold talks at die level 
of Secretaries to examine all avail-
able data and report to the Foreign 
Ministers. It is expected that this 
meeting will be held shortly.
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Railway Accidents during April—
October, 1981

843. DR. KRU PASIN D H U  
. BHOI :

' SHRI SAM AR M U K H - 
ERJEE :

SHRI JA I N ARAYAN  
R O A T  :

PROF. N ARAIN  CHAND 
PARASHAR:

SHRI StfD H IR K U M A R  
G IRI :

SHRI H ARIH AR SOREN:
SHRI D A YA  RAM  SHA- 

K Y A  :

Will the Minister of RAILW AYS 
be pleased to state :

(a) the number of railway acci-
dents which took place during April- 
October, 1981.

(b) the number of deaths resulted 
from such accidents;

(c) the amount of compensation 
paid to the victims ;

(d) whether Government have 
devised any new system to avoid 
train accidents ; and

(e) if so, details thereof ?

THE D EPU TY M INISTER IN 
TH E M INISTRIES OF RAILW AYS 
AND EDU CATION  AND SO CIAL 
W ELFARE AND IN TH E D EPART-
M ENT OF PARLIAM EN TARY 
AFFAIRS ( SHRI M ALLIKAR- 

JU N 'l: (a) There were 700 train
accidents in the categories of collisions, 
derailments, level crossing accidents 
and fire in trains on the Indian 
Government Railways during the 
period 1st April 1981 to 31st October,
1981. ‘

459

(c) Compensation under the 
Indian Railways Act, i8c,o and 
Accident (Compensation) Rules,!950

will be paid as awarded by the 
Ad hoc Claims Commissior.ers/Ex-
officio Cbums Commissioners. How-
ever, ex-gratia relief has been given 
to next of kin of the dead and to the 
injured.

(d)and(e). Continnuous efforts are 
being made to minimise incidence 
of accidents. Some of the important 
steps taken in the fecent p&st 
include :—

(i) segregation of express stream 
of freight traffic, relegating 
conventional 4-wheeler stock to 
run on slow services and weeding 
out of unservicablc stock.

fii) pulling up of arrears in 
maintenance of track as well as 
rolling stock including attention 
to bearings of stock on express 
stream of traffic,

(iii) introduction of flasher lights 
on diesel/electric locos to prevent 
further accidents when th e  other 
line on double line section gets 
blocked on accound of derailment,

(iv) introduction of breathlyser 
test on engine crew; and

(v) increasing number of ins-
pections including surprise ins-
pections of the workers engaged in 
operation of trains.

Talcher-SambalfUr Rail Line

844. D R. KRUPASINDHU 
BHOI : Will the Minister of R A IL -
W AYS be pleased to state :

(a) whether Government have 
completed the examination, of the 
revised techno-economic survey port 
of the Talcher-Sambalpur rail-Imk;

(b) if  so, the decision taken on 
the proposed rail-link ; and

(c) when is the construction work 
of this rail link is likely to be taken 
up ?



a 35 ' Written Answers AGRAHAYANA 5, 1903 ( SAKA) Written Answers 22G

'THE D E P U T Y  M IN ISTER  - O F 
R A ILW A YS AND E D U CA TIO N  
AND SO CIAL W ELFARE AND IN  
TH E D EPA R TM EN T O F P A R LIA -
M E N T A R Y  AFFAIRS (SHRI 
M A L L IK A R JU N ): k (a)- w hile‘ the 
report of the reappraisal has been 
received and considered, some more 
investigation, due to presence of coal 
bearing area, has become- necessary 
and the same is in hantl. "

(b) and (c). A  final decision in the 
matter will be taken in consultation _ 
with the Planning Commission after. 
examining all factors, on receipt of 
the final report. ' ’ ‘ r i-

Participation of India in Inter-
national Forums regarding * 

Population Control

.845. D R. . KRU PASIN D H U  
B H O I : W ill the- Minister of
H E A L T H  AND F A M IL Y  W EL-
FAR E be pleased to state :

(a) what is the outcome of deli-
berations that took place in inter-
national forurcls in various countries 
in which India has participated in* 
recent months in the matter of 
population control ; and

(b) what conclusion India has 
reached in the light of the discussions 
held therein to adopt new methods 
for bringing the growing population 
in India under control ?

TH E M INISTER OF STATE 
IN TH E M IN ISTR Y OF H EALTH  
AND FA M ILY W ELFARE (SHRI 
N IH A R  RANJAN LASK A R ): (a) 
and (b). In recent months, only one 
International Conference namely the 
First Asian Parliamentarians Confere-
nce on Population & Development 
was held at Beijing to discuss matters
1 elating to Population control. There 
was no official participation by the 
Government of India in the said 
Conference. The Indian participation 
Mas through a delegation sponsored

2 4 7 3  L S — 8 .

by the Indian Association of Parlia 
mentarians for Problems of Popula" 
tion & Development. No. repor* 
on the deliberations of the Conference 
has so far been received by the 
Government of India from the s&id 
association. The question of reaching 
any conclusion on the deliberations in 
this Conference does not .therefore 
arise at this stage. .

Survey Regarding Spread of 
Leprosy

846. SHRI P. RAJAGOPAL 
N AIDU  : Will the Minister of 
HEALTH AND FAM ILY W EL-
FARE be pleased to state :

(a) whether any survey lias been 
made regarding the spread of Le- 
piosy in the country ; and

(b) if  so, the findings and re-
commendations made in this respect ?

THE M IN ISTER OF STATE 
INflTHE M IN ISTR Y OF HEALTH 
AND FA M ILY W ELFARE (SHRI 
N IH AR RANJAN L A S K A R ):
(a) and (bj. Surveys in the endemic 
and hyper-endemic arefs of the 
country are regularly done as a part 
of work of case detection under 
Leprosy Control Programme through 
Leprosy Control Units and Survey 
Education and Treatment Cen-
tres. The result of these Surveys 
form the bas?s for the control acti-
vities of these Units.

Setting up of NGERT Branch 
at Hyderabad

847. SHRI P. RAJAGOPAL 
NAIDU : Will the Minister of 
ED U CA TIO N  AND SO CIAL 
W ELFARE be pleased to state :

(a) Whether Government are 
intending to set up a branch of 
N .C.E.R.T. at Hyderabad; and

(b) i f  not the reasons therefor t
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THE  DEPUTY  MINISTER 
IN THE  MINISTRIES  OF 
RAILWAYS AND  EDUCATION 
AND SOCIAL WELFARE AND IN 
THE DEPARTMENT OF PAR-
LIAMENTARY AFFAIRS (SHRI 
MALLIKARJUN). i  (a) No.

(b)  There is no plan of setting 
up branches of NCERT in any 
State. It will be better to build 
up the counterpart institutions &t 
the State leve1.  '

Cf llaborations with Andhrs Pra-
desh ate  established by NCERT 
either  directly,  or  through  its 
regional  College of  Education 
at  Mysore,  or more  particularly 
through its  Field Adviser at  Hy-
derabad.

Survey of Problem Villages by 
World Bank in 1̂72

848.  SHRI  P.  RAJAGOPAL 
NAIDU *• will  the  Minister  of 
HEALTH AND FAMILY WELFARE
be pleased to state :

(a) whether  Government  are 
aware that the survey of problem 
villages made by world Bank  in 
1972 is defective ;

(b) whether  Andhra  Pradesh 
Government  represented  to  the 
Central Government about it and 
asked to permit to add some more 
Villages to that list; and

(c) if so, the action taken by the 
Central Government in this regard?

THE MINISTER  OF STATE 
IN THE MINISTRY OF HEALTH 
AND FAMILY WELFARE  (SHRI 
NIHAR RANJAN  LASKAR)  :
fa)  Ministry  of  Health  and 
Family Welfare is not awaie of any 
survey of problem villages by  the 
world Bank in 1972 or later in regard 
to Health «nd Family welfare.

(b) and (c). Do not arise.

dWta fw *mr

-  849.  TTOWTTT WTOft :

* * :

$rr fi&w  ̂  ̂ ĉfr̂ &

fTT  fa:

(̂) m mzzi  m-

iW JTf?i 'Tf̂zfR 

zft <fT5Tt1̂rei zt

ĤfrTR % wr   ̂ ^  irt

(*r)  qfsr |fy efi  ̂ wdtm

%  tros sssirf %  fmr

«tt ;

(»r) %% tft spt |  f̂jfr

*rr3r  fatf  szrfaa % ^

(sr)  vfe ̂f,  ?ft  w    ̂  *f)

i  fa itvm. 3r  t̂t

% ^3TPT r̂) q-5jpp q̂f

; sffc

(&)  ft, eft  wt̂ rot

f ?rk snarrc ̂   WTsrfa-

fw t?

«fto :

(f?)  t̂, sfk

fegpRT %  22

% ̂   Tiw ̂ 27 § 30

sŵprc, i98i  av  if

«ih: f̂ WTRT %  *T UT*ft-

%  tfftraTfl ̂51̂  ir

f̂*rr 1

(«) '♦rn'cftt 5f%fafa  %



tag Written Antwera AGRAHAYANA \ IMS (8AKA) Written Aruwtrs  fijo

(V) ?f, ^  r& surra

srfoqr 11  srrsnf̂  a

f̂faT 5TCTC ^

&r % sû fr* srarrsq t̂ 

*mmT $b

(*) fr>  (3:). 5T3T. «fMi 

% fĉfr  foqft  'sffa

towi % tnsrsarera % <rra 

mxcftq 5T%f?rfk  ̂   ̂awf % 

JTTO  *ltr cf)  rM̂TT̂nFT 3r 

■̂5 3 st*»rr̂ sr̂fr %rr̂ ĥrr % 

flSTCT  #3TT ̂ r £ t$n wt

for «fr 1

srfafrfa  gm sfrfft sifa-

T̂frzff q-ac fo

*wnm *%sr  f̂trrn  *m %

b̂TT̂T r̂ ^T f̂ $  fanT

qjTT <fl snrrfta sfafafa *f̂r w>t 

 ̂ tfV *( ?rm

^17,  ̂ *T VR̂rRTff  P̂l̂i

 ̂ R̂T mft  %  f̂î

£1 *m,  q̂  srntfta

5f  sra qr 3ftr for, f«n

s<ft  ŝ zfr **?t *fr*i5Pi t̂stst

W fêT 3}TIT  arfo

1̂f  $51*73  ̂ I 5Tfafafff

*n̂ % th ffan  «i*wt %  ii

3t$r § njftq̂rfV* *q  a qrrasr 

ftor «rr 1 hT̂ix #  ̂ f̂ r

fa  P̂p • *fanr  m̂ft * 5f?r

srfw sffa  % gr̂ifr* ftufc,

*f»T *tt̂ T I, t̂tsi  f̂ir *3

*?ro% ii utit *pf*r#

5TV6" n̂1 I

5̂fT 3TTft  ̂ qT 

% 3T3  ̂ ^

dTqfrr  cftr  qT  5̂  f̂̂rrt

fti  f̂hrr %  qt  ̂ s»?t

f?«rf̂  sqT̂ % ?*i T̂IT fi|ii|T

»mT I tf\T  q«f ̂ HcJ  % ̂

?m   ̂ $  swf̂ i  sr̂r ^

T̂̂ T \̂T  t,  T̂T

’fta  % ̂1 TTSf, v̂qn- 5f̂«i

^5R qff  I

ftŴ>T

27 30 1981 ̂  ̂ Ifsrr (^t)  3 ̂ frwrr sPN: to m  qr srftnff %

5T«m trffPTT̂  % f?rq  % ̂rcfiq’ ̂ PtFet ̂r̂f %   ̂̂

?iTR TT̂T

1. «fi w  iw ,̂  ?r̂ r (̂rr)

Hf̂RT  *T?«TT ̂ WT5T
*

2.  ̂%<» ̂ Rjorr, 5snnf ?wpt .  .

а. *sff TT̂r̂f ̂I'Tf, .

4. «fl fVf̂ q f̂ , #TO .

5. «f) ̂ Rfl̂ iff?̂ ̂sr, sfa? .

б. ?To tTTfo ttffo  TT̂, #?R ̂ PT

T̂ra

f̂îrr

^̂TCRT

?TTfETSÎ5T
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Vo

- 7. «f| tjffo 4h, *T3T̂,  SPfW.

8. TTo WIW

'  ». *ft ?rr̂fr Tpt̂r far*, srcrc sn̂r 

‘10. ĥ:, *rere

*ii'. $*pt snferr 5*trt,  ^

12.̂  ̂  f*r̂ tfsptt. *f*n? srersq 
►  *

ttht ftrrov *

13.  «fl ZT9T SrT m f  .  .'

*' 14. «ft ?fto ̂ 5To f̂?TF  .

is. sfi stro  ref .

i-e. sfl STRft tttt  .  .

17. «fl  wr .

is. «ft  q̂ rrr̂   .

id. «fl q w

.xw

*T$RT«£ ’ 

*TS9 5T̂T

wrsr̂ r

4'3ll«f - ■

* fsffR 

*t̂rp̂

sr̂r

fasrr̂ m ■

STÊTST,

*f£ul 3T ST̂TJT 

f̂ T̂R *rr

3TCTST, ■

^RHSf fasiT»T

T̂̂sq- ifat, 

^Rnsf Tp?q 

flTFR

sqiwrsT,

Ti5i?«rRf̂ ErrT

r̂rertR-, 

zrrw zrftr 

f̂srnr zrwr 

(snfl ̂rsfcprtf 

?rsw)

r̂etrsT,

f̂erpJTT f̂snfr
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’TPT *

20.  f̂ TT STTTo ’T̂’RTTnT, 3*TT

21. «fl  f’TTX SfttT, faSTF) STOT

22.  ̂snf m̂T

TT»q-

«  1 
cTfTT?T?fT¥••
-H <+'!''<

qfirsFr ̂

K73HT

ST%W,

2 3. T̂Tcfl T̂f̂CTT

24. sfl̂’H <  T̂ajTt .

5TE35T,

sfW'l <f Rf̂VW, 

irq?. ift.

«nf̂Tt ■

25.  t̂rnrsiJT,  *rr̂.

2 6. ish  fW7̂S> W«Tvr ̂r?V  .........................  -  .

27. f̂i  o  r̂r̂fK,  flTfaf̂rct

28.̂ r î̂ OT̂ »^0 ^

*  . 5̂%1%tsr . -  .  .  .

*Io l̂ o T̂Co   ̂  ̂filvNlT

29. sĥ T̂ TrWt̂f 'Trf̂,

30. !Tf̂  ̂ TTO •

. ̂qrfprrfrf, 

Tr̂rcrcf fasmf*
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*n?r Sffirn fken^tr staff

wft *t pt

8 50 . «ft TWWcTIT SfTT̂ ft *

«ft 5Rra^TT  ̂ ftrftRT t

^qr ftTWT iftr w n i  ^TT«I

^  3oT̂ T ^  't^T q *̂T

f t :  J

(w>) q̂ T ST̂ I f'feqT 
f^rr^q ^ ^q?fr

% ***** 3 3 ? * tt

(«r) qfe ^t, eft n ^ erV  3*ftn

*rcrr |  sr\? w  qr s t * t t  w t

sfafoqT I ?

<t «t t  ftraT rift w r  t w i w  

*rarsnrf mrr *rcrcfer vnf fw r n  *r 

3 *  («ft : (ab)

STt? (w) 5f I STR f̂fa
fW f> (it 0 sqxfo

%o sfto z\o q 0 ) % irm

q?r 3  srrfaa ?ft % fasaa  sq9̂
a«TT 5TrSr̂ V *|<J % gBITO Ij ?T7^TfV

f*«rfa f w o r  3 sV % 1

fk * W

wn *rm flKpsrptft m ^riS
tfo

1 2  3

1. ^fawrcfiq fa ? rm  farsFF ^  ^  *tt

q?I q^qerr

2 . %^^f^?n^v»iB?r5f«rr^r%wfisr!rn#l 

sf^ ^ ?rfeR ^TCfl r̂ q??sri*r
f w ^  ^r srFcffafa?*

3 . w$i ?ercf 'Tt *r*£fa qrnrster?f! era qft 

«̂rnr#TT i

4. cf^^ i ^ 2  ^1 25 5To?To %

}RSU*To

*tt*t q?i sirer q?f *rf qT 3*?sto fasn^rq1 m&t 
? r l w ^  tf *nr % flW rftr qrl 
Tl̂ fr̂ ftcT zpTrtf 3̂ P T  ?r̂ f <rrar rer 1

fa s r m  p̂tŝ t if ^ o ^  otr?ro q,sf^ 
qx ssro < rfw  ^  % sreaR

*t r - feprr rer |  i f ^ g r  
fonc f w  T̂ T^r |  1

*rr»r ^  ^fl^rc ^ w pw  |  »iff(^
sm*TR[ eTT f̂l 5pt2T Tqt^f ĤTfTT *W 

t 1 * .
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7. WTfT5
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f^rreTT *pt5jt % snw m jf %

*tft ^  |  fe s fl  5HTr^ rf̂ rr w  *nr
STT%ci tfsff ^ T̂eT̂ T <Tsf TT %'iW

o

#<mFT % ^ c f *11% |  i
fwm̂ nrf #> tŵ nrnff if ^rf 

feevft srwr̂FFT cf«rr ^  sNfa 
£?rf % tavr̂ TRf if srerto £r ^fr f?rr 
|  1 r̂ «rf% % *rPTer $ *fi
f ^ 5T ST5PT ir ^RT *T*ST? ?T̂ f |  I

* i t w  *f) f w t f i f f f  t  1

°h'rjflir f̂ ?nwq ?f,irA*f r̂ n̂PTTT̂f 
=5m w  <r  fa#

f  r̂) wr*R cTsrr &r
vrrfmr £?f¥ $ snr^  ref <rc wn&
®ntr wrrwt % faq; $??)q %
qf^fqrawrrr|

$ w rrtr^f % w t  ^  zffasrr 

3f =fr)£ *f) fe?5fl x m m
rrm ^ q - q̂'rTsg-
#3- JftoPTT $f Tft^R $T SJ3T11 $?fl f?«rfcr
% sft W s r  *r ^rr tfinr ?r£f 
| i  .

if irlrfNczr ŷf a t o o t  f̂ifci <t ^  
^  fsrenmr |  i ?fw
fainwreff*  ̂ iRjRi 3RT feqi irqr

ASTR̂ T ^ STT^T Sffl ^ofa : 5rt^
^  *jfr i m  ^  scft<*rn; ^  t o r  
r̂r flipar 11 aqTfa, aw 3r ^  r̂ rf̂ nse: 

^r^ 'n - arf̂ r ft, âr̂ r ^t ^Tlg-
fwr qm | f^rif sttt qrfT?i
?«n?rr^’ir «rrW arm 
«rznrr f f  5), ^

*  'TT fq^R %qr
^ T ?T̂ 1T t  »
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fareftr

851.  TTRWTR  VTTWft  I

ofqr  farsn

 ̂gciT̂r  /^t  fa:

(?>)

sipfw  ̂ fasn % * % w?£

• ?if  fatffVc. ■¥>!■;  _ ■ .

(*?) qfe 3T, eff cK̂ at 5ifh:r 

t̂ (h ' ' '

(̂) 1?

^ (Tot ftrcn wh: wrnt **>wr*r 

?wt strata  f*r*TFi  :3r

(*ft j  (%) $

■(*)}. fwfasrra'* . ̂?T̂Tn 3r

• *Pl% ̂  § 'T̂*  ^

%Stt'  %  - %  faq

■<W3', 19 78- *i  tp>- ?ft%. JTp̂

.  fWT  T̂* I  "̂tfa  ST̂I . $

qfTf>f?Vv  ST̂sf  "̂ P̂T

• t; . . . .

(1) *iTsqf̂  ,̂t  97 sprt̂V 

«̂ rcfrT°r qfafaff.  ̂flrfinft §

• m*\  'ftxft s'bI-  % f*i<?

fstfT  ̂ r 5mt%‘ 3T%

*r<rf 'fjwtf  vt- 3r

ŝt̂t fsn̂ 

qyft qT sflsr  ; ■

(2) nf sr?*rr*ff  ŝsm̂T 3

‘̂qt, s t̂, frr/C ?*rrfoo  f̂ r 

HT1T 5Tf|& (ftwf 5T?f̂  tflf ̂ )

^  <v&  fa  tfsrfor*  sirsrrrf  qT 

mrorenT _ h  5p> srrn. sflr

W«M 8̂BT n ff ; .

(3) ?)f ffSTOf  ̂ **mr %  ,

r̂c ^ t sfrr *fs«rT«rf

q-f̂î or ;«  1

(4) 5T̂R ftnfr 5> g*nr-«Tci*

?aTf qv  ftrerr  ̂ f̂̂ Tf̂. 

*(  *fîrciT % t̂eitt qr 

T̂̂Tcq̂ 5TW, o«nft ^  ̂ ^ 

%w ?*rr̂i  ^̂ f̂lT  cfirf % 

R̂f5Tn  T«r r̂rT ;

(5) xr%«T3iT5ft  qv?5

q̂  ̂^3frr ®r?ff  t̂ jvt fwr 

sqii  ̂  % f̂ T̂ #

sq̂fWT ;

(6) tfT-sfĥ TfV*  n'rŝjff $

fwr W.T  ; q'R  •;

( 7) q TSqfq ̂ ^

CîTT qftemr  STT̂Z'

ŵfjgsrr̂lf %  f̂itr  sftaqT 1

Outdated Notes on C.G*H.S.

852.  SHRI RAJNATH SONKAR 
SHASTRI : Will the Minister of 
HEALTH AND FAMILY  WEL-
FARE be pleased to state :

.  (a) Whether it is a fact  that
notes on CGHS incorporated in’the 
Manual of Office Procedure  are 
outdated and lack infonmation :

(b) if so, what steps have been
taken to update them;  . .  0

(c) Whether a copy of the same 
will be laid on the Table of the 
House ; and

(d') if not, the reasons thereof ?

THE MINISTER OF  STATE 

IN THE MINISTRY OF HEALTH 
AND FAMILY WELFARE (SHRI 

NIHAR  RANJAN  LASKAR)  :
(a) The  Manual of  Office Pio- 

cedure does not contain notes on
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CGHS. However there is a Com-
pilation of CGHS Orders & Ins-
tructions which is being followed.

(b) ro (d) Up-to-date draft 
rules on CGHS aie under prep?ra-
tion in consultation with the Minis-
try of Law.

Facilities in Government Girls 
School, R.K. Puram and 

Sarojini Nagar

853. SHRI RAJNATH SO N KAR 
SHASTRI : •

SHRI R. L. P. V E R M A  :

Will the Minister of EDU CA-
TIO N  AND SOCIAL W ELFARE 
be pleased to state ;

(a) whether the fans in Govern-
ment Girls Schools, Sector II, R .K . 
Puram, and Government School No.
1, Sarojini Nagar,- New Delhi did 
not work in the last summer see son 
thereby causing physical punish-
ment to the students ;

(b) if  so, have these been made 
serviceable now ; and

(c) whether the lighting arrange-
ments in the class rooms and the 
drinking water facility for the child-
ren arc . adequate and safe ?

TH E D EPU TY M IN ISTER IN 
THE M INISTRIES OF R A IL -
W AYS AND ED U CATIO N  AND 
SO CIAL W ELFARE AND IN THE 
DEPARTM ENT OF PARLIAM EN-
T A R Y  AFFAIRS (SHRI M A LLI-
KARJUN) : (a) According fo
information received from the Delhi 
Administration, some fans were, out 
of order for some time. The students 
were, however, seated in ther rooms 
having the facility of fans to avoid 
inconvenience.

(b) Yes, Sir.

(o') Yes, Sir. ,

Influx of refugees from 
Bangladesh

854. SHRI RAJNATH SON -
K A R  SHASTRI :

SHRI M . R AM G O PAL 
R ED D Y :

SHRI BAJU BAN 
R IY A N  :

Will the Minister of EXTE R- 
NA L AFFAIRS be pleased to state :

(a) whether Government’s atte-
ntion have been drawn to the news 
item captioned “ concern at influx”  
appearing in the Indian express 
of 30th Sepetember, 1981

(b) if so, the reaction of the 
Government thereto. ;

(c) whether Bangladesh Govern-
ment have been told of this exodus 
and asked to check the fame ; and

(d) the reasons for not checking 
the influx by our border security 
, forces ?

THE M IN ISTER  O F  E X T E R -
NAL AFFAIRS K SH R I P .V.. 
N ARASIM H A RAO) : (a) Yes, 
Sir.

(b) and (c) Government have 
taken up the matter through dip-
lomatic channels with the Govern-
ment of Bangladesh requesting an 
early return of the refugees Govern-
ment have also stressed in 'this 
context that adequate assur-
ances should be given to the refu-
gees so that they can return with 
honour and dignity and without 
fear of molestation. The Banladesh 
Govemmnt have inidicated their
willingness to take back the trih als

-who had .crossed over .to India. 
Meetings of the concerned district 
officials have also been held, to dis-
cuss speedy repatriation of the tribals.

(d ).O u r Border Security Forces 
did not turn back the tribals due 
to „ hum anitarian C'>iv_iH/ rption.
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Arrangement for Asian Games

855. SHRI BAL K RISH N A 
W ASN IK :

SHRI H ARISH K U M A R  
GANGW AR :

Will the Minister of ED U CATIO N  
AND SO C IAL W ELFARE be 
pleased to state : >

(a) whether the work relating 
to conduction and provision fGr 
various facilities for the 1982 
Asian Games has been going on as 
per schedule ;

(b) what are the original and 
revised estimates of the stadia, 
hotels, approach roads etc. and the 
total expenses on the games ; and

(c) what are the financial allo-
cation made to far and yet to be 
made from internal and external 
sources to meet the expenses on the 
games ?

TH E D EPU TY M IN ISTER IN 
TH E M IN ISTRIES OF RAILW AYS 
AND EDU CATIO N  AND SO CIAL 
W ELFARE AND IN THE D E PA R T-
M EN T OF PARLIAM EN TARY 
AFFAIRS (SH R IM A LLIK A R JU N ):
(a) Yes, Sir.

(b) For holding the Asian Games,
1982, the expenditure as at present 
appr oved to be incurred by the 
Government is Rs . 54 .8 3 crores. 
In addition tG this, the Delhi Develop-
ment Authority will ineur an ex-
penditure of Rs. 9.35 crores towards 
the construction of an Indoor Stadium 
at the Rajghat Sports Complex afid 
the Ne\y Delhi Municipal Com-
mittee will incur an expenditure of 
Rs. 2.75 ccores towards the con-
struction of a Swimming Pool.

The construction of hotels, app-
roach roads, etc., are not being 
financed from the Asian Games 
Budget. These projects are being 
undertaken under the normal plans 
of the concerned autkorite^. Only 
in some cisco, the time schedules 
have been advanced so as to make

the facilities available during the 
Asian Games, 1982. The cjnstruction 
and other agencies have been asked 
to furnish revised estimated where 
neces''“ ’’y.

(c) Against the approved ex-
penditure of Rs. 54.83 crores, an ex-
penditure of Rs. 7.06 crores had been 
incurred up to 1980-81; and a 
Budget provision of Rs. 31.24 crores 
has been made for the year 1981-82. 
His Highness the Amir of Kuwait 
has given a ca^h grant of Rs. 12.00 
crores for construction of an indoor 
stadium for Asian Games in India. 
No offer from any other country 
has so far been received as foreign 
assistance. However, some foreign 
firms have agreed to gift or provide 
Qn free loan basis some equipment 
for the conduct of the Asian 
Games 1982.

News Item Captioned unauthori-
sed Testing of Patients at A11MS 
and L ‘ ‘3 way - Management at 

All MS”
*

856. DR. A .U . A Z M I:
SHRI IND RAJ IT  G U PTA
SHRI K . MALLANNA:
SHRI CH IN TAM AN I 

JENA :

Will the Minister o f H EALTH  
AND F A M ILY W ELFARE be 
pleased to state :

(a) whether Government’s
attention have been drawn to the 
news items captioned “ unauthorised 
testing of patients at A IIM S”  
appearing in the Indian Express 
dated the 22nd September, 1981; 
and L  ‘ ‘3-Way”  management at 
A IIM S”  appearing in the Hindustan 
Times dated 29 October, 1981; and

(b) if so, the reaction of the 
Government thereto with datails 
of action taken to the state 
o f affairs prevailing in the Institute 
and set the matters right in the 
overall interest of patientss ?
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THE MINISTER OF STATE 
IN THE MINISTRY OF HEALTH 
AND FAMILY WELFARE (SHRI 
NIHAR RANJAN  LASKAR)  :

(a) Yes.

(b) The all India Institute of 
Medical Sciences has reported that 
the reports published in the “Indian 
Express” on 22nd September, 1981 
entitled “Unauthorised testing  of 
patients at AIIMS” and that in the 
“The Hindustan  Times”  entitled 
”3-way  management  at AIIMS 
published on 29th October, 1981 are 
factually incorrect. The Institute, a 
statutory, autonomous body has fur- 
the reported :—

(1)  The AIIMS Hospital is a re-
ferral hospital  and  affords 
treatment as pe* the nature and 
seriousness of  the  patient's 
illness irrespective of the agency 
which refers to the  patient. 
As regards patients .attended 
to by the department of Nuclear 
Medicine, these patients  are 
either referred  by  the In-
stitute Hospital or by general 
practitioners. Patients referred 
from outside agencies form an 
average  of about 1 %  of 
the total number  of cases. 
Patients are not charged any-
thing for  the  investigative 
procedures. However, because 
of shortage of X-ray  films, 
ihose who can afford are re-
requested to buy them. The 
unutilised  portions  of 
such films  are  utilised  for 
meeting the needs of the poor 
patients and *?ot gold in the 
market as reported in the press.

{2) As regards the report  about
3 Way Management at  the 
Institute,  the affairs of the 
AIIMS Hospital arc  managed 
by the Hospital Management 
Board consisting of senior faculty 
avid other staff members of the

Institute nominated by  the 
Director. While a senior Pro-
fessor is the Chairman of the 
Board, two Associate Professors 
are entrusted with various res-
ponsibilities  relating  to
Hospital Administration,  one
of whom is  a non-medicf/1 
person while the other is a
medical professional.  There is 
no confusion in the administ-
ration  of  the  Hospital. 
The  Hospital  Management 
Board, which meets every for- 
night is over-all responsible for 
the proper  functioning  and
administration of the Hospital.

Goal Shortage for Khurja 
Pottery Units

857.  DR. A. U. AZMI : Will the 
Minister of RAILWAYS be pleased 
to state :

(a)  whether Government’s atten-
tion has been drawn to the news 
item  captioned  ’’shortages  hit 
Khurja pottery units” appearing in 
the Indian  Express  dated  25th 
September, 1981 ; and

■  (b) if so, reason for short supply
of coal wagons to Khurja pottery 
units and the action taken by Go-
vernment thereabout ?

THE DEPUTY MINISTER IN 
THE MINISTRIES  OF  RAIL-
WAYS AND EDUCATION AND 
SOCIAL  WELFARE AND  IN 
THE DEPARTMENT OF PAR-
LIAMENTARY AFFAIRS (SHRI 
MALLIKARJUN) : <a) Yes.

(b)  Khurja  Potteries  require 
steam coal from Ramganj field, 
availability of  which is limited. 
However, supply of coal to them 
Is being stepped up.
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Legislation for more curbs 
on Baby Food Sale

858.  DR. A, U. AZMI : Will the 
Minister of  EDUCATION AND 
SOCIAL  WELFARE  be pleased 
to state :

(a) whether Government’s atten-
tion has been drawn  to the news 
item's  captioned “Indian code for 
more  curbs  on baby food sale” 
appearing ' in the Indian  Express 
dated 31st Octobr, 1981 ;

(b) ifso, the reaction of Govern-
ment thereto : and.  .

(c) action takrn amongst others 
on the following :—

(i) to bring  legislation for en-
forcing the provisions of the Indian 
code ;

(ii) to regulate the marketing of 
substituts  for breast milk  and 
also for feeding bottles ;

(iii) to curb advertisements and 
other forms of sale  promotion of 
infant foods ;

(iv) to curb contact directly or 
indirectly with the consumers or 
their family members ;

(v) to curb financial or material 
inducements  offered by manu-
facturers or distributors to health 
workers  or members of  their 
families ; and

■ (vi) to  display the  caption 
“breast milk is the best for  the 
baby” ? ■■

THE DEPUTY MINISTER IN 
THE MINISTRIES OF  RAIL-
WAYS AND EDUCATION AND 
SOCIAL  WELFARE  AND IN 
THE DEPARTMENT OF  PAR-
LIAMENTARY AFFAIRS (SHRI 
MALLIKARJUN) : (a) Yes,‘Sir.

(b)  and (c) The Working Group 
constituted by Government of India

to  formulate a Code of Conduct 
for  Production  and Marketing of 
Baby Foods and Feeding Bottles, 
has submitted  its  report. The 
recommendations of the  Working 
Group are under consideration of 
Government of India.

Indo-Tibetan border trade

859. SHRI KAMALNATH':

SHRI KRISHNA KUMAR 
GOYAL :

'  SHRI SONTOSH MOHAN
. DEV :

SHRI P. NAMGYAL :

Will the Minister of EXTERNAL 
. AFFAIRS be pleased to state :

(a) whether  China is keen to 
resume Indo-Tibetan border trade ;

(b) whether any indication  to 
this effect was available during the 
visit of Indian  Pilgrims to mount
, Kailash and Mansarover ;

(c) whether Chinese have shown
interest in Indian Hindustan Ma-
chine Tool watches, stoves and 
clothes ; ,

(d) whether any formal move in
this  direction  has been made by 
Beijing ; ,  .  *

(e) whether  any  talks in  this 
regard have been Held ; and

f̂) if so* the outcome thereof ?

THE MINISTER OF  EXTER-
NAL  AFFAIRS  (SHRI  P. V. . 
NARASIMHA RAO) : (a)  to (c). 
During the pilgrimages to Kailash 
and  Mansarovar some  Chinese 
officials  responsible  for adminis-
trative arrangements  for the pil-
grims made casual eiiquiries  erbout 

. Indian  goods,  specially  those 
carried by pilgrims, such’ as HMT 
watches, stoves etc.  *

■ (d) and (e) No., Sir.

(f) Does not arise.  *
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-  P. M.’s Visit abroad

860.  SHRI  V. DESAI : Will
the Minister of EXTERNAL AF-
FAIRS be pleased to state :

(a) whether  it is a:  fact  that
during the month of  September, 
1981 and October,  1981  Prime 
Minister of India visited number of 
countries apart from attending the 
Commonwealth  Conference and
Ĉancun summit ; ' .

(b) if so,  whether during ,these 
two  meetings she had also met a 
number of foreign heads including 
U. S. President and Chinese Prime 
Minister ;

■  (c) if so, whether as a result of 
the  discussions  with  various 
heads of the Governments* many 
differences and  misunderstandings 
existing between India and these 
countries, have - been  removed  to 
a greater extent ;

(d) if so, is it also a fact that the 
attitude of these countries have 
considerably  changed ■  towards 
India ;

(e) if so, to what extent ;

(f) whether  it is also  a  fact 
that  Prime Minister  also  visited 
France and Itay ;

(g) if so,  whether  number of 
economic and political pacts were 
signed with these countries ; and

(h) if so, the  main  features of 
the same ?

THE MINISTER OF EXTER-
NAL  AFFAIRS  (SHRI  P. V. 
NARASIMHA RAO) : (a)  Yes, 
Sir.

(b) Yes, Sir.

(c) to (e). During  the meetings 
our Prime Minister had with various 
Heads of Government,  discussions 
inter-alia, on matters of bilateral

interests  had taken place. These 
bilate-al  contacts  had; provided 
a very welcome  opportunity' for 
■wide  ranging  discussions. While 
the extent of the impact  of these 
discussions on India’s  relations 
with the countries concerned cannot 
. be assessed in exact terms, there is 
tio  doubt that  these  discussions 
.have resulted in a better percep-
tion by several  foreign  Heads of 
Government of the interests, prob-
lems and concerns of India as well 
as of our attitudes towards impor* 
tant  international  and regional 
questions.

(f)  to (h), Yes, Sir. During the 
visit to France, a Joint Declaration 
regarding the international political 
and economic situation was issued 
and four Memornda of Understand-
ing relating to the following  were 
, signed :

(i) Cooperation  in  coal- min-
ing _

(ii) Cooperation in  the field of 
Environment ;

(iii) Creation of an Indo-French 
Group on Energy ; and ■

(iv) Agreement  between  the 
two  countries  for the  creation 
of a power Testing Facility.

No specific agreement *vas signed 
during the visit to Italy, although 
the discussions indicated avenues 
for increased bilateral  coopcrtion 
which will now be followed up.

Financial Incenti ves for Produ-
ction of Multi-Axle Commer-

cial Vehicles

86k SHRI B.V. DESAI : Will 
the Ministtr of SHIPPING AND . 
TRANSPORT be pleased to state ;

(a)  whether his ministry  has 
mooted a proposal for grant  of 
financial  incentive for production 
of multi-axle commercial vehicles 
with laiger haulage capacity ;
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(b) if so, whether these  are 
more fuel efficient than the single 
or dual aJtle vehicles which are now 
bfcing used All over the World for 
long distance traffic ;

(c) whether the two major manu-
facturers of commercial  vehicles, 
TELCO and  ASHOK  Leyland, 
have already commenced  experi-
mental  production of multî-axle 
vehicles ;

M)  if so, whether they  are 
expected tc manufacture about 300 
vehicles per annum ;

(e) whether his ministry is consi-
dering various  ether measures to 
ensure that sustained demand for 
these vehicles is generated and the 
preference to be given to the multi-
axle vehicles operators in allotment 
of national and zonal permits ; and

(f) if so, to what extent assistance 
have been provided to them ?

THE MINISTER OV  STATE 
IN THE MINISTRY OF  SHIP-
PING AND TRANSPORT (SHRI 
BUTA SINGH) : (a.) and (b). The 
Transpcrt  Development  Council 
in its meeting in September, 1981 
has recommended that  production 
and operation cf multi-axle vehi-
cles be encouraged because of their 
fuel-efficiency  and large haulage 
capacity, compared to conventional 
two axle vehicles. Various  sugges-
tions such as financial and  other 
incentives for encouraging produc-
tion and operation of such vehicles . 
are being examined in consultation 
with the concerned, departments.

(c)  and fd). Ashok Lc yland have 
already  Introduced a three-axle 
vehicle in the market and  their 
production programme for the year 
1981 is estimated at 400. TELCO 
have undertaken experimental pro-
duction of multi-axle vehicles.

(e)  and (f). The suggestions to 
this effect are also being considered.

Rail accidents during September

862. SHRI M.V. DESAI : Will 
the Minister of RAILWAYS  be 
pleased tc state !

(a) whether it is a fact  that 
during the month of September, 
there were Unprecedented tail acci-
dents in the country ;

(b) Is it also a fact that almost 
ali the accidents of the  railways 
had been due to sabotage by aliti- 
social elements or by foreign elements 
■whifch are very active ?

fc) If so, what steps have been 
taken or being considered to meet 
this serious  threat ?

THE  DEPUTY  MINISTER 
IN THE MINISTRIES OF RAIL-
WAYS AND EDUCATION AND 
SOCIAL WELFARE AND IN THE 
DEPARTMENT  OF  PARLIA-
MENTARY  AFFAIRS  (SHRI 
MALLIKARJUN) :  (a) No. Dur-
ing September, 1981 there were 108 
train accidents against 118 during 
July and 108 in August, 1981.

(b) No.

(c) Does not arise. However, as 
a piecau''ionary measure, intensive 
track  patrolling by railway gang 
men and police has been introduced 
in sabotage prone and vulnerable 
sections.

Statement made by Pak Presi-
dent  about line of control in 

Kashmir

863. SHRI B.V.  DESAI :

SHRI KRISHNA CHAN-
DRA HALDER :

SHRI GHULAM 
RASOOL KOCHAK :

 ̂ SHRI ARJUN SETHI :

’  SHRI NAWAL KISHORE
SHARMA :

SHRI  BALA  SAHEB 
VIKHE PATIL :

Will the Minister of EXTERNAL 
Affairs be pleased to state :
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(a) whether Government’s atten-
tion has been drawn to the state-
ment made by the Pakistan Presi-
dent in which he has made clear 
that he will not allow the line of 
control in Kashmir to be turned 
into a natural boundary between 
India and Pakistan ; •

(b) if so, whether he has also 
pointed out that India wanted to 
turn thg line 6f control into a natural 
boundary but Pakistan are not in 
favour oF it arid Will not alldw it;

(c) if  so, whether any such 
proposal was conveyed to the Paki-
stan by the Indian Government ;

(d) if so, the details of the 
same ; and

î e) what are the steps Govern-
ment are considering to take back 
the territory illegally occupied by 
Pakistan in J & K  State ?

THE M IN ISTER OF E X T FR - 
N AL AFFAIRS (SHRI P.V. 
N ARASIM H A R A O ): (a) and (b). 
Government have seen Press 
reports to this effect.

(c) No, Sir.

(d) Does riot arise.

(e) It is Government’s policy to 
settle the issue arising out of Paki-
stan’s occupation of a part of Jammu 
and Kashmir peacefully, and through 
bilateral negotiations.

Persons benefited by adult edu-
cation projects and allocations 
made therefor during Sixth Plan

864. SHRI JAI N A R A YA N  
R O A T  : Will the Minister
of ED U CATIO N  AND SO CIAL 
W ELFARE be pleased to state :

(a) the number of persons bene-
fited by various Adult Education 
Projects in the country State-wise

(b) the number of Scheduled 
Castes/Scheduled Tribes benefited 
by these projects, State-wise ;

(c) thfc expenditure incurred on
these projects ?o fir, State-wise and 
year-wise ; artd „

(d) the allocation of funds for 
these projects for /the Siith Five 
Year Plan period, State-wise ?

THE D EPU TY M IN ISTER IN 
TH E  M IN IST R IE S O F  R A IL -
W AYS AND E D U CA TIO N  AND 
SO CIAL W ELFARE AND IN THE 
D EPARTM EN T 0 £ PA R LIA -
M E N TA R Y AFFAIR S (SftR t 
M ALLIKARJU N ) : (a) and (b). 
Statement showing the position at 
thfc end o f June 1981 regarding the 
number of beneficiaries enrolled in 
the Adult Education Projects, in-
cluding the number of fcfferienciaries 
amcng Scheduled Caste? ahd Sched-
uled Tribes is attached (Annexure-
I), [Plactd in Ubrary See No_ 
LT-2956/81].

(c) Statement showing State- 
wise expenditure Incurred on Adult 
Education during 1978-79, 1979-80 
and 1980-81 is attached (Annexurc-
II). [Placed in Library See iVb. 
LT-2956/81].

(d) Statement showing State- 
wise outlays earmarked for Adult 
Education in the Sixth Plan (198c—  
85) is attached (Annexure-III). 
[Placed in Library See No. 
LT-2956/81].

Test of Anti-Polimyelities 
Vaccine in Netherlands Institu-

te for Public Health

865. SHRI JA I N ARAYAN  
R u A T ; Will the Minister of 
H EALTH  AND F A M ILY  W EL-
FARE be pleased to state :

(a) whether Government have 
tested with success a new antipoli- 
myelities vaccine developed iir the 
Nethei lands Institute for Public 
Health; and
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(b) .if si, what arc the details in 
this regard ? .

TH E M IN ISTER O F STATE 
IN TH E M IN ISTR Y O F H EALTH  
AND FA M ILY  W ELFARE (SHRT 
NIH AR RANJAN LASKAR) : fa) 
and (b). Testing of the new anti- 
palimyelities vaccine developed* in 
Netherlands Institute for Public 
Health is being undertaken by 
Haffkine B io-Pharmaceutical
Corporatien Ltd. Bombay.

Grants to Voluntary Organi-
sations for new Hospitals in 

Rural Areas . '

866. SHRI JAI N ARAYAN  
R O A T  :

SHRI D.M . ‘ PU TTE 
GOW D A:

Will the Minister of H EALTH  
AND FA M ILY  W ELFARE be 
pleased to state:

(a) whether it is a fact that Govern-
ment have launched a scheme 
offering grants to voluntary organi-
sations to help them to set up new 
hospitals and dispensaries in rural 
areas; and

(b) if 90, what are the details in 
this regard and the allocation of fund 
for this scheme (state-wise figures) ?

THE M IN ISTER OF STATE IN 
TH E M IN IST R Y  OF H EALTH  
AND F A M ILY  W ELFARE (SHRI 
N IH AR RANJAN LASKAR) :
(a) Yes.

(b) Grants under the scheme are 
given for non-recurring expenditure 
such as purchase of land, construc-
tion of hospital building, purchase o f 
hospital equipment etc. The total 
non-recurring expenditure is to be 
shared by the Central Government, 
State Government or Union Territory 
Administration and the grantee 
Institution on a matching basis.

A provision of Rs. 50.00 lakhs 
has been made for the scheme during 
the year 1981-82. There is no state- 
wise allocation of fund?. The grants 
are given to voluntary organisations 
in different States/Union Territories 
on recommendations c f State Govern-
ments etc. if they satisfy the conditions 
governing the scheme.

867 . *TTf mf*RT j '

fo '

( ? )  w r  qfosR ^

'zfrsrnT I , nfk ft , 
5ft ?irSfsrBV 3zfV?T WT t  ;

(^) ^1 5TT^

^  a ?  fojJTc
^iT^T SflfT ^  a ?  ^

.  (=n) qT ^  at

rT«TT fjJTSTT sftr *T*TT3T
?r«n risra'ta f^m r 

S<T (sft : ( ? )  3fr
^  I

(«r) shm 1

(*i) n«rV srcsra
#  ^fa-qfarei *i£ f  1

' <s 1
$3  qfrifl^T ^  f^ T  3jiir

sima - 92.00
^  1

Shifting of Western Railway H.Q,.

868. SHRI CH H ITTU BH AI 
G A M IT : W ill the Minister of 
R A ILW A YS be pleased to state:

(a) whether the Chief Minister 
of Maharashtra has expressed his
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view ab^at the shifting o f head-
quarters of Western Railways from 
Bombay to soma other place keeping 
in view the over population of Bombay;

(b) whether Government intend 
to shift the headquarters of the 
Western Railways to Ahmedabad or 
Baroda or Gandhinagar in Gujarat 
keeping in view the views of the 
M iharashtra C iie f  Minsister; and

(c) if so, the tims by which 
headquarters o f  the Western Rail-
ways will be shifted to any place in 
Gujarat ?

T H E  D E PU T Y M IN ISTER  IN TH E 
M IN IST R IE S O F  R A ILW A YS AND 
E D U C A T IO N  AND SO CIAL 
W ELFARE AND IN TH E D EPA R T-
M E N T  O F PA R LIAM EN TA R Y 
A FFA IR S (SHRI M A L L IK A R JU N ): 
id )  and (b) No.

(c) Does not arise.

Number of Officers Serving in 
Shipping Girporation of India

869. DR. V A SAN T K U M A R  
P A N D IT : W ill the Minister of 
SH IPPIN G  AND TR A N SPO R T be 
pleased to state:

(a) the number of officers, ser-
ving in Shipping Corporation of India

as On 1 September, 1977, 1978, 
*979> j 98o  and 1981 and the number 
o f them eligible for promtions as per 
the prevalent norms as on that date;,

(b) the number c f  officers pro-
moted during each year of 1977,
1978, 1979, 1980 1981 and the per-
centage of this figure to total number 
of officers and number of officers 
eligible for promotions; and

(c) if  so, what are the reasons in
granting such large number of pro-
motions to officers on one hand, and 
quite few to the class III and IV  
employees on the other, and what steps 
the Shipping Corporation of India 
management proposes to take to re-
move the disparity ? ,

TH E M IN ISTER  O F SHIPPING 
AND TR A N SPO R T (SHRI VEE- 
REN D RA PATIL) : (a) ana
(b). The number of officers serving in 
the Shipping Corporation of India 
as on 1st January 1977, 1978, 1979.
1980 and 1981, the number eligible 
for promotion as per the prevalent 
norms as on that date, number of 
officers promoted during each years 
the percentage of this figure to total 
number of officers and to the number 
eligible for promotion are furnished 
below:—

*977 *978 *979 1980 1981

No. of officers serving in 
the S.C.I. . . 390 442 468 496 521

No. of officers eligible for 
promotion . . 156 141 209 ®55 274

No. of officers promoted 76 47 72 81
*

III

Percentage of promotees 
to total number of offi-
cers . . . . 19-49% 16.3% 15.38% *6 . 33% 21-3%

_-
3473 L .S :— 9
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1 2 3- 4 5 - 6

Percentage of promotees 
tp the total number of 
officers eligible for pro-
motion . . 48.72% 33.33% 34-45%  3 j -76%  4° - 5I %

Not e : The reason *br indicating the strength as on rst January is that promotion* 
in officers® cadre are made by the Shipping Corporation o f India annually 
w.e.f. Is January (and not from 1st September as in the case o f staff). The 

_ eligibility of the officers for promotion to the nexthigher grades is also deter-
mined with reference to the said date, i.e. 1st January and not 1st September.

(c) The promotion policy in 
respect of the officers and staff 
cannot be identical as the two grcups 
o f employees perform different types 
o f work. The promotion of the staff 
is governed by an agreement signed 
in August 1972 and is followed meti-
culously. In the case of officers, there 
are no guaranteed promotions and 
all the promotions are need-based.

In view of the above, it is neither 
possible nor expendient to strike a 
balance between the two groups.

Pronotion® to Officers Vis-a-Vis 
CX^ss 111 and XV Employees in 
Snipping Corporation of India

870. DR. VA SAN T K U M A R  
P A N D IT : Will the Minister of 
SHIPPING AND TR AN SPO R T be 
pleased to state:

(a) the total number of CIas.~ 
III and IV  employees working in 
Shipping Corporation of India as on 
1st September, 1977, i978, 1979,
1900 and 1981 and the number of them 
eligible for promotions as per the 
prevalent norms as on that date;

(b) the numbe: of Class III and I V  
employees promoted during the year* 
*977> r978, 1979, 1980 and 1981 and 
the percentage of this figure tc total 
number cfClass III and IV  employees 
and number f f  Class III and I V  
employees eligible for promotion; 
and

(c) whether the ‘ Computer agree-
ment’ stipulates the minimum numbe” 
of promotions tc be given to Class 
III and IV  employees ?

TH E M IN ISTER O F SHIPPING 
AND TR AN SPO R T (SHRI V E ER - 
REN D RA PATIE):

(a) and (b). The total number of 
Class III and IV  employees working 
in the Shipping Corporation 01 India 
as on 1 st September, 1977 1978, 1979,
1980 and 1981, the number eligible 
for promotion as per the prevalent 
norms as on that date, the number o f 
Class III and IV  employees promoted.. 
during these years and the percentage 
of promotees to total number of Glass . 
Ill  and IV  employees and number o f  
Class III and IV  employees eligible 
for promotion are furnished below— :

1977 1978 1979 1980 1981

Total No. of Class III and 
IVemployees working in
the S.C.I. . • 1144 1117 1093 1042 1005
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I 2 3 4 5 6

No. of Class III and IV  
employees eligible for 
promotions as per the 
prevalent norms as on 
that date. . . 869

00 880 864

No. of Class III and IV  
employees promoted 
during these years . 84 55 97 77 5

Percentage of promotees 
to total No. o f Class III 
and IV  employees . 7 - 34% 4 -92% 8.87% 7 -39% o -5%

Percentage of promotees 
to No. of Class III and 
IV  employees eligible 
for promotion . .

t
9 -67% 6.29% 11.00% 9 -37% 0.6%

(c) Yes, Sir.

Report of an Inspection Team on 
working of Kesidrya Hindi 

Sansthan

871. DR. VASANT- K U M A R  
PAN D IT: W ill the Minister of 
E D U CA TIO N  AND SOCIAL W EL-
FARE be pleased to state:

(a) whether an Inspection Team 
appointed to lock into the working 
of the Kendriya Hindi Sansthan, has 
submitted its report tc Government;

(b) if 50, what are the main high-
lights c f the Report and what are 
its findings;

(c) whether it is a fact that the 
report has enlisted serious irregularities 
in its functioning, and financial and 
administrative matters of the In-
stitute ;

(d) whether audit objections raised
on various items have been replied 
and if not, what action wAs taken; 
and ' ' '

('e'1 what steps Government have 
planned to put Kenoriva Him*f
Sansthan in proper shape and order
in view of the serious implications of
the findings of this Ciommittee ?

TH E D EPU TY M IN ISTER IN 
TH E M IN ISTRIES O F RAILW AYS 
AND E D U C A TIO N  AND SO CIAL 
W ELFARE AND IN THE D EPART-
M EN T O F PAR LIAM EN TA R Y 
AFFAIRS : (SHRI M ALLIKARJU N ) a
(a) to (e). An inspection team con-
sisting t i  officers of the Ministry of 
Education visited the Kendriya Hindi 
Sansthan to inspect certain records 
following complanits of administ-
rative and financial irregularities. 
The inspection team has submitted its 
Report tc the Chairman o f the San-, 
sthan. and the Director has been 
requested to furnish his comments 
tereon. The Report of Inspection 
Team and the comments of the Direc-
tor will be placed before the Finance 
Committee/Governing Council and 
Mandal ib r  deciding the further 
course of acticn. Since the comment? 
of the Director on the Report are still 
awaited, it will be premature to say
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anything in this regard. So far as 
audit objections for the year 1979*8° 
are concerned these have been replied 
to by the Director, Kendriya Hindi 
Sansthan, Agra to Acccountant 
General, U.P. Allahabad.

White Paper on Education 
Policy

872. DR. VASAJMT K U M A R  
PAN DIT : Will the Minister of 
ED U CA TIO N  AND SO CIAL W EL-
FARE be pleased to state:

(a) whether Govemtrent have 
prepared a white paper on National 
Education Policy ; and

(b) if not, the reasons therefor ?

TH E D EPU TY M IN ISTER IN 
TH E  M IN ISTRIES O F RAILW AYS 
AND E D U CATIO N  AND SO C IAL 
W ELFARE AND IN TH E D EPART-
M EN T OF PAM LI AM EN TAR Y 
AFFAIRS (SHRI M A LL IK A R JU N ):
(a) and (bj. The National Policy on 
Education, adopted in 1968, continues 
to be in forced

National Commission on Edu-
cation

873. SHRI N ARAIN  CHAND 
PARASH AR : Will the Minister 
o f EDU CATION . AND SO CIAL 
W ELFARE be pleased to state:

(a) whether Government have re-
ceived the resolutions passed by the 
National Convention of Teachers 
organised by the Indian National 
Teacher?’ Congress at New Delhi 
on 21 st and 22nd August, 1981;

(b) it so, the exact text o f , the 
Resolutions received and whether 
Government have taken any de-
rision/action on them, especially on 
the demand ior setting up o f a Natio-
nal Commission on Educatjon, on a 
permanent basis, covering all as-
pects* stages and sectors of education

including training and research; 
and

(c) if  so, the nature of discussion/
' action taken and if  not, the likely 

date by which a decision would be 
taken ?

TH E D E PU T Y  M IN ISTER  IN 
TH E M IN ISTR IES O F R A IL -
W AYS AND E D U C A TIO N  AND 
SO C IA L W ELFARE AND IN TH E 
D EPA R TM EN T O F P A R L IA -
M E N TA R Y  AFFAIR S (SHRI 
M A LLIK A RJU N ) : (a) Yes, Sir.

(b) and (c) The text o f 9 resolu-
tions received is given in Ajmexure. 
[Placed in library. See No. L T -  
2957/81]. The contents of the reso-
lutions have been noted. Since these 
cover a very wide field of educa-
tional reform which is a continuous 
process, no firm date regarding de-
cisions can be indicated.

Proposal to extend Roll on and 
Roll off Traffic to NewManzalore 

Port

874. SHRI JAN ARDH AN A 
PO O JA R Y : Will the Minister of 
SHIPPING AND TR A N SPO R T 
be pleased to state:

(a) whether Karnataka Govern-
ment has sent a proposal to extend 
roll off and roll on traffic to New 
Managalore Port;

(b) i f  so, whether Government 
has taken any decision on it;

(c) the estimated amount re-
quired to extend the traffic;

(d) the details thereof; and

(e) i f  no , the reasons therefor ?

THE MINISTER O F SHIPP-
IN G  AND TR A N SPO R T (SHRI 
VEERENDRA PATIL): (a) to (e)
The Governmen . o f India have not 
received any proposal from the Kar-
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nataka Government to extend Roll-
off and  Roll-on  traffic  to New 
Mangalore Port. However, Mogul 
Line Limited is considering a pro-
posal to  introduce  Roll-on-Roll- 
off  passenger-cum-cargo  service 
between Bombay and Goa which 
may be extendedr if necessary, to 
Jaffarabad in the North and Man-
galore in the South.
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?frC <fTf̂T t:  ̂ m rfK .3TCR 

sen-̂ft q  r̂i'ffHT 

q\  # Scifa  <TC

«f¥  *frr  t̂sf) *«TFfta

 ̂fcivr faw fcr f? f̂t stt

fitm  ZTTf̂ff 3 HTft R̂Rfl'T 

<sin̂ I ;

(̂r) qfe ff,  cf) f̂a

 ̂‘̂rfeTTt  f̂ T̂ RK  J 5rVr

^ l? '

cWT ftTWT ^TFT

TOTsnfi fwr mretor vnr ftrwr 3r 

5qf̂t («ft *rfewwfr):(̂ ) ^5%

 ̂  ̂ T̂T̂r srân;, 1981

 ̂1 fan 3 31 fer cî 3r.T 
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Success in the Field of Lapro- 
scopic Tubectomy

876.  SHRI VIRDHI CHANDER 
JAIN : Will the Minister of HEALTH 
AND  FAMILY  WELFARE  be 
pleased to state:

(a) the success  achieved so far,
during the previous and the current
year in the field of laproscopic tub«-
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tomy under the family planning 
programme in v̂riqus States;

' (b) whether it is a fact that this 
programme received overwhelming 
approval from our  Common folk;

_ (e) if so, the special measures be-
ing taken by the  Department to 
promote the above programme;

(d) the number of doctors given*
training in  various States of the 
country in the above programme; 
and '  ’

(e) steps being taken to promote 
the training programme in future ?

THE  MINISTER OF  STATE 
IN THE MINISTRY OF HEALTH 
AND FAMILY WELFARE (SHRI 
NIHAR  RANJAN  LASKAR) :
(a) The figures of tubectomy opera-
tions*  performed by different me-
thods,  are not collected or  main-
tained separately. As per available 
information, some States have per- 
■formed well in laproscopic tub,al 
sterilisation.

(b) In some  States,  laproscopic 
sterilisation is  gaining  popularity 
and in some others, other techniques 
have more  popular acceptance.

(c) The Government consider.all 
safe  techniques of sterilisation at 
par. The Government do not pro-
mote any particular, technique of 
sterilisation in preference to others. 
The technique for female sterilisa-
tion depends on the skill and expe-
rience of the  surgeon,  available 
physical facilities and environmental 
conditions.

(d) A large number of doctors in 
Government Service as well as pri-
vate practitioners have been perfor-
ming Iaproscopy. However, to en-
sure uniform  standard of training, 
the Government  approved  three 
laproscopic training cent res in the 
country. So far, 47 teams (each 
consisting q£ a Senior Gynaecologist,

■ Operation  Theatre  Nurse  and 
Theatre Technician) from different 
States/U.Ts. have been trained in 
laproscopic techniques and in pre-
ventive maintainance of equipments 
in these three centres. Besides others 
are being trained locally in some 
States.

(e)  Training  programme  con-
tinues through the three training 
centres. States  Government?: have 
also been  requested to identify 
one training centre in their own 
State to enable them to train other 
gynaecologists of the State in lap-
roscopic techniques.
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MGG Cricket Team

879. SHRI INDRAJIT GUPTA: 

SHRI K. A. RAJAN :

Will the Minister  of EDUCA-
TION AND SOCIAL WELFARE 
be pleased to state :

(a)  whether it is a fact  that 
•Government have cleared the tour

ofMCC Team inclusive of Boycott 
and Cook for playing in India ; and

(b)  Ii so, whether it is not India’s 
policy to totally boycott the apar-
theid regime and its supporters in 
any form ?

THE DEPUTY MINISTER IN 
THE MINISTRIES  OF  RAIL-
WAYS AND EDUCATION AND 
SOCIAL  WELFARE  AND  IN 
THE DEPARTMENT OF PAR-
LIAMENTARY AFFAIRS (SHRI 
MALLIKARJUN) : (a) Yes, Sir.

(b)  Permission to the MCC team 
to visit India does not in any way 
compromise India’s principled stand 
against apartheid and India’s total 
boycott of the racist regime in all 
fields including sports.

Indian delegation’s visit to 
China

880. SHRI H. N. NANJE 
GOWDA :

SHRI M. V. CHANDRA-

SHEKARA MURTHY :

SHRI N. E. HORO :

SHRI K. MALLANNA :

SHRI KESHAORAO 
PARDHI :

Will the Minister oi EXTER-
NAL AFFAIRS  be plesed to 
state :

(a) whether any final  decision 
on the date has been finalised for 
the  Indian Delegation’s visit for 
talks on further  normalisation of 
relations between India and China ;

(b) if so, whether any date has 
been fixed for the talks ;

-  (c) what is the progress made so
far for improving the relations bet-
ween the two countrie- ; and

(d)  whether the latest attitude 
ot China has made it difficult ior
* India to improve the relations ami
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has also hindered the normalisa-
tion of the relations between the 
two countries ?

TH E M IN ISTER  O F E X T E R -
N A L AFFAIR S (SHRI P. V .
N AR ASIM H A RA<D) : (a) and (b). 
In consultation with the Chinese 
authorities the dates December 
10-14 have been fixed for the 
officials’ talks to be held in Beijing.

(c) and (d). Relations have been 
improving gradually; there are 
increasing contacts and exchanges. 
Indian pilgrims have resumed 
visits to Kailash and Mansarovar, 
following the Chinese decision to 
reopen the routes to the holy places. 
Apart from the routine exchange 
ox delegations and sports teams ; 
the visit to India in June this year 
o f Chinese Foreign Minister Huang 
Hua and Prime Minister’s meeting 
with Chinese Premier Zao Ziyang 
in Cancun on October 22, may 
be considered significant.

Government intends to continue 
its efforts to normalise relations, 
and it is our hope that the Chinese 
Government will reciprocate.

North-South Summit

881. SH RIM A TI G EETA M U- 
KH ERJEE : Will the Minister of 
EX T E R N A L AFFAIRS be pleas-
ed to state :

(a) is it true that modification 
of International Monetary Fund 
and World Bank decision making 
procedure by making them subject 
to revision by U. N. General Assemb-
ly constitutes one o f the major 
demands of the Third World coun-
tries in view of the bias and weight-
ed voting capacity o f U. S. and

 ̂ other industrialised nations ;

(b) it is also true that President 
Reagan at the very outset of Cancun 
meeting stated unambiguously that

'  his Government would refuse to

entertain any proposal intending 
to modify International Monetary 
Fund and World Bank decision mak-
ing procedure ; and

(c) if  answer to (a) and (b) are 
in the affirmative whether * the 
Cancun meet registered any subs-
tantial gain in respect to the Third 
World interests ? . .

TH E M IN ISTER  O F E X -
TE R N A L AFFAIR S (SHRI P. V . 
N A R A SIM H A  RAO) : (a) Yes, 
Sir.

(b) In his policy statement made 
on the first day of the Cancun 
meeting, President Reagan referred 
to four essential understandings in 
the context of Global Negotiations- 
One of these related to respect for 
the competence, functions and 
powers o f the specialised agencies 
and the understanding that the 
decisions taken by the specialised 
agencies are final.

(c) The gains of the Cancun 
meeting are to be viewed in res-
pect of the totality o f the outcome 
of the discussions held there and 
the consensus there on important 
issues such as, Global Negotiations, 
the need for increased energy 
investment from both private and 
official sources in developing coun-
tries, etc. The text of the summary 
by the Co-Chairman of the Can-
cun meeting has been laid on the 
Table of the House in reply to 
Starred Question No. 70 dated
26-11-81.

Theft in special Kafka Mail 
on 4th October, 1981

882. SH R IM A TI GEETA M U- 
KHERJEE : Will the Minister of 
R A ILW A YS be pleased to state :

(a) whether it is a fact that 
luggage and personal belongings 
worth over a lakh o f rupees were
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lost by theft from the passengers 
travelling by spccial Kalka M ail 
in the fiist class from Delhi to 
Howrah on 4th October, 1981 ;

(b) i f  so, the details thereof and 
Government's reaction thereto ;

(c) whether it is a fact that such 
thefts and organised robberies have 
became a routine affairs nowadays 
in Railways ;

(d) i f  so, the details ; and

(e) what vigorous measures are 
being taken to ensure the safety of 
passengers in Railway ?

TH E D E P U T Y  M IN ISTER IN 
TH E M IN ISTRIES O F R A IL -
W AYS AND E D U CA TIO N  AND 
SO C IA L W ELFARE AND IN 
TH E D EPA R TM EN T O F PAR-
LIA M E N T A R Y  A FFAIR S (SHRI 
M ALLIK A R JU N ) : (a) Yes.

(b) On 4-10-81, 4 passengers tra-
velling in first class Compartment of 
Down Pooja Special train lodged  
acomplaint at Government Railway 
Police, Mughlsarai that their 
valuables jewelleries, cash etc. 
worth about Rs. 85-000 were found 
stolen when the train started 

from Mirzapur. Government Rail-
way Police, Mughalsarai transfer-
red the papers to Government 
Railway Policc, Mirzapur where a 
case no. 188 dated 15-10-81 wasu 
registered and the same is under 
investigation.

(c) and (d). During the period 
January— October, 1981, 313 cases 
o f robberies/dacoi ties in trains 
have been reported.

(e) Government Railway Police 
who are responsible for safety 
and security of passengers’ trave-
lling in trains and their belongings 
are making efforts to control crimes 
on Railways by providing escorts 
intrains, surveillance over criminals,

arrerting and prosecuring them in 
specific cases. R.P.F. is assisting 
lhe Government Railway Police in 
this regard.

Import of Wagons

883. SH R IM A TI GEETA M U- 
KHERJEE : Will the Minister o f  
R AILW AYS be pleased to state :

(a) whether the Railway Board 
has decided to import 20,000 cast 
steel BO X N  Wagons at the cost of 
100 million dollar ;

(b) if  so, whether th's import is 
tied to the World Bank Loan, sought 
for modernisation and improvement 
of haulage in the Indian Railways ;

(c) if  so, what are the considera-
tions for this change which is going 
to hit domestic wagon building 
industry very hard ; and

(d) whether Government are 
aware that this shift in the policy 
of the Railway Board is going to 
very adversely affect o f the West 
Bengal Engineering industries which 
are largely dependent on orders 
for railway rolling stock ?

THE D EPU TY M IN ISTER IN  
THE M IN ISTRIES O F R A IL -
W AYS AND E D U CA TIO N  AND 
SO CIAL W ELFARE AND IN 
TH E D EPARTM EN T OF PAR -
LIA M E N TA R Y AFFAIRS (SHRI 
M ALLIK AR JU N ) : (a) There is 
no proposal to import any BO XN  
wagons.

(b) and (c). Do not arise.
1

(d) There "being no plan to 
import any wagons, the _ question 
of any indigenous engineering units 
getting adversely affected does, 
not arise.
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Dankuni-Sheakhala Line

884. SHRI SATYASADH AN 
C H A K R A B O R TY  :

SHRI RU P CHAND PAL: 
SHRI HANNAN M O LLA  H

W ill the Minister of R AILW AYS 
be pleased to state :

(a) whether Government have 
received any communication from 
the Chief Minister of West Bengal 
regarding the construction of 
Dankuni-Sheakhala Broad Gauge 
line ;

(b) if so, what is the fate of the 
letter and the construction of the 
project ; and

(c) the details thereof ?

TH E D EPU TY M IN ISTER IN 
TH E  M IN ISTRIES O F R A IL -
W AYS AND E D U CATIO N  AND 
SO CIAL W ELFARE AND IN 
TH E D EPARTM EN T O F PAR-
LIA M E N TA R Y AFFAIRS : (SHRI 
M A LLIK A R JU N .) (a) Yes.

(b) and (c). The Chief Minister 
was advised that the proposed 
Dankuni-Sheakhala BG line, though 
an approved work, could not be 
taken up for construction due to 
severe constraint of financial 
resources. With the limited funds 
available to the Railways, priority 
has been given to Howrah.— Amta 
rail link which is now in progress. 
It is proposed to start construction 
work an Dankuni-Sheakhala BG 
line only after the Howrah-Amta 
BG link is completed.

Punctuality of passenger trains 
on Central Railway

1 885. SHRI R. K . M H ALGI : Will 
the Minister 01 RAILW AYS 
be pleased to state :

(a) Central Railways monthly 
record of punctuality ot passen-

ger trains during the last six 
months ;

(b) reasons for lack of punctuality, 
if  any; and

(c) the remedial steps proposed 
in near future ?

TH E D EPU TY M IN ISTER  IN 
TH E M IN IST R IE S O F R A IL -
W AYS AND E D U CA TIO N  AND 
SO C IA L  W ELFARE AND IN TH E 
D EPARTM EN T O F  PA R LIA -
M E N TA R Y AFFAIRS (SHRI M A -
LLIK A R JU N ) : (a) Punctuality 
percentage of Passenger trains ‘Not 
losing time* on Central Railway 
during the period M ay to October, 
1981 has been as under :

Month

May, 81 

June, 81 

July, 81 

Aug,. 81 

Sept., 81 

Oct., 81

punctuality 
pet: en fage

75 -8 

73.2

76.9
80.1

82.2 

82.4

(b) Punctuality performance has 
been affected adversely on account 
of a alarm chain pulling, disconnec-
tion of hose-pipes, rolling stock 
failures, accidents, etc.

(c) The punctuality performance 
of passenger carrying trains is being 
watched closely at all levels and 
concerted efforts are being made to 
improve the running of trains by 
attending to various avoidable 
causes, like rolling stock failures, 
accidents. Staff resposible for 
loss of punctuality is identified and 
dealt with firmly and promptly.

Liaison is being maintained with 
the concerned State Governments to 
check the incidence of alarm dhain 
pulling, disconnection of hose-
pipes and miscreant activities.
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Refusal to Japanese Television 
Company to make a Film on
Yoga training centres

886.  SHRI R. K. MHALGI : W i 1 
the Minister of EXTERNAL  AF-
FAIRS be pleased to state :

(a) whether the attention of the 
Government has been drawn to a 
report appearing in the India Today 
(June 16—30)  under the  feature 
‘In the Air’, about alleged  refusal 
given to a Japanese  Television 
Company to make a film on various 
Yoga Training Centres in India ;

(b) if so, the nature of the pro-
posal made by the Japanese com-
pany ; and ■

(c) the reasons for which permi-
ssion was not granted to it as  alleg-
ed in the said publication?

THJi! MINISTER OF  EXTER-
NAL  AFFAIRS  (SHRI P.  V. 
NARASIMHA RAO) :  (a)  Yes,
Sir.

(b’l The proposal was made by 
a  Japanese  Television Company 
called  NAV  PRODUCTIONS 
through the Embssy of India,  Tokyo 
late in December.  The  proposed 
film  was to be titled  “Unknown 
World” and its objective was  to 
■cover lhe  esoteric and  scientific 
aspect?  of Yoga. Permission was 
refused to make this film in consulta-
tion with the Ministry of Health 
and Indian Council for  Research 
in Yoga and Naturopathy  in  Feb-
ruary 1981.

(c)  The reason for not granting 
p ermisslon  is. the Government’s 
experience that such films made by 
foreign  TV  companies* tend  to 
highlight  curious  aspects- of our 
culture.  Permission  has been re-
fused because sucK films only tend 
to highlights the exotic and curious 
aspects of yogic  practices  which 
results in negative publicity.  '

Fly-over near Moolchand 
Hospital

887.  SHRI HARISH  KUMAR 
GANGWAR : Will the Minister of 
SHIPPING AND TRANSPORT be 
pleased to state :  .

(a) reasons  for constructing  a 
fly-over near Mool Chand Hospital 
when the traffic is land there had 
been  built  recently  at a great 
cost by removing the round circle ;

(b) why could the requirement 
of a fly-over be not* visualised earlier 
and what amount has been spent on 
the construction of traffic island ;

(c) action proposed to be taken 
against the officials/authorities who 
lacked foresightedness ; and

(d) if not, reasons thereof ?

THE MINISTER OF STATE IN 
THE MINISTRY OF SHIPPING 
AND  TRANSPORT  (SHRI 
BUTA SINGH), : (.a) to (d). The 
rotary round circle at Mool Chand 
crossing was already getting choked 
with  traffic which had gone as 
high as over 10,000 passenger car 
units per hour during the peak period. 
As a result the signalised crossing 
which has an appreciately greater \ 
capacity than a round-about was 
constructed. Construction  of 
flyovers in various locations in the 
Capital  including  the  Mool 
Chand crossing had been visualised 
and was forming part of the im-
provement Plan of Delhi adminis-
tration.  Financial constraints, how-
ever* did not permit construction 
of such flyovers which have now 
been accelerated keeping in view 
the  forthcoming  Asian  Games 
which are likely to generate very 
hqavy  additional traffic.  The 
question of taking action  against
3,ny  official/authorities  does not* 
therefore, arise.
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Stndent-Teacher Ratio in Central 
Universities

889. SHRI ZA IN U L BASHER : 
Will the Minister o f ED U CATIO N  
AND SO CIAL W ELFARE be pleased 
to state :

(a) what should be the student- 
teacher ratio in the Universities as 
per guideline of the University Grants 
Comi nils ion;

(b) the actual student-teacher ra-
tio in different Central Universities; 
and

. (c) the action taken by Govern-
ment to improve the situation ?

TH E D E P U T Y  M IN ISTER  IN 
TH E M IN ISTR IES O F R A ILW A YS 
AND E D U CA TIO N  AND S O C IA L  
W ELFARE AND IN THE D EPA R T-
M EN T O F PA R LIA M E N TA R Y 
AFFAIR S (SHRI M A LL IK A R JU N ):
(a) and (b). According to the informa-

tion furnished by the University Grants 
Commission, no guidelines have been 
prescribed to determine a desirable 
student-teacher ratio in the Univer- * 
sities by the Commission. The actual 
student-teacher ratio varies from 
course to course and faculty to faculty 
depending upon the stage of develop-
ment and the level ol teaching and -* 
research activities in each University. 
The overall student-teacher ratios 
which obtained in the Central Uni-
versities during the academic year
1979-80 were as follows:—

Aligarh Muslim University : 13:1 

Banaras Hindu University 10:1 

Delhi University 18:1

Hyderabad University 4:1

Jawaharlal Nehru University 13:1 

North-Eastern Hill University 7:1 

Visva-Bharati j 4:1

(c) Does not arise.
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'Conversion of Samastipur-
■ Darbahnga Line

891.  SHRI  HARINATH 
> MISRA  : Will the Minister of 
RAILWAYS be pleased to state :

-  (a) the date when the inaugura-
tion of conversion of present metre- 
gauge line into broad-guage frorn 
Samastipur to Darbhanga was per-
formed by the Minister a.r Laheria- 
sarai  (Divisional Headquarters of 
Dhabhanga);

(b) the stipulated period for the 
complete execution of the project as 
annouced by the Minister in consul-
tation with some of his top officials;

(c) the allotment of funds for the 
year 1981-82 and the physical target 
achieved so far during the current 
year and likely to be achieved by the 
yearend ;

*  (d) the proposed allotment of
funds during the year 1982-83 with 
the physical target aimed to be 
achieved; and

(e)  whether the present metre- 
gauge line will be allowed to exist 

’  side by side with the proposed broad- 
guage line; if not, the reasons for the 
same ?

THE DEPUTY MINISTER IN 
THE MINISTRIES  OF  RAIL-
WAYS AND EDUCATION AND 

'  SOCIAL WELFARE AND IN THE 
DEPARTMENT OF PARLIAMEN- 

»  TARY AFFAIRS (SHRI MALLI-
KARJUN) : (a) The inaugural func-
tion was performed by the Minister 
of Railways at  Laheriasarai  on 
19-4-1981.

(b) As far as is known no date for 
completion of the project was announ-
ced by the Minister for Railway? 
during Lhe inaugural function.  The 
work is, however, expected to be com-
pleted within 4 to 5 years subject to 
availability of funds.

(c) A sum of Rs. 50 lakhs has 
been allotted for this project during 
1981-82. Tenders have been called 
for construction of offices and staff 
quarters at Samastipur and miscella-
neous works in connection with store 
godowns and other accommodation.

(ii)  The proposalsforallottmentof 
funds for 1982-83 have not yet been 
final Lied.  They can be finalised only 
after presentation of budget for 
i98a-($3 in the Parliament.

(e)  It has been decided to go in 
for straigh t conversion of Samastipur 
Darbhanga Line. It has also been 
docided that the work on restoration 
of Chhitauni-Bagaha rail link should 
be progressed simultaneously so that 
completion of the works synchronises 
and the M.G.  net  work of N.E. 
Railway does not become isolated 
after conversion  of Samastripur- 
Darbhnaga section.

Orders for Diesel Engines with 
D.L.E.C. Plant at Chittaranjan

892.  SHRI KRISHNA CHAN-
DRA HALDER: Will the Minister 
of RAILWAYS be pleased to state :

(a) whether it is a fact tht the 
Railway Board is not giving orders for 
manufacture of diesel engines to the 
D.L.E.C., Chittarmjan; and

(b) if so, the reasons and circums- 
stances led the Board to take such an 
action ?

THE DEPUTY MINISTER IN 
THE MINISTRIES OF RAILWAYS 
AND EDUCATION AND SOCIAL 
WELFARE AND IN THE DEPAR-
TMENT OF PARLIAMENTARY 
AFFAIRS  (SHRI  MALLIKAR-
JUN): (a) No.

(b) Does not arise.
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Bad Condition of National 
Highways

893. SHRI K R ISH N A  CHAN-
D R A  H ALDER: Will the Minister 
o f SHIPPING AND TR AN SPO R T 
be pleased to state :

(a) whether attention of the 
Government has been drawn to the 
bad condition of all the National 
Highway? particularly the G.T. R oad; 
and

(b) if So, steps taken in this 
matter ?

THE M IN ISTER O F STATE IN 
TH E M IN IST R Y  O F SHIPPING 
AND TR AN SPO R T (SHRI BU TA 
SINGH) : (a) and (b). The Govern-
ment of India are aware of the 
general cor,t!i<ion o f all the National 
Highways as .'t is their responsibility 
to look after their development and 
maintenance. The National High-
ways are being constantly improved 
and maintained, within the overall 
financial constraints, in a traffic-worthy 
condition. An allocation of Rs. 660 
crores has been approved for develop-
ment of National Highways in the 
Sixth Five Year Plan. Improvement 
and maintenance works to the extent 
of Rs. 100-5 crores and Rs. 40 crore* 
respectively are being carried out 
during the current year. Special 
repairs and flood damage repairs are 
sanctioned wherever stretches get 
heavily damaged due to monsoons 
etc- '*

Due to increase in traffic and very 
haevy axle load* plying on G.T. Road, 
and other National Highways, streng- 
tLenvrur of stretches in a phased 
manr.er, ;s already in progress as a 
continu;ng 1 roqess. .

Law ajsd Order problem on 
Eastern Railway

894. SHRI RASKEED  M A- 
SO O D  : Will the Minister o f  
RA ILW A YS be pleased to state :

(a) whether ’ attention of the 
Government has been drawn to 
news item ‘Worst law and order 
problem on Eastern Railway’ appear-
ing in Patriot dated 22nd October,
1981 quoting the Eastern Railway 
General Manager that the law and ' 
order problem on the Eastern Rail-
way is the worst vis-a-vis othei zonal 
Railways ; and

(b) if  so, what steps have been 
taken by the Government to im-
prove the situation.

TH E D EPU TY M IN ISTER  IN 
TH E M IN ISTRIES O F R A IL -
W AYS AND E D U CA TIO N  AND 
SO CIAL W ELFARE AN D  IN THE 
D EPA R TM EN T O F P A R LIA -
M E N TA R Y AFFAIRS (SHRI 
M ALLIKARJU N ) : (a) Yes.

(b) Maintenance of law and 
order as well as policing in the 
States including the railway pre-
mises, is the Constitutional respon-
sibility c f  the State Government/ 
Police. Railways in their own 
interest assist the State agency res-
ponsible for maintenance of law 
and order particularly affecting the 
railways even by withdrawing their 
men from their normal duties. 

-Besides, the following measures have 
been taken to improve the situation :

i. G RP strength in Bihar and 
Uttar Pradesh States has already 
been augmented suitably in-
cluding the Eastern Railway 
portion. Similar proposals 
for augmentation of the streng-
th in GRP when received from 
the State Govemrtient of West

t Bengal will be examined aria 
concurred.
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2. The long  distance Mail/Ex-
press/Passenger  trains  are 
being escorted by State Police 
assisted by RPF/RPSF during 
nigh* run of such trains as tar 
as practicable.

3. Patrolling  of  track in the 
vulnerable  areas by  RPF/ 
RPSF.

4.  Surveillance over criminals and 
known bad characters.

5. Information  regarding  late 
departure  of trains  being 
frequently relayed to travel-
ling passengers through public 
Address system.

6. Engine failures being attend-
ed to promptly by the con-
cerned railway staff at sta-
tions.

7. Engine crews have instructions 
to resort to repeated whist-
ling in case of out of course 
detention [of any such  train, 
to alert the escort prty.

8. Information is relayed to Go-
vernment Railway Police offi-
cers  promptly for providing 
protection to  travelling  pa-
ssengers.

9. Close liaison is maintained at. 
all levels with the State autho-
' rities  responsible for main-
tenance of law and order in the 
States including railway pre-
mises. ■

10. Beat patrolling  of stations, 
platforms/waiting  halls  by 
Government Railway Police.

11. Time to time  massive ticket
checking  and  unauthorised 
chain pulling drives are being 
conducted with the  help of 
GRP and RPF.  ’

Black Marketing in Railway 
Tickets

895. SHRI  RASHEED MA- 
SOOD :

SHRI NAND KISHORE 
. *  SHARMA :

Will the  Minister  of  RAIL-
WAYS be pleased state :

(a) whether  Government  are 
aware of the unabated biackmar- 
keting in rail tickets and flourish-
ing of the unauthorised agencies 
dealing in tickets in the  capital 
and other metropolitan cities ;

(b) if so, what measures have 
been taken by the Government in 
the past to curb blackmarke ting in 
rail tickets and the results  ahiev- 
ed ; and

(c) what steps ar contemplated 
by  Government  to make  such 
illegal sale of tickets a punishable 
offence with a view to making den 
in its blackmarketing ?

THE DEPUTY MINISTER IN 
THE MINISTRIES  OF RAIL-
WAYS AND EDUCATION AND 
SOCIAL  WELFARE AND  IN 
THE DEPARTMENT OF PAR-
LIAMENTARY AFFAIRS (SHRI 
MALLIKARJUN) : (a) No. How-
ever, some reports of anti-social 
elements/ unauthorised agents cor-
nering reserved accommodation on 
fictitious names and then transfer-
ring the same at premium to other 
needy passengers in the  capitl and 
other metropolitan cities of Bombay, 
Calcutta and Madras have been 
received.

(b)  and (c).  Special checks are 
conduted by Vigilance and Co-
mmercial Wings of Railways along- 
with Government Railway Policc 
on reservation offices and on trains 
to detect irregularities in passenge * 
train reservations and also to dis-
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courage the activities o f tours and 
antisocial elements dealing in reserv-
ed accommodation. During the 
last six months, 433 checks were 
conducted in this respect by the 
Railways in the metropolitan cities 
o f Delhi, Bombay, Calcutta and 
Madras which resulted in detection 
and prosecution of 573 anti-
social elements/unauthorised agents. 
Door to door checks were carried 
out in Calcutta area to verify the 
genuineness of passenger" besides 
checks relating to transfer of tickets 
during March-October, 1981. As 
a result, over 1000 berths were 
cancelled and allotted to wait-
listed passengers. During the same 
period, in Madras area, over 7000 
passengers were cross-checked with 
reservation requisition., out of which 
about 450 turned out to be travelling 
on transferred tickets and were 
dealt with as per rules. In Bombay 
and Delhi also, about 1000 and 450 
persons respectively were detected 
likewise. In addition, the Special 
Sqaad attached to the Vigilance 
Directorate of the Railway Board 
conducted 54 checks in reservation 
area in these cities during 1981 
wehereby 398 such persons were 
apprehended and prosecuted.

2. Since many of the irregulari-
ties in reservation area stem from 
difference between demand and 
supply, endeavours have been made 
to reduce the gap between dmeand 
and oupply by introducing new 
trains, augmenting the loads of exist-
ing trains, extending their runs, 
increasing the frequency of weekly/ 
biweekly trains and running holiday 
specials on important routes to 
-clear the rush of traffic. In addi-
tion, several steps have been taken 
to, render better and more satis-
factory service to the travelling 
public by way of streamlining the 
reservation procedures and arrange-
ments like opening additional 
booking windows, reservation coun-
ters and extending working hours of 
reservation offices.

3. Persons found selling railway 
tickets unauthorisedly are taken up 
under Section 114 of Indian Rail-
ways Act, 1890, which provides 
imprisonment for a term which 
may extend to 3 months or with 
fine which may extend to Rs. 250f- 
or with both. Passengers are ins-
tructed/warned through public 
address system not to purchase 
tickets from unauthorised agents. 
In addition, an amendment of Indian 
Railways Act L contemplated to 
make procurrement and transfer o f  
reserved accommodation by unautho-
rised agents a cognizable offence and 
punishable with Rs. 1,000 fine and 
or imprisonment for 3 years.

Shortage of medicines in central
Government Health Scheme 

Dispensaries

896. SHRI RASHEED M A- 
SOOD :

PROF. A JIT  K U M A R  
M EH TA :

Will the Minister o f H EALTH  
AND F A M ILY W ELFARE be 
pleased to state :

(a) whether Government are 
aware of the continuous medicines 
shortage for many months in the 
Central Government Health Scheme 
Dispensaries in the capital and the 
non-availability of even the basic 
medicines and that the patients have 
to buy the medicines from the mar-
ket after days wait for its supply 
by the dispensaries ; and

(b) i f  so, the reasons for the con-
tinuous shortage ox medicines in 
the Central Government Health. 
Scheme Dispensaries and the steps 
that have been taken by the Go-
vernment to improve the situation ?

TH E M IN ISTER  O F STATE 
IN TH E M IN ISTR Y O F H EALTH  
AND F A M ILY  W ELFARE 
(SHRI N IH AR RANJAN L A S-
K A R ) : (a) There is no conti-
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nuous shortage o f medicines. How-
ever, as and when shortage of a 
drug of CGHS formularly occurs 
remedial measures by way o f emer-
gency purchase from Super Bazar/ 
Procurement through Govt. M edi-
cal Store Organisation o f Directo-
rate General of Health Services 
is made.

(b) Patients are not asked to 
purchase the medicines except when 
supplies are not made by Supef 
Bazar.

Iraqi Embassy Staffs Firing on 
Iranian Demonstrators

897. SHRI RASHEED MAS- 
O O D  : W ill the Minister of E X -
TE R N A L A FFA IR S be pleased to 
state:

(a) whether some Iraqis alle-
ged to be members o f the Embassy 
staff opened fire on Iranian demon-
strators in Delhi recently injouring 
a number of persons including some 
C.R.P. Jawans;

£b) if  so, details thereof; and

(c) the steps taken by Govern-
ment to curb such violent activities 
by the Diplomatic missions in 
India ?

TH E M IN ISTER O F E X T E R -
N AL AFFAIRS (SHRI P.V. 
NARASIM H A RAO) : (a) Yes, 
Sir.

(b) On September 25, 1981,
around 12 noon a group of slogan 
shouting Iranian students gathered 
for demonstration near the Iraqi 
Embassy in Jor Bagh. ' They were 
stopped by the police at a distance 
of about 500 yds from the Embassy. 
The demonstrators tried, unsuccess-
fully, to break the police cordon. 
A t about 1230 hrs a group of Iraqi 
Embassy personnel in an Embassy 
car arrived on the scene and fired a 
few shots in the air. The Iranians 
retaliated by stoning the car. The 
2473 L.S. 10

Iraqis then fired at the demonstrators 
injuring five. In the melee which 
followed, three policemen were also 
injured and 5 Iraqi Embassy per-
sonnel were detained. They were 
released after indentification late 
in the evening.

(c) The Government took imm-
ediate steps to draw the attention of 
the Government of Iraq to its 
obligations under the Vienna 
Convention and informed it that the 
behaviour of the concerned personnel 
of the Mission was unacceptable. 
The Iraqi Government was also 
requested to withdraw from India 
all persons involved in the 
incident. The Government of Iraq 
expressed regrets over the Inci-
dent and took action to transfer 
the individuals involved.

The Government have also taken 
steps to tighten the r.iles regarding 
the import and possession of fire 
arms by members of diplomatic 
missions in  India.

'—  Sino-India Border Talks

898. SH RI P. N AM G YAL : 
W ill the Minister of E X TER N A L 
AFFAIRS be pleased to state:

(a) whether it is a fact that India 
and China are to discuss the Sino- 
Indian border issue at the Ministerial 
level talks to be held in the near 
future;

(b) whether the Government of 
India will raise the issue o f  Menser 
village, Aksaichin and other areas 
of India which are under illegal 
Chinese occupation since the late 
fifties; and

(c) whether these , issues have 
been discussed in the Foreign Minister 
level meeting held in June last and 
if so, what are the reaction of the 
Chinese Government ?

/<*
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TH E M IN ISTER O F E X T E R -
N AL AFFAIRS (SHRI P. V. 
N ARASIM H A RAO):(a) and (b) 
Talks are to be held from 10— 14th 
December at the level of officials 
to discuss bilateral relations with 
China, including the boundary 
question. In these talks the total-
ity of the boundary question will 
be taken up.

(c) During the visit in June of 
the Chinese Foreign Minister our 
position on the boundary question 
was reiterated. It was made clear 
that full normalisation of relations 
was not possible without settling 
the boundary question. During 
the talks, it was recognised by the 
Chinese Foreign Minister that the 
boundary question is the major 
problem between the two countries 
and needs to be settled early.

Utilisation of Calcutta and 
Haldia Ports

899. SHRI SOM NATH  CH A -
TTERJEE :

SHRI NIREN GHOSH:

Will the Minister of SHIPPING 
AND TR AN SPO R T be' pleased to 
state:

(a) whether Government are 
aware that on Tuesday 30th Septem-
ber, 1981 in a convention, jointly 
organised by eight central trade 
union organisations demanded re-
placement of the present out-dated 
dredging system for Calcutta Port, 
modification of the agreement with 
Bangaladesh so as to ensure the supply 
of minimum 40000 cusecs of head 
water from Farakka Barrage to the 
Bhagirathi-Hooghly river and make 
use of the large unutilised capacity 
of the Haldia and Calcutta portj 
and

(b) if so, what action is being 
taken by Government thereon, in 
details ?

THE M IN ISTER O F SHIPP-
IN G AND TR A N SPO R T (SHRI 
(VEERENDRA P A T IL ): (a) The 
Government have received a copy 
o f the Resolution passed at the said 
convention of the Central Trade 
Unions held at Calcutta on 29 
September 1981 which contains 
the said demands.

(b) The points raised at the 
convention have been receiving 
attention of the Government and 
Calcutta Port Trust. The position 
in respect of the spscific demands is 
as follow '•

(i) As regards the deeper draught
in the Hooghly River, efforts 
to improve the draught con-
tinue to be made. Calcutta 
Port Trust is drawing up a 
comprehensive scheme based on 
Hydraulic model and mathe-
matical model studies for 
improving the navigability of 
the river. A  provision for 
this scheme had been included 
in the Sixth Five Year Plan 
(1980— 85).

(ii) As regards supply of water 
from Farakka Barrage to 
Bhagirathi-Hooghly River, all 
efforts are being made to en-
sure the optimum flow o f  
water required for Calcutta 
Port.

(iii) As regards utilisation of the
capacity of Calcutta and
Haldia Ports, it is notable
that utilisation of the capacity 
of the Ports is a continuing 
exercise. In consultation 
with other Ministries and 
user agencies, every effort is 
made to allot to various ports 
maximum bulk cargo traffic 
received on account of
Govt./Public Sector Under-
takings. The quantum o f
traffic (exclusive of POL) 
handled at Calcutta and 
Haldia Ports has been showing 
an upward trend during 1981 
as compared to the traffic 
during the preceding year
1980."
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Collision of Ships at Bombay 
due to Cyclonic Storm

C)00. SHRI M. R A M G O P A L  
R E D D Y : Will the Minister of
SH IPPIN G  AN D  T R A N SP O R T  be 
pleased to state:

(a) whether a Greek cargo ship 
‘ Ioniof H ilaf’ and another cargo 
liner ’State of Bihar5 of the Shipping 
Corporation of India collided with 
each other at the Bombay port on 
November, 1, 1981 due to cyclonic 
storm;

(b) if so, full details and cir-
cumstances of the collision;

(c) damages caused due to the 
collision of ships and persons injured; 
and

(d) details thereof ?

TH E M IN ISTER O F SHIPP-
IN G  AND TR AN SPO R T (SHRI 
VEEREN D RA PATIL) : (a) A  
Greek ship Tonis X ilas’ and the ship 
’State of Bihar’ belonging to Shipp-
ing Corporation of India came in 
contact with each other on 1-11-81 
due to prevailing cyclonic storm. 
Tonis Xilas’ is a ship purchased by 
Metal State Trading Coporation 
Calcutta for scrapping.

(b) On 31st October rough weat-
her was experienced in Bombay 
waters due to a cyclone which was 
approaching the coast of Kutch. 
The danger singal was hoisted in the 
port and all movements of craft 
were stopped. The vessel Tonis 
Xilas’ dragging her anchor at about 
1830 hours and finally came to rest 
about 1.5  cables x>ff the ’State of 
Bihar’ . Although it was not known at 
that time, the, Ionis Xilas’ engines 
were out of commission and she 
was manned by a skeleton crew of 
non-technical Seamen. The port 
control was informed of the situa-
tion by the 2nd Officer of M .V. 
’State of Bihar’ but as all movements ~ 
in the harbour were suspended the 
Port Trust could not extend any

help. In the morning of 1st Nove-
mber, Tonis Xilas5 was rolling badly 
with 2 of her fenders loose and swing-
ing. She stared dragging again and 
at about 1140 hours her starboard 
side came in contact with the item 
of M .V. ‘ State 01 Bihar’. Presum-
ably due to entanglement of the 
anchor cables of the vessels, ’Ionis 
Xilas’ slid off the Port side of M .V. 
‘ State of Bihar’ and soon came to 
rest alongside her. All precautions 
were taken by “ M .V. ’State of Bihar5 
to minimise damage due to contact 
by rigging fenders etc. The two 
vessels were in constant contact with 
each other till the afternoon of 3rd 
November when at about 1400 hours 
the pilots of Bombay Port Trust 
with the help of tugs removed ’State 
of Bihar’ to a safer anchorage.

(c) and (d). No person was in-
jured on either of the vessels due to 
the above incident. However both 
ships have sustained considerable 
damage above water line but are 
not in any danger of sinking. Ex-
tensive structural damage has been 
caused to the Motor Vessel ‘ State 
o f Bihar’. The Survey of damage 
is in progress.

f ar f of f f  v t  f a i r ?

■ .
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Wages for Casual Labour

report that thousands of casual labour 
recruited recently are not being paid 
full wages as admissible to them.

(b) Does not arise.

(c) Information regarding wages 
paid to casual labour zone-wise and 
month-wise during 1981 is being col-
lected and will be laid on the table of 
the SabDa.

Ban on Appointment of Casual 
Labourers

903. SHRI BASUDEB A CH A R YA : 
W ill the Minister of R AILW AYS 

be pleased to state:

(a) wh th -ir the Railways imposed 
a ban on /8th June, 1979 on the 
appointment of casual labourers 
except in emergency caused by flood 
or accident;

902. SHRI BASUDEB ACH ARYA: 
Will the Minister of RAILW AYS be 
pleased to state: -

(a) Whether Government are 
aware that thousands of casual labou-
rers have been recruited recently for 
various jobs but they are not being 
paid wages in full;

(b) if so, the reasons o f such recru-
itment, Zone-wise; and

(c) the total amount of wages be-
ing paid to such recruited hands; 
Zone-wise, month-wise details there-
o f ?

TH E D EPU TY M IN ISTER IN 
TH E M INISTRIES O F RAILW AYS 
AND ED U CATIO N  AND SO CIAL 
W ELFARE AND IN THE D EPA R T-
M EN T OF PARLIAM EN TARY 
AFFAIRS (SHRI M A LLIK A R JU N ):
(a) Government have received no

(b) if  so, whether the said ban is 
strictly adhered to; and

(c) i f  not, reasons thereof and re-
medial steps taken therefor ?

TH E D EPU TY M IN ISTER IN 
TH E M IN ISTR IES OF R A IL -
W AYS AND ED U CA TIO N  AND 
SO C IA L W ELFARE AND IN 
TH E D EPARTM EN T OF 
PARLIAM EN TARY AFFAIRS 
(SHRI M A LLIK A R JU N ): (a) to
(c), According to instructions issued 
subsequent to the letter dated 
18th June 1979 there is no ban as 
such on engagement of casual labour 
but it has been laid down that re-
cruitment of fresh casual labour should 
be resorted to only with the prior 
personal approval of the General 
Manager.
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Introduction of Palace-on- 
1 Wheels

974., SH RI K . M ALLAN N A: 
SHRI BALASAHEB 

V IK H E  P A TIL:

Will the Minister of, RA ILW A YS 
be pleased to state:

(a) whether it is a fact that the 
introduction of the trains ‘ Palace on 
Wheels’ has suffered a setback follow-
ing its disapproval by the Indian 
tourism department as it has not been 
found upto the mark;

(b) whether it is also a fact that 
the railways had already spent Rs. 
67 lakhs on renovating the train and 
an additional amount of Rs. 40 lakhs 
were needed for completion of the 
work;

(c) whether it is also a fact that 
booking had already been made for 
the first journey following its success 
ful trial run; and

(d) i f  so, the details in this regard?

TH E D E PU T Y  M IN ISTER IN 
TH E M IN ISTRIES O F RA ILW A YS 
AND ED U CA TIO N  AND SO C IA L 
W ELFARE AND IN  TH E-  ̂
D EPARTM EN T O F P A R L IA
M E N TA R Y AFFAIRS ( SH RI 
M A L L IK A R JU N ) : (a) N o...
In launching this project,
the Ministry of Railways
have received the fullest support and 
cooperation of the Department of 
Tourism of the Govt, of India and its 
Directorates in overseas centres.

(b) The expenditure on renovation 
of coaches and related facilities is 
estimated at about 90 lakhs.

(c) No.

(d) Does not arise.

Demands raised by Union of 
Railwaymen

905. SHRI E. BALANANADAN: 
W ill the Minister of R A ILW A YS 
be pleased to state:

(a) whether one o f the recog-
nised unions of the railwaymen have 
raised certain demands in their re-
cent 55th Annual Convention and 
forwarded them to Government;

(b) if  so, details of the demands 
and Government’s decision taken 
thereon; and

(c) steps taken to meet those 
demands ?

TH E D EPU TY M IN ISTER  
IN TH E M IN ISTRIES O F R A IL -
W AYS AND E D U CA TIO N  AND 
SO C IA L W ELFARE AND IN  
TH E D EPARTM EN T O F  PAR-
L IA M E N T A R Y  AFFAIRS (SHRI 
M A LLIK ARJU N ) : (a) Yes; the
reference is apparently to the 55th 
Annual Convention held by the 
A ll India Railwaymen’s Federation 
at Mathura on 14-17th September, 
1981.

(b) The resolution mainly deal 
with the following two demands:

(i) expeditious implementation 
of their io-point Charter of De-
mands adopted in Bikaner Conven-
tion; and

(ii) withdrawal of all existing 
means of automation on the Rail-
ways and to scrap the plan lor intro-
duction of further computerisation.

(c)-The demands have been 
examined in accordancc with the ex-
tant policy of the Government and
suitable reply has already been, given
to the A ll India Railwaymen’s Fede-
ration on 24-10-1981.
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Demurrage and Wharfage 
Charges

qo6. SHRI E. BALANANDAN: 
W ill the Minister of RA ILW A YS 
be pleased to state:

(a) whether Government main-
tain any company concern-wise ac-
count of demurrage and wharfage 
charges received/foregone to identify 
them;

(b) if so, details thereof for the 
last three years; and

(c) if  not, the reasons thereof?

T H E  D E PU T Y  M IN ISTER  
IN TH E  M IN ISTR IES O F R A IL -
W AYS AND ED U CATIO N  AND 
SO C IA L W ELFARE AND IN TH E 
D EPARTM EN T O F PARLIA-
M E N TA R Y  AFFAIRS (SHRI 
M ALLIK ARJU N ) : (a) No.

(b) Does not arise.

(c) Since there are a large number 
o f stations on Indian Railways open 
for goods booking and since a large 
number of companies/concerns have 
transactions at many of the stations, 
it is neither practicable nor desirable 
to maintain company/concern-wise ac-
count of the demurrage and wharfage 
charges received /foregone.

Educational Consultancy Service

907. SHRI K . LA K K A PPA: Will 
the Minister of EDU CATION  
AND SO CIAL W ELFARE be plea-
sed to state:

(a) whether it is proposed to set 
up an Educational Consultancy Ser-
vice to provide within India, in-
creasing technical and academic 
educational facilities to students 
o f Afro-Asian countries and assist 
them in sett'ng up and staffing simi-
lar institutions in their own 
countries;

(b) if  so, what are its salient 
features;

(c) whether the modalities of the 
scheme have been worked'out and if  
so, the details thereof; and

(d) whether Indian students will 
be able to derive any benefits out o f 
this scheme and if  so, how?

TH E  D E PU T Y  M IN ISTER  
IN TH E M IN ISTRIES O F 
R A ILW A YS AND E D U CA TIO N  
AND SO CIAL W ELFARE AND 
IN TH E D EPARTM EN T O F P A R -
L IA M E N TA R Y  AFFAIRS (SHRI 
M A L L IK A R JU N ): (a) and (b) An 
Educational Consultancy Company 
under the name of ’ ’Educational 
Consultants India Ltd.”  has been 
registered and incorporated in Delhi 
on June 17, 1981. The Company 
would offer educational consultancy 
service to a number of agencies such 
as Governments and educational 
institutions of developing coun-
tries, funding organisations like the 
World Bank/Asian Development 
Bank, International agencies like 
the U N ESCO  and ESCAP as well 
as to Government of India in the 
context of its technical asssistance/ 
economic cooperation programmes. 
Education in this context would 
cover the entire spectrum of general 
as well as professional education and 
training.

(c) The Company is yet to work 
out the modalities of its functioning.

(d) Since the Company will offer 
consultancy scrvice also to Indian 
educational institutions, the Indian 
students will naturally be benefitted.

Loss of First Term of Delhi 
University due to Elections etc.

908. SHRI K . LA K K A PPA: 
Will the Minister of ED U CATIO N  
AND SO CIAL W ELFARE be 
pleased to state.

(a) whether First Term of aca-
demic year is lost as a result of
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ciecuons etc, in the undergraduate 
colleges of Delhi University;

(b) whether there has been loss 
of teaching time due to indiscipline 
amongst students and Jack o f co-
operation between teachers and stu-
dents; and

(c) if  so, what steps have been 
taken by the Administration to 
impart trouble free education to the 
students ?

TH E D EPU TY M IN ISTER IN 
T H E  M IN ISTRIES O P R A IL -
W A YS AND E D U CA TIO N  
AN D  SO CIAL W ELFARE AND 
IN  TH E D EPA R TM EN T O F 
P A R LIA M E N TA R Y  AFFAIR S 
(SHRI M AILKARJUN) : (a)
According to the information fur-
nished by the Delhi University, 
students Union election is held 
annually during the first term. 
Classes are not suspended during 
the elections. However, in the 
Colleges it is possible that some 
teaching periods are lost.

(b) and (c) The University of 
D elhi has a large number of post- 
grauate departments, besides 64 
colleges and institutions affiliated 
to, or maintained by it. Problems 
do arise in one or the other of these 
units occasionally, which involve, 
In some cases, disturbance in the 
regular teaching programmes. 
Efforts are made to find solutions to 
such problems as and when they 
arise. •
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Non-conducting of Annual Exa-
minations by Universities due 

[to disturbances

* 912. PROF. N AR A IN  CHAND
PARASH AR: Will the Minister
of E D U CA TIO N  AND SO C IA L 
W ELFARE be pleased to state:

(a) the names of the Universities 
where annual examinations could 
not be held for Degree and Post-
Graduate classes on schedule on 
account of disturbances on the cam-
puses in 1980-1981 and 1981-1982;

(b) the period of closure of the 
Universities in each case; and

(c) the steps taken by Govern-
ment and the U .G.C. for improving 
the situation?

TH E D EPU TY M IN ISTER 
IN TH E M IN ISTRIES O F 
R A ILW A YS AND E D U CA TIO N  
AN D  SO CIAL W ELFARE AND 
IN  TH E D EPARTM EN T O F PAR-
LIA M E N TA R Y  AFFAIRS) (SHRI 
M ALLIKARJU N ) : (a) and (b). 
The information about State Uni-
versities which are behind schedule
in holding the 1980-81 examinations,
and the period of closure, if any, of 
such universities due to disturbances 
in the campus duiing 1980-81 and 
1981-82 is n ot maintained by Cen-
tral Government. So far 21s Central

Universities are concerned, accor-
ding to available information, the 
position is as follows:—

(i) The examinations in all Cen-
tral Universities due at the 
end of the 1980-81 academic 
session have been held as per 
schedule, except in the Aligarh 
Muslim University and the 
Banaras Hindu University.

(ii) The Aligarh Muslim Uni-
versity was closed from 
31-1-1981 to 8-3-1981, and 
again from 20-5-1981 to 
17-8-1981 (including the 
summer vacation); the Bana-
ras Hindu University was 
closed from 1-4-1981 to 
22-4-1981; the Hyderabad Uni-
versity from 8-2-81 to
27-2-1981; and the Jawah arlal 
Nehru University from 
16-11-1980 to 3-1-1981 (in-
cluding the Christmas vaca-
tion).

(iii) The 1981-82 examinations
are not yet due and the 
question of any delay in
holding these examinations
does not arise at this stage.

(c) The reasons for disturbances 
in the academic programmes o f 
universities are generally local 
incidents. The rescheduling of the 
programmes including conduct o f 
examinations has to be done by the 
universities themselves depending 
upon the extent of time lost due to 
the disturbances. The 1980-81 exa-
minations of the Aligarh Muslim 
University are in progress and are 
expected to be completed shortly.
The 1981 examinations in Arts, 
Social Sciences and Commerce of 
the Banaras Hindu University 
would commence in December, 
1981/January, 1982.



Written Answers NOVEMBER 26, 1981 Written Answers 308

Contribution of India to Endow-
ment Fund of U.N. University

913. SHRI CHINGW ANG 
K O N Y A K  : Will the Minister of 
ED U CATIO N  AND SO CIAL 
W ELFAR E be pleased to state:

(a) the amount of contribution 
by India to the endowment fund of 
the United Nations University; and

(b) the benefits flowing out of it 
:and likely to benefit India ?

TH E D E PU T Y M IN ISTER 
IN  THE M IN IST R IE S O F 
RAILW AYS AND E D U CA TIO N  
AND SO CIAL W ELFARE AND 
IN  TH E D EPARTM EN T O F 
PAR LIAM EN TA R Y AFFAIRS 
(SHRI M A L L IK A R JU N ): (a)
U.S. Dollar 7,50,000.

(b) While the University is a 
community of international scholars 

serving the whole world, its research is 
strongly oriented towards the needs 
of developing countries. Its three 
initial programmes deal with 
world hunger, human and social 
develoment and the use and ma-
nagement of natural resources. 
India, being one of the developing 
countries is, therefore, expected to 
benefit from the programmes of 
the University.

Iraq agrees to the Claims for 
Cost Escalation for Projects 
being Implemented by Indian 

Companies

914. SHRI N. E. H O R O : Will 
the Minister of EXTERN AL 
AFFAIRS be pleased to state:

(a) whether it is a fact that Iraq 
has agreed to consider claims for 
cost escalation for projects being 
implemented by Indian companies 
and to provide war-risk insurance to 
their workers and equipment; and

(b) if so, the details in this 
regard ?

THE M IN ISTER O F E X T E R -
N AL AFFAIRS (SHRI P. V. 
N ARASIM H A R A O ): (a) and
(b). A t the 7th Session of the Indo- 
Iraq Joint Commission recently 
held in Baghdad on October 21-22, 
198 r, the question of compe nsation 
to Indian contractors operating in 
Iraq was discussed. The Indian side 
requested the Iraqi side to consider 
expeditiously the question of com-
pensation to the Indian companies 
for legitimate claims of escalation of 
of costs and extension of time. 
The Iraqi side suggested that claims 
should be filled with concerned 
organisations and promised that the 
subject will be considered and dis-
cussed with competent organisations 
and would be solved according 
to the general conditions of the 
tenders and the central instructions 
that will be issued in this field, in 
accordance wit the request of Indian 
firms.

In the agreed minutes signed by 
the Ministers o f the two countries, 
it was noted with satisfaction that 
despite the special circumstances 
prevailing, the Indian companies 
have maintained their presence in 
Iraq and are doing their utmost to 
complete the jobs entrusted to them.

With regard to the question of 
war risk, the Iraqi side explained 
that their government lias already 
issued instructions that an insurance 
cover up to US 360,000 for foieign 
experts and US $30,000 to 
foreign workers from friendly 
countries will be provided free of 
cost in case of injury, disability or 
death on account of war. The 
extent of compensation would he 
determined according to the pres-
cribed norms.

Details of Indians who have been 
affected on account of the war have 
already been handed over to the 
Iraqi side for taking up the m atter 
with the appropriate authorities as 
early as possible.



Alleged  Discrimination  with 
Medical Graduates  sponsored 
by Delhi University to  LLRM, 
Medical  College*  Meerut

9\5- SHRI  CHINTAMANI 
JENA : Will the Minister of EDU-
CATION AND SOCIAL  WEL-
FARE he pleased to state:

(a) whether it is a fact  that

t T S , Grac*uates  from 
LLRM, Medical College, Meerut, 
who were sponsored by the Delhi 
University in i97j for want  of

seats xn the  Medical  College 
in the capital, are  being discri- 
mrnated by the Delhi  University 
in the Post-Graduate Screening T«t 
of Faculty  of Medical Sciences;

(b) if so, the reasons therefor;

(c) whether these Medical Gra-

vv k  6., represented to the

SCe,,°̂ JDc,.hi University 
and the Education Ministry against 
such discrimination, and

v,*so, the action proposed to 
be taken to remove the hardship thus 
caused to these Delhi students ? ■

TMTtot7 DEfUTY  MINISTER
f ministries  OF

ÂĴ WAYS  AND  EDUCA-
TION AND SOCIAL  WELFARE1 
AND IN THE  DEPARTMENT 

?La rp «  P̂ARLIAMENTARY
IUNVf  L MALLIKAR-JUN):  (a) No, Sir.

(b)  In order to meet the in-
creasing  demand for admission 
to medical colleges from the stu-
dents of Delhi, it was decided  in 
consultation with  the Govt.  of 
Uttar Pradesh, that 50 students from 
Delhi would  be admitted each 

yfV° Medical College
of the  Meerut University 0-orn

J I975'  The students so
admitted to the  LLRM Medical
College  are the students of the
Meerut University  and therefore, 
y do nr)t qualify foi  considera-

3°9  Written Answers AGRAHAYANA

tl?\  ,/.he internal candiditc4 
of the Delhi University.

(c)  and  (d).  Representations 
made by these students ’suggestimr 
that they should be considered as 
internal candidates or the purpose 
of admission to  Post-Graduate 
courses were considered by the Uni-
versity. However, the University 
did not find it feasible to accept 
their demand.

5f 1903 (SAKA) Written Answers  gro

Consensus  at  North-South 
Summit to create a Fund for 

Energy Developments

916.  SHRI  MADHAVRAO 
Will the  Minister of 

EXTERNAL  AFFAIRS  be 
pleased to state:

(a)  what consensus was evolved 
at the North-South  Summit meet 
held in Cancun in October this year 
on the proposal to create a fund to 
meet the energy development needs 
of the Third World; and

_ (b) what follow up action  is 
being taken in the light thereof by 
Government of India ?

THE MINISTER OF EXTER-
NAL  AFFAIRS  (SHRI  PV 
NARASIMHA RAO): (a) and (b)'. 
At Cancun, the participants stressed 
the need for increase energy  in-
vestment  in developing counties 
from both private and  official 
sources.  Many  participants ex-
pressed  support for  expanded 
energy  lending in  developing 
countries by the  World  Bank.
In this respect, the  establishment 
of an Energy Affiiliate was advoca- 
cated and no one opposed the idea. 
It is proposed to continue further 
discussions on this subject in the 
relevant forum of the World Bank.
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Booklet- entitled “ Soviet Military 
Power55

917. SHRI R. L. BH ATIA: W ill 
the Minister of E X TER N A L 
AFFAIRS be pleased to state:

v (a) whether Government’s at-
tention has been drawn to the 
latest booklet entitled “ S O V IE T  
M IL IT A R Y  PO W ER55 published 
recently by the Pentagon;

(b) whether this booklet has listed 
India as ‘ One where there is a major 
concentration of Soviet and East 
European military advisers’ ;

(c) if  so, Government's reaction 
thereto ?

TH E M IN ISTER  O F E X T E R -
N A L AFFAIRS (SHRI P. V. 
NARASIM H A R A O ): (a) Yes, Sir. 
The attention of the Government 
has been drawn to the booklet 
entitled “ Soviet Military Power”  
published by the US Department 
o f Defence.

(b) In this booklet India is erro-
neously shown as one of the coun-
tries where there is a major concen-
tration of Soviet military and civilian 
advisers.

(c) Our Embassy in Washington 
took up the matter with the US 
Department of State under instruc-
tions. The Department of State 
conveyed its regrets orally to our 
Mission for the errors in the booklet.

Shifting of Carnac Runder Goods 
Depot (Bombay)

918. SHRI A. T . PA TIL: Will 
the Minister o f R A ILW A YS be 
pleased to state:

(a) whether the Railway Ad-
ministration has closed Carnac Bun-
der Goods Depot (Bombay) of Wes-
tern Railway and shifted it to Wadi 
Bunder (Bombay) where Central 
Railway Goods Depot is already func-

tioning, without making any pro-
vision for Western Railway forward-
ing and clearing operations at Wadi 
Bunder;

(b) whether it is a fact that 
the work o f  forwarding and clearing 
of goods at Wadi Bunder is already 
in a state of congestion, causing a lot 
of delay both in forwarding and 
clearing goods traffic; and

(c) if  so, what arrangements and 
provisions are being made and pro-
posed to be made to facilitate the 
smooth and speedily movements o f 
goods to and from Wadi Bunder 
and what is the interim arrange-
ment therefor?

la ** '

TH E D EPU TY M IN ISTER 
IN  TH E  M IN ISTR IES O F R A IL -
W AYS AND E D U CA TIO N  AND 
SO C IA L W ELFARE AND IN TH E 
D EPA R TM EN T O F P A R LIA -
M E N TA R Y  AFFAIRS (SHRI 
M ALLIK A R JU N ) • (a) Not yet.

(b) No, on the other hand, the 
goods shed capacity is spare.

(c) Does not arise.

k

Delhi-Panipat double Track

919. SHRI B. D. SINGH: Will 
the Minister o f R A ILW A YS be 
pleased to state:

(a) whether it is a fact that large 
number of people come to Delhi 
daily from nearby Narela, Sonepat, 
Panipat, etc. by trains;

(b) whether it takes a long time 
to and from Delhi due to slow- 
moving trains and non-existence of 
double track;

(c) i f  so, whether electrified double 
track up to Panipat is mooted?
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TH E  D E P U T Y  M IN ISTER  
IN  TH E M IN ISTR IES O F  R A IL -
W AYS AND E D U CA TIO N  AND 
SO C IA L  W ELFARE AN D  IN  TH E 
D EPA R TM EN T O F PA R LIA -
M E N T A R Y  AFFAIRS ( SHRI 
M A LL IK A R JU N ): (a) Yes.

(b) and (c). There is already 
double line between Delhi and 
Sonepat. Electrification of this 
track is not planned at present.

Howi*a-Amta Rail Line

920. SHRI N ARAYAN  
CH O U BEY: W ill the Minister of 
R A ILW A YS be pleased to state:

(a) whether Government have 
recently passed orders for slowing 
down the activities on the Howrah- 
Amta Railway;

(b) if so, the reasons thereof;

(c) whether labours engaged in 
the construction work are going to 
be retrenched; and

(d) if  so, the number thereof?

TH E D EPU TY M IN ISTER 
IN TH E M IN ISTR IES O F  R A IL -
W AYS AND E D U CA TIO N  AND 
SO CIAL W ELFARE AND IN TH E 
D EPARTM EN T O F PA R LIA -
M E N T A R Y  AFFAIR S (SHRI 
M A LLIK A R JU N ): (a) The South 
Eastern Railway has had to slow 
down the work on engineering side.

(bj Paucity of funds.

(c) No retrenchment is envisaged. 
For the present, the surplus labour 
from the Project is being spared for 
utilisation on other works.

(d) Does not arise.

(Interruptions)**
1a hrs.

M R. SPEAKER: Nothing is going 
on record.

(Interruptions)**

M R. SPEAKER: Nothing will 
go on record without my permission. 
This is very bad, absolutely bad.

(Interruptions)

) 1
OTfrar,

% awr «rrc ^

I  . • *

• ^

. [ ------A  l j * *

: stpt fsra vx.
I

: ar'̂ P
farr |  1

A. * a**-*-* ^jy*\
. t

w w r  ifforc
q ff  m  srh: jt1*r

I will consider tliat. No tiling has 
been rejected up till now.

(Interruptions)

Mr. SPEAKER: Not allowed. 
There is no question. This is nothing.

**Not Recorded.
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w ft Trn anrot (f^^rrr) : 

fa fs r^  w * i t  f^ T  »wt |  sfrc
STa^T ST^VT % ^T̂ 'T TfifT |  1 ^

*T f?rf I  . . .

«rar̂ T ^T
*T3T Ti|T f> I . . I have already 
asked for facts.

sft t f t  Jrnr?> : *vr
*roi 5f̂ r *n*rar| q-̂ T ?rfr fVvT |  1

-r 1* ^  .
?rff

t» f P  I am getting the facts-

«ft TFT STFTCft : STSRTT s P?ff 
^  W  fa*T SiTcfl I, STFT 

1 1

WS?9T»r^9W : *3RTT ^T
q̂ T I , T̂ <T5IT f̂HT T̂ T g I

sft *T*ft TT*T w t  : =RT ^

*t pt  % sflfetf i ? m w | ?  

: f f , ?rr »wr |  i
I  am getting the facts.

sft *  fat? V$W* (sn^FfT ) : 
% thjhRi^ ĉiT?ft ^  ĉ̂ rncft 

^  if ^  zfr^nT '̂ 3n lf  ^T Tf\ | , 
/  ^  % g f t  if tfT^R T̂T 3R  T$ g . • •

M R. SPEAKER: No; nothing 
doing. Not allowed. I have called 
Shri Daulatram Saran. I cannot 
take cognizance of every news item

. . . (unrare) . . .

»ft t t *t h t t ^ (^5) :
?R^R 3TTT ^  ^ '^TfT^

aTl^f ?TRT ?n f̂l STffi ^ ^ T R i

*isr frff ^  îicfl, ^  ^  ^ a r  
Sf ?tt  *?-<r eft | , f^fT *fi -ca ’̂rt'

|  *T>T if? *R^T a*fl 5TRI

^  $T<fl |  •

M R. SPEAK ER : W hat do you
want to say ? What is your point

oforder ?
{Interruptions)

TT*f HTTH : T̂T̂ TT
^5fr °FT ^ncfr °FT ^  SRf^VTT

*r$efl | ,  v  f?wr 'fa t  

t . . . .  -

{Interruptions)**

Mr. SPEAKER: Nothing is going 
on record. We are daily discussing 
everything.

{Interruptions)**

SHRI SATYASADHAN
C H A K R A B O R T Y  (Cacutta South): 
I have given notices of an Adjour-
nment Motion and a calling 
Attention Motion regarding acute 
food shortage in Tripura.

M R. SPEAKER: You give me a 
notice regarding some motion.

{Interruptions)

M R. SPEAKER: Nothing.

{Interruptions)

M R. SPEAKER: I have not dis-
allowed. I have not disallowed your 
motion. I have not disallowed that. 
W hy should you do it ?

SHRI H ARIKESH  BAHADUR 
(Gorakhpur) : The Government 
is not going to provide security to 
political leaders.

**N ot recorded.
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. M R. SPEAKER : You a*k for
.--.ecurity. . W c w ill see.

SHRI H ARIKESH  BAH ADUR: 
It: has come in the newspapers and 
you are not taking note ol it.

MR. SPEAKER : I cannot take 
cognizance of every news item that 

appears.

{Interruptions)

12.06 hr s. '

PAPERS LAID O N  THE 
TABLE

A n n u a l  R e p o r t  o f  C h i t t a r a n j a n
N a t i o n a l  C a n c e r  R e s e a r c h

C e n t r e , C a l c u t t a  f o r  1979-80 
w i t h  a  s t a t e m e n t  d e l a y

TH E M IN ISTER O F HEALTH 
AND F A M ILY W ELFARE (SHRI 
B. SH AN KAR AN AN D ): I beg to lay 
on the T able:

(1) A  copy of the Annual Report 
(Hindi and English versions) 
of the Chittaranjan National 
Cancer Research Centre, 
Calcutta, for the year 1979-80 
along with Accounts and the 
Audit Report thereon.

(2) A statement (Hindi and 
English versions) showing 
reasons for delay in laying 
the papers mentioned at (1) 
above.

[Placed in Library. See No. LT- 
2935/8 i]-

A n n u a l  R e p o r t  a n d  R e v i e w s  
T h e r e o n  f o r  1980-81 i n  r e s p e c t  o f  
In d i a n  I n s t i t u t e s  o f  T e c h n o l o g y  

a t  B o m b a y , D e l h i , K a n p u r  a n d  
M a d r a s

THE | M IN ISTER f OF STATE IN 
TH E M INISTRIES O F EDU CA-
T IO N  AND SO CIAL W ELFARE 
(SHRIM ATI SHEILA KAUL) :
I beg to lay on the Tabic:

(1) (i) A  copy of the Annual
Report (Hindi and

English versions) of the 
Indian Institute of Tech-
nology, Bombay, for the 
year 1980-81.^

(ii) A copy of the Review by 
the Government on the 
working of the Indian 
Institute of Technology', 
Bombay for the year 
1980-81.

[,Placed in Library. See 
No. LT-2936/81].

(2) (i) A  copy of the Annual
Report (Hindi and 
English versions) of the 
Indian Institute o f  
Technology, Delhi for 
the year 1980-81.

(ii) A  copy of the Review by 
the Government on the 
working of the Indian 
Insititute of Technology, 
Delhi, for the year 1980-81 „

[.Placed in Library. See 
No. Lr-2937/81].

(3) (i) A  copy of the Annual
Report (Hindi and Englisht 
versions) of the Indian 
Institute of Technology, 
Kanpur, for the year
1980-81-Parts I & II.

(ii) A  copy of the Review by 
the Government on the 
working of the Indian 
Institute of Technology, 
Kanpur, for the year
1980-81.;

[Placed in Library. See 
No. LT-2938/81].

(4) (i) A copy of the Annual
Report (Hindi and 
English versions) of the 
Indian Institute of Tech-
nology, Madras, for the 
year 1980-81.
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(ii) A  copy of the Review 
(Hindi and English 
versions) by the Govern-
ment on the working of 
the Indian Institute of 
Technology, Madras for 
the year 1980-81.

[Placed in TLibrary. See 
No. LT-2939/81].

AN HON. M EM BER : You are
n ot doing it because the G overnm en t 
is involved .

(.Interruptions)

M R. SPEAKER : I don’t care. 
"Why should I care whether Govern-
ment is involved or not ? Why should 
I care for Government ? What have 
I to do with Government ?

N o t i f i c a t i o n s  u n d e r  C u s t o m e r s  
A c t , 1962.

TH E D EPU TY M IN ISTER IN 
TH E  M IN IST R Y  O F FINANCE 
SHRI M AGANBHAI BAROT) : 
I beg to lay on the Tabic a copy 
each ol the following Notifications 
(Hindi and English versions) under 
section 159 of the Customs Act, 
1962

(1) GSR 606 (E) published in 
Gazette of India dated 
the 17 th November, 1981 
together with an explanatory 
memorandum regarding re-
vised rates of exchange 
for conversion of Dutch Guil-
ders and Hong Kong Dollars 
into Indian currency or vice- 
versa in supersession of 
notification dated the 1st 
October, 1981.

(2) GSR 608(E) published in
gazette of India dated
2 oth November, 1981
together with an ex-
planatory memorandum re-
garding revised rate of ex-
change for conversion of 
Pound S terlin g  into Indian 
currency or vice-versa in super-

session of notification dated 
the 1 st October, 1981.
[Placed in Library. See 
No. LT-29^/81.]

D r u g s  a n d  C o s m e t ic s  1s t  A m d t.
R u l e s  1981

THE M IN ISTER OF STATE 
IN THE M IN IST R Y  O F H EALTH  
AND F A M ILY W ELFARE (SHRI 
N IH A R RANJAN LASKAR) : 
I beg to lay on the Table a copy 
of the Drugs and Cosmetics {First 
(Amendment) Rules, 1981 (Hindi 
and English versions) published in 
Notification No. G .S.R. 478(E) in 
Gazette of India dated the 6th August, 
1981, under section 38 of the Drugs 
and Cosmetics Act, 1940. [Placed
in Library. See No. LT-2940/81]

R a i l w a y s  R e d  T a r i f f  (2n d  &  3RD 
A m d t .) R u l e s , 1981.

THE D EPU TY M IN ISTER IN 
TH E M INISTRIES O F R A IL -
W AYS AND E D U CATIO N  
AND SO CIAL W ELFARE 
AND IN TH E D EPART-
M EN T OF PA R LIAM E N TA R Y 
AFFAIRS (SHRI M A L L IK A R -
JUN) : I beg to lay on the Table a 
copy each of the following Notifica-
tions (Hindi and English versions) 
issued under section 47 of the Indian 
Railways Act, 1980:—

(1) The Railways Red Tariff 
(Second Amendment) Rules, 
1981, published in Notifica-
tion No. GSR 829 in Gazette 
o f India dated the 5th Septem-
ber, 1981.

(2) The Railways Red Tariff 
(Third Amendment) Rules 
1981, published in Notifica-
tion No. GSR 904 in Gazette 
of India dated the 3rd Octo-
ber, 1981.

[Placed in Library. See No. LT-2942/
81] ‘ '
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MR. SPEAKER : Galling Atten-
tion. Shri P.K. Kodiyan.

rnm jnncftn? (fRtaTarrc):

STFT I n

3IT TfT g I  STPT ?T 5r% W3cT 

■ 1̂  * ^ fa <T3,T3T

 ̂ ftsrfa 5TfsT VTPTV | tftt

r̂fsrv̂f frr̂ r̂| i srm

TT W  *Ffar̂l   ̂  'JIT 7$ 

t  i

There should be a contradiction 
’from Government.

MR.  SPEAKER : There is no-
thing. It is absolutely false. Nothing 
<doing. It is absolutely baseless.

*ft  TOP"  : 5BTPT Vrftl

 ̂  ̂  T| I I  ?râTTf  ^ *TRT 

11

wr wt  ̂ ̂fl 4i<si«rr<  3r

t, ^ Jr | i

«ft TT#fr vqrr  : fan w^r- 

wt *r wr ̂  srar m  | i

irowi *|fcror ;  tt̂tt sf), stft 

wlr *rrf«r*flr  ̂ ^ ftrar *>%

?r *rrr  w  ?1, ?rh  jyf 

 ̂i m  *rnr % *r*5R v̂-

ẑ\ *r *\t% I, ?f1 ^  ̂

q?ir | fr m  wr ̂ r-5TT $1»rr i far* 

fâ rr-̂ «T7 ir̂r  t| f i 
We are taking up the subject in 
"the Business Advisory Committee, 
-wad you are unnecessarily trying to 
harangue me and the House.

'  (Interruptions)*m

MR. SPEAKER : Nothing is go-
ing on record.

(Interruptions) **

MR. SPEAKER : Is this the way 
you should behave in this House all 
the time?

(Interruptions) **

«ft Tjfte  * (̂fR̂TTT) :

5|̂ tt aft <r q̂ r  r̂?rr ̂  w  

t ?  . *

*• (w ĵV*-) *V«»- ‘***>

>* ljH Jti h ls*

[- -S **

HW9T  : £r  ^ ̂rr̂T i

Give me in  writing.  I will find 
6ut the facts.

Tffa ^  q̂ T

«fl  ft  | i

S+ii> lSjI  :  iVti) j)i]

MR. SPEAKER : I cannot be-
lieve in news items. Please give me 
the facts.

(Interruptions) ••

MR. SPEAKER : Mr. Kodiyan.

(Interruptions)**

MR.  SPEAKER : You h»v« 
transgressed your limits. You are 

unnecessarily  transgressing  your

♦♦Not recorded.
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With 9 view to dealing with a 
difficult situation effectively Go-
vernment took a number o f measures 
relating to the management o f  sup-
ply and demand for essential com-
modities. The policies adopted 
emphasised increase in production, 
strengthening o f the public distri-
bution system, import of essential 
commodities in short supply and 
appropriate monetary and fiscal 
measures. The State Governments 
are enforcing the provisions o f the 
Essential Commodities Act and 
similar other legislations to curb 
the malpractices indulged in by anti-
social elements.

In the contest o f a continuing 
worldwide inflationary trend, a de-
cline in the rate o f inflation in our 
country indicates the effectiveness 
o f the policies adopted by Govern-
ment. ,

I assure hon’ble members that- 
Government attaches considerable 
importance to the availability of 
essential commodities at reasonable 
prices and would seek the coopera-
tion of Hon’ble members in the tusk 
o f lair distribution and checking of 
malpractices. Further measures as 
and when felt necessary would be 
taken by Government.

' SHRI P. K . K O D IYA N  : The 
hon. Minister has claimed in the 
statement that the rate of inflation 
has come down and he has given 
some figures. I do not want to enter

* into an argument with the hoh. 
Minister with regard to the inflatio-
nary rate. But I only want to point 
out that this kind of point to point 
comparison of wholesale price in-
dex and then coming to a conc usion 
that inflationary rate has come down 
so much, is, in fact, an attempt to 
cover up the reality of the situation.

of EasfntiaZ
Commodities (CJl.)

The rate of inflation wait s teady 
high in the previous year. It catne 
to more than b o  . s per cen t in  i960. 
I am talking about die average rate

• o f increase in the inflation because 
a common man purchases things 
throughout the whole year. Some-
times, the price will be low and some-
times high. Therefore, in order to 
get a coirect picture of the infla-
tionary rate, one has to take into 
account the average rate o f annual 
increase in the inflation. I f  you exa-
mine this on the basis o f an average 
rate o f increase, then you will see 

'th at there has been an increase o f  
about 15 per cent in the current year
1981. This has been super-imposed
on the average increase o f $0.2 per 
cent registered in 1980. I do not deny 
that there has been a decline in the 
inflationary rate, but this decline 
has not been substantial. Whatever 
be the superficial decline in the in-
flationary rate, these are related to 
the wholesale price index. But, *<> 
far as the common man is concerned, 
he has to buy from the retail shops in 
the market, where this so-called dec-
line in the wholesale price index is 
not at all reflected.

When the ruling party contested 
the elections in 1980, the retail price 
of essential commodities was taken 
as a major issue in order to attract 
the support of the voters. I  have 
here with me a poster, which was 
then circulated by the ruling party, 
which pointed out that, while the 
price of onion in 1977 was Rs. r .50 
per kg, in December 1979 it rose to 
Rs. 5 per kg. The prices o f various 
other essential items are also mention-
ed there. But what is the position 
of onion in November 1981 ? While 
in 1979 it had gone up to only Rs. 5 
per kg, now it is Rs. 6 or even tnott  
than that. Only the other day, one 
hon. Member of the other House 
came to the House with a garland of 
onions to register his protest.

It was stated that in Delhi the Go- 
£3.14 hr*. vernment had taken steps to distri-

bute onion at the rate of Rs* 2 *5* 
[M b,DbpUt Y Spba KSR in the Chair] per kg through the fair price ahojft.
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THE MINISTER OF AGRI-
CULTURE AND RURAL RE-
CONSTRUCTION AND IRRIGA-
TION AND CIVIL SUPPLIES 
(RAO  BIRENDRA  SINGH) : 
Rs. 1.50 per kg.

SHRI P. K. KODIYAN : But
it is not  available at that price. 
When my people went to the Super 
Bazar to buy onion, it was not 
available at all. So, we had to 
purchase it from the open market, 
where the price is more than Rs. 5 
per kg.

I may say for the information of 
the hon. Members that the price of 
not only onion, but other essential 
items also, have gone up considerably. 
I give you below the comparison :

Commodity Ruling price

January Novem- 
1980  ber 1981

* ■ Rs. Rs.

Rice (superior 
variety) 5-75 6-75

Dhal . 4-75 6.50

Vanaspati  . 915 14.25

Postman  (refined 
groundnut  oil)

4 ĝ-  '  . 53-50 90-92

Cooking gas  . 40.00 50.55

Kerosene (per litre) i-54 1.82

Soap . 1.40 2.20

So, when the hon, Minister comes 
with figures  of the  inflationary 
rate coming down and even describ-
ing it as an achievement, some people

even claim it to be a miraculous 
thing that when the entire world 
is suffering on account of this infla-
tionary spiral, our country is able to 
bring down the inflationary rate so 
much that it has become a one-digit 
figures, In other words, it has been 
âle to bring it down to one digit 
figure.  It is, of course, a miraculous 
achievement according to them. But 
so far as the common people in this 
country are concerned, they continue 
to suffer from high prices and scarcity 
of essential commodities. What is 
your reply to this ?  I think it wa» 
during the last Session the hon. 
Finance Minister said that even though 
there has been a decline in the 
wholesale price index, it may not 
immediately get reflected at the retail 
level. That is a fact, it may take 
some months or even 8 months to
10 months. Suppose, after 10 months 
this gets reflected in the retail prices 
and the retail prices are reduced. 
Suppose for arguments sake we agree 
that prices are reduced after 10 
months. During this period of 10 
months what shc uld the people do? 
Should they be eating the figures 
supplied by the Minister and seeing 
how the inflation is coming down 
from two digits to one digit, a mira-
culous achievement in the context ol 
the world situation of high inflation ? 
Sir, this is not a question of mere 
political propaganda. It is a question 
ofjustliving,andaright to live. And 
with whatever means are available, 
so far as the common man is con-
cerned, he has the right to live 
at least with two square meals a 
day. The Government has utterly * 
failed to provide this, I should say. 
Why ? Because they have deliberately 
abstained themselves from their res-
ponsibility of making available to the 
people of this country the essential 
commodities of life at controlled 
prices, at reasonable prices, by taking 
measures which would enable the 
Government to have full control 
over the production and distribution 
of essential commodities. It is here 
that the Government has failed, and 
faile  miserably. Though in the 
Statement the hon.  Minister talks



about the public distribution system 
and strengthening of that system etc. 
etc., as a matter of fact I should 
tell you that there is no such public 
distribution system in this country. 
Public distribution system does not 
mean the number of fair price shops 
opened. The Ministers have always 
been telling us, and especially the 
Finance Minister has been telling, 
that the number of fair price shops 
have been going on increasing. Now 
the latest figure given is 2,97,000 
fair price shops. First of all, these 
2,97,000 fair price shops in a vast 
country like ours are not enough to 
take care of the entire population. 
Apartfrom that, whatis the guarantee 
that these fair price shops are supplied 
with essential commodities even in 
Delhi under the very nose of the 
Ministers of Civil Supply and Agri-
culture ? When we go to the fair 
price shops, many things are not 
available in Delhi. There is a report 
which appeared in Yesterday’s 
Times of India. It says that Delhi 
Administration is considering to reduce 
the quantity of items like wheat and 
sugar supplied through the fair price 
shops in Delhi. In the last few 
months also the supply has been less 
than the actual requirement in so 
far as wheat and sugar are concerned. 
I do not know the real position. 
I f  in the capital city of India i.e. 
Delhi we are not in a position to 
obtain the essential commodities 
through the fair price shops, then 
what would be the situation in the 
country side of India in the larger part 
of which there are no fair price 
shops'at all ? This is an attitude of 
complacency.

3*9 Rise in prices

In the statement made by the 
Minister it has been stated :

’’The state Governments are 
enforcing the provisions of 
the Essential Commodities 
Act and similar other le-
g islatio n s to curb the 
malpractices indulged in 
by anti-aociai elemen ts.5 ’
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Will the hon. Minister tell this House, 
since this party came to power how 
manyanti-socialelements who indul-
ged in malpractices, who made 
money out of the miseries of the 
people have been proceeded against ? 
How many cases have been registered ? 
How many people have been put 
to jail under the Essential Commodi-
ties Act and similar legislation ?

I wish to emphasise the point 
again of public distribution system. 
The main defect in the public 
distribution system existing to-day 
is that the production of essential 
commodities has been left in the hands 
of the private sector. For example 
the production of food grains, edible 
oil and such other items is in the 
private sector.

On other essential commodities 
too Government have no control. 
Unless the Government come; 
forward to take over the wholesale 
trade in foodgrains, take over the 
factories that produce soap and othei 
essential commodities or unless the 
Government itself comes forward to 
start industries to produce essential 
items in the public sector and to 
build a net work of effective public 
distribution system to be supervised 
by the representatives of the consu-
mers and officials together, there is 
not going to be a public distribution 
system at all. <

In the end I would like to bring 
this to the notice of the hon. Finance 
Minister who is also here.

Now, aa a result of massive 
borrowing from the IM F, the 
Government will have to take a 
number of steps. The discussion 011 
that issue is coming up in the 
House. So, I will not go into the 
details. I want to mention one thing 
here. In the Sri Lanka Parliament, 
the Finance Minister o f  Sri Lanka 
had mentioned about India’s Agree-
ment with the IM F. There was a 
discussion in the Sri Lanka P arlia-
ment about the Agreement between

AGRAHA5TANA 5, 1903 (SAKA)
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Sri L&nka and IMF.  This is the 
newspaper report which I quote :

“When ex-Prune  Minister, 
Mrs.  Sirimavo  Bandaranaike’s 
ton, Mr. Anura Bandaranaike of 
the Opposition Freedom Party 
pointed out that according to 
Indian newspapers both the Prime 
Minister, Mrs.  Indira Gandhi 
and Finance Minister,, Mr. Ven- 
kataraman  had said that no 
conditions-derogatory to the coun-
try’s self-respect or sovereignty 
had been accepted, Mr. Ronnie De 
Mel, the Finance Minister of Sri 
Lanka said, “don’t talk nonsense 
ofwhatyoudo not understand” 
and he went on to read what, he 
said, “were conditions imposed on 
India by IMF.” These, he said, 
included adoption of  realistic 
exchange rate in order to improve 
the balance of payment position, 
increase in taxation, increasing 
prices of public sector goods and 
seryiccs, cutting  down  sub-
sidies. ...”

When the Government of India is 
forced to take these steps, the result 
will be further taxation and farther 
increase in prices.  Therefore, I find 
a very bleak future so far as the 
price level is concerned and so fer
■ i -  * i  mon man’s life if con-
cerned.’

In the end, I want to put some 
specific questions.  I want to know 
whether the Government have any 
proposal to strengthen the public 
distribution system and,  if so, in 
what manner and whether  the 
Government are considering to take 
measures which would1 enable it to 
have real control over the production 
of essential commodities.  Another 
question which he is anticipating is 
about the take-over of wholesale 
trade in foodgrains,  etc.  Lastly, 
I want to know whether in the village 
areas, the rural poor, the poorest of 
the pour, who are living below the 
poverty line, agricultural workers,

share-croppers, rural artisans, etc. 
who are getting some sort of relief 
through the “food for work” pro-
gramme, whether this programme 
which was running satisfactorily in 
many States, particularly, in West 
Bengal will be re-started.

SHRI RAO BIRENDRA SINGH: 
My friend Mr. Kodiyan has raised 
certain issues with which I agree.

I agree when he says that reduc-
tion in the rate of inflation point to' 
point does not give a real indication 
about inflation  being  controlled 
wholly.

I also agree that wholesale price 
index does not prove that the com-
mon man, the consumer,, has really 
benefitted from this reduction in the 
wholesale price index.

But I regret that he has failed 
to appreciate the feet that Govern-
ment have been able to control the 
fast rising rate of inflation during the 
past.  It has come down steadily. 
Some figures have been given by my 
friend in the statement.

Hon. Members also would per-
haps be knowing that in January,
1980, the rate of inflation was 22.7%, 
as already stated. It come down to 
15.6% in January, 1981, only a 
year after this Government had taken 
over and afterwards, it  has been 
going down further,  continuausly, 
since, May,  1981. It has reached 
7.2% in October, 1981,  That  is 
a significant achievement  if the 
Hon. Member could only apply his 
mind and appreciate our efforts. 
Even in the prices of some essential 
commodities  like  rice,  coarse- 
grains, pulses, edible oils,  sugar, 
khandsari, gur etc., there has been 
appreciable fell in prices during the 
last ten weeks.

SHRI P. K. KODIYAN : Let 
us go and see in the market.
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SH RI R A O  B lk E N D R A  
SIN G H  : I will go to the market 
with you.

SH RI SU N IL M A IT R A  : 
*(Calcutta North Easst) : Where do 
you buy ?

M R. D E P U T Y  SPEAKER : You 
-Concentrate on the reply. The 
Minister is replying to Shri Kodi-
yan.

SHRI R A O  BIREN D RA 
SIN G H  i The Government have 
announced during last session that 
all essential commodity like sugair, 
which is very sensitive, would be 
sold at around Rs. 6.50 per Itg. 
during the festival season this year—  
we have said so in advance— as 
compared to over Rs. 10/- last 
Diwali.

SHRI SUN IL M A IT R A  : The 
prices of all essential commodities 
liave gone up.

SH RI R A O  BIREN DRA 
SIN G H  : Kindly supportme in my 
statement that all over the country, 
sugar was sold at less than Rs. 6.50 
that was announced by us during 
the festive season, Dussehra and 
D i w a l i .

There was a steep drop, a crash, 
In the prices of edible oils, during 
the festival season. Hon Members 
know how the prices o f groundnut 
oil, rapeseed, mustard oil and 
Vanaspati also, came down. We 

have been able to control the price 
o f Vanaspati also. In Delhi* it has 
been selling ex-factory at Rs. 192/-, 
the rate that is fixed and, over and 
.above that, there has been no diffi-
culty in people getting it at around 
Rs. 210 or Rs. 209/- per tin of 
16 1/2 Kg.

SHRI SUNIL M A ITR A  : What 
was the price in Janyary, 1980?

SHRI RAO  BIRENDRA 
SIN G H  : In January, 1980, we

had just come to power. We have 
been trying to rectify and control 
the mess that you had created.

SHRI N ARAYAN  CH O U BEY : 
(Midnapore) What was the rate ? 
What was the price then ?

RA O  BIRENDRA SINGH : 
The hon. Member has araised the 
question of the public distribution 
system hotbeingeffective. This large 
number of fair price shops that we 
have set up, to him, means nothing. 
About 63,000 new fair price shops 
have been opened since this Govern-
ment took over, in less than two years* 
time. Out of these 2,98,000 shops, 
nearly 2,40,000 are in rural areas ; 
80 per cent of these fair prioe shops 
are in rural areas and only 20 per 
cenc are in urban areas, only 59,000 
shops. Therefore, if  any one says 
that the whole country is not being 
looked after, it is only the cities that 
are paid attention to, it is absolutely 
wrong and misleading.

Food^rain is one essential com-
modity which is needed by everybody; 
nobody can live,without foodgrains. 
We are distributing a million tonnes 
every mon th for the entire population 
o f the country. This is not, a small 
matter to be able to issue one million 
tonnes of foodgrains and to distribute 
them from Iday to day. Similar is 
the case with several other essential 

. commodities.. (Interruptions) You 
' will go on criticising because this is 

your duty.

Another essential comjnodity is 
. edible oil. In the year 1977-78, 

the public distribution of imported 
: edible oil was only 52,000 tonnes. In 

the year 1978-79— I am talking about 
the oil year, November to October—  
during the Janata regime or whatever 

. it was, the distribution of imported 
edible oil fc r public was 93,000 tonnes
• and as soon as we came to power * 
in the year 1979-80, upto the end of 
October, 1980, after we had been 
in p>wer for only ten months, the 
public distribution of imparted edible
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oil at a very low price of Rs. 8.30 
or so per Kg. rose upto 3 .5  lakh 
tonnes; and in the year 1980-81, it has 
risen to 4,13,000 tonnes. It is more 
than four times of what they were 
distributing in this essential com- 
moc ity, namely, imported edible oil, 
and yet they dare say that nothing 
has been done for the consumer ;

SHRI SUNIL M A IT R A  : Prices 
are going up.

R A O  BIREN D RA SINGH : 
Prices are not going up. It is being 
sold at the same price at which 
you were selling it.

. SHRI SUNIL M A ITR A  : Your 
figures show that the prices are 
going up. (Interruptions).

R A O  BIRENDRA SINGH : I 
do not know which market you go 
to. There are several markets in 
Delhi. There are several prohibited 
areas too.

' M R .D EPU TY-SPE A K ER  : Mr. 
Birendra Singh, You are only a 
wholesaler as far as edible oil is 
concerned. The distributor is the 
State Government. (Interruptions).

R A O  BIRENDRA SINGH : 
T hat is true. In the case of edible
oil, we have been successful in keeping 
the price at a certain level. But 
you have raised one very important 
issue, Sir ; I am thankful to you. 
W e issu<? foodgrains from our Central 
stocks at a low price. It is heavily 
subsidised. The Finance Minister is 
meeting a subsidy cost of anything 
from Rs. 500 to Rs. 600 crores on 
distribution of foodgrains only. The 
distribution cost comes to slightly 
less than Rs, 400 crores. But, Sir, 
I agree that we have not yet been able 
to persuade all the States not to earn 
revenue out of this publ ic distribution 
system for which the Central Govern-
m e n t  is paying such a huge subsidy, 

hey are charging much more and we

of Essential 336-
C om m odities (C A .)

feel perhaps the State Governments 
could do away with the tax that they 
charge even on the issue o f foodgrains 
from FCI depots to the retailers. 
That could reduce the price to the 
consumers.

Sir, everytime we talk about 
raising the remunerative price offood- 
grains to farmers, there is an out-
cry from some sections of the 
House that the consumer will be 
killed and that the farmer should 
not be paid more. But, on the 
other hand, they do not realise that the 
benefit of this huge subsidy from the 
Central Government is not reaching 
the consumer. Some States are
charging the consumer much more 
than what they should— over and 
above the issue prices of the Central 
Government........

SHRI VIRD H I CHANDER 
JAIN (Barmer) : Which are the 
States ?

M R.D EPU TY-SPEAKER : Rao 
Birendra Singh, You may furnish 
some figures— at what prices you 
are supplying and at what prices 
the State Governments are selling.

RA O  BIRENDRA SINGH : 
But now we are trying to streamline 
the whole system. We are trying 
that the States should not earn 
revenues out of this at the cost of the 
consumer. This is one thing we are 
seriously looking into. 1 am giving 
serious attention to th:s. These are 
matters about which we are really 
concerned. We share the concern 
o f the Members that the consumer 
should get essential commodities 
like edible oils, foodgrains, sugar and 
other things at a reasonable rate. The 
Central Government is paying huge 
sums as subsidy but the need is that 
whatever is available should be fairly 
and equitably distributed all over the 
country and for this distribution 
the State Governments are responsible. 
We lay down the policy and we keep 
an eye on what they do. We try 
to take action wherever we find
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malpractices of a large order. But 
we also need the support of hon. 
Members from the other side of the 
House. Wherever they can point 
out that things can be improved, we 
shall be very glad and we shall be 
thankful for theirj^advice. This is 
the ach evement...

SHRI P. K . K O D IY A N  : I 
put a definite question on further 
strengthening of the public distribu-
tion system and to have control over 
the production.

R A O  BIRENDRA SINGH : 
As has been stated, the relief will 
come only through increased produc-
tion. We. are paying full attention 
to it. You know in the matter of 
agriculture our efforts are admired 
by the entire world. What happened 
when the Prime Minister went to 
Melbourne and Cancun ? All the 
countries are interested in knowing 
how she was able to achieve the 
breakthrough not only in feeding this 
vast population but also in being 
able to export substantial quantities 
of foodgrains to needy countries, and 
even are exporting on an average 5 
lakhs tonnes of rice annually and if the 
Opposition wants to close its eyes to 
what this Government has achieved...

SHRI KRISH NA CH AN DRA 
H ALDER (Durgapur) : At the 
cost of the Indian people you are 
exporting wheat and other things.

R A O  BIREN DRA SINGH: We 
are strengthening the puhlic dis-
tribution system and we want every 
nook and corner of the country to 
be covered under the public dis-
tribution system. We want to 
make the fullest use of all the laws 
that this Parliament has passed 
recently. You have helped us and 
you have supported the Essential

Commodities Amendment Bill 
which we brought and which was 
passed with the help o f the entire 
House and all sections o f the House. 
T hat was only with a view to curb 
malpractices. We shall take strin-
gent action against people indulg-
ing in hoarding and black marketing 
and other things. You should 
realise that the system to be made 
perfect needs some time and co-
operation and help from both sides 
of the House,

M R. D EPU TY-SPEAKER : 
Shri R. P. Das. You put questions 
only. Otherwise it will take a long 
time. All the points raised by 
Shri Kodiyan may be left out and 
only new questions can be put by 
you. You can also corner the
Minister. I seek your cooperation.

SHRI R. P. DAS (Krishnagar): 
Mr. Deputy-Speaker, Sir, the 
Minister has raised many points 
on a very limited question. All 
these lead to a regular debate. 
On such an occasion, I would like 
to confine to a limited sphere. 
Nevertheless; the Minister will 
be replied to as and when an ap-- 
propriate time arrives.

Now I shall take up the state-
ment laid on the table of the house 
in which it is said that Govern-
ment is concerned about the rise in 
prices of all essential commodities. 
But, Sir, you will find that inspite 
o f its being much concerned about 
the rise in prices o f spiralling o f 
prices, the common people, the 
people who live in the villages, do 
not derive any benefit from such 
high sounding words of the Govern-
ment. In the second paragraph., it 
has further stated that the Govern-
ment has been able to contain the 
price or it has at least been able to 
bring down the rate of inflation 
from 27% to 7%  in September
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1981. The Government also claims 
that the wholesale price has declined 
considerably as compared to the 
preceding  moftfh. But,  that has 
not been reflected in the consumer 
price. Sir, the all-India Consumers 
Price has been increasing eversince. 
You will fiiid, that when the Janata 
Party came to power in March 1977, 
it was 321, but in January 1980, 
it roae to 371. There was a fifty- 
points rise in the regime of the 
Janata Government. But, within 
these 21 months after coming into 
Dower of Cong-I Government, it 
has rise rt to'456 points—the increase 
Being 85 points so far. So, why 
Aould the Government say that it 
Has been able to dd something at 
Itfast for the common people? It 
has not been able to do anything 
for thost who live iri th& villages, 
the weaker sections of the society. 
Government exist for the benefit 
■of these people of this country.

So, Sir, the Government should 
not take shelter behind the wholesale 
price index figure. The decline in 
rate of inflation has got nothing to 
do with the consumers price. There-
fore, Sir, the government has lost 
credibility. Sir* at the end of the 
statement, the Minister further tried 
to convince this House that the 
Members have to play an important 
role in bringing down the  prices 
of the Commodities. But j  think 
an individual Member or Members 
have nothing to do with the spiral-
ling of prices which phenomenon 
is beyond the control of an indi-
vidual. Now I have of course two 
or three questions to  put.  My 
first question is:

Whether  the  Government 
would revive the food for work 
programme again which played 
a very significant role in pro-
viding relief to the lower strata 
•of the society of this country?
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As you know, Sir the food for work 
programme had played an impor-
tant role during an imprece.dented 
floods in West Bengal in  1978. 
There was no scarcity of foodgrains 
in West Bengal in 1978. At  that 
time foodgrains were supplied in 
enough quantities ifhrough the food- 
for work programme to the flood 
affected people. That helped keep 
the prices’at a low level. For the 
time being there was no price rise 
in West Bengal. Therefore, I would 
like to know whether Government 
would again revive the food-for- 
work programme.

Secondly, Sir,  we have  been 
told at i-he moment there are 2.96 
lakh fair price shops all over the 
country. But this number is much 
below the! required number. It is 
not even half and, as such, the entire 
country is not being covered. This 
system has to be strengthened fur-
ther. During ig8o-8r through these 
fair price shops Government was 
able to supply not more than 14 
million tonnes of foodgrains which 
was almost one-tenth of the total 
consumption in the country.  So, 
this system as it is has not  been 
working very effectively and effi-
ciently. Therefore, the Government 
have to supply more foodgrains an 
other essential commodities through 
these fair price shops all over the 
country so that these can be avail-
able to all people.

Last but not the least, I would 
like to stress upon the point regard-
ing  internal  procurement  of 
essential items particularly  food-
grains which  cannot be a total 
success unless the whole-sale trade 
in foodgrains is taken over by the 
Government.  When the  govern-
ment are coming out with  this 
proposal, I would like to  know,
. with this Sir, I conclude.

RAO BIRENDRA SINGH: Sir,
I have already explained that when 
we talk about difference in'the rate 
of inflation between months in the~]

NOVEMBER 26, 1981
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previous year and months this year 
we do no-t claim that we have abso-
lutely checked infllation  or  suffi-
ciently brought down  the prices. 
We only mean to say that  the rate 
of inflation has been retarded. It 
is not rising so fast now and that is 
also a very big success in the present 
<iay when rising prices are an in-
ternational phenomenon.

Sir,hehas mentioned about food- 
for-work programme. I do not know 
what he means when he says  that 
it should be revived. It was never 
stopped.  It has  continued.  Only 
•name has been changed.  We  call 
it now National  Rural  Employ-
ment Programme and now it is not 
only foodgrains but there is also cash 
-component for purchase of material 
to create durable assets for the rural 
community. Even this year, if I am 
not wrong because I am speaking from 
memory, we have provided Rs. 360 
•crores for this National Rural Em-
ployment Programme.

Biit now it is on a 50150 matching 
“basis between the Central Govern-
ment and the State  Governments, 
sor that,.chene is no wastage and th e 
States feel their responsibility.

hrs.

Now, we have also provided that 
■one K.Gft of foodgrain will  also 
be supplied, to the worker. I  app-
reciate the point meade by  the hon. 
Member, who rightly painted  out 
that the distribution of food under 
this programme helps to check the 
prices of foodgrains, makes for better 
supply of this commodity in the in-
terior areas of the country and also 
reduces the pressure on the market. 
"With that end in view, we have  also 
maintained  one foodgrains  com-
ponent under this programme.

SHRI R.P. DAS: You  have sup-
plied only 12,000 tonnes of foodgrains 
this year to West Bengal  Govern-
ment for Food-for-work programme;
their demand was 40,000  tonnes of 
foodgrains.

RAO BIRENDRA  SINGH: I 
am not going to enter into agru- 
ments. You always talk about West 
Bengal. I still maintain and  I want 
to point out that  West  Bengal 
Government is  the most-favoured 
Government by the Central Govern-
ment in the matter of supply of 
foodgrains. They get more  than 3 
lakh tonne offoodgrains every month. 
We allot this to West Bengal Govern-
ment; this is more than that of any 
other State in the country.  And 
yet, they always have a grievance ! 
In Food-for-work progTammeal so 
they are getting their share; in fact, 
more than full share.

Then, the hon. Member talked 
about the Central Government taking 
full responsibility for fbecbmg' the en tire 
population completely. That  will 
mean taking over the foodgrain trade 
in the hands of the Central Govern-
ment. We have time  and again 
clarified this issue. We have said 
that it is not possible to completely 
eliminate private trade in this country. 
It is not possible for any Govern-
ment to take the responsibility for 
feeding the entire population, for 
maintaining huge stocks of foodgrains, 
for feeding the whole population of 
700 millions, to procure these food-
grains, to keep the stock of  them, 
to move them into all the interior 
areas, all the destinations. And if 
they were so keen about it, why did 
they not press it when the Janata 
Government was in power for nearly 
3 years ? I don’t know. You should 
have done it. Probably we would 
have learnt from you. You never 
talked about it when  the  other 
Government was in power.  You 
kept quiet. You did not do anything. 
We have been steadily increasing the 
quantity of foodgrains distributed 
through the  public  distribution 
system at subsidised rates.  During 
the Janata regime it used to be 10 
or 11 million tonne. Now after this 
Government came into power, and 
particularly,  to  look  after this 
population during the drought sea-
sons, we have increased it to 15 
million tonnes. This is 50 per cent
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more than what was being issued 
by the Janata Government. It is 
at a much higher scale than what was 
issued by the Janata Government.
I think I have answered all the points. 
The system has been sucessful; it 
it working satisfactorily; wherever 
there is possibility of improvement, 
we are trying our best to improve it 
and streamline it, to make it more 
efficient.

t AN H ON. M EM BER : It is 
already One O ’ clock, Please 
adjoun the House for lunch.

(.Interruption)

M R .D E P U T Y -S P E A K E R : Order 
please- I am not going to adjourn 
the House; already we have taken one 
hour for this Mr Narayant Choubey. 
Plaese be brief.

SHRI N A R A YA N  CH O U BEY: 
M r. Deputy Speaker, Sir, my sub-
mission is this. No amount of jugglery 
of words or figures or statistics will 
help here. You can set aside the 
basic facts that prices of essential 
commodities are rising and rising. 
Same price of some commodity may, 
for some time, fall. But that is no 
credit for you. You have claimed that 
the price of onion has come down to 
Rs. 1.50 per K g. It is sold only in
10 centres in New Delhi. I am staying 
in Vithalbhai Pate’ House. I enquired 
from the man who is selling onion 
near Vithalbhai Patel House. He 
told me that the price of onion was 
Rs. 3'50 per K g. So, it is not proper to 
say that the price of onion has come 
down. But are you not responsible 
to bring dawn the prices of essential 
commodities ? There is one proverb 
in Bengali.

srt foTnftcfl snt 1

The crow dies due to storm, but the 
credit goes to the Fakir. Sometimes 
prices of some commodties comedown, 
for that you cannot take the credit.

943 fftse in prices

Some time back the price o f petat o 
had came, down, but it is not due 
to your Government’s policy. It is 
due to growers who have produced 
more potatoes.

R A O  BIREN D RA SIN G H : 
That was due to your effort.

SHRI N A R A YA N  C H O U B E Y: 
I f  you are so powerful, as has been 
stated, you challange these figures. 
Now, in the market good rice is sold 
at Rs. 6.75 per K g. Dal is sold at 
Rs. 6.50 per K g. You bring the price 
of rice down. Venaspati is sold at 
Rs. 14.25, edible oil is sold at Rs, 
*9-55 Per K g ., Gas is sold at Rs. 
50.75 per cylinder, Soap is sold 
at Rs. 2.20 per cake, Sugar 
at Rs. 6.50 per K g. Kerosene oil 
is sold at Rs. 1.80 per litre. You 
bring down the prices of these ess-
ential commodities, if  you are so- 
powerful. But you are not powerful 
to do that.

R A O  BIREN D RA SINGH : I 
am not claiming that I am powerful.

SHRI N A RAYAN  C H O U B E Y: 
The policy which you are following 
has led to praice rise. During the 
budget session we had wraed you 
that the country will face severe 
crisis and that there shall be price 
rise due to your economic policies. 
You did not pay heed to our advice. 
The entire capitalist world is facing 
inflation and you are claiming that 
you have been able to control that. 
But whether you controlled inflation 
or not yes, you have controlled 
inflation— how does it help us help 

' the common man in our country ? 
How does it help the people in towns, 
and villages ?

One of the reasons why prices 
have risen is the policy adopted by 
the Government. Now, railway fares 
and freight fares were raised by you 
twice during this year. Price of coal 
has gone up, price of petroleum pro-
ducts has gone up, prices of steel and 
cement have gone up. Have you
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taken steps to bring down the prices, 
of these commodities ? Where will 
all these lead up to ?  These com-
modities are all produced in  public 
sector undertakings. You say that the 
I.M.F. loan will bring down the rate 
of inflation. The terms and conditions 
of the I.M.F. loan are detrimental 
to the interests of the nation. You say 
that the whole-sale prices have come 
down. No doubt. But in the case of 
retail prices  you  have yourself
accepted that the position is not so. 
What is the use of keeping a cow
if she not give  raiik  and
give birth to calves ? There is a 
proverb in Sanskrit.

far ?WT *JT ITT
*

fTcT- if7 ̂rq-:
J  <• CN

AN HON. MEMBER : They are 
keeping cows for dung only.

SHRI NARAYAN  CHOUBEY: 
You have yourself accepted that 
increased production is one of the 
ways to bring down and  control 
prices. What have you got to say 
In the case of sugar? Although 
there is an increase in production of 
sugar compared to last year, and 
prices have come down in the open 
market, you in the Government sector 
have raised the price of sugar by Rs. 
15 per quintal. Though the produc-
tion has increased, how is it that you 
Are yourself raising the price ?

There is another area where you 
have failed,  when  the  potato 
growers bring their produce in the 
market, the prices go down but you 
do not procure potatoes; when the 
onion growers demand that fair 
jirice should be given to them, you 
fall upon them, you pounce upon 
them and even kill them, but you do 
not give them proper remunrative 
price. However, when these com-
modities reach the hands of the 
traders and hoarders, the prices go 
up, but you do not come heavily 
an them.  In such a situation, how 
can you control the prices? You
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hae recently failed  in Punjab and 
Haryana to procure rice. As about 
wheat. . . .

RAO BIRENDRA'SINGH: They 
are doing very well; very good pro-
curement is going on.  '

SHRI NARAYAN CHAUBEY: 
you have failed in procurement in 
the last year.

RAO BIRENDRA SINGH: You 
should give credit where it is due. 
Punjab and Haryana are feeding 
the country.

SHRI NARAYAN CHOUBEY: 
They should feed the county better.

While in Har yana and Punjab, 
you have not given the farmers Rs.
1.50 per quintal rise in prices, you 
are importing American wheat at 
the rate of Rs. 200 per quintal. 
This is your policy?

There is another point.  How can 
the prices come down? You are 
giving political support to such persons 
who are responsible for rise in prices 
of certain commodities.  Antulay 
case is te recent case in point. ■ You 
know, how people were compelled 
to pay more in order to procure 
cement. Ygu are giving political 
support to such people. You will 
allow such a man to be the Chief 
Minister of a State. Even Mr Rajiv 
Gandhi had to speak something about 
that.  We do not believe you when 
you say that you will bring down the 
prices.

From our own experience, we know 
that in the rural Bengal and in such 
places of West Bengal where there 
is modified rationing, wheat and 
other things are rare commodities, 
Further, is Tripura not a part of 
India ? Or is it that since it is ruled 
by the left, you regard it as 'Paraiya’ ? 
Why don’t you supply rice, wheat and 
edible oils there? You speak of 
national integration and you have
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have taken up the responsibility 
feeding the entire nation. * Tripura 
js also a part of India, but you 
have failed to supply these things to 
that part of India.

You have stated that you are 
supplying these items through fair 
price and other shops on subsidy. 
You have get to pay subsidy and you 
are paying huge amount for that 
—400 to 500 crores annually. I 
would ike to know if you are going 
to continue with this. subsidy.  I 
would be glad if your answer is in the 
affirmative.  One of  the condi-
tions of loan from the International 
Monetary Fund is that you have to 
stop this subsidy.  I would like to 
know if you are going to continue the 
subsidy so that the people can get 
their rations from the fair price shoP8 
at the controlled prices.

You have answered the question 
that you are not doing to take over 
the wholesale trade of food etc. 
But how can you control the price 
without taking over the wholesal 
trade ? Sugar will be in my godown 
and you fix the price and we abide by 
that?  So, naturally there is no other 
go.  If you want to control the prices 
you have to enter the market.  And 
once you ventured to enter in the 
year 1970-71, but perhaps you had 
been given a good rebuff. But I 
don’t know whether you are going 
to take over the wholesale trade of 
food or not, including that of sugar, 
and also to spread the public distri-
bution system in a fair manner.  I 
don’t disagree, you have given us 
many shocks. But then Sir,

*Pff VZf qTf' rfT—

— the hen gives 
sound, but never lays eggs. I 
know your Haryana; I don’t know 
your Punjab: but you go to Bihar, 
you go to C>riua, you -to to West 
Bengal-—In West Bengal you will 
find something- sometimes, Sir, —■ 
btt* you go io Bihar or you go <0
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Orissa in the villges you will find 
nothing.  Shops  are there. So, 
kindly ensure that

*r»ff *r«3T cit̂ 1
o

Another point I want to know Sir. 
What measure* are you going to 
adopt to give remunerative price* to 
the peasants and how do you want 
to have your procurement; and how 
do you implement them? Without 
that you cannot do anything. And 
again what are you going to do to 
supply diesel, fertilisers, pesticides- 
to the farmers throughout the season 
at controlled prices? They suffered 
a lot.  They suffered from two> 
sides.  •

My last question is: when ever you 
speak of take-over of wholsale trade,, 
whenever you speak of nationalisa-
tion, lots of questions arise.

Corruption; bureaucratic methods,, 
this thing and that thing comes in* 
It is natural, they come there. So, 
naturally wehenever there is demand 
that you may take-over these things 
we ask are you going to do to end 
bureaucratic red-tape in h  public 
distribution system? And whether 
you are able to form all-Party com-
mittees for checking up in all sectors 
of distribution system? These are 
my questions.

RAO BIRENDRA SINGH:  Sir,
the Hon. Member has not been 
able to get over his obsession with 
onions, although it was made abund-
antly clear earlier and many of tht 
Hon. Members who spoke, agreed 
that prices of onions had come down; 
In the first week of November, there 
was a sudden spurt in the price of 
onions in the market. That was 
on account of short supply and noth-
ing else; Becuase suddenly the stocks 
which NAFED was holding in Delhf 
were finished and it took some time 
for procuring onions from other parts 
of the country. But compared to" 
the  price  of  onions  in  1979

3, 1908 (SAKA)  of EawenttoX
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December, even during this period, 
the prices did not go so high. The 
wholesale price index for onions 
in December 1979 was 750 and at a 
point when the prices o f  onions were 
the higKest in Delhi in the beginning 
o f this month, the wholesale price 
index went up to 640. But within, 
a few days it came down to 488. 
T h at is the figure for 14th November, 
1981. We rushed supplies o f onions 
from Nasik, from Rajasthan areas, 
Alwar district and other places and 
Yft dumped Delhi market with onions. 
Even now, if  there is any difficulty, 
and if the hon. Member is not satis-
fied with the announcement of Delhi 
Administration that onions will be - 
sold at ten points in Delhi covering 
the entire area at Re. 1 5 0 , I am 
prepared to assure the hon. Member 
than wherever he wants, I shall 
arrange to send z truck load of onions 
every day at Re. 1' 50— wherever he 
might be having difficulty. There is 
no difficulty anywhere else. He was 
talking about Dslhi; arid the diffi-
culties of the people in Delhi. (in~ 
UTTuplion*). I f  you want to have 
truck loads in South Avenue or North 
Avenue, (interruptions) That meaner 
the position is comfortable. ” _

Another point which the hon: 
Member raised was about the de-
cline in prices at the retail level not 
having taken place. But whole-
sale prices do affert prices at the* re-
tail level; and there has been a dec-
line in wholesale prices of several 
essential' commodities.' I f  the hon; 
Member is- interested I will give 
some figui^s. in respect of essential 
commodities. ’

During the last ten weeks ending 
7th November, wholeg-.Ie price in-
dex. ofrice came down by 3' i% ;gram  
by 3' 2% , morng dal by. 5’ 7% , fish
by 20% and potatoes hy 
And the itidex for groundnut oil 
declined by 7 .4% and for mustard 
oil by 4‘ 4. . '

•ft : 'jfl 4 T̂9T
v m r  wrr s  s *  v s  sfK

SITS 7
cfl fJJT i f f  ^  $  jflr ?

srrw cf? 1

srmim 'N r : 8
^  feqj <f| ^

*4*2 $*1 ? *

m  f a f f  :  W  < f l  I W  r

Retail prices ip the market differ 
from market to market. I f  you go to 
a posh market like Khan Market, 
you will get things at a much higher 
price. If.you gc to Super Baz^r, you 
will get at a cheaper price. There, 
might he some markets, which might 
be selling even cheaper than Super 
Bazar. It also depends upon the 
quality of goods that you buy. Onions 
of a better quality maybe higher in 
price, and so is the case with dal. 
Medium quality would certain be 
cheaper, and inferior quality will 
be much more cheap. It is very diffi-
cult to quote any figures about re-
tail prices. That is not possible. We 
can give retail prices from market to 
market, from mohalla to mohalla, shop 
to shop and patri to patri.

SHRI CHANDRAJIT YA D A V :
(Azamgarh): Why does it happen 
that prices differ from mohalla to 
mohalla ? .

R A O  BIREN D RA SINGH :
It depends on various factors. M r. 
Yadav, you know this very well. 
You also sell your foodgrains at a 
different price. I sell them at a 
different price. One shop-keeper
will sell at one price, and the other 
at another. The rent of the shops 
also differs. The consumers’ capa-
city to pay also differs. There are 
some fashionable people like your-
self who will not compare prices 
with other shops, and will pay any 
price asked for.
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The hon. Member objected to a 
slight increase in the price of levy 
sugar, i.e. by 15 paise per K g.

He knows very well that conversion 
charges increase on account of va-
rious factors. The price oflevy sugar 
is still much lower than the price of 
sugar in the free market. Whatever 
additional price has been given to 
the factories, it is on account of our 
desire to have better prices paid to 
the farmers, to the cane growers 
by the factories. Unless we give the 
factories enough margin, they would 
not be able to pay farmers well. 
'The production of sugar has ini 
creased because of the hard work 
of the farmers. You will agree with 
that. We have to ensure that sugar 
cane cultivation does not go down 
as it did two or three years back on 
account of the wrong policy o f that 
different Government which was in 
power at that time.

Wc want to ensure that production 
is stabilised, production of sugar 
continues to increase and farmers 
continue., to get remunerative 
prices for their produce. We have 
not discriminated against Tripura 
or any other State for that matter. 
I f  we are looking after West Bengal 

*so well, there is no reason why we 
shouldnotlook afcei Tripura equally 
well. But there might be at times 
some difficulties about movement.

We are looking after them well.

When we receive report from them 
that their stock has declined, dimi-
nished, we always rush foodgrains 
to Tripura or any other part of the 
-country. I can assure the hon. mem-
ber* that we shall see that foodgrains 

-arekept in supply to Tripura, accor- 
‘ding to the need of the State.

The subsidy on some items for the 
benefit of consumers and producers 
has to continue. It is very difficult 
to say now that it will .*top or that it 
•will never stop, but th Volicy of the
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Government has been announced 
earlier. The hon. members know 
very well that we want to reduce the 
quantum of subsidy by and by, but 
it is not possible at this time to say 
how long it will continue. So far as 
my personal opinion goes, we will 
not be able to do away with subsidy 
altogether in the interest of consu-
mers and producers.

Diesel, kersosene and all essen-
tial commodities like that are essen-
tial inputs for farmers in agricul-
ture. We have seen to it that there is 
enough supply in al! the States and 
there is no complaint. Kerosene is 
being allocated by the Government 
of India. Diesel is also available 
easily at the prices fixed and there 
is no difficulty in that behalf.

«ft *  WWT : ( * n w  ) :
^

|  I *  % OTSTR TK «T^T
jt* t  ^  r̂r̂ aT g fa

cirftsr ^  ^  ^

TTcff VTTCH «TT

?r «t t  ?

5t t ^  «ff, *fi*rr ^  s t r

f ? •pt t

sjfif spmr 

a *  ^
|  i

sri^rf Si ?ft ^  $  *rf fa
ers’srrcV w  Tr̂ cr ^

qifl, faa?TT I  ? fasff %

fatft ^ cl*
&  srfo *wr *nf

crrT sflrc 3
3 5  stfr ft: 1
iSri w ta f ?n£f »fK
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srr̂r 3r?»t tf! ttt̂t fr£̂f

stt̂t  ̂?r̂fi | 1  srra

fa?r ̂ fafrsra  fa?Rf)

t,  fa* ̂

I, fa* fafâcf |  $

f̂Jtr ?TT̂| argcT 3T#l STWT | I

tfRcfrifsfi ̂   f̂l̂Tct

tftx <mr  scrt̂rr

?rfr | 1  srpsm̂  sfi ?rnr *rf|

f̂tfr 5TWFT)  fâcfl | 3xT if 3ft 

5TS£HTR $<fi I 3vT 3

«fl I  T̂ ̂\i *TH?fT

?TW  'TW ?Tff I I  ?TR nfl ?TPT ̂  

TOT STT̂T srrcrr § 3fl *T£ fâ T 13* if 

1 6 ftsft *rjf 3> W>f{$ 8 tflf Wf

5̂ SFfT f̂T̂T I, ftf ̂ *T$fi  STH

ft?ft *rg  % ?r̂  *i

5̂ ̂  f*$T3 3>T %  T̂OT |( .  .

(«nar3fT5=r ) .  . ^ r̂qT^ptr 

t 1  spjr 16  ftsfHrra ^ *f

Oppett îf) ^  T̂-snt̂fq-

§  I I qfir 16  f̂ft̂TR if

*̂r r̂sr fn̂ r̂  cf)  fMrŝr

$ ftcRT f̂ r̂nr ?

TTcf § 5ITO

•fer  fan *̂rr i

sft  yFTWT  ^WT : jrt)

^  «TT W 5IT? I *PF

t̂cr |,  *rfe m  arra tfi

m\k$  £, cf) *r  ^ I: fat?

rt i 1  5TPT ir̂ ̂t«t ̂T-siwr-wTfq1 

<tt r̂faq, ?*r  r̂ f̂̂ft  'TT 

^  spr STPCta r̂r  ft 3>ff $

% f̂srr ftor m ̂    ̂srra

5rrr¥t *  qff âr t>   ̂ ^ 

fTrHrTP' wfaR  % f̂Tr f.  , ■

2473 LS—12 •  .’"  i

^   ̂ ?mr

5tt?̂  ̂wrrf wr&  ?mr 

’TTr  m ̂ ff s^cfl f #  1  ?rnr

5TFRT § *f)fT mn ̂  SiT̂TT

*!% 200 ̂0 ̂  ̂ TqT | I  r̂TT ST̂T 
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| sftr 5ffiff h ir̂t qr
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f̂TTT  ef|TT  T̂TR  I I  ?RR 
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Wt I, T̂ ?TTq- ̂f)  *Ticrq | ?

 ̂ gTT̂ cffT % ^  ^

^mT̂r̂ TT  ?rrq f̂i mfotnio 

5f)5T eT t| I,  t̂  ^ ̂?r 

TT f̂̂ ?J  ipTWifSJ.-̂ T T̂|  f̂W5ff <R 
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NJ C\ * c\

# rrr ?  fjt%  ftr tf̂  ?fi  T̂R r̂r 

| ft ?nw gfl q̂r-̂ -̂wTCTT 
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t, T l  ̂  if  w r ?rrr  ̂ h t ^r

srcrcr if q r  ?rnf*flf

tr̂F  ft?ff  3ft Îcir |,  cff gar̂
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 ̂fW T ,  fe^rSTSPT  if  f®  irfft 

fTÔr T̂̂rr,  arft   ̂m̂îr 

OT*rr?T v̂i\ te ^ 1  ?ik mb 

vr r̂m îr̂ f(

5̂=̂  Mi z\t% f—

wt n̂ĉrc ̂  wr̂ff ̂rf wq ar̂rr̂ % 

t̂r ̂ if srertf M̂»fi ft ̂rretr ^

 ̂?rWcr * 5mr, ^

 ̂m  T̂ r qf ̂    ̂  q̂,

if,* ̂ 5 '̂  I,  sf, f t  $ s t-
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[«ft  fa?

5n̂ r-wr $ <rr€\

v%r  fs |tt m

| fa  fwnr̂ f̂rtT i

srfc ?r  îrM̂r

ftRTTOel TRo 37) f̂praci

vt ?rff  ĝrr ̂ Tcrr | i  *mft

ST 3JT 3R ^T | fa 3i$T Tt fa#T 

f̂ ft =31%  ̂ q̂r fa?r, £[

3iTcfl t  Tfa*2Y if 3TT f̂fr 

«|lcft I I TRi3T ??T̂fl % SfT ̂ Ftf 

5  ̂fTcTT I *TT sfa 

t̂cTF I, eft   ̂  ̂ T?f5ST ̂  f.

*ncfl  |[ sfrr ?nq̂  t̂̂ tt ij stt̂ ?f)

7-8 ̂o faef, xfiffi fiT̂cfr | I  ?T53f]

*T27 ̂ nx ?ti<t  j?i?fcf 3w

*fflr   ̂  *r «flfr s?tt̂

gsn |,  ?rr3i *ft ?rr2f-̂ r̂ ?flrc
«T̂5ST TT̂Tj; ^

|, n̂ff.  fatfwreqr̂ ^

*T5cft  | I citr TC cf) *R7PR 3ft

*nr sftt)  «fV i. ^  xw-

*ft?TT  *TCH if ff-T) 3R 3̂T rn fa 

on̂  for 5) *tot t fa 

imr $î\ i  ftw)

*R37R =Ft   ̂ If $ ̂ TT <TfT 

«tt, ̂rfâr qfe sn'T if unr ̂)cfi eft ̂rtcr 

' <ztr  w & 37*r srmft

OT)̂   ̂5frT ̂ Tf̂T «TT I 'sftsfl 

WPT 6. 50 ̂o if feyrrcT I,

BJJTcTT TTff *fh  3?) *R3TR if

2. 75,̂o qT 3. 15̂o ̂  *TR S 

f̂F) «f) I rfR

% 9TR «ft?t *ft ĉTT ̂  ̂T1?  ?T

fe: |  T̂% W

 ̂t, v̂Ff ̂TvTT ̂  | I

»T Vtqjfl’q .JT̂  ŝft % ÎT?|?|T 

’̂ T'g—*flu ^ r̂ wn t̂sq̂ rr
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f̂r  ĉqT̂r |F  f̂rarq |

^ctw |, sfr rft  ^

T̂  ̂  |,   ̂5PT

T̂̂rrc Ji  îrar  eft ̂

*f?r  R̂cr-̂ r̂ '̂rr-fsR  ?fnr  fir̂ t-

5TT̂T ii 10 ^

R̂T ̂ T «?c1T ̂  ir ̂  ̂»rT, cnf̂7 

wm % ^  qh *g r̂ if 

tr̂?5T̂I  ̂53̂y *̂ra

3%  I  «n  ilT̂ %  3WTC 

r̂ f̂etr—*F\J ^ qT 300 wfr 
I,  ^ 400 V&t 

 ̂?rk  fê ft if cfT 500 ̂

-<̂r | ..

***> Fmh? otw : 600

smm  *fwt :

1̂7 TTFl̂  sp§ ■*! H fa 600

q̂̂r PHdvj  ̂1  ?in  ĉqiĉ 

q?|f%ci?lT̂ T3T̂ f̂ T|, q^̂ T̂ cqr̂ : 

 ̂   q|̂  t I T̂t

 ̂   TTtfV  ?frfa SRT̂fr =̂T%r f5\x,  ̂

ĉqrĉ n̂  ̂  q̂ T fiR s% i 

qreT ?fk sfpfl  3?t "̂<37T̂:  x̂tt

% t̂Kcft 3?l   ̂ T̂T ?T3i

îir 3’T sr»ra «ta?n: ̂ r  =srrf̂ i 

fŝ Kjinir $ a?ra  «̂i«fiT  5TR 
 ̂̂ r % ftm; w\i

r̂f̂ 1

Tier cfft?ir  : Sir̂f̂l

ir  ̂  ̂sfr cRrrnqr |,   ̂  ̂ p̂r

q̂)r tot fa?  faciror %  if 

f& gTTfaqt I STTffrft ?ft ĉft 

-̂ifarf̂ r̂ vfr ̂ 1   ̂̂r Tl̂r

% fair r̂ ̂  f̂tfw 37T t|| 1 itft
f̂ir  jf̂r  5R̂r faqr «tt fa

37T |  5jjq  sto ̂rrrf)-

^ g t |  fâr grrfaqr̂rilrsfrc
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qwt qn  fa*ft  %

rq r̂r *fg f̂ T «rr, ■sre

 ̂ r̂yait

1% *r ipn̂ T avar  f? i 3fqr*ft ̂

siw  ̂ r̂ ?3»r,  *rfaq 5TTM’ r̂

^%5tt $ q-̂r ̂r, ̂rnfrw)- % gr*r,. . 

«ft 5ITO( fa*! WN : my %H1T 

*iFT 'SFT I

TTO affaff  : f

I—feft % smff '̂f

hm 3r ̂ :, qr<$ ̂1 q̂r<

g, fe'ft =fT̂Tf % fêFTi  F̂f

*rhr  fa iff

fq̂ r  «TT,  T̂5fff  I,

qqjo *fto 551 T̂o  % qfKPff *1 5fa *TT3 

f̂ TiT  |, f a  W  ̂git w r  w<i€f

R̂ft t ?fr  r̂ 3r<ft | ...

sft* W xm mx* (%*) : 3i?r 

$ â f̂ ^T|sf̂ r  ir̂rs-̂cft 

| I  irqjo *T>  o % »ff3Pff if  TCS

jfcr̂  r̂ 3?>ra 7  f *fhc cfr̂ 

§ frrfl v*  if frra r«Rr v< ̂r  Tcfr

I,  TTf 3T1 g-VT'd  VK frjT 3rat I  I

if 5tf  giflT—>'*3

TT *̂T  | I

TT*f sffcff fa? : 0̂ S>su|o

?! ?iz imite  ^ ?*fr ssrtt f, 

1̂ t?: iff  | cfr qflr  =5rrf̂( 

Ht q̂ rwu r̂f̂<r 1 7r<rsfY 

%< w<k if  ??> \

«ft  ^ct xm  art* : ̂  f̂fgt 

fm  |, ii *a

rrŵ ̂  75r  |,  ^ % srs

*rY r̂fTrflr f̂?fV $ i.

xm  :  firffl ̂ r

srciTfr*?,  ?r<%rrr | v̂f ?  srefRR t

vff ? *  -

rn? affc* ftr̂ : fv< ?in asrra

% Cp5 ■<! f ? ■

5̂?Tn tut  m-̂r  :  ftnfir

OTR %fen? *Pii UjftR r̂qT ?  '

xm sffec ftr?! : ̂ m q̂r
‘̂r *rr f«B T̂q-  % wi  “<|

% i  w< ’srn 3ff -̂<̂r< iwi1̂ qfr 

 ̂ efr €s ̂RiT g 1

BT̂̂rT Tm mroi : sq % 5ft% <f T 

?1sff | I

TW : f̂TH'crf T̂ 5*f

Vt f̂r% ̂T?1T  |  fs|5v?r

5qn̂f«r?f *r»f>: *irar  i i  r̂ft 

3rlf5|i?r | fa 3nv<f‘ w 
q w siftvcff

 ̂ firs,  fa'*fr  qv civ w

§, fwfV  qv ̂    ̂ 11  f̂ |- 

?m ̂  if  ¥t

qr¥ %x Cf 1  ^ awt ^ q̂̂fr 
*rrvfer ¥

«t?f cf̂  *411 r̂ ̂ Ci f%?  T-f 

«f*cr ifr  siTq,

^t̂t,  «r%* ̂ ff siwef m%:  %

v?hkt fr ̂rrq i  ?̂?r  ^ «

ĉfifoj ̂  ShF ̂  ?fr< v\ ̂ ̂ Tr̂r
T̂   ̂  Wt ̂ Tu  T5t

zx?5  î.*Tor< cntR ̂ 1

itft  flIWW  VWT :   ̂tr̂

snfB ^T f̂T  I  «J5WTTt î 

cr̂fT ̂  | f̂f f<??fr i( **RP1 vftr ̂fT
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si»f v-f' fa ir  r v^r |  1 Tfafy 

^£isq $ ^rg^r fa jnt *r^T<
tr f̂t ^ tf  sfrfa ? ?

TTO ^  ^

^  |  sfir< h
^ t  ^  t^ ar f  fa  % 5fi«ff

^  § fu m a  §, tft
ssjrer fa s  Tfr |  ^  srf< %
^  s f t r  ir g  i f t  3 it  iT |  ? f k

tft -frr?i v^t |  1

fatft *Ctar ^  **fr ^  |  1 sun; 
?+T '“Pt *»!? *5TTqT fa? §  ^T3T
^  t >:̂ r |  srlr 3 *  §  ^ft%3

^  ^ f f T ^ T  | ,  eft ̂  Vt

3T"<-=it  q?dT |  ^rfan afr ftr̂ r t ^ t

t ,  ^  ^ T  q ff T | I  I

SHRI HANNAN M O LLAH  
(Uluberia) : The Government and 
their sweet-worded Finance Minister 
are trying to befool the people of 
this country by supplying poison 
through the sugar-coated price po-
licy. The people of our country 
are suffering because of their cons-
piracy against* our economy. The 
hon. .Minister explained the poli-
cies or tried to answer our questions, 
but none of his answers is satisfac-
tory.-They have admitted that they 
have failed to check the increase in 
consumer prices; they have confess-
ed that they have failed tc bring 
down the prices to the level of the 
Janata regime

R A O  BIREN D RA SINGH : We 
never agreed. , . .

* SHRI HANNAN M OLLAH: 
You said you are trying to do it.

R A O  B IR E N D R A ’ SIN'GH: We 
have been successful.

SHRI H ANNAN M O LLAH  :
Vou are not able to bring it down 
to* that leve l.' ‘

RAO- BIREN D RA SINGH  :
Perhaps not to your level, the level 
you wish for.

SHRI HANNAN M O LLA H  : 
Government always try to take 
shelter under the wholesale prices. 
The Minister tried to convince us 
that it is difficult to find out the 
prices. ‘ The consumer jprice is pub-
lished in the labour journal after 
collecting data throughout the 
country. It is prepared by the Go-
vernment. So, there is no difficulty 
in getting it. It is true that the price 
is increasing day by day. They are 
only sugar-coating it with state-
ments like this. But they should rea-
lise that the people will not be satis-
fied with these statements. They 
know what is happening. I do not 
want to deal with other things. We 
know what is happening behind 
them. They want to satisfy their 
lords, both inside and outside the 
country. That is .the reason behind 
this growing price rise.

In the context of this discussion, 
in the context of the present state of 
our economy, I want to ask some 
questions. Is it a fact that in the years
1981 to 1983, in these three years, the 
Government of India has committ-
ed to IM F that additional resource 
mobilisation on fertilizer will be 
Rs. 800 crores.. . .

M R. D EPU TY SPEAKER:
How will he reply to it The Finance. 
Minister has to reply to it.

SHRI HANNAN M O LLAH  . . . .  
on petroleum Rs. 340 crores, rail 
ways Rs. 6,0, crores and coal Rs. 
300 crores. Let him deny it.

M R. D E P U T Y  SP E A K E R : 
He must put a question concerning 
the subject.; *

SHRI HANNAN M O LLAH  : 
In the name of additional resource 
mobilisation, have they com m itt-
ed themselves to the IMF. If so, 
is it not a fact that such a massive so- 
called additional resource mobilisa-
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tion will add fire to inflation, turn-
ing it into a conflagration. Is it not 
a fact that, as a consequence, the 
prices of all essential commodities 
will rise at a tremendous pace. If 
so, what measures do the Govern* 
ment propose to take to tackle such 
a patentially grave situation

R A O -B IR E N D R A  SINGH : Sir, 
I have explained in considerable 
detail to what extent we have been 
successful in checking inflation. I 
do not agree with the hon. Member 
that we have not been able to control 
prices to a considerable extent. We 
have done it. Even retail prices have 
come down, they have declined. 
And it was proved just now. There 
was so much noise about onions, but 
but when I offered to send a truckload 
o f onions to any destination in Delhi 
indicated by the non. Members, 
the refused to accept onions at Rs.
1.50, and yet they are still harping 
on the same thing. (Interruptions).

As regards IM F  loan and its 
implications, my esteemed friend, 
the Finance Minister, has already 
explained things in detail in both 
the Houses and I do not think I can 
go into those questions. But there 
is nothing specific which needs to 
be replied and which the hon. M em -
ber wanted.

1347 hr s.

The Lok Sabha adjourned for Lunch 
till fifty  minutes past Fourteen of the 
Clock.

The Lok Sabha re-assembled after 
Lunch at fifty  four minutes past 
Fourteen of the Clock.

[ M r . D e p u t ,v  S p e a k e r  in the 
Chair], .

M R. D EPU TY-SPEAKER :
Shriraati Sheila Kaul may move 
Motion for Election to Committee.

SHRI M AN I R A M  BAGRI : 
I am on a point of order,

M R. D EPU TY-SPEAK ER : Let 
her move this Motion,

ELECTIO N  T O  C O M M ITTE E

COUNCIL OF INDIAN INSTITUTE OF 
SCIENCE, BANGALORE

THE M IN ISTER  O F STATE 
IN THE M IN IST R Y  O F E D U CA -
TIO N  AND SO CIAL W ELFARE 
(SH RIM ATI SH EILA K A U L) :

I beg to move : . . .

“ Thait in pursuance of sub-
clause (e) of clause 9(1} -of 
the scheme for the Aaminis- 
tration and Management of 
the properties and funds 
of the Indian Institute of 
Science, Bangalore, read with 
regulations 3.1 and 3 .1 ,1  

. of the Regulations of- the 
institute, the members of 
this House do proceed to 
elect, in such manner as 
the Speaker may direct,

‘ two members from among 
themselves to serve as mem-
bers of the Council of the 
Indian Institute of Science, 
Bangalore, for the next term 
commencing from the 1st 
January, 1982.”

M R. D EPU TY-SPEAKER : The 
question is :

“ That in pursuance o f sub-
clause (e) of clause 9(1) of 
the scheme for the Adminis-
tration and Management of 
the properties and funds of 
the Indian Institute’ of 
Science, Bangalore, read with 
regulations 3 .1 and 3. 1. 1 of 
the Regulations of the Insti-
tute, the members of this 
House do proceed to clect, in 

' such manner as the Speaker
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may direct, two members 
from among themselves to 
serve as members of the 
Council of the Indian Insti-
tute of Science, Bangalore, f®r 
the next term commencing 
from the 1st January, 1982.”

The motion teas adopted.
SHRI M ANI R A M  BAG RI 

(Hiwar): On a point of Order.
M R. D EPU TY-SPEA K ER  : On 

point of order. "
SHRI M ANI R A M  BAG RI : 

Listen to me please.

Ht TPT IW ft : HRa
tt*  |  1

?f «t^r *tt fa «raT ^  <r 

?Rf>R Vjp ^l^r*lT I VU
itftikZT. 7T «TR Jj ^SR AT *ff
$ 1 3 ts«t ?j5Ft^T ^ f*rm  

^ T *  |?IT t  I *R*TR ^  ^STlf ?

J 1 srt
cî RTJfTT r |   ̂ q'ar

1 w  % ?T>r s w r  %
5 ^  ^  IkX *frT»T ?

* >  M R .D E P U TY -SP E A K E R  : Now 
Matters Under Rule 377. Shri 
Chintamani Jena.

14.57 hr*.

M A TTER S UNDER RU LE 377 
$  R e s u r g e n c e  o f  m a l a r i a  d u e

TO INCREASED USE OF PESTICIDES 
FOR GREEN REVOLUTION

SHRI CH IN TAM AN I JENA
(Btlasore) : Sir, malaria appears
to be an unhealthy side-effect of 
the “ Green Revolution” , as a
resurgence o f  the disease is a ccom -
panying the introduction of heavy
pesticides use to support intensive 
farming in the third world.

T h e  am ount o f  pesticides en ter  -
mg the local eco-systems has ex. 
panded a t an alarm in g ra te  in re 
cent years and this has made the

anopheles mosquitos, carriers of 
malaria parasitiefl, “plasmodium” 
renstant, says a report in Nature.

The “ limited cases”  or resistance 
mosauitos have developed from 
the mild use o f D D T and other 
pesticides in public health drives 
to wipe out malaria, are not the 
real factors responsible for its 
recrudescence, according to the 
researchers, Georganne Chapin 
and Robert Wassestrom. The 
farmers in the third world have, 
over the year, increased the dose 
of pesticides when they found 
crop-pests like the boll weevil 
affecting cotton to be more and 
more resistant.

Fields in Gautemala, Nicarague 
and El Salvador, which were 
sprayed only eight to nine times a 
season a decade ago need to be 
fumigated as many as 50 times a 
present, the researchers say.

And this can be devastating be-
cause a single application of D D T 
or similar pesticide has been found to 
be sufficient to reduce mortality 
(that is, increased resistance) among 
mosquitos by 80 per cent.

To indicate how serious the 
problem has become, the researchers 
co-related D D T use in El Salvador 
with renewed malaria transmission 
and estimated tD a t at current rates 
each kilogram of insecticide added 
to the environment will generate 
105 new cases of malaria.

Once insects develop a resistance 
to one compound they frequently 
exhibit an immunity to wide range 
of unrelated poisons as well.

The research team feels that 
malaria would not have come back, 
had Integrated Pest Management 
(IPM) strategies been used instead 
of the now common practice of 
“ blitzing” valuable pest prone crops 
with insecticides along.

In considering these aspects of 
using pesticides far success o f green 
revolution in our country, the ex-
perts m ay find out ways a n d  means 
to eradicate malaria from our
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country as well as for the success 
t£ green revolution side by side. 
The hon.  Health and Agriculture 
Ministers may kindly make a state-
ment on the floor of the House of 
.foe* ** course of action on this issue.

(n‘ Disf igur ing of jain idol s in

J MADHYA PRADESH

(%rrT) :

r̂rsT3T war

| i  srnfaar w w* 

HFftfa q̂

f^rn | fi? U=\

w i  | fa  ijfW 

fi  «rf w  r̂=i7f Ti cff?r

q»l«r «r-iT | i  ?i - ̂sp «rf n  »f5irU 

f̂ 1 t I  5?T5| ft 5? ̂  tt̂iT

qTT̂T  5T̂9T I? gilT % I
P-TT̂  «ft few? ̂  tlfqTm ST?

â q-< fofefir ̂ iŝ urcrrŝ 

% sfa? fafca   ̂?fiT qfiT *rv 

T̂TTa  T̂ffrfa  ̂ ^

5HT3 fa?JT  I ?ftv ysr ^

*JWfER7  ^ 3'i  | ft: ?6 f̂cCT

§ gaâf fsinTC ̂ ̂ff s°̂ : *ĵra 

| i  â  ŝrrsi  ̂srFafafBr ĵraw 

fojTT-7  ̂ âT

$ ftrwiff  ^ | i .

, 5rrt ŝ ttt § irt̂T | fa

“5̂  foq-q ij IT? ̂ âTTCt  5HT%9T 

5  tTef 351 f5|g%

fa* st̂ th >rrca  ̂ q~

 ̂  ̂   ̂  f̂aasff %

fsres ĝ?a  r̂̂ Tft ̂  ̂ir̂r i

(iii) Suppl y of copper to  M/s. 

Indo-American  Electricals 
Lt d.,  Dtjroapur.

SHRI  KRISHNA CHANDRA 
HALDAR (Durgapur) : Mr. Deputy- 
Speaker, Sir, M/s.  Indo-American 
Electricals Ltd., Durgapur  which 
was  lying closed for 18 months 
was  re-opened  on ist  August,
1981.  This unit was closed  due

to misappropriation of funds, mis-
management and stopping of opera-
tions by company’s  bankers, and 
declared lay-off effective July, 1979 
and since then  all operations of 
the Company were lying shut.  The 
industrial Development Bank of India 
■00k  up the task of rehabilitating 
and reviving the closdW  and sick 
unit. The  company’s board hag 
been reconstituted with Mr. Thapar 
as Chairman of the B r̂d and two 
directors from Thapar group after 
due approval from the Company Law 
Board.  The  IDBI  sanctioned a 
term loan of Rs. 131 lakhs and the 
company’s bankers have converted 
the old debt into term loan part of 
which will be interest free and have 
provided working capital for the day 
to day operations of the company. 
For reviving this unit, the unit was 
declared a relief undertaking by the 
West  Bengal  Government  on 
26-7-80 for a period of one year and 
further extended upto 25th July,
1982.

Sir, the company is not getting 
its main raw materials viz., copper to 
run the properly.  It requires aboufc 
800 tonnes of  copper  quarterly. 
The delay in getting copper is due 
to  non-clearance  by  company 
law board under MRTPAct.

Sir, the West Bengal Government 
and Members of Parliament in-
cluding myself requested the Centtal 
Government for allotment of copper 
to the unit immediately but noth-
ing has been done so far.

When this company has been 
declared as relief undertaking by the 
West Bengal  Government  upto 
25th July, 1982, then non-clearance 
by Company Law Board  under 
MRTP should not stand in the way ‘ 
of immediate quarterly aUotment 
of 800 tonnes of copper for the said 
un t.  If it is not done immediately 
the unit will be closed and employees
wzll be again jobless.

TJhder  these  circumstances,  I 
urge upon the Government to pass
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necessary  instructions for immediate 
rdease of 800 tonnes of copper to 
th e  Indo-American E lcotricals Ltd., 
Durgapur and save the worker from 
starvation.

I  d e m a n d  that the Ministers 
concerned nuflce 3 statement in the 
House in this regard.

(iv) N e e d  T o  b a n  i m t o r t  o f  

c o c o n u t  o i l ,  C o c o a  a n d  C o ­
c o a  ?OW DER, NUTMUG, CLOVES 

a n d  R u b b e r .

SHRI GEORGE JOSEPH 
M U N D A CK A L (Muvattupuzha) : 
M r. Deputy-Speaker, Sir, the 
import of coconut oil, cocoa and 
cocoa powder, nutmug, cloves and 
rubber has affected the economic con-
dition of the Kerala cultivators. 
Because of the imports of these 
cash crop to oui country, the farmers 
arc struggling to sell their products 
at a reasonable price. Imported 
industrial coconut oil is offered for 
sale in Kerala as edible oil. All 
these cash crops are long term culti-
vations. I f  the farmer is not given 
an economical price, he will not 
cultivate these crops. Hence I re-
quest the Commerce Minister to 
ban the import of these crops to our 
country and protect the interest of 
the farmers of Kerala State.

(v) P r o v i s i o n  o f  a d d i t i o n a l  
c o a c h e s  i n  S u p e r -f a s t  t r a i n  
b i t w e e n  M a d u r a i  a n d  

M a d r a s

SHRI CUM BUM  N. NAT- 
RAJAN (Periyakulam) : The
ru n n in g  of a Snper-fast train, Vaigal, 
between Madurai and Madras has 
come as a boon to the travelling 
public of Tamilnadu. After the 
Pink City Express, this is the se-
cond sueh train which has been 
in tro d u ce d  on the Indian Railways 
running at a maximum permissible 
speed of about 100 K M  per our. 
This train is very popular amongst

the people of Tamilnadu and it is 
understood that the occupation o f  
this train is almost full throughout 
the year. In fact it is learnt that 
there demand for more seats by 
this train especially from people at 
Madurai, Dindigul, Tirucbira palli, 
Villupuram. This train is now 
running with eight bogies and
covering the distance between 
Madurai and Madras in about 
7 1 [2 hours. In view of the extreme 
popularity of his train and also the 
demand from the travelling public 
for furher quota it is cansidereti
necessary that the present number of 
bogies by this train should be in-
creased to at least 16. Ii the
speed of the train cannot be 
maintained with a single engine con- 
seciuent on the inrea^ed number o f 
bogies, the Railway Minister can 
consider the question of putting on 
an additional engine, so that 16 
bogies can be hauled without 
sacrificing the speed. Already on 
the B.G. the Tamilnadu Express, 
another Superfast train, is running 
with two engines.

The public of Tamilnadu are also 
keen to have superfast train similar
lo Vaigai, leaving Madras in the 
early morning an returning back to 
Madras on the same day. As one 
pair or superfast train is already run-
ning between Madurai and Madras, 
it will not be difficult to introduce 
another pair in the opposite direc-
tion, as only the required numer of 
coachs and engines are to be fonnd 
to introduc the newT services.

In view of the high speed of the 
train, there is considerable dust 
getting into the train affecting the 
comforts of the passengers during 
the iourney. It is, therefore, for 
consideration if some the bogies 
of this train can be made air-condi-
tioned, so that the journey can be 
made dust-free and comfortable. 
The design of the seats may also be 
altered so as to provide reclining 

1 chairs to provide more comforts to
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these long-distance passengers. The 
Minister may also think of making 
arrangemens for the entertainment of 
the passengers during the long 
journey by providing facilities for 
channel music ctc. ' *

W hile I thank the Railway M i-
nister for all the facilities already ex-
tended to the people of Tamilnadu 
in this regard, t  hope . and request 
that the proposals made out by me 
may be considered and suitable 
action taken at the arliest conveni-
ence for the benefit c f  the trave-
lling public of Tamilnadu.

(vi) A l l e g e d  r e p r e s s i v e  m e a s u r e s  

a g a i n s t  a g r i c u l t u r a l  l a b o u -
r e r s  i n  P a t n a  D i s t r i c t

TWWcTR: : (r w t ) :

q  ̂ fV^r

3 ^ 9 - ‘«ra wr<o 'fto q ^ o ) ?fr<

% qTsfani, 3^53,

sfrc spvsht i f  v f  v tk  
tfifaqr 1 ^

îT |  m r  m\D  ̂ »
|  I *Pi ?̂TT
ifSTvl fesfT TRT I  I

Weft i f  m y  *«fT% *i*3) s r5)
s r e f e i  t  1 ^  |  fa

fw ci*r
,  f w c w  

i f  HWlETH %TT *irq , wfq

% ^  *fa ?flT »rftsr
i f  srrct ^
farm 3iFi, arsgqr sr«rr w  a
3 Pi, 3T9*fta 9?t q^f fear

^ r ^ r ^ f a n r  
sn n fa ^  sr/tf ®pt  f^ T
*rr-sr^rf spf * r  ^ i apt

vsfrr ^  sjrq sfrr 
^  ^  v̂ rr ajrq 1

**V?S S®rJ fa  w n r  t?sr ^ q r r  
w i  s^rvr ^
Tt srTTirr % f̂ iq; Sr̂ r ^r$efr 
|  \ m i  w  ^

'̂r s ^ i f  ^«r <?*fr

Cr̂ 'TRtai fawT̂ ff % atftfWTT
^  f  cfl 

•̂̂ rm tfir ?rra | ?

% ^vr *»*rciw ?T*rr fa  

^ qq?ft ^wrfsrar f̂f w ?  w  #c, 
*m$rf vrc

*rr*ff wi ^
fspqrf^  1 % fr  ^.?ff

sfff qw?|8rnflr oc r̂ % if ^y*

 ̂ srsmir qr ?i^ t |  1 

afn ^  ^
 ̂ Taftra faqr s r  1 1 

qT?fV *iTsrfara verr
safq  ̂ JTsĵ jv-fâ T f̂ 

qpfr *PT ?sft^TV 37V % $V[HT .̂T 

1 1

w<wx § %vt ?)sncnsr | fa  

*fr f? i*ff n  ^  ? fn ff  %
q fW r t t5qTV3jt eft- ?frv fqvqvnr
fqvqran* snfat*ff w'i ^  « fi-grwn*  ̂

v t  ?»r^r ?  1

(vii) I m m e d i a t e  c l e a n i n g  o f  
S u j a n - G a n g a  C a n a l  a r o u n d  
t h e  F o r t  o f  B h a r a t f u r

SHRI RAJESH P IL O T  {Bharat- 
pvur) : Mr. Deputy-Speaker, Sir, 
under rule 377, I bring the following
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urgent matter̂to the notice of the 
House :—

The  condition of the ,  moat 
(Sujan Ganga Canal) around the 
famous fort, Loha Garh, of Bharat- 
pur in deteriorating miserably though 
it is under the Central Archaeologi-
cal Department.

Its. bathing ghats and boundary 
wall are  badly damaged. This 
has resulted in the  inflow of dirty 
water of the city  into the canal. 
Some  shopkeepers  have  also 
deliberately arranged to expel the 
<lirty. water from their shops 1 to 
flow into the canal. This is  deve-
loping into a serious health hazard. 
The water hyacinth that was re-
moved last year is growing up very 
fa3. again. The canal-cleaning opera-
tion initiated last year has also not 
been  properly completed.  This 
requires urgent attention and steps 
from the Archaeological  Depart-
ment.

(vii)  Need for effective steps to

PROVIDE IMPROVED FACILITIES

for  Pr imer y Eduoation  IN 

U t t ar Pradfsh.

¥to faj?  (̂ 3*) •'

TUilST  faqq 377 %

if fwfafen

% faTO ̂Ft SIK WV*

%  3̂ 593 45

feqT  tffegrrc

 ̂ i  nqrf

% T\ <■ VRq 14 ifcf §

TCJ  *l*ft 3-3̂ % faiT
*  fVs r̂  fsrarr  ̂  ̂

TifvrvT  -̂rr 1 3«rrfq,  srfosnvi %

vW*r <?& ̂ n>f*T*l 33  q̂’STTcT

fft anvny 3r m  $ facr tft 
f̂Tr ̂ ?ĵt ̂

tff qfa ̂ ST? qf̂T ? 1  T̂f 

%  r̂rff it imft* ftrcrr Tt

3T,̂srr t i

jfcsr ̂ 16,000 §

iriHjfa*?  £

fjR% % 1 ^   ^

? wt, tfl t f̂Wf-sfW % ffi

m$T qfa 

ft  if  t 1  fevrsitff if 

qFflfav srfr *?q ftresror q̂̂voff # 

av̂*rr | 1

fwr  fw 1977 if

mfavi. foqr w *?r vr̂q

Jftfcl %

45 %  ̂ sffr
•o

sqfâ mT  f̂TSFTr % f̂tr  T̂frTT

3̂rfr?3Tzfr t 1 ~̂ar ̂ -o

f t̂T7 5t̂5f a«TT

r̂nff 5tt  fosu

gGrpft % f̂ir spRijr 

q̂m  ̂  ̂rf|̂ 1  %?sftq tk

 ̂ Vtftm %  f̂lT qiffo=|  fcf̂i

»ft ̂ t  1

■---------  V.  '  '  1

15.13 hrs.

BEEDI WORKERS  WELFARE 
CESS-(AMENDMENT) BILL— 

(Contd.)

MR. DEPUTY-SPEAKER  : 
The House will take up further con-
sideration of the following motion 
moved by Shri P. Venkata Reddy 
on the 25th November, 1981, na-
mely :—

“That the Bill to amend the Beedi 
Workers  Welfare  Cess  Act, 
J97®> be taken into  considera-
tion.”

Mr. Venkata Reddy.
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TH E D EPU TY-M IN ISTER IN  
THE M IN IST R Y  O F LABO U R 
(SHRI P. V E N K A T A  REDDY) :

Mr, Deputy-Speaker Sir, I am 
thankful to all the hon. Members 
who have participated in the debate 
for their unanimous support to the 
Bill. I am also thankful to th<jm 
for their valuable suggestions for 
better implementation of the welfare 
measure* in the country.

A t the outset I have to submit to 
lhe House that Government is aware 
of the enormous problems that are 
being faced by the beedi workersin 
the country and, therefore, it is Go-
vernment’s endeavour to do what-
ever is possible to improve their lot.

Many hon. Members wanted to 
know how much cess had been col-
lected and how we had utilised it. 
The Beedi -Workers Welfare Cess 
Act, 1976, came into effect from 
15th February, 1977; and from 1st 
March, 1979, it was inoperative. 
Therefore, over a period of two years 
the cess has been collected an amount 
of Rs. 5 .19  crores has been co llec-
ted towards this Fund. At the 
beginning, that is, during the two 
years 1977-78 and 1978-79, much 
could not have been spent because 
appointment of Advisory Committees 
and formulation of schemes were 
there. Therefore, upto the end of 
March, 1981, only Rs. 2 crores have 
been spent. For this year, that is, 
3981-82, the budget estimate is 
about Rs. 2.13 crores. So, by the 
end of March, 1982, the estimated 
balance that will be left over will be 
about Rs. 1.1 crores. There are 
Welfare Commissioners to adminis-
ter the Fund all over the country ; 
Welfare Commissioners, Deputy 
Welfare Commissioners, Welfare 
Administrators and other staff are 
there, not only or this Fund but for 
the other Funds also like the Iron 
O re and Manganese Workers Wel­
fare Fund, then dolomite, limestone, 
mica, etc. For all these Funds, 
the officers are there. M y hon.

(Amdt.) B ill
friend, Mr. Girdhari Lai Vyas, 
has suggested that there should be 
staff exclusively for beedi.

But you should realise the admir- 
nistrative charges will be more. 
Wherever there is a large concen-
tration of workers, there are exlcu- 
sivcly some administrators or Assis-
tant Welfare Comissioners. There-
fore, there is no problem on that 
count.

At the State 1 evel there are State 
Advisory Committees. A t present 
there are 13 beedi-producmg States 
in the country. These State Ad-
visory Committees are tripartite 
Committees of which the State La-
bour Minister will be the Chairman. 
There will be Government repre-
sentatives, employers’ representatives^ 
and also representatives of emp-
loyees. Schemes will be formulated 
and recommended by the State 
Advisory Committee. At the central 
level there is a Central tripartite 
Advisory Committee which is co-
ordinating the functions of the State 
Advisory Committees. Afterwards'] 
the Government will sanction the 
schemes.

So far we have concentrated on 
three types o f activities. One is 
med'cal care, (2) Homing and 
(3) Education. Under medical care 
we have so far established 71 dispen-
saries, of which 21 are static, 14 are 
mobile and 36 are s^atic-cum- 
mobile. Each dispensary is beibg 
given Rs. 10,000 towards medicine 
but for static-cum-mobile dispen-
saries we are giving Rs. 20,000 to-
wards medicine. There is a com-
plaint from, I think, hon Member 
Mr. Rajan that doctors who are 
being posted do not know the local 
language- To overcome this prob-
lem, we are considering the possi-
biity of taking doctors on deputa-
tion from the State Governments 
also.
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Besides these dispensaries there 
are two hospitals, One is a ten-beded 
hospital in Mysore and another is a 
Chest clinic in West Bengal.  Also 
we are reserving beds in T.B. hos-
pitals for which we pay Rs. 3600 
for each hed. Diet charges are also 
being paid. A subsistence allow-
ance of Rs. 50 is also  given. Of 
course, there is a demand to increase 
it to Rs. 150 and it deserves  consi-
deration. Even the rail  fare is 
being given to go to the hospital. 
These provisions are being made 
with regard to medical care.

About  housing  there are two 
schemes. One is Build Your own 
House  Scheme  under  which—■ 
Rs. 900 is given interest-free loan 
and  Rs. 600  as subsidy.  Hon. 
Member Mr. Daga has  criticised 
that after all this amount is very, 
small. One  cannot  construct a 
house with this amount. That is 
true....

MR. DEPUTY-SPEAKER : Mr. 
Daga, he is replying to you.

SHRI MOOL CHAND DAGA 
(Pali) : I am hearing patiently.

SHRI P. VENKATA REDDY : 
This is just to supplement their own 
resources. That does not mean that 
it will be sufficient for constructing 
a house. For doing repairs to the 
existing  house  also this can be 
utilised.

The second one is the Housing 
Scheme for Economically Weaker 
Sections among the Beedi workers. 
The State Government have taken 
up  this scheme on a very large 
scale.  It constructs the house for 
weaker sections,  the State  Go- 
verrtment agencies like Housing 
Boards arc there. They construct 
the  houses.  Straight way Rg. 
1500  is given as  subsidy. This 
amount is released to State Govern-
ments. Of course there is a demand

to increase this amount also and I 
hope  we will  consider all these 
things after making an assessment.

Under the housing scheme so 
far we have given Rs. 4.95 lakhs to 
West Bengal, Rs. 15 lakhs to Madhya 
Pradesh, Rs. 1.87 lakhs to Andhra 
Pradesh  and  Rs. 2.25  lakhs to 
Tamilnadu.

For education wc are giving only 
scholarships for the children of the 
workers whose income does not exceed 
Rs. 600 per month-ranging from Rs.
10  for 5th and 6th class, Rs. 
25 for 7th and 8th class and upto Rs. 
75 for college education.

Sir, this is a very popular measure 
and there has been a demand for 
increasing this amount also.

„ We also sanction  grants for 
recreation centres being run by the 
State Governments. Wq are giving 
grants to the State Governments. 
The hon. member, Shri Narasimha 
Reddy, has suggested construction of 
common halls as working-place for 
the workers. This is a very good sug-
gestion because so many workers are 
not finding any common place to 
sit and work. Also the hon. Member, 
Shri Jagpal Singh, has suggested that 
the workers who are engaged in the 
collection of Tendu leaves should 
also be covered by this Act. This is 
also a very good suggestion and it 
will be examined in consultation with 
the Advisory Committee.

Some Members have suggested 
the application of provident fund 
benefits to the bidi workers also. 
On 31 -5-1977 this Act was made 
applicable to bidi  workers. But, 
subsequently, some employers have 
gone in appeal  to the Supreme 
Court and got the stay order. We 
are trying our best to get thi, stay 
vacated so that this may be made 
applicable to these workers.

Almost all Members have sug-
gested that the exemption given to
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unbranded bidis from excise duty 
should be withdrawn. This was on the 
plea that this was being misused 
and this also led to certain malprac-
tices. I do feel likewise and I am one 
with them personally. But, the Finance 
Department has to agree. That is 
why I say that we shall forward this 
suggestion to the Ministry c f  Finance 
for their consideration.

SHRI M O O L CHAND D AGA: 
The hon. Finance Minister is sitting 
over here.

THE M IN ISTER OF STATE IN 
THE M IN IST R Y  OF LABO U R 
(SH RIM ATI R A M  D U L A R I 
SINHA) : He has already heard 

this, (interruptions)

SHRI P. V E N K A TA  RED D Y: 
Then, Sir, wc have also received 
complaints from several quarters 
about the malpractice as a result of 
wh’ch these workers suffer. I do feel 
that this can be considered by the 
Finance Ministry.

About the minimum wages, most 
of the Members have spoken about 
that and suggested that this should 
he implemented strictly. The national 
minimum wage had been discussed 
in several forums on several occasions. 
But, that has not been considered 
feasible. Recently, at the meeting of 
the Standing Committee of the State 
Labour Ministers also, they have 
decided likewise. Also a meeting of 
the State Labour Ministers of some 
bidi producing States was held in 
September, 1981 to consider the pro-
blems, of disparity in fixing the 
minimum wages by the State Govern-
ments. They have made some im-
portant recommendations, One is 
that the state Goverrments 
should revise the minimum wages 
at the latest by 1st January
1982 and it should be between Rs. 
7 and 8. Also variahle D.A. should 
be applied and, if  at all* the State 
Governments find it difficult to 
implement the variable D.A. formula, 
they should revise the minimum 
wages once in a year, These

decisions have also been taken. Ano-
ther decision taken is about the 
guaranteed minimum , wage or 
fall back wage. This has also 
been recomfncnded, that is, it will 
be to the tune of fifty per cent 
of the average daily income. 
These three are *importar t recom-
mendations that have been made by 
the State Labour Ministers.

SHRI G.M . BAN ATW ALLA: 
(Ponnani) That means the national 
minimum wage is given a go-by since 
you said that it was not feasible. 
Nobody can foresee that. What you 
have contemplated I think has been 
given up by you altogether.

SHRI P. V E N K A T A  RED D Y :
I said at present it is not feasible.

M R. DEPUTY-SPEAKER : 
He mentioned that only in respect 
of this particular industry.

SHRI M O O L CHAND D AGA : 
About build your own houses you 
made some reference. Is that 
being implemented all oyer ?

SHRI P. V E N K A T A  REDDY : 
Only recently wc had also received 
information from West Bengal 
Government that 50% of the 
amount meant for this purpose 
has been spent, under ‘Build your 
own Housing Scheme.’ We are 
not satisfied with this scheme. This . 
has to be streamlined.

Then, Sir, some Members sug-
gested that the workers should be 
encouraged to form cooperatives. 
This is a very good suggestion. 
This will remove all the difficulties 
of the bidi workers. At present 
middlemen and contractors are 
causing so much of troubles and 
in order to relieve them from the 
clutches of these people, this u the 
only solution. They should be. 
encouraged to form cooperatives 
To ensure this, the suggestion should 
come from the workers. Govern-
ment will be glad to give whatever 
assistance they requiae.
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: (tfr̂ TST) . 

*?% ?lTWf gSTR fecrT *TT fa 

SITfa;#  ?in;  OT «m̂:R

if 1  nr̂ Tqfa  j®  ?

SHRI P. VENKATA REDDY: 
Sir, it is a State subject. Sir, the hon. 
Member, Shri Balanandan referred 
to Dinesh Beedi in the cooperative 
sector in Kerala. I have visited this 
factory. Really it should be a model 
to all cooperatives. There is much 
appreciation. They have got a very 
good Chairman. He is a retired IAS 
officer. Rs. 9.50 is being paid for one 
thousand beedis and in addition they 
are providing Rs. 5,000/- as death 
relief fund."The Chiarman told me 
that this year bonus at the rate of 
10.7 per cent is being paid wihich 
works out to Rs. 75 lakhs this year- 
We are thinking of making use of 
the services of persons who helped 
in organising Dinesh beedi workers.

Sir, I am very happy that almost 
all Members have suggested that the 
rate should be increased. One hon. 
Member,  Shri Chandrajit Yadav, 
suggested that it should be minimum 
one rupee. I think we have to think 
over this matter as it migh t be burden-
some to the beedi industry. It will 
be considered by the Government at 
the time of notification as to how 
much it could be raised.

Sir, at the end I would reauest the 
House to kindly take up the Bill for 
consideration.

SHRI G.M. BANATWALLA : 
Sir, lhe Minister has given a very 
good reply.

Mj. DEPUTY-SPEAKER: The
question is:

“That the Bill to amend the
Beedi Workers Welfare Cesa Act,
1976, be taken into consideration.”

The motion was adopteed.

Mr. DEPUTY-SPEAKER: Now, 
the Home will take up clause-by-clause 
consideration. On  Clauses 2 and 
3 three are no amendments.  The 
question i3 :

“That Clauses 2 and 3 stand 
part of the Bill.”

The motion was adopted

Clauses 2 ana 3 were added to the
■ Bill

Clause 4—( Substitution of new 
Action for section 3)

SHRI SUDHIR GIRI (Contai): 
I beg to move:

“Page 2, lines 7 and 8,—■

For “which shall not be less 
than ten paise or more than fifty 
paise”.

Substitute—“not exceeding ten 
paise at the maximum” (2).

Sir, the cess is in the form of 
excise duty. It is an indirect tax. All 
students of economics are fully aware 
that any kind of indirect tax goes 
to  increase  the  prices.  If the 
cess  increases then the price of 
beedis will increase.  The traders 
in  our  capitalist  system  of
economy are not so honest as to 
subserve the interests of the people. 
The beedis are consumed by the 
people who live below the poverty 
line. So, I have brought this amend-
' mentthat there should be a ceiling cf 
ten paise only. If the cess is increased 
to fifty paise then the cost of beedis 
Cousumed by common man will be 
more. So, I hope, the Home will 
accept this amendment.

Mr. DEPUTY-SPEAKER: Mr. 
Giri, while Mr. Yadav wants to in-
crease it to one rupee, you want to 
decrease it to 10 paise.

Now, the hon. Minister to reply.
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SHRI P. V E N K A T A  REDDY: 
Except Mr. Giri, all the other hon. 
Members have suggested that the rate 
o f the cess should be enhanced. I f  
it is brought to 10 paise only we 
cannot do anything with regard to 
to the welfare fund and wel-
fare activities o f the workers and so 
I hope that the hon Member would 
withdraw his amendment.

Mr. D EPU TY-SPEAKER: Are 
you withdrawing it ?

SHRI SUDH IR G IR I: No, Sir.

Mr. DEPUTY-SPEAKER: All 
right. I will put his amendment to 
the vote of the House.

Amendment No. 2 was put and negatived

Mr. DEPUTY-SPEAKER: The 
question is :

“ That Clause 4 stand part 
o f the Bill.”

The motion was adopted.

Clause 4 was added to the B ill

Clauses 5 and 6 were added 
to the Bill.

Clause 1 the enacting Formula,
and the Title were added to the Bill.

THE D EPU TY M IN ISTER IN 
TH E M IN IST R Y  O F LABOUR 
(SHRI P. V E N K A TA  RED D Y): 
Sir, I beg to move:

“ That the B ill.be passed.”

Mr. DEPUTY-SPEAKER: 
Motion moved:

“ That the Bill be passed.”

Now, Third Reading. Shri Ram- 
avatar Shastri. Please be brief.

. t i t  s ircm  ( q ^ T )  :

t it ,  J?' 53 fSffi

grr

amflf q ?  s t s r t  * r r ^ r  p , m fa

s t ^ t r  53 q r  3 sqra  ^  t

fa  35 §  5 0 ? ^  tftfr
^Rft ?5T I  I 3f t  WlRi $ tft
sqrer gr i
5T3T3I t it  ?r 3 *tt *rfaq

3  *§rra*flrr q7  ^  
tfV ^iraTcft q^r s rq

r̂r r̂t * r W  *r*R 3=5% sqcfsq qn frr .1

$3 5T ^ R  STElT t i l

|  stW sfm 5a §

? , WJ S W T  TT * 7f . R

tit sfa §  qsr ?̂rr̂ T 1

*1*R t i t  3)1̂
eft sfY cfFl cff 3 *l>r

q^ ihm I 53 5l^ R

|  tin; ^  *fm ^

f ,  ^  m m
& r  * r  % fa?r, 5$ ^Tn t i t  ^rf?rw

s t ^ t r  ^  1

t  fa  *T TTW 5lfl
3rfa^i s ^ j s i r q  3 ^

t  1

T̂*Tf
|  fa  % ir 

if t it i  tit tii^i m  r %,

fijrqsfta  s i t e r  q i  ^  ?r?ft £

sfsr fa  zfaz 

?r 9a ? iR r | f a  # gr t^ T is ify  

aff¥ *1 q r

nff ft |  l fa visit
3Rfs^ f\ ft  ^T%IJ

cfl ^
TT̂ q q qq?rr W <

snfd  1
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{ i m « R  :  *r g  «?ra 
cfi ^  ^ 1^5  f a t s *

<n fo^TR f^qT^Tttl
* t

fo^ R  f w r  ^nriTr ? fk  srtf *ft 

* r< £ r  % fa m rrs fto  t  1

. «ft vrqwfrft wraft : iT3p
sra s r t u t  snror f o in r  

^r|eir g 1 sfrsff v t fs>
âfT ^  f 5  srfa ^  f®  sfo

»T3|^ fa^cf) t  I 5ETST f^nt 
?x  xr̂ 7 ?ft r̂r1%TT tfix  tnji

s'tar ^ r f^  1

sitatft Twfwrft ftr^r :
% ^  <cz ^  1 1

«ft TrorsraR wssft : ^tmr |  
*rm ^pttsi 5f |  1 ^ r  srrc
^  p̂=Rfi f% ^ f f  ^i, «rk?ff 
<*?ff ^ KWH ^  fa*I<Tl 1 1

«fhRcft TW f f f f f l  fa ^T  J
tffofT O  373 ^  ?ff i f t  WF& *\r&  I

sft t t t t w h it  wraft : *?' ? m f

sn^r ^  ^araT f( 1 f a ^ r  
^NpTT*T srr^ % ^ r» 3  ^

3jr?f w>r iff^r * m  ^ r  *f ^  
% sf) sre*? f f f r  «tt
^  % f^TT tt^it «tt 1 ^xr jrm  
«ftf) st^tt T^r srr r. *?% ^ t  eft «rar
^ T f t j  WTT I  I ^T fq tr

tf' v#rr g ^  ?w ^
^ r f^  j s^rn

*R VR  Hft 75RT ^ if^ T  I ^  5Tp
ST?T W3 R  |  I

* f  3 p
I  l f^fPC TTRl’S 5f, v m  ? T O 7 T

^1 îcf) |  1 ^   ̂ T̂i T̂

€f aft % ?HR ap^f 
%\ sftff if fa#*T 1 firftT if

$  *fft T̂TTcl if ^ ^IT^r z; ztl 
% qfi^r 5 g r ^  arlfl if ftW»r 1
wn ?r? ^  cfl P̂Tqft q̂ T ^r^rr f c
fw%TX W frt if if Zi$t z ifi
zrrtfi I, wnr̂ Pt f f  ^  qfl^i ^

fir^i «n^rr i -3«t ^
^ ; * l '3 | 3}̂ T TT̂If |  I rrap ^  ^

arfa' »rflar |  ^  ^  ̂  if #  sffafWf
if 7^% I  m  ^

I  I ^  qT?̂ T w  3X<Z 
im ^ r w m  varMrr ^rf^cr 1 ^

sF^T T̂ fTT 1 40, 5 0 ^T 7 5

^  îrrrr 1 «f) fora  f f lR  r̂
7 5 <T̂  *P$ |  I ^  ^  ^=1 JT̂ r ?T̂ f
|  1 ^^f?t ?rn ^ n t  

^ra v i f o  4 \f: ^
5 1 *r? *rf) |  ftr t r ) ^  ^fr^ w ifi

|  1 ^ 3 7 ^ # )  ^R ^R  1̂
=5rrf^  ̂ 1

sfora* Tw gsffO f?r^7  : qg
TOTT %cf1 |  I

sft TWWcnT i r̂
ism ?rf8R> ^  *F 5lTft>
% 3pm I't 1 ^ if l  1̂ 7̂ ^ r
if tl  *T3fTf s(fi ^  JTft, ^TTl 
»fl 3 , ¥ f ) |i  ^T ^rrsrn T ^T  =3rr^ 
|  ^ n^ Fterfr ^

'3ft f̂î T | ,  %1
if % srra ^  t ^  ^  ^  ^
rCff |  I 3v5f*rTT ^  oflfl
^ ^ n ff  % ^ 7  fo^R 9r}*tj if ?rr ^tt^rt 
3f*rrct ^  I  1 ^ r t t  f a ^ ? *  I  f ^  
^Trff ^  ^ tcj «rVt ’RSfl
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*fi v\x  srf srf
h’ ?TT’T <T*TT «rr< *FT ®P̂*TT«T

I

^  (^T^r<) :

s ^ re w  $  sr̂ ĉf farer %
if WPf f^T '<  ^  % t f W  W IT

T̂̂ ciT f  I

M R. D EPU TY-SPEA K ER  : The 
points that have already been made 
by the hon. Members need not be 
repeated. *

T̂TTT 3T|'c|>i »T5<r f̂ln'T  ̂ \ rff TI-̂  

^ f^T i? ^ 7  t  fo  ^  37T
f w  «rn̂  1 ^  f?pfT3 % f îT 

|  f a  f t n f t j  q fa T  § ? *r  % t s r i x q #  
^ ° i  w r <  ci'̂ T f̂ f t i r  f i f f t f i  vx 

tfV frrar r̂rfTr ^rfa w  ^

WSHi <rf %  afrfi* tfprrfSTTW ^ fnTr 

I  I 5ST 5FTT r̂<®PTV *r>
n̂ rr v f h  ^ s w i' w srtft 

^Tf^r t% sfr |

|  %\*ix erM sp)

^  H ^FTT ^rrf^, ?TT3rT

¥T5T?ff =qff^ I

«r> ?fis ^sr sfa ; $*r ?|cf /r̂ <T 
rm̂ r f arer w  f r o 1 rfi w m  fa

^€r>r facFiT ssrrqr fa ^ n : 
i w  sramr f (  ‘<r^ % f ^  ^Tfa-
T̂*<̂  |, V% '<Tt$ 3* ffci if ^ r

3 r̂>r f^ciTT 1 fk fd
afftr 3r ^  fa if srt

T̂TT STTT̂  I  WPT f% ^ -
^tfz  ?T I  I ^  rfm *rf9WT #0  
^ o ,  ^sfm r, m fe  ^rmfxzft §

cfVf̂ cT f  I eft fspT ^T ^c f ^  

f?«rfcr ^  ^  ssr>r ^t f^ rrT  
xj *$ % % r if ^  t  1 ^?r>r %
spsn̂  w r c  v  f^ -  5»raff,

^.o w$  ftwrr T̂oT |  1 fprft ^
TT^«TFT if ?pr< OTT, ^TT
^T W IT ^'<
^ sr%^ ^ r  if few  r̂raT | ifh  ?r>ff 
apf ^i-fr *nf2f n̂rr̂ rr t̂faT | 1

i m x  Cifr ^  g t fr

«r? ‘<Ci t  1 v k  ^
|  OTif 7 5 T < ^  sftft # f  1 10

T̂TT 7̂'<̂ f I  ^nv, <TF¥ «ri'< 5ft 

T̂Tif ^  t  ^ ‘< ^  ^
?n:r^ ?Tf ’fi'cT |  1 sflTnc

SHRI P.VENKATA JIEDDY: I do 
agree with the hon. Member that smo­
king is injurious to the health. But at 
the same time, I may point out that 
even if there is any label wamig the 
users, that is not going to help. As long 
as beedi smokers and cigarette smokers 
are there the industry is to be there.

M R. D EPU TY-SPEAK ER : Now, 
the question is :

“ That the Bill be passed.”

The motion was adopted.

I5'44 hrs'

N A TIO N A L  BAN K FO R 
A G R IC U L T U R E  AND R U R A L  

D EVELO PM EN T B IL L

THE M IN ISTER  O F FINANCE 
(SHRI R. VEN KATARAM AN ) :
I beg to move* :

“ That the Bill to establish a 
bank to be known as the N a-
tional Bank for Agriculture 
and Rural Development for 
providing credit for the

*Moved with the recommendation o f the President.
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promotion of agriculture, small- 
scale industries, cottage and 
village industries, handi-
crafts and other rural crafts 
and other allied economic 
activities in rural areas 
with a view to promoting 
integrated rural development 
and securing prosperity of 
rural areas, and for matters 
connected therewith or in-
cidental thereto be taken 
into consideration.:”

Hon- members are aware that 
the National Commission on A gri-
culture had in 1976 suggested 
integrating the total structure for 
ftr»nnrin£ agricultural and rural de-
velopment from ground level up-
wards to the creation of an A gri-
cultural Development Bauk of 
India as an apex organisation- 
In January, i 977>thp Government 
at that time had approved in prm-

• —.Ip the idea of establishment o f 
sich  a Bank and desired that a 
scheme s h o u ld  be evolved on the 
basis of broad parameters laid 
down together with draft legisla-
tion' by the 15th M arch, J977- 
H o w e v e r , with the change of Govern-
ment the e n tire  proposal was re-
viewed in July, 1977 and it was 
decided that even by implication, 
Government should not accept 
in principle the need for an Agricul-
tural Development Bank. Never-
theless, the demand for setting 
up a  n a t io n a l  level institution for 
agricultural credit continued to 
be raised time and again. In March, 
1979, the Reserve Bank of India 
was requested to arr?nge for a 
review of the then existing arrange-
ments for agricultural credit- 
The Reserve Bank of India appoin-
ted a Committee to review the 
arrangements for institutional Credit 
for Agriculture and Rural Deve-
lopment. The Committee recom-

Welfare Cess
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mended the setting up of a national-
ise d  bank for agriculture and 
rural development. Our Govern-
ment which had already decided 
in 1977 i*1 principle to establish 
such a Bank, has come forward 
to set up a National Bank for 
Agriculture and Rural Develop-
ment,

Hon. Members would have 
read detailed note on various 
clauses of the Bill explaining the 
provisions regarding the general 
setup of the Bank, its management, 
resources and functions. I would 
only like to draw their attention 
to some of the more salient features 
of the Bill.

The National Bank for A g-
riculture and Rural Development 
is being Set up as a statutory cor-
poration to be owned by Govern 
ment and the Reserve Bank 
of India jointly. This Bank 
will have organic links with the 
Reserve Bank of India. It is our 
intention that the Reserve Bank's 
close link with rural credit should 
be retained and its authority as the 
Central Bank, over monetary and 
credit system should not be diluted 
in any manner. The entire un-
dertaking of the Agricultural R e-
finance and Development Corpo-
ration shall be transferred and vest 
into the new Bank.

The National Bank shall 
establish and maintain a Fund to 
be known as the National Rural 
Credit Fund to provide financial 
assistance by way o f loans and 
advances. Apart from this it shall 
also establish 3, National Rural 
Credit (Stabilization) Fund to 
enable them to convert short term 
loans in the event o f natural c a la m i-
ties etc.

The general direction and m a n a -

gement o f the bank shall vest in the 
Board of Directors o f the Bank 
which would have nominees from 
Central Government, State Govern 
ments, Reserve Bank o f  Indi



as well as from commercial banks 
and cooperative  banks. The Ex-
perts in rural economies, rural de-
velopment, handicrafts, small scale 
industries, or in any other matter, 
the special knowledge or professional 
experience in which is considered 
by the Central Government useful 
to the National Bank, will also be 
appointed on the Board of Directors 
of the Bank.

The Bank shall provide  short 
term financial assistance  for pro-
moting  agriculture and  rural 
development to State Cooperative 
Banks, Regional Rural  Banks, or 
any financial institution approved 
by the Reserve Bank of India in 
this behalf.  Similarly, the Bank 
will provide refinance to various 
banks for their ■ term lending ope-
rations for the purpose of agri-
culture and rural development.  A 
provision hâ also been made for 
direct lending to any institution 
as may be approved by the Central 
Government.

Care has been taken lo see that 
adequat e resource'1, arc m? de avai 10 - 
ble to the Bank for lhe performance 
of its activities. Thus, apart from 
its paid-up  capital, its resoui ces 
would include  borrowings  from 
Central Government, Reserve Bank 
and from any other  authority or 
organisation or institution approved 
by Central Government. The Bank 
can borrow' foreign  currency from 
any Bank or financial  institution 
in Indio or elsewhere.

The Bill  provides  that  the 
National Bank shall establish and 
mainta'n Research and Develop-
ment Fund. This Fund will be uti-
lised for matters of importance 
to gricultural operations and rural 
development, including the pro-
vision of training and research*

It is our intention to establish 
the National Bank as the apex 
organisation with respect to all 
matters relating to policy, planning
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and operational aspects in the flow 
of credit for the  promotion of 
agriculture, small scale industries, 
cottageand village industries, handi-
crafts  and other  rural  crafts 
and other allied economic activi-
ties in the rural areas.  The new 
Bank will be a single  integrated 
agency for meeting the credit needs 
of all types of  agricultural  %nd 
rural development and  help in the 
implementation of policies and pro-
grammes, included in the  Sixth 
Five  Year  Plan  document. 
I would request the hon.  Members 
to extend their full support for the 
setting up of this new  institution.

Sir, I now move that the Bill be 
taken into consideration.

MR.  DEPUTY-SPEAKER : 
Motion moved :

“That the Bill to establish a 
bank to be known as the National 
Bank for Agriculture and Rural 
Development  for  providing 
credit for the promotion  of 
agriculture,  small-scale  in-
dustries, cottage  and  village 
industries,  handicrafts
and  other  rural  crafts 
and other allied  economic 
activities  in  rural  areas 
with a view to  promotirg 
integrated rural deveplopment 
and  securing  prosperity of 
rural areas, and for matters 
connected  therewith or  in-
cidental  thereto,  be taken 
into consideration”.

There is an amendment to the 
consideration  motion  by  Shri 
Chandrajit Yadav. Is he moving 
it ?
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SHRI CHANDRAJIT YADAV: 
Yes, Sir, I beg to move :

“That the Bill be circulated for 
the purp se of eliciting opinion 
thereon by the 10 th February, 
1982°. (1)



MR.  DEPUTY- SPEAKER  :

The amendment is now before the 

House. Hon.  Members, four hours 

have been allotted to this  Bill 

—three hours for discussion and one 

hour for clause-by-clause discussion.

I think the House agrees to that.

Mr. Zainul Abedin,  your party 

has been allowed fourteen minutes.

♦SHRI  ZAINUL  ABEDIN 

(Jangipur)- : Mr. Deputy Speaker,

Sir,  through  the  establishment 

of the National Bank for  Agri-

culture  and Rural Development* 

the Government seek to  promote 

agriculture,  small scale industry, 

cottage and vilalge industries, handi-

crafts and other rural crafts, in short 

they want to promote integrated 

rural development and secure pros- 

pertiy of the rural areas.

” •  #

Apparently it is an honest attempt 

and  a  good  effort.  During 

the last three decades and more we 

have seen how this Government have 

brought ruination to the rural people 

by adopting a poisture for their 

economic development we have seen 

how they have paralysed and devasta-

ted the rural economy and how under 

the grab of land reform they have 

created a new class of zamindars and 

thereby tried to retain and uphold 

their class interests. In the background 

of this when we find that the Gov-

ernment is trying to take steps for the 

economic upliftment of the rural peo-

ple, then naturally a question arises
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in our mind and that is whether the 

Government is once again trying to- 

create a new bait for exploitation 

of the rural masses and in fact that 

is what is being sought to be done 

through the proposed legislation which 

the hon. Minister has just now in-

troduced in the House.

In this Bill the Government seek 

to transfer the powers of Reserve 

Bank in regard to agricultuial and 

rural credit—its administrative control 

over and direction towards other banks 

to the new bank. But why should this 

be done ? In the Statement of Objects 

and Reasons the hon. Minister has said 

that the move has been initiated with 

a view to effecting integrated rural’ 

development and prosperity of the 

rural areas through a signle integrated 

agency.  But is it very difficult to-, 

understand how the Government 

can achieve their objective of in-

tegrated rural development by merely 

transferring the powers of control 

monitoring, superintendence and ad-

ministration from one organisation to- 

another organisation. The real snag 

in the sphere of institutional credit 

lies in the inherent weakness in the 

credit structure and if we really 

want to bring about any improve-

ment in this sphere we have first to 

attempt a restructuring of the credit, 

policy and its institutional set up but 

unfortunately the present Bill ha? 

now there tried to  remove these 

shortcomings  of  the institutional 

credit system and merely the setting 

up of a new Bank will not offer to the

*The original speech delivered in Bengali.
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cultivators any new benefit by way 
of advice and help, in my opinion 
this new Bank will create more 
difficulties and more confusionfor the 
people for whom it is intended.
15.54 hrs,

£ S h r i  N a r i n a T h a  M isra in the Chair]

There is another very important 
question which has to be considered 
in this context, Agriculture and co-
operation form a subject in the State 
List and the different States in our 
country have made different laws 
m this sphere. Are we therefore to 
believe that in the name of integrated 
approach the Central Government 
wants to take away all the powers of 
the State Government and want to 
vest it in a central agency ? A t a 
time when people are clamouring for 
greater power for the States and 
when the highest executive authority 
of our country has not been able to 
ignore the necessity c f conferring more 
powers to the States, any attempt by 
the Central Government to curtail 
the powers o f the State Government 

‘ will not be tolerated by the people. 
This is indeed a very serious matter 
and I am sure that Central Govern-
ment will pay adequate attention to 
it.

As a result of the establishment, 
of the new Bank an additional 

' financial burden will be imposed on 
the cultivators and village artisans 
for whom this is intended. For its 
economic viability, the Bank will 
have t.o depend on the Reserve Bank 
of India, the Central Government and 
on open market borrowings. The 

"Bank will have to -sell bonds and de- 
t bentures for which they have to pay 

interest at high rate. This will be in-
evitable because the Bank will ha*’e to 
collect funds for running the establish-
ment and its \arious Branches. O b-
viously this enhanced rate of interest 
will be recovered from the cultivators 

and die village artisans. If the Govern-
ment tries to avoid this course the 
only other alternative to the Central 
Government would be to own 
responsibility for meeting the deficit 
from their own coffers. This will result

in the imposition of new indirect taxes, 
deficit budget and will result in 
inflation and rise in prices of essential 
commodities. Therefore, before we 
pass this Bill the Government should 
carefully consider whether the present 
move is really going to promote 
economic betterment of the rural 
people or not. It may be mentioned 
in this connection that the rate of 
interest that the Reserve Bank charges 
for the loans it gives is not dependent 
on the rate o f interest prevalent in 
the open market. The rate of interest 
that the Reserve Bank charges for 
agricultural loan is lower but there 
are many intermediate banking or-
ganisations which come between the 
ultimate borrower and the Reserve 
Bank and because of this the actual 
benefit of low interest that the Reserve 
Bank gives is not available to the 
rural folk and there is already a lot of 
frustration among these people on 
this account. Creation of the propos-
ed bank will create more complica-
tions and deepen their frustration.

There is another aspect of the 
matter which deserves attention. 
As a result of the cration of this 
Bank financial transactions between 
the rural based banks the new bank 
and the Reserve Bank, will get more 
complicated and important schemes 
for which bank Joan is sought will 
be delayed unnecessarily. The Depart-
ment of Economic Studies and R e-
search work will continue to remain 
with the Reserve Bank of India and 
over and above the RBI will have to 
take responsibility of inspection of 
otiler banks and to perform some other 
important functions. We find that 
the new Bank will have to undertake 
the same responsibilities and discharge 
the same functions also. Under the 
new dispensation a rural and a Co-
operative Bank can be opened in the 
rural areas only after an application 
is first made to the proposed national 
bank and after it is duly recom-
mended by it, it is passed on to the 
Reserve Bank for its final decision. 
As present the procedure is rather 
simple becuase the applica-
tions go directly to the Reserve
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Bank for consideration and decision.
In addition to this the rural based 
banks hereinafter will have to send 
their returns and statements 
to the Reserve Bank on the one hand 
and to the National Bank on the 
other. Needless to say it will entail 
lot of delay and because of the dual 
allegiance of these rural banks to both 
of the RBI and the new bank the 
quantum of work will increase and 
along with that the cost too will 
go up.

In the Statement of Objects and 
Reasons the hon. Minister has said, 
“ The proposed bank is to have organic 
links with the Reserve Bank. It is the 
intention that the Reserve Bank’s 
close link with rural credit should be 
retained and its authority as the 
Central Bank over monetary and 
credit accretion should not be 
diluted in any manner.”
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The proposed Bill has made a 
provision that three representatives 
of the Reserve Bank will be included 
in Board of Directors o f the new 
Bank. I do not quite understand how 
merely by giving this representation 
of the Reserve Bank in the Board of 
Directors of new Bank can create 
the organic link between the two 
institutions. In fact, when we take 
away the agricultural credit depart-
ment and agricultural refinacing 
power from the Reserve Bank of India 
and give it to the new Bank it in reality 
-will amount to delinking the* two 
organisations and will in no way create 
the organic link which is sought to 
be created through this Bill. I am 
sure the delinking will not yield 
good results.

16 hr s.

With the establishment of new 
Bank a great chaos and uncertainty 
will grip the 4000 strong employees 
of the Reserve Bank of  India who are 
o f different cadres and working in the

different States. Very naturally these 
employees would be opting to be 
the employees c f  the Reserve Bank 
of India rather than employees 
of the new Bank because they will not 
feel secure in the new organisation. 
Following the transfer of some depar-
tment o f the R BI to the new bank a 
surplus staff will be created there and 
this will include 2000 promotional 
posts. Since some o f the departments 
of the Reserve Bank will be transferred, 
the promotional avenues of the re-
maining staff will be in jeopardy. ,
The only solution of the problem to *
my mind is to create a common pool 
of the btaff between the R B I  and the 
new Bank and let us have such 
provisions so that inter-institutional 
transfers and promotions on '
common seniority basis is done. 
Unfortunately, the Bill has not vis-
ualised this difficulty o f the employees 
and they have not cared^o make speci-
fic provisions for the same.

The Statement of Objects and 
Reasons state :

“ The Government had requested the 
Reserve Bank o f  India in March 
1979 to arrange for a review of 
the institutional arrangements 
for rural credit with a view to 
streamlining them. In pursuance 
o f the above, the Reserve Bank ' 
had appointed a Committee 
to (review arrangements for 
institutional credit for agricul-
ture and rural developmnt.”

Sir, the All India Rural Credit 
Review Committee had suggested 
something which is completely diffe-
rent from what the Government has 
done. The Committee had opined 
that the task of giving institutional 
credit for agriculture is so colossal 
that it cannot be performed by on 4 
single organisation and therefore the 
Committee had recommended that 
an agricultural Credit Board should 
be set up under the Reserve Bank 
of India to under take thi? responsibi-
lity. Instead of complying with this rj»
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commendation the Government is 
going to set np the National Bank 
through this Bill.  I therefore record 
my strong opposition to this Bill 
because the Government is rushing 
through a matter which is of great 
importance to the rural people and 
unless the pros and cons are carefully 
examined it may result in consider-
able difficulty and harassment to 
the people for whom it is intended. 
Therefore, I submit that the Bill 
be referred to the Select Committee 
and after a careful consideration of 
the provisions of the Bill it would be 
wise to take the next step in this 
matter.

SHRI  Y. S. MAHAJAN  (Jal- 
gaon) : Mr. Chairman, Sir : The 
proposed National Bank for Agri-
culture and Rural Development has 
a very wide scope. It leaves out of its 
purview hardly anything which is 
of importance, from the point of view 
of rural development and prosperity.

The Bill seeks to set up an in-
stitution for providing credit for the 
promotion of agriculture,  small- 
scale industries, cottage and village 
industries, handicrafts and other rural 
crafts and other allied economic 
activities in rural areas, with an initial 
capital of Rs. 100 crores. And through 
this, it is expected to promote in-
tegrated  rural  development and 
prosperity of the rural areas.  The 
word ‘agriculture’ has been defined 
under Section 2 as including animal 
husbandry, forestry, poultry farm-
ing,  pisciculture and other allied 
activities.

The National  Commission on 
Agriculture had suggested such an 
institution. It had  recommended 
that all types of credit should be 
met through  a single  integrated 
agency, leading to an apex bank at 
the national level.

The idea was supported by the 
Sivaraman Committee which was 
appointed to review arrangemens for 
institutional credit for agriculture 
and rural development.  It recom-
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mended the setting up of a new apex 
bank, viz. the National Bank for 
Agriculture and Rural  Develop-
ment—which  can be called NA-
BARD, for short—as an organizational 
device  for providing  undivided 
attention, forceful  direction and 
pointed focus to the credit  problems 
arising out of integrated rural deve-
lopment.

One  important  feature of  the 
Bill is that the Agricultural  Re-
finance and Development Corpora-
tion is proposed to be dissolved and 
its  assets and  liabilities  will be 
vested in the new National Bank. 
Section 16 of the Bill  thus avoids 
the possible duplication of part of 
the facilities to b̂ provided by the 
Bank.

The provisions regarding com-
pensation are reasonable, because 
the shareholders of ARDC  will 
be paid a sum equal to the total 
paid-up capital of the Corporation, 
in proportion to their contribution 
to such paid up capital as on the 
date fixed under sub-section (I) of 
Section 16, i. e. the date on which 
ARDC stands dissolved.

The Bill also provides for the 
transfer, from RBI to the Na-
tional Bank, of the entire assets and 
liabilities of the National Agricul-
tural Credit (Long Term opera-
tions)  Fund and  the  National 
Agricultural Credit (Stabilisation) 
Fund. They will form part of the 
National Rural Credit (Long Term 
Operations and Stabilisation) Funds 
to be established and maintained 
by the National Bank for Agriculture 
and Rural Development.

In spite of these changes,  the 
proposed National Bank will be 
able to  maintain  close  organic 
links  with the  Reserve  Bank 
RBI’s links with rural credit will 
be retained, and its authority as 
the  central monetary institution 
with powers to regulate the amount 
and deployment of credit will not 
be diminished in any way. Besides,
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NAFED will come to their help, 
three Directors of the Reserve Bank This assistance cannot be for less
will also work as directors of the t l̂an m°nths or more than seven
NABARD. years.

The management of the Na-
tional Bank i.e. the general superin-
tendence, direction and management 
of the affairs and business of the 
Bank shall vest in a Board o f D i-
rectors consisisting of 15 members, 
including the Chairman.

The Bill says that three Directors 
shall be from amongst the officials 
of the Central Government, and 
two from among the officials of 
the State Governments. The 
Bill does not say how they will be 
selected. I believe some method 
of their selection should have been 
laid down, to avoid misunder 
standing between the States has] 
also perhaps between the Ministries 
o f the Central Government.

It is possible the Finance M i-1 
nister might s a y :  “ We send
the three persons. The Ministry 
oi Agriculture may also say that 
they have a right to send three 
Directors on the “ Board o f Directors.”

As regards the functions of the 
Bank, they have been laid down in 
a comprehensive manner in sections 
21 to 41. There are three provi-
sions which are specially important 
and welcome. Two o f them enable 
the Bank to provide (financial 
assistance to any State Cooperative 
Bank, Regional Rural Bank or 
any such financial institution as 
may have got mto difficulties due 
to drought, famine, military opera-
tions or enemy action. There 
is no provision like this in the 
constitution of any o f the banks. 
The second provision is also irn» 
portant. When loans by these 
banks are given to the artisans 
small scale industry or those who are 
engaged in handicrafts, they have 
to be rescheduled owing to un-
foreseen circumstances. Then

 ̂ The third provision which is 
important enables the Bank to 
guarantee deferred payments in 
connection with the purchase o f  
capital goods due from a coopera-
tive society .or any other person 
subject to approval or guarantee by 
the Reserve Bank, Government 
of India or State Land Develop-
ment Bank.

The Bank seeks to provide an 
integrated service through rural 
credit to different section o f so-
ciety, which together constitute 
about 75 per cent o f our population.  ̂
This is a very big responsibility and 
it is very difficult to exaggerate 
its importance. Rural credit so-
cieties were the pioneers of the 
cooperative movement in the country 
Today, there are about 95000 
primary agricultural credit 
societies, 337 central cooperative 
banks 26 State cooperative banks 

and 102 regional rural banks 
working in 18 States.

Between them they provide 
credit to the tune of about Rs.
12,000 crores as against the credit of 
only Rs. 25 crores 30 years ago. 
This shows the tremendous increase 
in cooperative credit in the  country 
during the last 30 years. The rural 
credit system affects the well being 
and prosperity o f 75 per cent of our 
people and, therefore this Bank, 
because of its operation, will be the 
most important force in making the 
20-point programme succeessful. 
However, in achieving these ob-
jectives, there are certain precau-
tions which the Bank has to take.
It is necessary to point out that the 
National Bank will have to guard 
against certain evils which have 
crept into the cooperative credit 
system. The National Bank and 
other institutions should divise
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measures to see that flow ol credit 
is not restricted and that it flows 
right upto the poorer sections of 
our people. Secondly, the propor-
tion of overdues should be reduced. 
In the case of most o f the coopera-
tive societies, this proportion has 
been increasing during the last 
few years. (3) We have to see that 
credit is not cornered by bigger 

"farmers who are likely to dominate 
the cooperative movement. I f  these 
precautions are taken, then I believe 
that the setting up of this Bank is 
a very progressive step and is 
calculated in the best manner 
possible to make for the achievement 
and success ol our 20-point pro-
gramme. With these words, I 
support the Bil.

SHRI CH AN DRAJIT Y A -
D A V  (Azamgarh) : Mr. Chairman, 
I welcome the introduction o t  
this Bill and I think  that it is is a 
wise decision on the part o f the 
Government to decide for setting up 
of this kind a National Bank, because 
more than 70 per cent of our popu-
lation is still living in the villages, 
and who are those people who are 
living in the villages ; they  are small 
farmers, artisans and landless 
labourers. This section ol our 
population really speaking consti-
tutes the overwhelming majority 
ol the people who are still living 
below the poverty line. These are 
the sections who are really living in 
the villages and who are socially and 
economically backward ; and they  
are still the victims o f social as 
well as economic exploitation.

I think it has been realised late 
that the Government have not 
paid enough attention to the people 
living in the rural areas and this 
country will remain poor so long as 
people living in the’ villa ges will 
remain poor, because they consti-
tute more than two-third o f our 
population. Now today these are 
the people who are the victims of 
feudal system, they are the victims
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of the bureaucracy, they are the 
victims ot the wrong approach of 
the people who are responsible for 
developmental activities because 
the welfare and the progress o f 
these sections o f  our society are still 
not getting priority. And I think 
it is high time that the entire attitude 
ol our financial institutions and 
the planning should be radically 
changed to treat these people, the 
iarmers and the artisans on a top 
priority basis.

Today it is a well-known fact 
that our villages are not linked 
with roads; even drinking water 
lacilities are not provided in hun-
dreds and thousands of villages in 
our country. There is no use 
talking of electricity to every 
village or school or hospital in 
every possibility locality. That is 
not yet happening. And this 
uneven development in our 
country is responsible today for 
the fact that we find after 35 years 
o f our freedom, that more than 
50 per cent of our people are still 
below the poverty line.

I think it is a sad comment on 
our economy and the approach to 
our development that India today 
consists of the greatest number o f  
poor people and the greatest number 
of unemployed people in the 
world.

Very recently, a Parliamentary 
delegation went to China. Very 
often, it is said that India is not 
a small country; it is a country o f  
6S0 million people and the 
country’s problems are big. China 
is much bigger than India; its 
population is about 100 crores. 
But China has solved the basic 
needs of the population, food, 
clothing, housing etc. China may 
be backward in the matter of 
industry, technology. Buf China 
has successfully solved the problems 
of its citizens, so far as the basic
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needs are concerned, because they 
gave top priority to these things, 
and this is a serious lacuna— I 
must not say lacuna, a serious 
weakness— in the entire approach 
and attitude of our policy makers, 
and I hope now the time has come 
that these weaknesses must be re-
moved at the earliest possible. 
Otherwise the country will face, a 
serious situation and resentment 
will be growing. Dissatisfaction is 
growing. People are reacting 
and it will create a very serious 
situation, whether in the form of 
the Assam movement, or any other 
movement, but these things have 
to be taken note of.

I think that this delay in the 
setting up of this Bank has un-
necessarily resulted in a loss of 
a very valuable period of three to 

four years. I do not agree with the 
view that the setting up of this 
National Bank will in any way 
come in the way of the farmers or 
create problems for our 
farmers, peasants and will in 
any way conflict with the position 
o£ the Reserve Bank of India. I 
think the numerous problems of 
the farmers in this country and the 
artisans in this country need special 
attention and it is with that view 
that this Bank is being established 
and I have that the objective with 
which the Bank is going to be es-
tablished will be achieved.

I think the Finance Minister 
has given certain salient features of 
of this Bank and the National 
Agricultural Commission which 
really speaking became the main 

w basis— its recommendations be-
came the main basis— for setting 
up this Bank. What did they say ? 
They did not point out any real 
solution for supplying the inputs 
or services which are the main 
problems, main hurdles for the

development and progress of our 
farmers. I agree that this Bank
will meet one important aspect, 
so far as the credit aspect is con-
cerned. But, you come from the 
village, you know, most of us come 
from the villages, we know the
problems in the villages. What
is the position today? Is this Bank 
going to help the position ? Is
it going to facilitate the availability 
o f inputs at reasonable rates to our 
farmers ? What is the position 
today? In spite of the fact that 
the Finance Minister has succeeded 
to a certain extent in arresting the 
growing inflation and it has been 
claimed that it has been brought 
down, the benefit has not reached the 
retailer. Last year, the price of urea 
was Rs. 50/- per bag. Today it is 
being sold at Rs. 125/- more than 
200 per cent rise in the price of 
urea. Similarly, DAP was sold 
at Rs. 105 per bag last year and 
today it is being sold at R:. 185 
and Rs. 190. For a 5 HP tubewell 
a farmer was paying Rs. 60/- foi 
electricity charges. Now it has been 
increased to Rs. 85/-. Same is the 
position in cement, steel, pesticide 
and other inputs. The farmer has 
to pay through his nose. The Agri-
cultural Prices Commission have 
said that inputs should be made 
available to the faimers at reason-
able prices. W ill the Bank do 
something in this regard ? I 
think, there is no such provision. 
The additional activity that the 
Bank will undertake is to make some 
study in specific areas in rural 
India through its expert. And 
the report will be readily available 
to the Central Government or 
other agencies. The service part 
is worst. If  a tubewell goes out of
order, the peasant will not be 
able to get the defect rectified
throughout the whole season. In 
spite of its best intention the
Government has entirely failed to 
provide the very essential services to 
the farming community or the
people living in rural areas.
You see the condition of 1 ur arti-



sans, handloom weavers, power 
loom weavers. It is going from 
bad to worse. The other artisans 
are being victimised. I would like 
to tell the Finance Minister that 
simply by providing credit, you 
cannot solve their problem. You 
will have to make specific changes 
in your industrial policy. T h e  
monopoly houses and multina-
tional corporations are completely 
destroying the cottage and small 
scale industries. There is no es-
cape from them. The small 
and cottage sector cannot 
compete witli the most 
modern technology. Government 
has to make some change in the 
industrial policy. The Finance 
Minister will say that the Govern-
ment has already reserved some 
items for the cottage and small 
scale sector. But that has not im-
proved the situation.

India is a very fortunate county 
in this respect. Today all over the 
world, cottage industry, handloom 
industry and artisans are dying out. 
There is a great demand for hand-
made goods today. India, became 
of its long tradition of skill, per-
haps, from generation to genera-
tion, is having some of the best 
artisans and skilled workers.

I think it is high time that we 
must protect them. If necessary, the 
Go vernment should make all kind 
of efforts through reservations or 
by putting certain restrictions on 
the big houses, the nonopoply 
houses and the multinationals, so 
that these people are able to get 
the real facilities.

I feel that the time has 
come when the policy instru-
ment has to be changed in this 
country. Because, unless
and until we decide that 70 per 
cent of our population has to be 
treated on a top priority basis, 
th ere cannot be real development
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and the in balances which have 
been created during the last five 
years, which are responsible for our 
cities being over-populated, they 
will continue. In the past, our 
entire attention was devoted to 
the development of big cities and 
making them more modernised cities 
and providing them facilities. That 
should be changed.

'
It will not be inappropriate i f  

I make the demand that in the 
next three Five Year Plans the 
investment in the rural a r e a s in  
the villages, should be according 
to the proportion of population. 
That will not only help to provide 
the basic facilities and amenities 
but also stop the shift o f popula-
tion from the rural areas to the 
city areas and make the villages 
places where people can live. Then 
the educated people. Government 
servants and others, will not hesitate 
to go to the villages and live there 
i f  the basic facilities are provided 
there.

I am not saying that you 
should r.ot go in for basic industries. 
You should have the industries 
which are  basic. But so far 
as program m es like road deve-
lopment, provision of water, irri-
gation facilities, schools and 
hospitals are conerned, the villages 
should get their due share. This 
will provide local resources and 
also a lot of avenue for their em 
ployment.

I must say that the banks have 
done really good work after na-
tionalisation. So, their nationa-
lisation was a right decision. 
T h e y  have tried to reach rhe villages 
and identify he w e a k e r  sections 
of the society. But a lot of hurdles 
are now coming up. Corruption, 
which was not there in the banking 
svstcm. is now creeping into that 
sector also. X was in my village 
ten days back. Some 10 to 12 
people belonging to the Scheduled
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Castes came to me and complained 
that though they have  applied 
for loans from banks, for the  last 
six months they have not  been 
able to get it.  Each of them had 
applied for a loan of Rs.  5,000 
to purchase a buffalo or some such 
item.  I wrote a letter to the Bank 
Manager, asking why these poor 
people are being harassed for the 
last  six months. This  is  not 
something peculiar to one bank; 
it is prevailing in almost all the 
banks.  There is a fixed commission. 
Unless you give that fixed commi-
ssion to the banks and other con-
cerned people, you are not able 
to get such loans sanctioned. This 
.is a serious  matter.  The banks 
■should help these people, because 
it is  meant for them.  Most of 
‘these people being illiterate and 
helpless, the banks should go out 
‘to help them, rather than making 
them victims. The Finance Mini-
ster should pay special attention

to this aspect and ensure that the 
credit facilities  reach the  right 
people.
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During the last two or three 
years the people below the poverty 
Tine have been identified. The list 
is there. Now the people should go 
to help them.  It is not enough to 
make provision for  credit. Those 
people should be  approached and 
guided to make  use of these credit 
facilities. That is very important. 
Unless that is done, the laudable 
object of this Bank will not be achiev-
ed.

Sir, another thing I would like 
to say is this.  As I said earlier, now 
it will be in the fitness of things 
that the Finance Minister also thinks 
on the lines of the National Agricul-
ture Commission  as  to how  in 
addition to credit, the inputs and 
service facilities can be provided and 
whether this Bank can have some 
special Departments under it or some

other agencies with which this Bank 
will coordinate in respect of various 
activities. It is not to provide credit 
only.  If those inputs and services 
are not given, then credit will become 
meaningless. Therefore, in respect 
of those agencies which are responsi-
ble for providing inputs and services, 
some kind of relationship should be 
kept with them while appointing 
the Directors and the  Advisory 
Council and it should be ensured that 
the Bank’s representatives also are 
represented  there (Interruptions). 
What I am saying is that this aspect 
should also be taken into considera-
tion.

for Agri. & Rural 408
Development Bill

I would like to place three or 
four things for the consideration of the 
Finance Minister.  I think there is 
some fear that you are going to set 
up some organisation which will have 
the same peraphemelia  and the 
overheads of administration. I tlv’nk 
care should be taken in this  regard 
and it should be minimum and you 
should dispel the fear by saying that 
you are not going to set up another 
agency and there are existing agen-
cies which are going to be  used. 
But I would also like to draw your 
attention to the fact that cooperatives 
have really become the instrument of 
pressures by the rich peasants, and 
the new kind of class which is an ex-, 
ploiting class. In most parts of the 
country the cooperative institutions 
are mostly in the hands of exploiting 
class, the feudal class, the rich people, 
and they do not allow the benefits 
to go to the poor people for whom 
these things are being done. There-
fore, care should be taken to see that 
these loans and credit facilities through 
this Bank reach the poor people and 
I think a time has come that it should 
be more democratise ,  the  poor 
people should be given more repre-
sentation.  The election  system 
should be changed in a manner that 
the weaker sections of the  people 
find the place  on the respective 
bodies so. that they can look after
their own interests.

NOVEMBER 26, 1981
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I hope that the fear that the rate 
of interest will be higher in compari-
son with other banks should also be 
dispelled. I f  the rate of interest is 
going to be higher, then the entire 
objective will be lost. I hope that 
this Bank will really become an. im-
portant instrument for the service of 
those sections for which it has been 
there and there should not be over-
lapping. So the point that should 
be taken into consideration is that 
there should not be unnecessary 
overlapping.

The Reserve Bank of India’s 
employees have sent a representation. 
I am just looking into the represen-
tation of their employees. They 
have opposed the setting up of this 
Bank. I clo not agree with their 
representation. The basic objective 
is to set up the Bank. But there is 
an apprehension that perhaps 2000 
people will not get their promotions. 
They say that they will be stagnated 
and their promotional avenues will- 
be blocked. I think this apprehen-
sion should be taken into consi-
deration.

I have just noted down a few points 
which I hope the Finance Minister 
will take into consideration. For 
example, in clause 5 you have said 
that the Board, will be consulted for 
the appointment of the Managing 
Director. I do not think it is very 
practicable. Not the entire Board, 
but the Chairman of the Reserve 
Bank and the Chairman of the Natio-
nal Bank may perhaps be consulted 
for that. I think that from the very 
beginning there will be a Managing 
Director for this Bank. It is not that 
at a belated stage the Managing 
Director will be appointed. That 
will create certain problems. 
The composition of the Advisory 
Council is not very clear to my 
mind as to what will be their 
number, etc. I think some guide 
lines will be there from the Central 
Government. Lawyers and other age-
ncies should be properly represented
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so that it is really an advisory body 
and the problems are brought to the 
notice of the National Bank.

Clause 19 (e) : “ receive gifts, 
grants, donations or benefica-
tions from Government or any 
other source.”

I have not been able to understand 
it.

Clause 20 is about borrowings in 
foreign curren cy. I hope e "any other 
source”  will not be interpreted as 
‘any foreign source’ . If foreign source 
and grants are permitted, it should 
not be done without the permission 
of the Reserve Bank. This may not 
be used in a manner where foreign 
agencies may interfere through this 
Bank.

I have other points also. I thank 
you for allowing me time. I will 
not take much time of the House.
I am sure the Finance Minister while 
moving this Bill for consideration it 
will take into account all these ihings^ 
and also will see that since we have 
already lost three or four years we 
should not lose more time and the 
people in the rural areas should have 
a kind of emotional attachment with 
this Bank— that this is a National 
Bank meant for them, mean for their 
progress and if they come to this 
Bank they should not feel that 
this is another organisation of bur-
eaucrats but they will be treated 
with sympathy. This Bank should 
have some understanding and a feel-
ing to help the people living there.

16 .3 7  hrs.

STATEM EN T Re : H IJA CK IN G  
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AND C IV IL  A V IA T IO N  (SHRI
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CH AN D U LAL CH AN D R AKAR ) : 
Air India Boeing 707 flight No. 224 
on a scheduled service from Salisbury 
and Seychelles to Bombay landed at _ 
Seychelles Airport last night (local 
time). It would appear that some 
persons who formed part of a group 
which had landed in Seychelles a 
few  hours earlier by an Air Swazi 
service aircraft and had taken con-
trol of the airport, forcibly occupied 
the Air India aircraft and compelled 
the pilot to take off for Durban in 
South Africa. Subseauentinformation 
received indicated that the aircraft 
landed in Durban at 8.50 A.M . 
1ST today. Capt. Saxena, 13 other 
crew members and 65 passengers 
were on board besides the hijackers. 
The aircraft was parked at the  end 
of the runway in Durban airport and 
the local Civil Aviation and Secu-
rity authorities had mounted nece-
ssary security arrangements.

As a result of the intervention of 
the Government of South Africa, 
and as a result of tactful handling 
o f the situation, all the passengers on 
the hijacked Air India plane could be 
taken out of the aircraft safely and 
steps are being taken to fly them t0 
Johanesburg in the course of the day.
It is understood that arrangements 
are being made bv the South African 
Government to send.them to Bombay 
through the first available flight 
connection. The crew of the plane 
are also safe and are being 
lodged in the city of Durban until 
repairs to the aricraft which sus-
tained some damage while taking off 

irom  Seychelles are completed. The 
South African authorities have arres-
ted all the hijackers. Air India have 
sent necessary personnel from India 
to facilitate the return of the passen-
gers to Bombay.

. The Hon. Speaker has been 
kept informed of the developments 
from time to time. 

SHRI CHANBRAJIT Y A D A V :
(Azamgarh) ; I want to know

about the nationality of the hij-
ackers. Were they Indians or were 
they foreigners? What is the in-
formation about that? Who were 
they? __

SHRI CH AN D U LAL C H A N -
D R A K A R : Quite detailed informa-
tion is not available for three reasons. 
Firstly we have no diploma tic corps 
there in South Africa........

SHRI CH AN D RAJIT Y A D A V  : 
You have received all the informa-
tion except who were they ! 
W hat was their nationality ? You 
did not care to know that. You did 
not care to know that also.

M R. CH AIRM AN  : Let the 
hon. Minister have his full say and 
then if  anything substantial remains, 
you may ask.

SHRI CH AN D U LAL CH A N D -
R A K A R  : You know, since we have 
no diplomatic relations, we have to 
talk through some other agencies. 
Instead o f at Durban, the facts were 
to be decided at Pretoria, the capital 
of South Africa and through third 
agencies. In fact, we wanted to give 
the statement right in the morning 
itself, but things were gening delayed 
and the contacts were getting very 
late and something like that, and 
we thought that it should not be de-
layed further. We have asked for 
many other items of information i 
but some of them are still not availa-
ble to us. That is why we have 
delayed. But, instead of keeping it 
pending and further delaying it till 
tomorrow or so, whatever informa-
tion we have, I thought it was better 
to give before the House.

SHRI CHANDRAJIT YADAV :
That is all right. But this is very 
serious

SH RI BAPUSAHEB PARULE- 
K A R  (Ratnagiri) : One of the
inmates of the plane has been shot 
at or has been killed. Is it true ? 
I f  so, may I know whether that
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person is a member of the crew or 
a passenger ? (Interruptions). That is 
what has been reported in the tele-
printer. You have not made any 
reference to  that.  It is a very 
serious matter* At least, one person 
has been killed. Who is he ? Was 
he a passenger or a member of the 
crew ? He should tell us this.

SHRI  CHANDULAL CHAN-
DRAKAR : So far as the contacts 
we have got and the agencies we 
contacted are concerned, they have 
not informed us that somebody has 
been killed.

SHRI CHANDRAJIT YADAV: 
This is really a very serious matter. 
In this context, who are the  hija-
ckers ? At least, this should  have 
been known to the hon. Minister.

MR.  CHAIRMAN  :  Ordi-
narily, no question are asked when 
Government  make  a  statement 
on its own. But here the situa-
tion is obviously extraordinary and 
the points  raised  are  certainly 
relevcnt, most important. All of us 
would expect the Government to be 
alert and ouitc serious about the 
incident that has taken place, get 
all the relevant  information  and 
keep the House  acauianted  with 
"uch information and the  latest 
developments.

16.43 krs.
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[*fif.«rar *icT f ^ ]

af? TfT t  I 3 «T(*T *.T qS
TfTT 'Ti'% cfq'% %
?r> f ,  srfTr 5n»r f ,

cf̂ P fotfTS *̂T Sfffi
<JT TfTT |  I fsfflTtf 5fr«r
q-jrsrr?? qTcf ?fNY »i$ wft &r 

qTcT spY 3F>T $fl=fft n’Wn̂ f

sprite ^frftn r M ^ q %  if
srwra |wr stt, srr? ifl- sfq- 

VPTOTsfV SFcf ?1§V 1$  ^  1 9 6 3  if 
^ fitaf^PT T̂ nTTT feq-T 

JPTT sfK STScflq' qTtf fanrr TTqr fsp

'ssrq- sfnr fo  sm m srs 
TFTT Hfjwt % qT̂  q «fiq ^ qfrf 
<fr 3f i  Trrtaft % qm ^tct i

^  jpr f^ r a 1 m, wik 3?<t*sh 
^t, ^ q i ^t g?qTcfff ^ r w

3T, ^ F f  *Ff qnTnT qT, f a r f t

7̂T ^Ti^T qSTnT T̂̂ Ti' qT, -Ĥi < JT? 
*1^ 3 ff̂ TT fa  % sfr ?rflq 
<T>T |, sfr m 5ft if f ,  *q*T 
r̂r ^  ^5Ff 3» fatr 3pT®f5p?r 

'STPT, T̂f% 3’n^T 35̂ T ^5  ?R> I
^  qT̂ : if *^0 qTsfl ^Tpsrrer

q, ^VT ^5PTT q I

^ ^ -5 ^ ^  q, fqirnr if m xt

srm T^ft «ff, m *  ^  if
^  ?fhT q, *ft ^qtrV 

33#  n|f ^  % fW t f
it ^rm ^r^T  ^  $  i ^ r  
arP?f?i3Trn |spf ;̂T q?rr q ^ ' ^ r f ^  r̂r 

CRT qnT?f if ^ r  f ^ T  3fWT «TT, 

»Tftaff % if VRrr ?TT; 
w r  w  ^ |7  *fim *rr i
1969  if t r s f r ^ t f ^ ’ T̂TTT 

^ t ? t  «fiTr?R' ^Tsrr nrm ?f 

qsp 5r^% if 14 W  vr T f ^ m ^ r  
f̂ q-T I f̂r T̂TT q o «fs1^^fT5f 

^  #l̂ f apr qrqr q t ^  mm ^

^rrfV 5TfPT ĉiT «R-*rcfr ^eft 
ff tT̂ j 5TJ% if fqqT I W

<t s t  ^rr q ^^ fO T f % if  q ra t
«TT, ^  ' f m  TOSf ^f(ift % m m  i f  
5fr% ĤTT I 1989 % qT? ^

«TT I 1969 % <T^T 
f^itin’T T^iT m V q  if

^ r f fq  2?r, fw n *r 

*rc, q^ ^  fTT^T ^T ’srta 1969 % 
W  % =fnTq % «fiTT5ff

sT^xt Trrsfr ^rr vqTT s r p ^  fq^iT 

w k  qT^ »rWr % f H t t f  T̂T 
^  i^'T ^ fk  ^  ^ i  q s r 

m w m  fq^T?r q r  f%qr ^  1

^T  197 5 i f  fRTrVq^rq; n'cTT 
^Weff irtsfi' h  afî r 

?nfp>r fsRJT r̂ % f ^  fw T .fsR fjp r

^ T ^ T  i f  f^TTT i
w 4 ^ f f  % ||5f;W f  '^T ^ F f ^ r  

f m  q )j  ?NV ^  % ^;rq- ir
5TT̂  ^TT I ^  ^  ^5 fT
^ r^ r r  ^  f v  1971 % s r t i r m t o  

ir  q^^T f^TT 3TRfr «?T, q |  ^ f^ T  
f^rT  3,-rar «rr, fsR% qr^r «fyr
f̂ Tn% qm  ^ ?rtT ^ ^  1̂
q*?iT $ , q f m  ^

^  p i  ^ i^ r%  ? rk  ^eff ^  
^ r  f^in% qT?r ^nf^r

«fi, f^ r%  qT r̂ ?m?j ^  «n, 
^  q^i ^ t  sqtfor ^  ^ r ,
^  ^  3 ^  «5cn sftr ^  w r  m \  

^ft f>rT «IT I 20 ^TJT^r ^rfhal 
?fWf % 3 c«irc % ^  «i?mn m \  «n,

TT^Tt, 3f> ^ 7# f ,

^fr ^ T fe w r  | ,  ^fr efT3R | ,  f ^ %  
qr*r ^ r > i  ?i^f I ,  t r tp t  n f t  t ,  ^  

®Ft 3;qr f ^  2 0
r̂JT?PT H 4> i

T f ^ r  f^^T sfRTT ft?
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3r iitsff % fatrqV 

mr faqT, tfY

5qRT 'f̂ T 51 f 33ftm % faij, 

EPTt f̂liff % % ft, it

 ̂   ffaT  «tT I qfrff  if  fH 

fttT  frar «tt f̂ R % m

§, TR7PI I, eft   ̂ *f I

*TT3T % HTfeafffflr, ?T*R

T̂rtff % fan;, 

j«rr< «f̂3T q̂Ff  fast

qmr «rr t  srreifvsar q̂  |  ̂   ̂ 

a* ̂rr*fn>r  if s? ,tkh vr w \̂-

wmr*\ r̂>f, ?\\ êwr  ?!trmr 

fftfl- m  jrpfm sraf *tt

fa-ffT* q?ff fwr, irfi'̂f t̂ irHf̂ 

?av aivr nff Ĵ3  r̂fT 1

fair,  tpfT̂ftra ^

sfr  3r  3ff  xT̂rq  vrfer  ?fr< 

fV-trr* sfv r̂ tfmr $>  irft ^

ĝ fgr  if  aff  fq'trq̂  T ?f  f̂ r,

IT ft % feflt *  Wf %  MT?  | | 

q? 5TT0 3fc1  f̂ Tt  ̂ *f̂3 ^

T̂cfr  «fr fw  TTPft̂r  faw*t  %  fatr 

?«■ <r<̂  tp?  ŵzrr §>fr

T̂%q;,  ̂ rjY# 3ffr Tif

*TFTT   ̂  *ft 3ft  ’rtsff ¥ fan;

ift T̂̂ var  tm' v̂t vt, t̂

r̂  srot r̂ Êcr   ̂1   ̂ fatr ^

farffqv t̂ “=r?r *f̂f 11 ?fi7fr 63V 

*ff5RT ii1 ’ETT̂fWl ST'̂f % fqVTfl ¥ 

fair Tf fOlT̂I VfjfVf aTnTlT R̂T

3* if  $*r  ̂ t  Tv r̂fir

*fr<  TT̂q  flVVT̂ 

 ̂srr? i? '̂ TT̂ 9̂"

% ntfcff VT 3ftar̂ '̂< SîT 3̂# 

% f?TTT  t wpc ^ %’T̂ f̂

rf *1̂ # qx ?̂TT̂T  ff I

65̂ JffM?lT it B̂f| %* f̂:ra % ‘fqq; 

5ff fsmm T̂3f̂ T felT nqT I, ^

Development Bill

sr̂f̂r  vrsfr  r̂%q;  ?fr<

iffaHT  ^mffrq-n  %:v?T  F̂T
c.

 ̂ sfr t;f*r srhc  ^ «̂rrf̂

 ̂   3T  -̂ T  I,  STfci  ?r<T̂ nq

|,   ̂   ̂ fcfsq̂

qra fiflqr 3inT T̂f̂ I

rW5=ff %  ?{T«r ?t'  ̂  ̂  ̂ 

fq’trH! T̂ 3T<aT f,  T̂ 5

fH %  if  f® gwrsf  vfV r̂

vr̂ r % I  ^ ̂ fq?jq̂ ij

^T   ̂f̂*  ¥  ?TVRi'̂  %

TTSrT  ?JTO 5(if! n’TT

it̂i ŝT f̂r yrfevi  f̂*fr  1

5qr̂ 3rT5T«fir«T if  5trq̂r tt̂t 
V̂ | f̂>  if  ?f rfi)

^T  5ff  ?»«-5q'qTTT  % f *

^T t  irvr t  ftf  '̂iTT

if sisf-oqq̂ T  % fqifr̂r .̂r

si fa  ^fr I, qvg Tfij f=nim?r "̂f 

’̂g’̂ »̂'f  q?  î‘<  fqTr̂sr

5T̂ ifcr K, rf  9f,iff f̂(* v̂sR ?J Tff

?f̂i;  t̂*,t 1 M ra  %  Fq  if

tr ̂  . effTff -  T'f  '«3T  ÎT̂T

fsH î  r̂ffm  ar?  f̂3̂T3̂ff
¥r r̂,  3fr  *aj?  »rNf  if

VjfT % te M if fsm  nV̂  t̂

r̂sfVfT Wlrfr |  ^H>;r

5U  5fpff  f̂T if f̂ m̂5T % 

q̂  if  ‘caT T̂q i '

i6: 53 hr s.

[Shri. k. rajamallu in ike Chair]

im  ^VT qp  | fv f̂r

 ̂  tfTTfto if m %

f?|TT qT 3̂iV  % fa it  m

T̂?\r̂r m f̂ q, aTnsnrTfr  fr

 ̂  %  f̂tr four  r̂aT  t,  if

TT̂ ift ITTTt feJTO  *AT?ft | ftT

'jfT Hf̂T  R̂T»*  ÎTXT %TT?|T
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fa«T] 

f,  ̂  ̂^

«r4 *Trr  J, 

ste I-  ̂ ^  TT-iretfTJR 

ftwiT   ̂ srrcff  t̂̂ rft 

’JS'JT t̂cfr 11 iftr
gsrîr | fa  ̂ siiwfr x* 

r̂cff r̂ 3iwfr  x̂f̂cr 

1̂ ?a ̂ rq <tt  faqr 

w   5ft if  r̂f̂f

£  ̂ fa 

ĝ1*r  ^̂Tf?ff,  ?̂ir 3i*r§ 
sV, TĴrf *rr?r |,

cl̂ r StfarrtR faqT TOT 

€t T̂

wf **fr  q|‘̂ gfrrr i

tb r̂ | fa  *f  ^

% f̂xr 2 «ftr

?jtr=t % faq 20 ?}m

^   0̂7 gfSfgft fair  ̂ spr

jttwm |i q̂ sfc avr<r%  |,

fq  %  qt̂ft it  Vr

hto **rrfqa  am*,  <fr  irro>r 

vitff  t̂ TTt fT §1

. *TWf?ciT %% arra ¥t t fa 3ft T3T 
fstB w?m % faij fsqr

3irq, ^  ̂  r̂  sflr

sira 1  r̂mfsFiq̂  Ntw

tfr? Jf  q?nr faqT |, fa*fr-fa*ft 

3  rft  |̂a  sr̂rTn  ff

|,  ̂  Tt ?r̂a *f gsnr ĝr |, 

qtfft? r̂ q̂q-;*r  ̂ ?iTrT 11 vtfon 

?im q>T 5iT  | fa

?g tv  ̂ tft*  ^RT rhift

 ̂sitf f̂̂rri

)5ft̂, if q̂ fa<̂ wi ̂ r̂T 

f fa wrtffa'  % fviir vsfir

xjf̂j vis  t, ^ er̂ T̂f̂r r̂̂Rt

?«r«f fa  r̂n tt  ̂  31%

 ̂srt? t <rrcf %

?Tfiff 7̂  ?f)T  TT̂ciT  |

3ik tt̂ t fsg’rqr   ̂ 

zt*   ̂ sîrqr mr, ̂ft  w

I'f. %  gq  % 3ff ?n4roi 
f,  sfr  ‘̂iifr i

?r |  %faq

îT̂nr̂aT f*i  t̂?i  | fa qt̂Tf

TRfafr 3fft  r̂r?r % fair, sr̂t

qt  gfr̂iqTft % f?rq

T̂<T îrTTT T̂̂‘ 5TT ^13- 
#re 7T5  fair t̂tt 1  w % r̂ ̂

3îr

jl BW>  %  gr?T  ̂  aT̂

% 8tp *fqr

r̂f̂r 1  f̂f̂ crt  q̂r  tft

q’T̂f  %  *̂ff -̂1  f̂ ar  ÎTciT  STT, 

1969  ̂ I VtflTqtftasr % gpT

nr̂r  % ̂*\i spt 200-200

300̂300 faqT 3irnT
«rr  f̂a?i q̂T ̂or «jt fa ^

1̂  mCr ir, .̂fr  % *rr?

î  spfr ^

«r mr fai?r 3irar «?r r̂fa?i 1969 
% r̂t  fâ nlr  *rr  ^

faqr qqr, ^  Ŷ q^r gf ■

^  ̂ffe *̂r f̂ R,  |?,r 

irlr srqR?} q̂ tw>

3f> Tlf̂f % T\tt % f̂lCT

ŝ m sir "̂r |, ?fi ^  i}  ^

 ̂ ^RT T̂̂ q̂ r 5KT*  I, 5fi  2>f

sfTî Tft *1 §*  ̂    ̂ '

qrwt % ?iTfq̂ v&t  t

?rfh  ̂% f̂iq ̂ r qT̂ -®rt̂ fm

?irq?q̂ nr 11 w ww  ' 

ir ̂  ^  ̂ T̂r̂ T̂iTg'' fa

Rs  f?t̂ f̂qẑ  1 ttI?  ‘

sir? 5̂tts q̂CY *̂Ynn 

fafclS T<3> »,w I,  ̂ $ %qt q̂r



si rq 3̂   *f‘  sssTni

f  ̂  ̂2T̂

|Tf I  sfa  ^ *iY* r̂sr

qifRT  *

TTS  sffa  fat?*  T̂I

f̂fprr  fo  f«r  if ^

T&ft  % 3fl  flfrT fq̂f

 ̂  4^  ̂f i tsr if  ̂i s?  vmb 

*r 3̂to §*rr |  sft fairer 
g*rr  |, 3*r  if  stcf̂   tf)  ^

5TTT  I I ?TPT f̂R  STq?T  ^ ft  W 1

f̂R sr̂r  if  zm  st%9t,

*7? ,̂ *̂Tf̂  5T/^^

*rr  sfr  ^trtt| ̂5  êr f̂rarar  gm

11 ftrofcre,  »fRl«rTi %m\,  3rt<m
'■» «fi> *fl

jftr*rtn\  aron̂r  *ft*  f̂̂ r  srrfe 

5ft ’̂rr% |   ̂  ̂  *pf̂ r #.  T̂% 

srgar frot  ? 1 w   % *$ 

srm  sg qre  ?rr'*r§  ft?  io

5rr?r   ̂    ̂ £?r  %  srerH 

if̂i  qf, eft  *̂rrt:  r̂rsfiqrT  %

*r*r?  «n  *rf*rft  «r 1
q-'o   ̂ %  efŝff  ^

 ̂r  «̂rr  gjrrf  ^«RRrr%

 ̂ ?fl»r 3i r  r̂,

srrsrf  :5!T 3R sffc

if  r̂  3R *mr sr -̂fa  ̂ '

f  *rfa: f̂l̂r  *Rf

*st  ®fi  mx,  w$\r *mfr  *?r  tft? mx 

Trq  j  crrf%  sprt

<rrsr  *pf 1  t fisfi-TTfr ^ asrrar

if  srtir r̂f  tfi*  ̂ 1

SQ  ^or 37$9T &  £f̂ T mx

io  b  qztr  WWW  ?*rmr

T?f  «fi qZ*i  *rnfl*r  \̂  ^

fX'fii ̂tR 5T̂T %  r̂t  ̂«fl,

ĝ rf Jp  »rf  ̂  

sr̂r  r̂  ^f   ̂   Tfr 1  Jirr 

t  ft? 5Emfj*r

*̂t 3ft  spT&pr  m,   ̂  sift  w m

42i  National Bank  AGKAHIAYANA 5,

m sfte  *̂r  *r fârz?

^ 5r qf
nf 1 

5*r b ®i\ zft̂ r̂r  ̂ ĝr 11

^ if ^ t ft? f̂ PT %

,  f̂ r̂r siTTnrr i  if1 Iwi  êw 
vr h-ht |̂r r̂ar, r̂

R̂T T̂crr  sftr   ̂ 5T>:
*R t̂R 3T%ifT ?̂f 3Tcr w r I I ̂ tR 
st̂ft  ̂sf) PrBTf fir r̂r% f,

r̂R 3T̂r, ersT  sfk

t̂t  $ srfcr  tof 

fq r̂r% % 3iq r  ?ififr smr 
?ri?r  ̂ 11 trt
| ft? ?*r TRrCr 1̂ |t wr̂r %  f̂ q:

r̂̂?s*T ̂rrtr 5inr  srtr  w

f¥  r̂  r̂qr 3ft % f̂rq-

 ̂  tor  T̂CTrrr,  w  r̂rsrr

ff??TT  T̂tR 5T̂ T  %  f̂ ?ff,

q̂cfiJ? #grt  ̂ fr 

w  ^9T % 1̂ Pr®f  f̂ TT |

5Tr  tr3T̂*rR %  3ft |

T̂R?f %  % r̂ ̂r̂ r t̂ot

w%  $m 1  r̂ if 3)̂t  ?fr
fw?r  r̂  fi#?nr  t,  "̂t  n̂

f̂ OT 31T1T,  TRr 11

?THt  =rr̂ afl   ̂ ^5r «rr  ffr 

 ̂ *r#3t  ̂3fi  ^

r̂WT I,  ̂ if f®

 ̂ | 5fi mw?m * m\  Vtot

^ r̂r r̂̂cr 11  wfao; 5Rr 
| f% ^ 5ft»rf CR faiRRl 

?̂f} wtT sr̂r̂  ̂ *rf

sftx f̂ĵr r̂?r %  sft»ff  w  

f̂ r nrq,  if  fl̂rr.,  eft

5«r  ̂  f̂T ?rr̂T ft*rr( 

t̂irr   ̂  r̂  fa*rr*r  ^r t 

?mf|wr ^r <r smr 3r  wrr f?qr 
|  vr  r̂ si€l̂ | fa r̂r<t

1903 (SAKA) for Agri. & Rural 422
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[  r̂r̂r?cT fir5* ]

Jit̂f % f̂)Tff 5rm 

r̂r̂fi  11  *rgiwr r̂raf q̂ r mzi 

few  r̂̂  $,  r̂̂rr  erra 

^   îfsr  few i

*rftf?r ^ ?r ŝrr ft? nNf % few 

 ̂ 5n?B mx gfcr cftfl  sr fatf 

mVi ifsprr | eft sr? sflWl  ff̂ tr 

ntefi 3r 33wr t ?m  ̂ f̂ rr  if 

xr«$w  ?mfl*r  few ^ Tf ?*rmr

T̂j W|a | 1

17 hrs.

jf* ?*r fsm qx Hrgcr >̂r *ra?ar 

11 *nrt ^ ottr v x̂t

fa ?ttt   ̂ *r$r̂ m *fr sflsft

| w  *r*r*fr r̂ra vx 

snrra 37TfiT 11  •

jf' *rniHi*r  ferxT  wi  *f) m\ 

erwtc sfn: ŝrrf r̂r j? fa

 ̂  ̂for r̂nr 11 if' ^̂rrrfr,- f̂i

 ̂sfl ?mr erwr1  g 

*m 3>R  ®ft  fsrqr 1

TT3PTT*T H>WT Weft :(̂ 9R)

srrêflq1  snfrnrfa  aft,  îf

?r£f fa wncci nnp Tftsrt §

STR  *  5R  ̂ T̂T  r̂rcffrfsft

ir hm fth *rn?*n  Tff̂r ir  | i

nt̂f if x%h grerr srrof) fwr-*p?rr,

ffa ?frc cr?r> srsff

ĉerr 11

qpw  srfe  in̂i % smsr

% efts *4 'TTT̂f T̂v\ ii T̂TT iff 

?rrnT̂   ̂ q-̂r r̂  ir  sirq

<ft r̂  fa WW  if  qf) 

snfa srt̂t 3)T̂r 3fr q r̂

 ̂ T̂Y r̂lT T̂, 3ft  ĉfT,  Tf̂r

^jx sr̂   $  *rr  *rfaf  m  wzx

f̂i ?rriTR  r̂rc  f%cr

$ #  ?tr f̂r 5?r̂r ir  «rff  ĉrr̂r

?T3§   ̂ ?tk  ?̂r ir f̂i

srfawr  «f) 1  «rrsi  t 8R=3<r. Tr̂fr  %

ir  T<sr  ̂ | fsi?|

arp Tft̂ % gr̂r | \

?rr5iT̂[ %■ srfs ir

f̂i‘ ̂T3fl sr  vf)  ftq-fn 5Trzf)  «fpC

f̂ -̂ rfci-f̂ srafi
V3

. f̂-Pra  my  r̂r i  *r̂rwr  Ttfifi

mx  qfea  w ^x  ?tr   ̂  b ?i] 

ŵ\  m\ «fr i îr ?rr̂

T̂Tci  r̂  *r# $) x%\ | f̂ f̂rrirr

W f  cff̂  ^̂ ffT  5TR1

ti   ̂   if  r̂r<  £f#tfR 

fefrr  *f̂i  »ri  *rr >i4 11 *f|

 ̂ tor

I I f̂ 5   ̂te  if

fsicr̂r srffsrr  t,   ̂  if f̂ ^̂rr srfeurr 

|,  q,T   ̂  ir  f̂eEfr  |, 

5T?ffrr mx*  ir f̂ ârr  | f̂ g 

<̂prr   ̂ vfprfMi 11  ?*r

far̂f 1̂ w iT̂fr  f̂'Tf-fr  |

ffl f̂fT  ĉfvrr V ¥fT 7̂F if

 ̂snwtfaT «fl,  ̂ r̂r̂ T îr t̂t 

ir   ̂ 37r  f̂r̂ Tto  |

mx   ̂  vr̂ rfW  ?t*r  ^Kr

®  f̂ra ?>r i ■

«f)̂ , ?rr̂  JT?̂  if  f̂cf̂f f̂i\  o
srf  srf ?̂r>r | % f̂rq;

srf) f̂i • gfVsrpt r̂wcr 11  -

T?r̂r,  sprufsr  wx   ̂   ?rrf?  m\ 

tflsl  r̂  ffisn r̂l  ®)z 

m)   ̂ ^

n̂r̂lq  f  ̂ *f̂1  sfl   ̂?*r

 ̂srep X̂tf |rr q-q-̂r) f̂JTf7r 
if  ̂ | ft;  if  srr2T?<r̂r-
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|  I f f a  ?fh;

sroW  f e r n  ^  ft

*TfT fat*T=F 1 981  if xm W  I  I

srpr3r sraŷTT |  q-snTr^,

Tr^q’ q-repr fe r?r

1 ft srrr̂ * *rfw  1 1 
q ^  srfa %• sfa srTq%

5*rrt ^ tt if w *  a t w  ft ^rara
fa q  1 1 qrq-^i ^ r r  fa

^  sN f if w r ^fe^rr^qf |  f s r ^  

^  ft t ^
. ^ T  q*? fasfq^F T̂Tn’ ^  STFT  ̂ s,¥Tcl 

-  f f  I 3 f t  s h f ?  ^ < T  i f  s t f n f T c l  |  

3 = t  f t  3 r r ca  i f  ^ f t s r r

f q ^  gm  ^TdT m 1

ir̂ : ii 17  |  17
5 W f  ft 35  0 JTPT̂ T-T?

% f*i^ fk*̂  ^ct I , fqq ij 

srr^nM? % *ffr

TTWt«T «a5ff % S ? l'l  sffaf
% | ,  ?tFi h  w q^ %«raT ^  fa ft
3fl srr^^T-q^ TftT $T3i qfe 

falT TTCT |  a> ^n T n  2-3 3TB 

% 3Ts fmT i srfts s w

, ^sisu |5iT |  fa  q ^ rfr  ^
3|*Tci q?<ft |, cii[«fta3R  $

fiSToTTnT qiraT I  *T*R flRt ^  
srfaiT w r r z f T i i  as ?tY

arto ^to ?ffo spT 5qr®WH

?iTaT I  %t) t  Zbtft 3Tdi mT

m*$win m ar £ 1 wn m u r f  *1 

^ r r f t Y q  i i

f̂JT % f>icr f i^ i  fâ T T̂riT

tfT*T>ff ^ ^  ft tf^SlT
^=1T % I 'sfrvf ĉT a^q ^?iT S^Ya 

g'lnT |  f*  q^ T̂?T ^ T  |

^t ^Tq % f?m WT ^
*rqr &;

^ 4-5 fbiq sfi7
frr fg?i t t  t ^ t noT

 ̂ ^ a r  |  fa %«r$j

ft 1 1  q^r 1 1  ^  tfY
^3Tqift fa g  Sir ft ^*fV, q^ 5iTq- 

3*2 r; q^r ^T n f

sra  qfaT if ^  f  fa
qfs 5 'qfi ft 5fiq f^qT |  sfffT fa?T>

^T^oTq^r qr f^qfw^w ŵ t
?15;TqqV gqq q? q^f apY 3.T 

5fl ^ q  mtf ^  ?irRT̂

^IT T  C #  I, 3ft ;3%r atrlZf,
TWt ^Icft I  3TSfi fc^qr
;3iTciT | , ft aT̂ r

3|T^ I  5 V  5a?n aT^-riT^

?^TfT Jl9.?iT?lT̂ V ?Rr o^T m't ^Tefr

I  I

5^ q̂ T̂" % q^ f%?i q0  q^

^TqT qqT Zff, %fa^ ^  q^i'

Wt ^  ^T

^Vftrw ^£t gft q f  t  I 1TF nl I?AT 

^TiaT I  fa  5T^R ft ?|T^Rl

3|JT>?T ^ i  fan^Tf^a 
|  stfft t̂TV ^  i

* s ^ r i  J ir q ^  ^
fii^i if fo, 39 qT 

% ft ^arar nqr % —

1 w > t  i i  i a r f * ^  f ^ q r -
^ r q f  wi\ 3̂?rfa =f.^i \

2 w) *n r ^  ft
qT^l t i  ^.T?ir‘

o *T*r>r f?iF;t g?ifa %

faq ft ^V%
%i\t  fsDrf®? n ^ i i f  % g m sb H

V

qtfr f^ci^ % f?i^ TlX'f®' V»ir 3
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[eft *TTC?ft]

eft 2T|n |
sr<? ^ 3 f t  tfV §,

f t §  T̂ si SftT I  fa? 2r ^
|f*? zrr ?i*p i

S3 ^  44  3  STÔ f q?

fe"?W ii W  — W  14-
^  srf^f^ftnr^ ^>tt stV

11 fa*i ii ^  sfir
it^ afls m\

m  ij f f a *  ST^9 , ^ T fv a T

srk ¥tr^t ?i«r-5W 2rr, 
sfft ^ f w r t  n«TT ̂  TTmŶ T f e 'f f
W ftsfa  WTn I  I

3? ^  ii TnTT |  I

^ T  f t  ^  ft?r

?t ^fr f t  ii ^  ?t^r. qc»Pf *i&r
|  f t  ^ r  ^  «Tc?  ̂ 3T?ft

i* * $ i  ^r ^rf^i Th^ -^Vu jtt
ii ^ 3fi ^tft snxcT 

f t g W ’̂  i? st'RT s^fta

*tor i .

^r?q^T sir̂ i %t\ |  f t

53TH iifs ^nf aqfttt ftsft ^r>i ir 
5mr p r  |  ^  ^  ^ r >  ^r ^?n% 

W  ftq^T m

^fsftrstfi* fftfr g, =̂5%
% ij sfo t r f i #orr ^7% 

t ^ r  % *T  ̂ ii, ^  ^  T̂ ?TR

ffeiT 1 1 ? i ^

5TR *lff ^aT 5  5TTC ^
ifm  |  sprafsrtff ii ^3

mx t  #  I  w .  3 T?% ^ T tt

fa 77a* ^  w
^  1 1  3W  ^  1.ROT ng tff

|  f t  ^  *ft*l trq^^feff^

i( ^ 3  3?T ^  |  3*R5l<f it

^3 ^  ^
| r sjr^ rfr^  ?rr̂  ^  f̂) ^  ^ r  

%^5i ^rr,3ft ^Igr | , . ^1
3fl ^ F T  ^ T  |  ^? T |

^  5TT^ ^  f  I 3fi sfiS

^  ^  ^ ^  Til
|  n^r

»if |  ^  ^crrqr irqr

|  f t   ̂ -&H it ^5^ =TT̂  
siT^fi qnnr, TTz,i^f^f^ ^Tiff ir

5 ^  ^pt  .siT̂ r ^ sireift ififr 

qT Tit r̂ ii f̂i «rtf
=̂ iT% ff, ^  qT q fRT ’pTT

? , i  ^FT I ,

i? ^  5tlcJ f?i^t iff
1 1 1,^ ^ r  ihtt |  f t*  smrfkm 
fcaief ^T ^  ^  I
W  ^ a r  it q^f 5p r f | i  ^ r  f ^ <  

ht'3t 5qq̂ r if ^  ^  irqr |
f t  ^  t f n  ?ni <*?
T fl |  ? ^  ^  ^  ftq t
^RT =qT%r I ^Jffft sflT f e l

irqi t  f t  f^ s f  %
¥ 7  if I sf% ^T^

% snr 1 1

if?r s m r l t5rfaf?ifs^ % fs m  

if 3cTT f e T  nj I 7?' =EfT̂ aT ^ f t

sr fa fh f^  5T5I trfTOT̂  % ^RT 

^ r f ^ i  t

9 ^  ^^hrrfriff 3Tci 
|  I TTtflff ?t N «

3Tq ^ Y  i lf  |  I ^RTt %5T if

THfO |  \ Tariff % cfM §Y
^TO^S'C ftllT t *f ^ T  ^T̂ fiT
g f t  ft^  ft?l r m f  % f?m
^TrniT ? ^  ^  r̂cT̂ r ?

^T ^ 3 t f ^ T  ^ T  >̂TT ?
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Xh   ̂tft ^

3fT-iT r̂f̂rr ZTTI .

if ^ iftz sra

=3Tf̂T sft | 51PT  * *R  SSflq

sr?T *ifalr  | i  snrra ̂ r

ft*TT 3)Tc1T sfir< Ŝ Tf

*n 3ft âr | i) vtft

*»*ft  &.T3IR  ii  fr*

W I I  arern «JT?T for? $7 

f̂ T 5lTnT I wfa  ̂ n?t IT̂T

11 î r rt?i iff wft wt 
3fa *T̂1T f[ SiTnT t 1 M % m 
3Ta  5*?T »ft sqs'̂T ifl'fV =?T%r 

sft ft ^ sff| 53 h*  #̂ iT 

T̂fir r̂f̂TT 5fh  [Vifsiw

r̂f̂CT ft ftq-fo f̂fTft

ii tf̂T 3 ̂  qrtr I  ft *|T*1 Tt 

^  ̂ q̂T tst wrr 3̂  qT 

r̂ 5Ft *ft n̂f̂T

arft s?ft*r tft? fraraqTV̂ ^ g*ff

 ̂ 3TT Jiw? ■ ̂?r ft i

5*  srŝf % îF«r *f %
ft f*m *Tert 3ft qfeq  ̂  *fk 

*1̂ T *lTSff 9ln̂r % spRiT Jf n 

3if?$ ̂ Safq̂ T % hW 5|O
3R>T VTRa % 3*®flR % fcitT3f) ^ 

fasi  ̂ ?| !, sffi

 ̂  t̂ 1

*ft 5WN *TR ?mf  ( fafeSTT ): 

jt' ftfr *r¥t 3ft t̂ rr&£ta % fa 

smrK ft̂rra 3T% wr ftq

3srrf  ^t r̂̂ r | i  fa si %

**rsq*? *TR3 5f

îT̂r % 3ft  frr |

ftlj 3%  t̂ ̂ ̂ OTf % TT̂ g I

^ 5RTR EF t<̂ ajft  q'ff  ?1̂TT 

*t?t  31T Tft sft I qrsi ̂   ?IT 

»T̂T | 3j3 $3 tfa? % HTSqTT %

q̂jft r̂r̂ mt % £rt q̂̂r  % 

?rt ?ATi ?}f̂?r  3jr  ̂|

" vftx  ̂̂fR  ftrTTT̂ 3ft̂

??q̂r ĝffM* 5T3H  "<| ? 1

r̂t̂ft % fâT?r ̂   r̂t̂ ̂?r

 ̂ 5TSTR  r̂ft '̂fa-<r* irteft b
m % ̂ rf |  tf̂?it ¥ft $ ̂  

Sf 1975- 76 ii sfcfta r̂pfK «*¥t ̂r 

f̂ T irq: m ?tr  ̂ %

?̂r % ^m>r sfasrf 

t̂ r̂rftrn ̂ft »rf «rt 1  ^ q*1? % ̂frnf

mftt  rTpPi- Jpr SRPti ft̂+r

nqr  ?̂flr tft ft?ft

 ̂W'(§ -Rtt rift fq̂ltfr «ft 1 
snrfa §|

av̂  gv̂TR  KJT5J fav̂IT

ir̂T \  sira d ̂rq>

S ft 5HT  % fq̂ T̂)  3fl TR̂ T?f

€t 31T Tf*t I' Tf̂;  i? ̂ T31rft

% qT5  gret jftsîr̂'  »ft

SFt »r̂ff |  qifo ?TRo sto

sfrtmr, sto *ir0? tto ir0  (ft̂jT 
?n#r fqvrs )^0 mR0

fo q>o 5ftlTR sfhc r̂fN apt qtSRT 

3fi qm frârR  % ̂tr %
10 *

31T?ft t  el̂TR f̂t ii’  W w 

% 3(f<tr ^ tfr? 3fflft

3iT v̂Y t 3ft Tr̂Vq %ffer 5̂? ̂ mt̂r 

ft̂rq  ̂fVFt ?ftr  tt^

tfnst % m ̂   xwn mfkzi
1 •

5JTR 3,r̂' f ft tfFT>r Tf̂ TR 

sqtr  %‘̂ tiNji *r  zfhsîr ̂

ĝ ?R ̂r | ft %R
qrsqir ft nfsff ̂ft 48

^mRt 3ft ^W €r*n %

r̂  |,  f̂rfta spf % 

•5fh ?f, qT n̂kYc îf T̂

5f,  rTrsjtqfci   ̂jpt %
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qrPr̂ % Trŝ  *ira f'hi; ^

p  'tFtt? %  3?t a»ra

*rf  3ft smfV%

f̂tl qf? |*T T̂̂tfTT 

qfT<re "<r34 n̂Tl qT  Tr̂q fa? 

§  fâT ?at qT tfV sqTij

<fi *f jtr̂ t §f ft  ̂

srrqf rfrsp sfn ̂ r̂Tfr ft? 1 

t̂̂ tt cffore *t 

^ sfafafa  § sflT s*TRta

f̂erfr tft  îer I sursT  q̂t

% 3Wf  spr̂r

r̂|  *f̂ rr ft ^  grt̂r

fvf, ci3 q’̂f tfT  gq?qirr

ff  I  ^

r̂rt: qresf aft f̂iT «ft 

fif«rT  sft ?r  sfcirl f  ft

ST̂ if «m q̂- % fatr

w?t *̂rr%  | sff? 5T#t̂ ^m>r

% 2ht  TT̂ t̂ga  sfo

§ <̂ht gfVamf % st«t arêt 

3   ̂ 3ft ̂ vfa qff f̂ f̂t

r̂Tof̂fr 5ff5t ft 515ft  t *R*T

55TH § ft? ÎR  T̂̂fiTT

qfrqf qrr fq̂r wt qT ŝn̂T̂ft 

Tf  ̂#fa srfr *rrfr>r  *'*?f %

# ?*rr?fta srFafaftriff % sr«r £5̂  

^ q̂*qrq; ^   ̂  if 

atft  ̂ T̂̂rfr*  ̂sm 

h* 5ftn¥ % r̂«r <?5q?T

| srte  sr̂Tor qT  %

sirciTT qT Mq t̂ 11

*̂fsrrfr*ff  qft  sfwrftqt  % 

arrcf ŝcff

 ̂ Spfl  qf  T̂q̂rf̂ 11 

%h f̂i qfsrf.rTV «ffT ^̂ rrrt n̂fpir

fiT̂rf  ̂TSHT =Mrĝ I g»!Ti

tj ft  T̂%tT 1

f*rr̂ ftrrera t̂>3httt  f̂r nt«ff

Development Bill 

% ftTSTT  T̂% % 3T2 TfV sfiff-

ft̂ ?iq?ft  Wfta îT T̂̂ T̂ft 

T̂ ĵftiT XfzfW sppf̂*ff h‘ siflf 

t̂ qT̂- jt3T g-rfq-zff

iT?f T̂TPftW ^

5TT«rft̂aT % 5TETTT RT *̂ft 

=5rii|̂ 1

■  jq?a  »f' £r gftamf % «rr̂ n

g?rr̂  r̂rfar f 1 fsm aT̂  ^

"̂T TTĜfalfi I'̂P  5q?q 

bfV  ^

q̂ Siqjft Wif9ft5| ’Tpfi- qT ^

=̂5%  HT?i  qT W   qq̂f  cf̂ TT  ft?tT

gcr  ?rr?i qr  n̂fjnta  ̂ R̂T

I  ̂ft? % w

 ̂ f̂T?ft  ̂  t, ?l̂T f̂t ĉT?

r̂f  f̂t!TT ̂   iTqi  ^mt̂r

% 5TFt?q5R % tft t̂q qT̂ff ^

5 «fr  nq̂* «î, ̂ q̂: ?iT̂ *»q?ft 

fircaft  W  >̂T 

q̂z»r 'f̂r  r̂  ?it̂.tt  % qT̂

^  | sm 5qq-̂ft r̂q̂ âr f̂r 

*PT% | cfi  3  ^̂ TTT

?îar 11 q;*ft ?̂r-?pfira f̂ifiî 

3Wf qq-̂ sf̂f % jiw*i  ̂2?r 
3ft r̂'wr  r̂r, 

*rrs<m  ̂ t̂t âp' *f1

q% 57|a  si)T̂rfe;  arra  ftft

<WT ĴT|  qTf̂t £TR

aTŝ âT r̂ f̂a v? w*fi

jf qf  mpiT ft:

fqffô r̂ «ff ?̂?3> I fti

IIfq % ^ SFT fŵl ff, JfTfr
£f srtr ̂rraff  ̂ fîirrft

?fftq q£  fj'nff ipr

 ̂ «frr  ̂ *t̂ r̂ jtt̂ t fq%,

 ̂ 6̂fr ^
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SPTTT  T̂TTf]

F% irt̂ if 3ft srefa %tr

if MTf T̂rft I 

ffl̂r T̂5t  STTTCf % vr if TS% 

 ̂*nw  ift sT35ĵr   ̂

STOTfl T<t̂  £i*7T %CU  ̂J?3 WB 

^t >̂rr ft* r̂fa %  *fto 5fi 

| v jPt ^

SPîft t̂rfY |, f̂qif̂2

%  if  ii -<# fag %  sr 

TTfirr ■CT̂'Tpq f̂HTf̂T % ̂ Rf 3 *f( F̂l 

srk ?ff*ff  ̂ #Tr  îT̂r

ft% I

'  ii  sfr wn  ftqT,

*f‘ 3fcl  ’̂ T f

?rh: fsRr *r̂l sfv 3?t siT̂rct f ft: 

*t* â̂ft ^ r̂

if ̂IPT  3IT ' t| I I

SHRI  T.  R.  SHAMANNA 
(Bangalore South) :  Mr.  Chair-
man, Sir, this is a very important 
Bill and since it relates to *he up- 
liftment of 7 lakh villages and 
more than 45 crores of people of 
this country, none of us will have a 
voice to say that this is against 
the interest of the people. Of course, 
we welcome this Bill but at  the 
same time I have to caution the 
Government ;n certain  respects. 
Forty-five years back when the Re- 
servê Bank was started, its ma;n 
object was to finance agriculture 
thrc ugh its agricultural cre’dit de-
partment and assistance to several 
banks for the same purpose. Now, 
in many states we have got three 
institutions, namely the cooperative 
apex banks, the cooperative  land 
development banks and industrial 
cooperative  banks. Though these 
banka or agencies, are there, yet 
this National Bank for Agriculture 
and Rural Development is going 
to be started; It is an experiment 
which is going to be conducted.

Development Bill 

The Government  has nationalised 
20 banks, the Imperial Bank of 
India was âso made  State Bank 
of India fnd  nationalised.  Those 
banks are well established and finan-
cially sound, and it would not have 
been difficult to entrust the  acti-
vities being entrusted to the new 
proposed bank to those banks, but 
however, the  Government  has 
thought it prudent to start a new 
bank mainly for agriculture and 
rural development. -

In the first instance, it is very 
necessary that care should be taken 
to see that this bank dowes not 
suffer for want of finance.  It would 
require  a huge amount.  When 
the Reserve Bank was ’ started, it 
had a paid-up capital  of five 
crores o'lly ; this bark has a paid- 
up capital of one hundred crores, 
though this one hundred 0 ore is 
equivalent to, five crores of that 
time. The Reserve Bank lias enough 
funds of the  Governmert  and 
reserves on behalf of the nationalised 
and other banks and it would not 
be difficult for it to provide  suffi-
cient funds for this new  bank. 
This bank has to be started afresh 
and care must be taken tQ see th?t Jt 
starts on sound foundation and 
works well.  '

The bank will  certainly help 
to serve the needs of the rural 
population. Irr this connect:on, with 
out going into the details, the first 
thing that I would like to say is 
that there should be equitable dis-
tribution of funds on the basis 
of the needs. Nextly, the bank 
should not be exploited by ‘ the 
vested interests.  Those who have 
got power get all the benefits and 
the persons who are really in need 
of heJp, remain deprived of  the 
benefits. Regulations hav̂j  there-
fore, to be framed to see that per-
sons who are actually 'in need of it 
are given assistance. ■  '



Further, there is one important 
factor which should be kept in 
mind. The rate of interest to be 
charged by this bank should be as 
low as possible, If the rate of 
interest is exorbitant, it will be 
difficult for the people to make 
full use of it and the reconstruction 
of the villages or upliftment of the 
people will not be possible to the 
desired extent. Therefore, all care 
should be taken to see that minimum 
rate of interest is chrged, so 
that the needy people may be 
benefited. I f  the lending rate is 
i4 o r i5 % ,ii would be very dificult 
for the rural population to get any 
benefit out of it. I, therefore, strongly 
urge upon the Finance Minister 
to see that the rate of interest is 
not abnormal. '
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Further, it is very necessary that 
this institution, as also the Reserve 
Bank, Central Government ajid the 
State Governments as also the 
nationalised banks should work 
in a coordinated manner. Several 
funds are thert for rural reconstrnc- 
tion, for example, KJhadi and village 
Industries fund and ?o m ary others. 
It would be bettei if  all these funds 
arc channelised through this bank 
only. If different agencies are there 
for the same work, obviously the 
work will not be done in the desired 
manner,

A great risk has been taken, 
and a challenge has been taken by 
the Government and, therefore, I 
would urge upon the Finance Minister 
to see that all care is taken 
for the foundation to be laid on sound 
footing, so that the bank functions 
smoothly. While framing rules and 
regulations j care must be taken to 
set that the bank is well established. 
And when this bank comes into 
being, the Department of Rural

Reconstruction of the Reserve Bank, 
Khadi and Village Industries fund, 
and all other funds for rural recons-
truction and upliftment should be 
transferred to this institution. 
Therefore, care must be taken to 
see that the Bank works well.

Then I would request the Finance 
Minister to take care that proper 
interim arrangement is made for the 
intermediate period when the in-
terests are transferred from other 
Banks to this Bank because several 
institutions have been merged in 

v this institution to see that the Bank 
Bank works well. This interim arran-
gement should be made, by taking 
assistance of the State Bank of India 
for the Reserve Bank of India. 
When the Reserve Bank of India 
was established, for 15 years Im -
perial Bank worked as its agent.

Another important thing that is 
to be brought to your kind notice 
is that the sucless of a  bank, es-
pecially in the rural areas, w ill depend 
on the recoveries made in a regulated 
and proper manner. A  bad exa-
mple has already been set where 
persons who borrow from the' Bank 
generally have been found saying “ it 
is not Banks’ money ; it. is my own 
money, M ata Indira Gandhi has 
given this. W hy shold I return ? 
I f  recoveries are not made, the bank* 
will not be able to do good to the 
people.

Another thing is that the Reserve 
Bank employees have conpaiined that 
their promotion props poets and 
powers will be lost. I don’t think it 
is a valid objcltion. I am.quite sure 
the Reserve Bank has got resourles 
and enough work to do. Therefore,
I do not think there will be any 
serious difficulty. But still I say if  
there is any geniune apprehension 
then their interests must certainly 
be properly safeguarded. *

‘ Sir, Mr. Venkararaman has been 
a very successful and illustrious 
Minister in Tamil Nadu and he has
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db:i“ quite a g>->d j ib  here. I am 
sure if he takes it seriously, he will 
able to see that the bank is well 
eUablihed. It is absolutely necessary 
that its foundation is laid properly 
so that w : may all be happy to see 
that rural reconstruction takes place. 
Even after Independence, our Pural 
reconstruction and other slogans are 
only on paper. We want to see that 
the real benefit is given to the rural 
people and that they do not remain 
merely slogan or a mere plan. I 
am sure, the Finance Minister with 
his rich expsreience will be able to 
find out ways and m^ans of seeing 
that this institution develops very 
well for the health of the country.

«ff (atTsfr) : *mr-
w t F g  *r£i<3q, fqcr *Tjr)r z n \  aft 
Tfsffa ?F<T sflft ¥T*T>T F̂ TTS

1 981  if f e ^ R  ^F ^ir

H m  I,

^  *sT?r fflT  i  I

s a  ir cfr q*ar *i^rr

F*» ftp arff ^ 3r^T % ^rrsiq $ sfr

TÔ r F^qr îrrcff if q^r

g g r  3 -a ^  q sra ift  ^  qr 

T $  |  I ̂  5 W |  F* 3ga
’fircsr £9T <fsT5TR 3 1 I,
F * a R f  $r?ia ii ^frf ^?aT

^  |[> qrqT I  I ijfft  ^ r i  A iRT 

gsrTq |  F f

% 3 r<r yfr w_*\ ^  aV i % a m  

f^arsff fkw a n v rr, ^ir 3ra %
t̂F̂ CT fo 5ft ^TT

?isft cTf> F^amf T'r Feqr »mt 
^  ?i3rqift wr< qr^

|  I 3T fe**TT onqa-T^

qT Ttsr ^r*?r ij |  F^g %

f  TOT 5C)3Tqilt 5fa

s m  qr qjflr qn? f  i s a  

TO°r ^ r q * ft  q f^ r  ^ F ^ r f t

sfrr s t

^  I '

^  |  F$ ^ t t > s t * r  t V

fqs^r q ^ fta-^ ra ertf ?frFa

splr ^  % f t  sqra »rtaf ij 

$r®r v t  fa?i T^t 1 1  f̂r fa T -  

^ r  37r t>‘F̂ r ^Tt^r

if p T  |  F^aT^ft ^ t

3fi q$!r JTr̂ fr ?fr, ii *ft 

qlr^cf^ 1 1  ^frr<r

% if 51̂  ^»t,it Tfr 1 1  STS

irN'f ir ;̂F«r % ^ ^ o f f  ?frr ir?ft^»ft

3>t q̂jT>.r ^  |   ̂ f̂ ?aT̂ rir

^t ^rqfr ' | f  1 1

sira if ' Fq?i^ f>

^ faT  ^ns^T ? —  ^  ii ?ftr

it ^  ^ft

f[ 3?F«r t̂t F̂ t̂ q  fraT r^r
F^T?ft *Pt vsj t |

72T^R Ht % F*^. f f f

^  q^ »fr ^  f  F* ^t ^ r

% TlT5̂  % F $ b fft f̂r 3fT ^ o r ^ ,  

qi-q % ^q if Feqr ^rcir

|  r̂a F^arfrt % r̂R
T̂Tcff ij F?1^ sft ^Tcft 1 1  q^

|  F̂  ^3 C?T̂  % TOT ^̂F>T f>F̂  ^  
% 5qmR qT 

^T f^qT JT̂ T j ,  % F ^  %Q
F^aia ^  t ^t  1 1

fa v r  ^  ^ ^ r t ^  | F ^ :^ t r t  

f e a n  ^FwFsra ?tcft ^t

q^Fa % ^  ^ ft aT^ % qf/F^ra

f ,  T,TSqT) ^ F =̂l?ft tf^T«iR

$sflr r̂f^cr, TT̂ r>ft ^fl^T ^  

^rffcr, «pff 
^W[t\ F^qt ^Tq— ^  m  ^Tcff ^ t 

c|Tt ^T^^rrt 7\ ^ ^ft ^TqTT

? ' w T^t I  i ^?ft F?«rfa ii 

«ff ^  ?r FaqT I, ^  sarsi %
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APT if3=1T fT
*§=1 * i f r  i f  m  r $ r

t  I q ' T W  i j  F T  ^ T H T  %  f a i r  

er§ ?5fir fa ire r?  ?ifr of}

qr #, f fa  Fq?mT

sifa^Tfr | ,  gfofa %2r v

I ,  ^ f^tr fy)T%-<TT 1 1

xn *flr ^  |  fo  sf

?fi<T f ^ i f P f  V  ^ T T  | V

^ w r f r  5 a ifa  qf̂  ar*, srto, 
^ ^ v .jf r  %ir ^ f t  aft*; sf Ti*T>r 

9% 1 f^rcr ^  .*r 5 ! ^ ‘=r.?]^Y
|  f o  &Q r v r  f a  ^  q t j

515R^ft ^ f^ rr ?|^ spv |

f k  ^  ^ f q t n ? f T  v  ^ r

?w> ?rn ^ ff  %\ 11 ^  fofq
f m  r$ \  f  ?f» sfi =r* ?9rfqa f  ft
^ r  v ^ r  |  ? f ( v  ^  fa s h r -t ?  v  %  

? T K  3f1 * T r %  T ,r r r i f  ? m  - j w  

9 fi yq^fw p T  a 1 Tm  s r t t t  
d  q ^ - f  ? r > r  * f  30-30
sr~i *faa f t  ’-^  If sfrc
svtfr ^  f t  Tfi | ; Tjffr

s r v r <  %  3 - i  w  %  W i * i  g  

3ff *Tk ^ r  ~<£r erRr w  *  
f> w  *£( ttpjt  ̂ 1̂ fa

’E®r ¥ t q ^'< qm
fa ?  -JFT̂ f 3 FH3T3 TTtaTq

ft  n̂Tq 1 33% a t̂ : if ir %'s gsrra 
^ t  ^ rg ^r  1

5rw  §srnr ^  ^  t  ft? f*r 
if? f  ^  ir |

f3 »  ^  r r ^ T f  i f  5 0  ^

qsrr ? r f ^  ^t r : ^ r m r
? r r f i  I ,  ^  « i 7 f  t k  t ; f c r

?fn; t^.' ?t t t  ?rftnrrO |  ?fn: *nr 
f^?n?TT ^  fc^ | ,

^  W  ^ 50 ^
^*rr 1 ^ ? n

q ^ r  q - f f  ^ I r l T  I ,  cfl f t j f l T n  ^ Tf w

^ r  * p r t h  m v i  ^  ^  ^ q ^ r i  5 j T f ^  

if ^ f i  q^cfi t  i 5rrr g ir r ^

3^ t  f t  f^?r w t t  k  w v  ^fofr ,̂t 

T f ^ T ^ r , f a r l ^ f ,

? n f ^  ^  § t t t  % q r

5 i m T  | ,  “o ? ff  5 W T T  w  3f5T ' ^ i f

r iT ^ v  ¥r m ^ ^ F r i  I  f H :  ̂  i t ^ i  i f

50 ^  n̂rr  ̂ î?rr ?f) ^
m~-\ % faTT «fl f^'FTRf f̂t q^r

f e q r  5 tT a i  t ,  s ri ? tc fi V V V f  %  f ^ t T

f ^ i f r  5 iTc fI I ,  ^ft 

$ t  C w r  f w r  5»t v  o  r f V  ^ n r t

o f p i T  ?t?i i f  q ^ ‘ r rf ^ 1  f t )

^ ? t r  w  5 « m  1
S3

^ T  ^ f * f T  f \  ^ T ^ i T  r fl  f % 0 T ^  ^

^1 «fi ĴTT m  ^ft f%?TH

7̂T qfT̂TR* f>rr, ^Rrr qj'-f g^R?| 

f ^ T  1 m  cr i f *  w

^ f. v n r  c ff ^

^  '% \ q ^ - < f  ^ > n  ^ r V .  ^ r r T  ^ r  ^ fi  

^ fi  f > r r  1 * m  ^ a t  n f f

f^vr iwr ?fl f) ^ fiT  |  f t  ft/rrq-
^ f t  T̂TT |

j w k  ^  s N t  %  * f r £ V * /  w  ^ f f  

< k  f e r  ? fh c  f s a - w  

^  w i r  | f fbrcr

^ ft  ^ r ° r  ^ r  ^  3£f®i?«rr 1 . 1
fif ’li'Tr if ^  fanr\T t  ?fr< 

iff? ^  I  f t j  f t ’ f T H  v a f  §r^r ¥  

?rfi ^m >r ^fr

qTci'T s f K  f^TSTT ^ 1  V * f l  ^  ^ T T ^ T

« f f  1 1  s fl  ^ r > r  ^  | (

^  Z W f X  q > R ^ T .  ^35T ^  |

i r h :  T f f l ^  f t p f T R  ? T f)  ^ m > r

7T ^  ^ > r  T f r I T

|  i ^ r * f  T t * R f ^ ,  s n f t m ?

? r r f i f ^  i f  q ^ 5 T i ^  ^  3 i R f r

1 1  ^ s f  %  m x  i f  ? a ? iT  ^

sj-ra T |  f t ?  ^  * P T f f  ^  ^  

f ^ r r  ^  i f  ^ tV t t  f l c i T  |  s f a
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[ 4 ;  ^ t f R . '

*T mi T
qrraT 1 1 f?5̂  *r t

gsn? ^  «rc f t  % faiT

r̂rf̂ r % -fatr m i  

% * rrm  £r ^  ft^r srrar |, 

ch *TC^T ̂  *fl ^TnT
f t  «fl tttvt I,

T̂«T3Er T̂IT | ^  fair

snrercrn qr *rr^fi 

^ fr ft  ^  s t r  ^12T h t  3?fl*r-

g'ETT ssnftcl ft*U ^T^T | ,  Sflif

10— 20 w r r  ^
spT *)*T 3|T3T I  I fair ftffm

SFVR ^  ^  3?T <T37 W?T*T

^  cjirn^r 1 *tpi gzftt

TM f^fw ?r f a w ,  ^ ^ 1 ^
faseaT, fa *ft  ^ r ^t 

^ srliT Jr sfi^r;, ^ f f  ftaT |
m sfiscp?m §?tt ?fl ufi 
* t r  ^  ^  <r s f p t  r\£t f ^ i ,  

?fl ft'FTR fa r  ^ ^

1 1 3 *ft ^  ^  fa*rr |,
ITftr T̂TTTfl 5CTTT ^

?r?m t ^  qrcrrrr 1

3r ^fr^r s f w  p fl f)
1 1 ^rfacr if' ^(|irr f t  ^  *rrft
T̂cTt ^1 5T9T 5|1T[ I

^  t o t  % *rm aft *pmr 

fto; I, srmr ^nr t fk  ^  sfl 
5TRTT »TCT |  4  ?PT«fTT

TTflT £  STptf 'jft SPT*T
r^qt faq  (̂tr ^  SRT^R

g I

«ft *f*mr fa«T K W T (T ft? fl^ )j 
aff, % 3 ta 

^« f^r  1 1 ^1̂  ^  sfjr
TCf t̂Jrap  ̂ q̂-r «rr s*r«f?r

^?r ^  *fl y h  r̂̂ PTCT 3 ^  

«ff f t  ^  w r  3F7 r ^Tirr^f 
|  q-r ^r?ff |  1 f3isr ^

r̂̂ : % 5!̂  ^  ^  ^
^ffl HT̂ cT | f  f  1

smi ^  % ^jhrrfTJrf ^

?TfTnT »TfiT ^  P^T f t  ^  ^31TT

^ff^rfriff ^  'T̂ rarfa Tff |  ^  
tTr *frr 3T?nfsr<f ^fir i

?ftjff '̂i r̂i ?rr xz\ |
 ̂ % ?rr«r w  g f  1 1

JTRjff  ̂ irm sfi ^ t^ t ^t^5i 
^  ^  ^(Nrfrm  f̂fi. f?qfa qr

v f̂i 5r̂ rn?r t r t  i

s rM  3fl ?rnffor |,

*rtff I  ^ F i ^ r f r
*r«Fr 1 1 t o w  fap ?rra^^T

^ r  sm rrr ^  IT 11 ^  ^ t t

^  ^r ^  ^  % f̂ iq; 5qFr% tt̂ j 

*rcrf ftm^r =?n:
tft ^  ^  ^  irg% |  I =TRT

y  l̂T̂ nT I  f t  w f  f t  4  ?TT̂
r̂ ^  ^irar i  cfi ^  b̂tt«* «rr^ 

^rm^r m €t j  i m <  ^  ^fir^R  
ft^TT’T ^  ^T T  ^T ^  VX ^JX
^  ^ r  ^ r  ^ t  ^  cf\ ^

^  ^  frrstJTF t v ^ r -  
^rc ^  ^  ft?rr ifq rc  m

3 5 ft  ^T T | I  ^T ^T  ? 
wq^T ^ ^  ^ r  ^ r  ?rra ^
H^rf t̂f^Tr 1

k  *rr<ft1 17̂  ^ r ^ o r  ^ t  g i 
f*n^ *r
SR̂ r̂ r ^PflW #^7 sf?T ^^Rjf^T 1 1

^?aT |  f t  ^  nrat
^1 jra ^FWerr  ̂ ?rl?: ft*fi ?fiT

^ ?rar  ̂ 1 ^  ^



|W  ^ f f  tfTOBT I $
*w hrrfo ff%  i f  ^ ] f  g ^ r f

r̂r-rr s^ f 1 1  m  g f m  *f?t 

w \i  if  ^it t^ t 1 1 w  «tt  ̂ ir  ^  
q*rr < r c tp t  f^efr r̂ ^ fsrsr

11 s^ t % % n rir*  ?r ^ a fo r fo if ^1 
M i t s u i  t a r  1 1  s s r h  m r ^

1 1

^ r  v m  |  fa  aNff

* ^  ^  ^  a f t  fa tfp rf t r is t

€< m m  ^  f t  ^ n rfr ? 5 *r *?

f t  *rf? spt c t t  f f t  ^rafr ?rff i
s r  srnr ^ g s r r? :  ?rfr 

'  ^  ^  ^nrw r ^  ?rff ft* fl i
SPR ' *TPff ^T fa^TR I  *frt

3 *r % v m  %jfa y $r |  eft ^  ^ r  

v t^ t * r t  3R*rr ? w h tm w it s^r s ts  

5pi |  fa  3 *r % ?pra sflsR if qfr- 
s & r  ^tpit i srr'fat ^ t^ t ^  

^ rff^  f a  ^  ?tptH  3i?raT ^

^ s t r  f i  1 ?p r  s ^ t  

^% iTr avff i f  w  m  r4\ ffflr 
3R i fa?fr fa*? nr ^

^£°T % fê TT ̂ Ttr ^rfarf fafTFT

^  ^T 3PT ^  rft ? f
^ T  ^  I ^FffT. ^ r

„  *rH t 11 *p r  ^ it  w r i t  f  
siTrc w  *far? *rq^r spm - ^ t  | ' 
^rfa?r 3^ t  s rp tt  p n  ’r r ^  srrrr 
% STPT3 ^ I^ T T R  if  *Tff SfTST t
cil ^  *rr<wr *<wt #sr erpr*r m  
^iJT ? « n w  ^WT ¥3T. s n w  1 

„ ?tpt ^rrrfl’r f  tnr^r f ^ r ? r  ^  

f^^TT if  ^ T  ^  7 t  |  ? *1? ?rRW 
^ r  t  ^  ^ r  q f f  1

1 ‘̂ j r̂ ? r ^ f  frql?

i f  ^  |  fa  ^  ^
5f'^f errr ^  ^ r  ^  ^  t
*Z>\1 fa^TRf Wi\ qT fafTTHf ^
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5Tfa ^T f̂ T̂T |  I JTfsff % 5ft
« fw fa , ^'6 r  5 ?]
^  ?r ’i q  t 5 [R)or s s f  ^ r  m rr

faqT |?rr w
i f  TT«T, I, q rv  % fa r
?rff jr^rr i fa rr ?fr q r r ^ t  ^ l f  

* w * t  ^ 1  f l^ fi 1 f a w  m m  
*nfl ^ r i f  w t  ^ r  tftx  
^5 % ^ p t  ?rrSr t

W i w n :  ^pfl’T s r t  farr
^  ^r°r 1 3 - 1 4  ITf̂ Tcl

f^ q r ,  3ircrr | ,  fsj^r r̂ ^ r  
^ T ? r  i f  »ifl3r 5ft »ff ^1 ^ fs ^ rrf ftcfr
1 1 vet ̂ nr^rr ^?r fa ^ r  sipr i

^ r r  s t^ tr  ^  ^  W  ^  ^ y -
^ r f w  ?ffT Ti<?r*ifr?r W  % *>A-
=5rifx^ % if  ?TtPTPTnT ?rflf
ft?fi ^ r f f i r ,  ctrfa ^  ^t*r 5 f^  h r  
^  ^  w-x ^  1 W ^ r W f  ^ t  
j r f ^ f f  ^ i  irRtftfBPff t c  ^ft n f f  
swpfl 1 *

^ f r  k

^T t |  I ,  w  i f  »fi
q^n ^ I’t t , ^ ^ t  ?mfi*r f^r^m  % 
f̂ TCT f |  3q*Tto fa ^ r  ^T^, \ W &  «fy
Tirol ftift xTTf̂ tr I ^  ^  if
^  rrftr 1̂ ?fff «T4rnrr i

J*

^  t ’̂  if 5 5Rsr ^
T^T *RT I  fa  ^  % 5PTTTR 

1985 m tw  w r̂f if ^r°r ?̂r
uNt 1600  ^ r  ^  srr
^TT^^TT I  i ZT$ TTfTT ?flR ift

7̂iT f t  ?r^5fi‘ 1 #1 5^r 1600

W\ W  gTT 5 ^
?̂r TTfa WT I ,  ^ ^ 1  ^F5T
ÎT̂ tT |
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T̂JT̂ rr *t e pt r ]

^ r ^ f f  grlf if 

SJT^R I, ^  q^t TT ?TT̂  

=5f|rff ^  ST frt,‘ w n :  3PTf
^  sith) ^ r f^ r  ^  ^  

l^r m y  ^qr $ ?r^f
^  sn?m i ^ f r  snmc *t fa*r s r t r  
^  frr^f n ft?

f^ciRl f t  ^rfr % *rfi if
snjire f̂l f)qr ^rfftr 1

?n r^r  ^ f  srra *rf | ,
f e ^ f  STW ^T ^Tff, 1̂  ^Tn

^rr^ ^rff iff 11 5*1 ta T
^PTT ^ 1%T I

^  terror w t  | ,  ^t*r
i f f  f^rrf% ?tt . *\m  | ,  7?

3HcfT t» 5TT ^Tcfl |  5f1 
s r s r w  *r*w %

^  5) I, m  ^ ferrl
^  ^x u xb  % s ix  if fV r̂rr Omt 
^ ftt ^ rf^  1

W  *f tff ciTf S p i ^ R  
*Pf 'T^TPlftT h ft, j y  5fra 37T cpr-T 
SPT  ̂ Tf5T ^TnT ^iffT, cITft? 5TpfW 
sfcfr ^t ^r *» $

1

f i  gsrr^r $  tffafR i 
%  *acfi*? *m fi«T afap % ^ £ R * R

% f e w  ^r^r t s r f  ^"1 r̂r%T,.
errf̂ T ^  $5T % ^  XT \̂
T m  m  1

^r w*?f % m v  y  ftrsr m  

i  w x  r̂r̂ Tr **r3t g 
ft? Sft flfrral tfft *f*nrf ^  *fta 
s^ft fern 1

' SHRI X A V IE R  A R A K A L  
(Ernakulam) : Sir, none of the
opposition members have accused 
the hon. Finance Minister by stating 
that this Bills is also dictated by 
IM F. On the other hand, unani-
mously this House has acclaimed and 
praised the Finance Minister and 
the Government for bringing this 
Bill.

India is a rural country and I 
am happy to see that both Lhe Finance 
Minister and the Agriculture M ini-
ster are present here at this moment. 
After nationalisation of banks, a* 
far as credit is concerned, this Bill 
is a milestone for many reasons, which 
I shall deal with later.

You may recall that in 1976 a 
Working group was set up. In 1977 
a decision was taken to extend the 
credit facilities to the rural areas. 
Therefore, it is but natural that in 
the year 1979 the Reserve Bank of 
India should enquire into the in-
stitutional arrangements for rural 
credit and consider the creation of 
the Agricultural Development Bank.

This is a prelude to this mile-
stone of uplifting the village economy 
as far as the rural credit system is 
concerned. At the same tim", we may 
recall that the Congress Party, 
wedded to the rural uplift, evolved 
the 20-Point Programme. All those 
programmes were aimed at the up-
lift of the rural areas. Schemes like 
SFVA, Drought Prone Area Pro-
gramme, Command Area Develop-
ment Programme, Integrated Rural 
Development Programme, Khadi 
and Village Industries Programme 
and so on were evolved, and more 
and more funds were allotted and 
manpower was given to these areas. 
As a result o f  these endeavours of 
the Government,we have come to a 
stage where propef institutionalised 
Centralised credit facilities can be 
channelised to these areas. I wish 
the late Dr. John Mathaiis here now, 
because he advocated the same 
thing in his early days.
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If you look into the Budget 
Speech o f the hon. Finance Minister 
for 1981, you will notice that he has
made two attempts to tackle two
important aspects of our eco-
nomy. One is the establishment of 
the Export and Import Bank, which 
is not a small achievement. Now 
he has come up with this Bill to 
create th is. Bank for agricultural 
sector. In para 47 of the same
budget speech he has very clearly 
enunciated the philosophy, the con-
cept and programme of this Govern-
ment. He says :

‘ ‘Agriculture has a preponderant 
role in our economy and its 
development sets the pace for the 
economy as a whole.”

M R. CH AIRM AN  : He may 
continue his speech tomorrow.

x8 hrs.

M ESSAGE FR O M  RAJYA SABHA

SE CR E TA R Y : Sir, I have to 
report the following message received 
from the Secretary General of Rajya 
Sabha:—

” In accordance with the provi-
sions of rule h i  of the Rules 
of Procedure and Conduct of 
Business in the Rajya Sabha, I 
am directed to enclose a copy of 
the Sugar Undertakings (Taking 
Over of Management) Amend-
ment Bill, 1981, which has been 
passed by the Rajya Sabha at its 
sitting held on the 26th Novem-
ber, 1981.”

SU G A R  U N D E R TA K IN G S 
(T A K IN G  O V E R  O F M A N A G E -
M ENT) AM EN D M EN T BILL

(As p a s s e d  b v  R a j y a  S a b h a )

SE C R E TA R Y  : Sir, I lay on the 
Table of the House the Sugar 
Undertakings (Taking Over of 
Management) Amendment Bill, 1981, 
as passed by Rajya Sabi1.a.

18.o i hrs.

The Lok Sabha then adjourned till 
Eleven of the Clock on November 27, 
iq&x!A"'-ahrtyana 6, 1903 {Saka).
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